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 LOK  SABHA
 Wednesday,  April  ‘15,  958/Chaitra  25,

 88l  (Saka)

 The  Lok  Sabha  met  at  Eleven  of
 the  Clock.

 [Mr.  Speaker  in  the  Chair]

 ORAL  ANSWERS  TO  QUESTIONS

 Development  of  Sikka  Port

 Shri  Subodh  Hansda

 Will  the  Minister  of  Transport  and
 Communications  be  pleased  to  state:

 (a)  whether  the  Deputy  Director  of
 Rotterdam  Port  visited  the  Port  of
 Sikka;

 (b)  af  so,  what  developments  he
 has  suggested;  and

 (c)  whether  it  “an  be  turned  into
 a  deep  draft  port?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Commanications
 (Shri  Raj  Bahadur):  (a)  Yes

 (b)  An  advance  copy  of  Shri  Pos-
 thuma’s  report  was  received  in  this
 Ministry  only  a  week  ago  and  is  being
 examined.

 (e)  The  decision  will  depend  upon
 the  recommendations  of  the  Inter-
 mediate  Ports  Development  Commit-
 tee,  set  up  by  the  Government  of
 India  for  selecting  suitable  inter-
 mediate  ports  for  intensive  develop-
 ment  in  order  of  priority,

 Shri  8,  C,  Samanta:  May  I  know
 whether  the  case  of  this  Sikka  Port
 was  considered  when  Kandla  was
 taken  up?

 §0(Ai)L.S.D.—.

 ०829
 tw

 5.  C.  Samanta:

 LOK  SABHA  DEBATES

 Shri  Raj  Bahadur:  Yes,  Sur,  it  was
 considered  by  the  West  Coast  Major
 Ports  Development  Committee.

 Shri  8,  C.  Samanta:  Is  it  not  a  fact
 that  there  is  a  good  cement  factory
 there  and  the  hinterland  is  good?  if
 ao,  may  I  know  whether  Government
 is  going  to  take  a  decision  early  on
 this?

 Shri  Raj  Bahadur:  The  cement  fac-
 tory  is  there.  In  regard  to  the  hinter-
 land,  from  the  knowledge  at  our  dis-
 posal  it  is  obvious,  it  is  not  as  good
 as  it  is  for  Kandle.  I  do  not  think
 he  is  comparing  it  with  Kandla.  We
 do  have  the  interests  of  Sikka  at
 heart,  but  the  question  is  whether  it
 can  be  developed  into  a  major  port.

 Shri  Subodh  Hansda:  What  per-
 centage  of  cargo  was  importell  or  ex-
 ported  annually  through  this  port?

 Mr.  Speaker:  Kandla  or  Sikka’

 Shri  Subodh  Hansda:  Sikka.

 Shri  Raj  Bahadur:  I  cannot  say  off-
 hand,  but  there  is  a  cement  factory
 and  the  mam  _  export  is  of  cement
 from  this  factory.

 Shri  Oza:  Is  it  not  a  fact  that  Sikka
 is  an  industrial  area  and  still  has  much
 potentialities  for  the  development  of
 go  many  industries  round  about  Sikka?

 Shri  Raj  Bahadar:  That  is  what  I
 say:  70  has  got  capacity  or  potentiality
 for  developing  as  an  industrial  port,
 may  not  be  exactly  as  a  major  com-
 mercial  port.

 Shri  Subodh  Hansda:  May  I  know
 how  much  sum  has  been  spent  during
 the  First  Five  Year  Plan  and  up  to
 this  time  on  this?
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 Shri  Raj  Bahadur:  On  Sikka?  A  Mr.  Speaker:  This  is  one  of  the  966
 scheme  of  navigational  improvement  stations.  Does  he  expect  the  Hon.
 end  lighting  marks  costing  Rs,  2,000  Minister  to  carry  with  him  all  this

 In  the  Second,  there  is  no

 Electrification  of  Stations

 +
 Shri  Subodh  Hansda:

 *i880.  <  Shri  s.  C.  Samanta:
 |  Shei  0,  Majhi:

 ‘Will  the  Minister  of’  Rallways  be
 pleased  to  state:

 (a)  whether  any  programme  has
 been  chalked  out  to  electrify  railway
 stations  which  are  covered  under  the
 rural  electrification  scheme  during
 the  Second  Five  Year  Plan  period;
 and

 (b)  how  many  such  railway  stations
 would  be  covered  under  the  rural
 electrification  scheme?

 The  Deputy  Minister  of  Railways
 (Shri  S,  V.  Ramaswamy):  (a)  and  (b).
 During  the  2nd  Plan  electrification  of
 980  stations  has  been  programmed.
 These  include  also  stations  where
 power  would  be  available  under  Rural
 Electrification  Schemes  of  the  State
 Governments.

 Shri  Subodh  Hansda:  May  I  know
 whether  it  is  a  fact  that  the  progress
 ef  electrification  during  this  Plan
 period  has  been  very  slow  and,  if  so
 what  is  the  reason  for  the  same?

 Shri  8.  ्,  Ramaswamy:  No,  Sir.  Out
 of  the  980  stations  programmed  for

 Plan,  600  have  already  been  done,
 will  be  taken  up  this  year  and  205

 be  completed  next  year.

 Shri  Sinhasan  Singh:  May  I  know
 whether  N.E.  Railway  at  Gorakhpur
 headquarters  has  taken  electric  power
 from  the  hydel  division  of  Gorakhpur;
 wt  so,  to  what  extent?  May  I  know
 further  to  what  greater  extent  it  can
 be  made  available,  and  why  all  the
 stations  on  that  line  cannot  be
 electrified?

 i

 bri  T,  B.  Vittal  Rao:  The  Estimates
 Committee  recommended  that  wher-
 ever  power  is  available,  such  stations
 should  be  electrified.  May  I  know
 whether  ali  the  stations  where  power
 is  available  have  since  been  electrified?
 —because  the  Railway  Board  has  ac-
 cepted  that  recommendation.

 Shri  S.  V.  Ramaswamy:  The  implica-
 tion  of  that  recommendation  is  that
 this  should  be  done  out  of  the  Pas-
 senger  Amenities  Fund.  Rs.  25  crores
 have  been  allotted  for  this.  Out  of
 this,  Rs.  3  crores  have  already  been
 spent.  There  is  only  a  balance  of
 Rs,  2  crores  for  getting  not  merely
 electrification  but  other  passenger
 amenities  like  waiting  rooms  and
 things  like  that.  So  we  have  got  to
 fit  it  in  with  the  other  things.

 Shri  8,  C.  Samanta:  May  I  know
 how  many  stations  could  not  be  elec-
 trified  for  want  of  funds,  even  though
 electricity  was  available?

 bri  8,  झ,  Ramaswamy:  I  would  re-
 quire  separate  notice  for  that.

 Shri  Shree  Narayan  Das:  What  is
 the  basis  on  which  the  selections  have
 been  made,  whether  the  nearness  of
 any  power  station  is  the  criterion  or
 some  other  criterion  is  applied?

 Shri  8S.  ्,  Ramaswamy:  Various  con-
 siderations  there  are,  and  this  is  dealt
 with  by  the  Passenger  Amenities
 Committee  and  they  arrange  the  prio-
 rities.

 Shri  Jadhav:  May  I  know  how  many
 stations  out  of  these  will  be  covered
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 by  thermal  stations  and  how  many
 by  hyde!  stations?

 Shri  8.  द  Ramaswamy:
 notice  for  that,

 Shei  Sampath:  May  I  know  the
 break-up  of  figures  for  the  various
 sones?

 Shri  S.  V.  Ramaswamy:  I  am  sorry,
 I  have  not  got  it  with  me.  If  another
 question  is  put  I  can  give  the  answer.

 Shri  T.  B.  Vittal  Rae:  Since  when
 has  this  electrification  of  stations  been
 allocated  to  the  Passenger  Amenities
 Fund?

 Shri  है.  द  Ramaswamy:  That  is  im-
 plied  in  the  recommendations  contain-
 ed  in  the  Thirtieth  Report  of  the
 Estimates  Committee.

 Shipping  Freight  Rates

 +
 Shri  Nagi  Reddy:

 (Shr  Ram  Krishan  Gupta:
 Shrimati  Parvathi  Krishnan:
 Shri  Vasudevan  Nair:
 Shri  Jinachandran:
 Shri  Pangarkar:

 Will  the  Minister  of  Transport  and
 Cemmunications  be  pleased  to  refer
 to  the  reply  given  to  Starred  Question
 No.  273  on  the  27th  November,  1958,
 and  state  at  what  stage  is  the  ques-
 tion  of  setting  up  a  regular  organisa-
 tion  for  tackling  the  problem  of  ship-
 Ping  freight  rates  which  was  under
 consideration?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  An  organisation,
 known  as  Freight  Investigation
 Bureau,  has  now  been  set  up  in  Bom-
 bay  to  tackle  the  question.

 Shri  Nagi  Reddy:  May  I  know  the
 number  of  complaints  that  have  been
 received  by  the  Bureau  s0  far,  of
 freight  discrimination?

 Sh#i  Raj  Bahadur:  I  cannot  give
 the  exact  number.  The  Bureau  has
 only  recently  commenced  functioning,
 and  I  cannot  as  yet  say  that  it  has
 ह  into  full  stride.

 I  require

 *88l.
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 Shri  Nagi  Reddy:  May  I  know
 whether  it  is  a  fact  that  the  freight
 rates  between  Burma  and  London,  and
 between  Malaya  and  London,  are
 lower  than  the  freight  rates  between
 India  and  London?

 Shri  Raj  Bahadur:  We  have  receiv-
 ed  such  complaints,  and  the  justifica-
 tion  for  the  establishment  of  this
 Freight  Investigation  Bureau  is  pro-
 vided  by  such  complaints  and  such
 facts,

 Shri  Vasudevan  Nair:  What  was  the
 total  amount  paid  by  way  of  freight
 charges  in  the  year  19587

 Shri  Raj  Bahadur:  That  is  a  very
 broad  question,  and  both  private  and
 government  shippers  will  have  to
 furnish  the  answer:  may  be  about
 Rs.  50  crores.

 Shri  Nagi  Reddy:  May  I  know  the
 composition  of  the  Committee  that
 has  been  set  up?

 Shri  Raj  Bahadur:  It  is  not  a  com-
 mittee,  it  is  a  regular  Department.  It
 is  headed  by  a  senior  Deputy  Direc-
 tor-General  of  the  Directorate-General
 of  Shipping,  and  other  staff?

 दिल्‍ली  में  परिवहन  सुधिधायें
 +

 शी  भक्त  बोन :
 शनी  पांगरकर  :

 क्या  परियहम  तथा  संचार  मंत्री  २७
 नवम्बर,  १६५८  के  तारांकित  प्रदन  संख्या

 २७७  के  उत्तर  के  सम्बन्ध  में  यह  बताने  की

 कृपा  करेंगे  कि

 (क)  दिल्ली  में  परिवहन  सुविधाप्रों
 में  सुधार  के  लिए  इस  बीच  बौर  क्या  कार्यवाही
 की  गई  है,  और

 (स)  इनके  परिणाम-स्वरूप  स्थिति

 में  कहां  तक  सुधार  हुझा  है  ?

 परिवहन  तथा  संचार  मंत्रालय  में  राज्य-

 जंत्री  (मी  राज  बहादुर)  (ग)  भौर

 (ख).  दिल्ली  के  परिवहन  प्रशासन  की  पोर

 #श्द्  ३२.
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 के  १-१२-४८  से  झब  तक  पयंटन  की  २१
 मोटर  गाड़ियों  (टूरिस्ट  कार्स),  ७५  टैक्सियों
 व  दो  सवारी  वाली  १११  झाटो  रिक्शा
 ग्राड़ियों  के  लिए  पौर  परमिट  दिये  गये  हैं  t
 झनेक  रास्तों  पर  दिल्ली  परिवहन  की  बसों
 का  शाना  जाना  झौर  ज्यादा  कर  दिया  है  ।
 इन  सब  उपायों  के  कारण  श्रब  स्थिति  में  काथी
 सुधार  हो  गया  है  q

 श्री  भक्त  दर्शत  क्‍या  शासन  के  ध्यान
 में  यह  बात  भाई  है  कि  दिल्ली  में  परिवहन
 की  सुविधाओं  में  बढ़ोत्तरी  होने  के  बावजूद
 भी  झभी  तक  दिल्ली  में  बम्बई  झौर  कलकत्ते
 के  मुकाबले  में  देर  से  बसे  चलती  है  और
 किराया  भी  अधिक  है?  क्‍या  इस  सम्बन्ध
 में  कुछ  विचार  किया  जा  रहा  है  ?

 1 । ह  राज  बहादुर  :  किराये  के  बारे  मे
 यह  तो  नहीं  कहा  जा  सकता  कि  सारी  ही
 दर  बम्बई  से  अधिक  हैं।  जहां  तक  मुझे  मालूम
 है,  में  याददाश्त  से  कहता  हूं,  कुछ  दरे  कम  हैं  पर
 अधिकांदा  में  ज्यादा  हैं  7  जहां  तक  उन  की
 न्यूनता  का  प्रश्न  है,  उस  के  बारे  में  यह  स्वीकार
 किया  जा  चूका  है  कि  यह  सुविधा  और  भी
 अधिक  बढाई  जानी  चाहिये  !

 श्री  भक्त  दर्शन  श्रीमन्‌,  क्‍या  शासन
 की  जानकारी  में  यह  बात  झाई  है  कि  कुछ
 सडकों  पर  जो  प्राइवेट  बसे  चलती  थी  और
 जिनके  कि  किराये  क्रम  थे  उन्हें  हाल  ही  में
 हटा  दिया  गया  है  और  उनकी  जगह  पर  डी०
 टी०  यून  की  बसें  चला  दी  गई  है  जिनका  कि
 किराया  अधिक  है  भ्रौर  जिससे  कि  जनता
 को  परेशानी  हुई  है  भ्रत  क्‍या  इस  सम्बन्ध
 में  विचार  किया  जायेगा?

 श्री  राज  बहादुर  हमारा  झन्तिम
 लक्ष्य  तो  यही  है  कि  दिल्‍ली  के  सारे  परिवहन
 का  राष्ट्रीयकररण  हो  और  यह  इसी  झाधार
 घर  चल  कर  सम्भव  हो  सकता  है  ।  वैसे  मुझे
 इस  सम्बन्ध  में  कोई  निश्चित  सुचना  नहीं
 हे  1
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 Dr.  Sushila  Nayar:  I  understand  a
 Jarge  number  of  buses  in  Delhi  are
 out  of  functioning  condition  because
 of  high  rate  of  break  down.  May  |
 know  what  arrangements  have  béen
 made  for  the  maintenance,  repair  and
 rejuvenation  of  buses  in  Delhi?

 Shri  Raj  Bahadur:  J  cannot  say  this
 that  it  is  on  account  of  a  high  rate  of
 break  down.  I  think  comparisons
 cannot  be  made  so  far  as  that  is  con-
 cerned.  It  is,  however,  true  that  a
 large  number  of  buses  are  not  being
 put  on  the  road  because  they  cannot
 be  repaired  quickly  for  want  of  spare
 perts.  Orders  of  the  value  of  Rs,  9
 lakhs  have  recently  been  placed  for
 the  supply  of  spare  parts  for
 vehicles  and  it  is  hoped  that  con-
 ditions  will  improve  so  far  as  the
 maximum  utilisation  of  the  fleet  is
 concerned.

 Shri  0.  C.  Sharma:  May  I  know  if
 the  Ministry  has  assessed  the  pro-
 blem  of  transport  in  Delhi  till  962  and
 if  so,  how  many  buses  are  required,
 how  many  auto  rickshaws  are  re-
 quired,  how  many  other  means.  of
 transport  are  required  and  what  the
 Ministry  is  going  to  do  to  meet  the
 necessities  of  Delhi  till  that  year?

 Shri  Raj  Bahadur:  The  hon.  Mem-
 ber  referred  to  the  Ministry.  I  would
 say  that  the  Ministry  as  such  is  not
 charged  with  that  responsibility  It
 is  the  Transport  Committee  of  the
 Delhi  Corporation  which  has  got  to
 do  it.  We,  of  course,  in  the  Central
 Government  will  help  them  and  assist
 them  as  much  as  we  can  in  this
 matter.

 श्री  ao  qo  तारिक  श्रीमन्‌,  भी
 बजीर  साहब  ने  यह  फ़रमाया  है  कि  यह  तो
 दिल्ली  कारपोरेशन  का  फ  है  तो  मैं  यह
 जानना  चाहता  हूं  कि  सरकारी  मुलाजमीन
 शौर  भाम  पब्लिक  को  भ्राज  जो  द्रान्सपोर्ट
 की  सहलियत  महैय्या  न  होने  की  वजह  से
 दिक्कत  होती  है  उसको  दूर  करने  के  लिए
 मरकज़ी  सरकार  क्‍या  कोई  झपनी  बसेख
 लाने  का  इरादा  रखती  है  या  ब्राइबेट  लोगों
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 को  बसेड़  चलाने  की  इडाजत  देगी  ताकि

 लोगों  की  भौर  सरकारी  मुलाज़मीन  की

 ट्रान्सपोर्ट  की  दिक्कत  दूर  हो?

 उर्भा  डीर  +  Godel  sx]
 क प्द  S  alleys  बद्रे.  qiate  wi,
 मर  yer  acer  हैं  ptt  Je

 wri  ७  45  Uys  Uae  Ulla

 rs  DB  yygatlyo  o>  mj  gf  lez  ple  yy!
 ee  ey  oS  dh  ८0  lap  Cee
 BE  3S  599  95  gol  &  se  ७०३०

 Ady  pet  डी  शि;  US  0  किर
 S  दि  Sele  &  2  de,  vol!  ६

 OG  Sev  oil  5  dle  jer

 Ss  ttle  be  ol  oF  हि
 [-  g®  99°  we  os’  2)  grt

 oft  राज  बहादुर॒  इस  ससद्‌  द्वारा
 दिल्ली  कारपोरेशन  को  कायम  करते  वक्त
 जो  कानून  पास  किया  गया  है  उसकी  रू  से

 बह  जिम्मेदारी  कारपोरेशन  को  सौंपी  गई

 हैँ  और  जैसे  कि  मैने  पहले  भी  कहा  सेंट्रल
 गबनेमेंट  जहा  तक  उसके  लिए  इमदाद
 देना  मुमकिन  हो  सकता  है,  इस  जानिब

 इमदाद  देने  को  तैयार  है  ।

 शी  ओनारायण  दास  क्‍या  हाल  ही  में
 कोई  ऐसी  कमेटी  बनाई  गई  थी  जिसने

 मौजूदा  जो  भी  बसों  की  तादाद  हैँ  उसके
 आधार  पर  कुछ  ऐसे  सुझाव  दिये  है  जिससे  कि
 मात्रियों  को  जाने  जाने  की  सुविधा  हो  ?

 श्री  राज  .. दिल्‍ली  ट्रान्सपोर्ट
 कमेटी  जो  कि  कारपोरेदान  के  तत्वाधान
 में  काम  करती  है  वह  इस  कार्य  में  सलग्न  है

 Mr.  Speaker:  Delhi  is  the  _head-
 quarters,  Even  hon.  Members  find
 it  difficult  to  get  buses.  If  the  Cor-
 poration  is  not  able  to  provide  buses,
 the  hon.  Member  Shri  A.  M.  Tariq
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 allow  question  relating  to  Delhi  to  be
 answered  by  Ministers  here.  It  is
 Central  responsibility.  We  are  here.
 Therefore,  primarily,  interests  of  the
 Members  must  be  taken  into  account.
 You  ought  not  to  stick  to  public  or
 Private.  So  long  as  there  are  no
 buses,  some  arrangements  must  be
 made.

 Shri  Raj  Bahadur:  I  can  assure  you,
 Sir,  that  we  have  every  desire  to  ans-
 wer  as  much  as  we  can  all  questions
 pertaining  to  the  Transport  under-
 taking.  .

 Mr.  Speaker:  Not  all  over  India:
 here  in  Delhi

 Shri  Raj  Bahadur:  In  Delhi  Cor-
 poration  functions  under  the  Ministry
 of  Home  Affairs.  The  Corporation  it-
 self  is  an  autonomous  body  under  the
 law.  We  do  give  as  much  informa-
 tion  as  is  placed  at  our  disposal

 Shri  D.  C,  Sharma:  Why  did  the
 hon.  Minister  undertake  to  answer
 this  question”

 Mr,  Speaker:  Why  did  he  under-
 take  to  answer  this  question?  १4
 would  have  sent  it  to  the  Home  Minis-
 ter.  I  also  find,  sometimes,  the  hon.
 Health  Minister  answers  some  quest-
 zons.  When  supplementaries  are  put,
 he  says,  it  is  not  my  concern,  it  is  the
 Home  Ministry

 The  Minister  of  Health  (Shri  Kar-
 markar):  May  I  say,  Sir,  in  addition
 to  what  my  friend  has,  said,  the  ques-
 tion  is  quite  clear.  We  in  our  res-
 pective  Ministries—naturally  Dethi
 ig  Union  Territory—are  bound  to  ans-
 wer  questions  on  information  regard-
 ing  all  matters  regarding  the  Cor-
 poration.  But  under  the  powers  given
 by  this  House  to  the  Corporation,
 in  most  of  the  cases,  we  shal]  be  un-
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 Shri  Jaganathe  Rae:  The  Delhi
 ‘buses  emit  a  large  amount  of  smoke
 causing  nuisance.  Has  any  attempt
 been  made  to  improve  the  situation?

 Shri  Raj  Bahadur:  There  is  a  con-
 stant  attempt  to  eliminate  such  buses
 40  to  repair  such  buses  as  emit  such
 amnoke.

 Betterment  Levy  in  Punjab
 +

 Shri  Ajit  Singh  Sarhadi:
 *i838.  <  Shri  Khushwagqt  Rai:

 {  Shri  Daljit  Singh:
 Will  the  Minister  of  Irrigation  and

 Pawer  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Punjab  Government  has  been  direct-
 ed  to  realise  entire  value  of  the
 Bhakra  Dam  from  the  Punjab  peasants
 in  the  shape  of  betterment  levy;

 (b)  the  period  in  which  such  reali-
 sations  are  to  be  made;

 (९)  the  amount  of  levy  suggested
 by  the  Planning  Commission  to  the
 Punjab  Government  for  recovery  from
 the  peasants;

 (da)  whether  the  Punjab  Govern-
 ment  have  accepted  the  above  sugges-
 tion  or  have  submitted  an  alternative
 suggestion;  and

 (e)  the  nature  of  the  alternative
 suggestion,  if  any,  received  from  the
 Punjab  Government?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  (a)  to  (e).
 A  statement  giving  the  information  is
 Jaid  on  the  Table  of  the  House.  [See
 Appendix  VI,  annexure  No  92.)

 Shri  Ajit  Singh  Sarhadi:  In  view  of
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 ‘Mr,  Speaker:  It  is  a  suggestion.  Has
 he  followed  the  question?

 Shri  Hathi:  I  have  not  followed  the
 question.

 Mr.  Speaker:  It  is  40  long.  By  the
 time  one  comes  to  the  last  portion,  we
 forget  the  earlier  part.

 curing  foodgrains  at  the  lower  rate
 prevailing  in  the  Punjab  on  account
 of  increased  production  and  selling  at
 the  higher  rate  which  is  prevalent  in
 the  rest  of  the  country  as  was  done
 in  the  case  of  the  Sind  Government,
 in  connection  with  the  Lloyd  Barrage.

 Shri  Hathi:  The  Irrigation  and
 Power  Ministry  in  the  Government  of
 India  have  not  received  any  such  pro-
 Posal,

 Shri  Ajit  Singh  Sarhadi:  May  I  ask,
 in  view  of  the  fact  that  previously  the
 period  of  payment  in  such  projects
 used  to  be  30  years,  is  the  Central
 Government  going  to  consider  increas-
 ing  the  period  in  the  case  of  this
 project  also  to  30  years  instead  of  5
 years?

 Shri  Hathi:  May  be  considered  when
 we  get  a  proposal.  We  have  not
 received  any  proposal  to  that  effect.

 Shri  Nagi  Reddy:  May  I  know
 whether  any  quantum  has  been  fixed
 for  collection  from  year  to  year  and
 if  it  has  been,  whether  the  quantum
 has  been  changed  after  the  change
 Ihag  taken  place  in  the  general  col-
 lection  from  Rs.  20  crores  to  Rs.  30
 crores?

 Shri  Hathi:  The  Punjab  Govern-
 ment  have  fixed  the  quantum  to  be
 eollected  per  acre  on  different  cate-
 gories  of  land;  those  which  are  going

 those  which  are  going  to  get  restrict-
 ed  irrigation,  like  that.  They  have
 eategorised  the  various  lands.
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 Shri  Nagi  ‘Reddy:  Previously,  the
 total  collections  were  fixed  at  Rs.  20
 crores.  Now,  we  are  told  that  the
 total  collection  has  been  reduced  to
 Ra.  38  crores.  In  view  of  this  change,
 has  the  quantum  to  be  collected  from
 year  to  year  also  been  changed  ac-
 cordingly?

 Shri  Hathi:  We  have  no  official
 information  about  this.

 Shri  S.  M.  Banerjee:  In  the  state-
 ment  it  is  said  that  the  Planning  Com-
 mission  did  not  suggest  any  specific
 gate  of  betterment  levy  which  is  a
 matter  entirely  for  the  Punjab  Gov-
 ernment  to  decide.  May  I  know  the
 Basis  on  which  the  Punjab  Govern-
 ment  decided  to  levy  and  whether  as
 a  result  of  the  agitation,  they  have
 Gecided  to  reduce  the  total  quantity
 of  the  levy?

 Shri  Hathi:  The  Punjab  Govern-
 ment  has  decided  the  rate  of  better-
 ment  levy  on  the  basis  that  the  pro-
 ह...  becomes  productive,  that  is,  at
 Yeast  yields  34  per  cent  of  the  total
 capital  invested,

 Shri  S.  M.  Banerjee:  The  second  part
 of  the  question  has  not  been  answer-
 ed;  whether  they  have  reduced.

 Mr.  Speaker:  The  hon.  Member  may
 draw  his  own  inference.  The  hon
 Member  wants  it  from  the  horse’s
 mouth

 Shri  Hem  Barua:  May  I!  know
 whether  any  sources  other  than  bet-
 terment  levy  are  being  tapped,  for
 instance,  sale  of  Government  land  for
 repayment  of  the  Central  Government
 Joan?

 Shri  Hathi:  That  is  for  the  Punjab
 Government  to  see.

 Mr.  Speaker:  Next  question;  ail
 hese  questions  should  be  asked  there
 and  not  here.

 (a)  whether  Government  are  aware
 ef  the  fact  that  hundreds  of  thousands
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 of  acres  of  agricultural  lands  are
 being  inundated  annually  by  saline
 water  in  the  coastal  belts;

 (b)  whether  Government  have  con-
 templated  any  systematic  measures
 for  preventing  such  saline  inunda-
 tions  in  the  coastal  belts;

 (c)  whether  the  Government  of
 Orissa  have  asked  the  Central  Gov-
 ernment  for  any  financial  assistance
 with  a  view  to  construct  new  saline
 embankments  and  also  to  take  over
 existing  saline  embankments  and
 maintain  them;  and

 (a)  whether  the  Government  of
 India  propose  to  extend  financial  as-
 sistance  to  Orissa  Government  for
 executing  such  scheme  under  schemes
 for  increasing  foodgrain  production  in
 the  country?

 The  Minister  of  Agriculture  (Dr.
 ्,  Deshmukh):  (a)  Yes

 (9)  The  matter  28  already  engaging
 the  attention  of  the  State  Governments
 concerned.

 (c)  and  (4).  No  proposal  hag  been
 received  for  construction  of  new
 saline  embankments  A  proposal  to
 bear  the  cost  of  providing  sluices
 with  non-return  Valves  to  the  exist-
 ing  embankments  was  made  by  the
 State  Government  to  Central  Flodd
 Control  Board  who  have  advised  the
 State  to  examine  the  possibility  of
 financing  the  work  under  the  G  MF
 Programme.  The  proposal  of  the  State
 Government  when  received  will  be
 considered  by  this  Ministry.

 Shri  Panigrahi:  May  I  know  whe-
 ther  the  Government  have  made
 any  assessment  of  this  problem  in  the
 coastal  areas  and,  if  so,  whether  they
 propose  to  set  apart  any  fund  to  meet
 this  problem?
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 proposal  has  been  made  that  if  they
 frame  a  scheme  under  the  GMF  we
 will  consider  it,

 Shri  Panigrahi:  May  I  know
 whether  the  Government  have  spent
 any  money  to  meet  this  problem  of
 saline  inundation  in  the  past  years  in
 the  coastal  areas?

 Dr.  ह  8S.  Deshmukh:  All  that  we
 have  done  is  to  ask  the  various  Statc
 Governments  who  want  to  tackle  this
 problem  to  make  their  own  proposals

 Shri  ह  G.  Deb:  What  is  the  total
 amount  of  assistance  which  the  Gov-
 ernment  of  Orissa  have  asked  for  in
 this  matter?

 Dr.  P.  S.  Deshmukh:  As  I  have  al-
 ready  said,  no  proposal  has  been
 received.  So,  we  do  not  have  any
 figures.

 Shri  Panigrahi:  The  Government  of
 Orissa  prepared  a  proposal  for  protect-
 ing  the  agricultural  lands  which  are
 being  inundated  by  saline  water  and
 the  proposal  was  forwarded  to  the
 Ministry  of  Irrigation  and  Power,  The
 Ministry  of  Irrigation  and  Power  told
 the  Orissa  Government:  please  for-
 ward  this  proposal  to  the  Ministry  of
 Food  and  Agriculture.  So  I  wanted
 to  know  whether  these  proposals  will
 only  be  forwarded  here  and  there  or
 some  action  is  going  to  be  taken  on
 them.

 Dr,  P.  Deshmukh:  The  position  is
 that  the  Orissa  Government  wanted
 provision  to  be  made.  They  applied
 to  the  Flood  Control  Board.  The  Flood
 Control  Board  said  that  it  is  none  of
 their  business  as  it  relates  to  agricul-
 tural  land,  where  some  of  the  bunds
 which  were  maintained  by  the  zamin-
 dars  previously  have  gone  out  of  re-
 pair,  and  so  it  should  come  out  of  the
 GMF.  That  is  the  decision  of  the
 Flood  Control  Board

 Shri  Goray:  Has  the  Central  Gov-
 ent  received  any  proposals  from  the

 Bombay  Government  regarding  such
 Jands  and,  if  so,  what  is  the  answer?
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 Dr.  P.  8,  Deshmukh:  We  have  got
 some  information  from  Bombay.  But
 I  thought...

 Mr.  Speaker:  This  relates  to  Orissa.

 Shri  Goray:  It  is  a  general  ques-
 tion,

 Mr.  Speaker:  But  when  some  ques-
 tion  is  put  generally  and  some  speci-
 fically  the  hon.  Ministers  think  that  it
 72  a  specific  question.

 Shri  Goray:  Part  (a)  of  the  ques-
 tion  is  general.

 Mr.  Speaker:  Anyhow,  he  is  not  in
 possession  of  those  facts.

 Shri  Shivananjappa:  May  I  know
 whether  any  of  the  State  Governments
 have  sent  any  proposals?  It  is  a  gene-
 ral  question.

 Dr.  ह  S.  Deshmukh:  I  have  informa-
 tion  with  regard  to  some  States.  But
 the  answer  will  be  rather  vague  and
 it  will  take  a  lot  of  time  to  give  all
 the  information.

 Mr.  Speaker:  There  are  i4  States.
 Each  hon.  Member  interested  in  each
 particular  State  will  put  questions.

 Shri  Goray:  The  hon.  Minister  can
 make  a  statement  or  give  us  some
 information.

 Mr.  Speaker:  All  right.  Whatever  he
 has  got,  a  statement  or  otherwise,
 vague  or  definite,  he  may  lay  it  on
 the  Table  of  the  House.  I  will  have
 it  circulated  to  all  the  hon.  Members

 Dr.  P,  8.  Deshmukh:  I  will  do  that.

 Pak  Planes  at  Dum  Dum  Airport

 *1835.  Shri  Subiman  Ghose:  Will  the
 Minister  of  Transport  and  Commu-
 nications  be  pleased  to  refer  to  the
 reply  given  to  Starred  Question  No.  2
 on  the  20th  February,  959  and  state:

 (a)  whether  it  is  a  fact  that  four
 unscheduled  Pakistani  Planes  landed
 at  Dum  Dum  Airport  in  December,
 988  (towards  the  latter  part  cf  the
 month);  and
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 (b)  if  the  answer  is  in  the  affirma-
 tive,  the  details  thereof  and  the  action
 taken  by  the  Government  in  the  mat-
 मली

 The  Deputy  Minister  of  Civil  Avia-
 tien  (Shri  Mohiuddin):  (a)  and  (b).
 A  number  of  landings  by  Pakistani
 aircraft  were  made  at  Dum  Dum
 during  December,  958  on  non-schedul-
 ed  flights,  but  in  all  such  cases  prior
 clearance  had  been  obtained  from  the
 Indian  authorities.

 Shri  Subiman  Ghose:  May  I  know
 whether  on  each  occasion  they  put
 forward  some  reason  for  landing  that
 they  are  out  for  seeing  Calcutta  and
 it  is  on  this  ground  they  landed  at
 Dum  Dum  airport?

 hri  Mohiuddin:  No  Sir.  According
 to  the  Indian  Aircraft  Rules  any  non-
 scheduled  aircraft  that  passes  over
 India  has  got  to  take  permission  to  fly
 and  must  land  at  the  first  port  of
 entry.  It  is  in  obedience  to  these  rules
 that  the  application  was  made  and
 permission  granted.

 Shri  Subiman  Ghose:  May  I  know
 on  what  ground  was  it  wanted?  What
 was  the  reason  put  forward  for  land-
 ing  in  Dum  Dum  airport?

 Mr.  Speaker:  When?

 Shri  Subiman  Ghose:  In  December
 1988,

 Shri  Mohiuddin:  They  pass  from
 one  direction  to  other—from  east  to
 west  or  west  to  east.  They  have  got
 to  obey  the  rules  made  under  our  Act,

 Shri  Subiman  Ghose:  That  is  not
 ™my  question.  My  question  is:  what
 were  the  reasons  given?

 Mr,  Speaker:  Was  any  particular
 reason  given?

 Shri  Mohiuddin:  No  particular
 reasons  are  given.  They  say  they
 have  to  go  from  one  place  to  another.
 A  civil  aircraft  may  be  passing  from
 East  Pakistan  to  West  Pakistan.  Then
 they  apply  for  permission  as  they
 have  to  pass  through  Indian  territory
 Wor  every  transit  no  justification  डि
 required;  only  permission  is  required

 Shri  Hem  Barua:  Besides  these  non-
 scheduled  civilian  aircrafts  that  land-
 ed  at  Dum  Dum  airport,  are  the  Gov-
 ernment  aware  of  the  fact  that  Pakis-
 tan  Air  Force  aircraft  landed  there
 and,  if  so,  what  were  the  grounds
 advanced  by  that  aircraft?

 Shri  Mohinddin:  My  information  is
 that  Pakistan  military  aircrafts  alse
 landed  in  December  1958,  and  prior
 permission  was  obtained  from  the  Air
 Headquarters  of  India.

 Shri  Hem  Barua:  Did  they  advance
 any  reason  for  landing  so  that  permis-
 sion  could  be  obtained?

 Shri  Mohinddin:  That  is  for  the  De-
 fence  Ministry  to  say.

 Shri  Hem  Barua:  It  might  be  a
 sight-seeing  mission  or  some  other
 mission.  We  do  not  shoot  them  down,
 but  they  must  apply  for  permission.
 Did  they  advance  some  reasons  for
 this?

 Mr.  Speaker:  He  is  not  the  Defence
 Minister  to  reply.

 hrimati  Renu  Chakravartty:  Ac-
 cording  to  the  aircraft  rules  once  a
 non-scheduled  aeroplane  has  been
 given  permission  to  fly  over  another
 country,  it  is  absolutely  essential  that
 they  must  land  at  the  first  airport
 after  entering  into  the  territory  of  that
 State,  Did  they  not  take  permission
 for  this?

 Shri  Mohinddin:  The  position  is  that
 no  aircraft  can  fly  over  the  country
 without  previous  permission  and  they
 have  to  land  at  the  first  port  of  entry.
 And  the  first  port  from  fhe  east  ac-
 cording  to  our  notification,  is  Calcutta.

 Bombay  Steam  Navigation  Company
 *1837.  Shri  Goray:  Will  the  Minister

 Transport  and  Communications  be
 pleased  to  state:

 (a)  whether  a  High  Power  Commis-
 sion  has  been  appointed  to  investigate
 into  the  affairs  of  the  Bombay  Steam
 Navigation  Company  (Private)  Ltd.;

 (b)  what  ere  the  terms  of  reference;
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 (c)  who  are  the  members  of  this
 High  Power  Commission;  and

 (a)  in  what  way  their  térms  of
 reference  differ  from  the  terms  of
 reference  of  the  Lokur  Committee?

 The  Minister  of  State  in  the  Minis-
 try  of  Transpert  and  Communications
 (Skri  Raj  Bahadur):  Government
 have  decided  to  set  up  a  Commit-
 tee  to  go  into  the  question  of  future
 maintenance  of  steamer  service  on  the
 Konkan  Coast.  The  composition  of
 the  Committee  and  its  terms  of  refe-
 rence  will  be  finalised  shortly.

 Shri  Goray:  May  I  know  whether  it
 is  a  fact  that  the  Bombay  Steam
 Navigation  Company  has  notified  to
 Government  that  from  the  end  of  May
 they  will  suspend  their  services  on  the
 West  Coast?

 Shri  Raj  Bahadur:  Not  from  the  end
 of  May.  They  said  they  would  be
 suspending  their  services  from  June.
 Now  a  commission  has  been  appoint-
 ed  and  they  have  undertaken  that
 the  company  will  continue  their  ser-
 vices.

 hri  P.  6.  Deb:  May  I  know  whether
 the  Government  will  constitute  any
 such  commission  to  go  into  other  ship-
 ping  companies?

 Shri  Raj  Bahadur:  This  is  in  rela-
 tion  to  the  Konkan  services  about
 which  there  is  some  dispute  on  some
 points  to  be  settled  between  the  Com-
 pany  and  the  Government  and  users
 which  are  in  regard  to  the  suggested
 increase  in  fares  and  other  matters.  I
 do  not  think  the  same  question  arises
 in  respect  of  other  companies,

 Shri  Goray:  May  we  take  it  that  so
 long  as  the  report  of  this  commission
 is  not  available  there  is  a  firm  pro-
 mise  or  assurance  from  the  Bombay
 Steam  Navigation  Company  that  they
 will  continue  their  services?

 Shri  Raj  Bahadur:  Yes,  pending  the
 findings  of  the  commission  the  Com-
 ‘pany  will  continue  their  services,
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 Ghri  Achar:  May  I  know  whether
 the  Commission  will  go  into  the  grie-
 vances  of  the  passengers?

 Shri  Raj  Bahader:  The  terms  of
 reference  are  being  finalised.  I  think
 the  question  of  grievances  of  pas-
 sengers  will  also  be  one  of  the  points.

 Research  in  Indian  Pharmaceuticals

 +
 Shri  Nodiyan:
 Shri  Warior:

 Will  the  Minister  of  Health  be
 pleased  to  state:

 (a)  whether  Government  have  any
 scheme  of  their  own  or  to  assist  any
 private  institute  to  conduct  research
 to  determine  scientifically  the  active
 elements  in  traditional  Indian  Phar-
 maceutical  remedies;

 (b)  if  so,  the  details  of  the  scheme;
 and

 (c)  the  amount  to  be  spent  thereon?

 The  Minister  of  Health  (Shri  Kar-
 markar):  (a)  No

 #1888,

 (b)  and  (c)  Do  not  arise.

 I  should  lke  to  add,  however,  that
 pharmacological  research  on  certain
 indigenous  drugs  has  been  done  on  a
 scientific  basis  by  the  School  of  Tropi-
 cal  Medicine,  Indian  Council  of
 Medical  Research,  Central  Drug  Re-
 search  Institute,  Lucknow,  the  Regional
 Drug  Laboratories,  Jammu,  and  a
 number  of  pharmacological  depart-
 ments  of  modern  medical  colleges.

 bri  Kodiyan:  May  I  know  whe-
 ther  Government  are  aware  of  the
 fact  that  one  of  the  leading  Indian
 pharmaceutical  concerns,  in  collabor-
 ation  with  an  American  firm,  has

 active  elements  of  Indian  pharmaceuti-

 for  any
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 Shri  Karmarkar:  I  have  reail  some-
 thing  of  the  kind  in  the  papers.  But
 nD  approach  has  been  made  by  any
 concern  for  Government  aid  in  this
 matter.

 Shri  Kodiyan:  May  I  know  what
 arrangements  do  exist  for  co-operation
 and  co-ordination  between  the  var-
 jous  centres  of  research  where  _re-
 search  is  now  going  on?

 Shri  Karmarkar:  The  Indian  Coun-
 cil  of  Medical  Research  in  a  general
 way  keeps  in  touch  with  all  the  re-
 searches  going  on  m  these  various
 institutions  that  I  mentioned.

 Shri  Ayyakannu:  In  the  reply  given
 by  the  hon.  Minister  there  is  no  re-
 ference  to  the  fact  that  there  will  be
 any  research  institute  in  Madras
 State.  In  view  of  the  fact  that
 Sidavaidya,  perhaps  the  ancient  local
 system  of  medicine,  has  some  of  the
 rare  medicines  for  incurable  diseases
 like  soriasis  and  TB,  will  the  hon.
 Minister  make  a  epecial  reference  to
 the  Committee  to  collect  all  the  manu-
 scripts  which,  if  proper  search  iw
 made,  will  be  available  in  plenty  in
 Tamilnad?

 Shri  Karmarkar:  I  think  the  Madras
 Government  has  taken  cognisance  of
 this  question.  If  they  put  up  _  pro-
 posals  for  it,  we  shall  be  happy  to
 consider  it.

 सेठ  गोबिन्द  दास:  क्‍या  यह  सच
 बात  नहीं  है  कि  इस  सम्बन्ध  में  देश  के  विभिन्न
 भागों  से  केन्द्रीय  सरकार  को  कहा  जाता  है  कि

 इस  देश  में  इलाज की  बहुत कमी  होने  के  कारण
 और  इस  देश  के  ही  पौदों  में  झौर  दूसरी
 वस्तुओं  में  काफ़ी  इलाज  की  सामग्री  है,  इस
 दृष्टि  से  इस  का  एक  व्यापक  प्रयत्न  किया
 जाय  और  उस  के  लिए  केन्द्रीय  सरकार  राज्य

 सरकारों को  भी  कुछ  लिखे  धौर  यहा  से  भी

 न
 में  कुछ  करने  की  कोशिश  की

 ज  9

 भी  करभरकार  :  भाज ज  तक  तो  इस
 बारे  में  व्यापक  प्रसत्न  हम  से  नहीं  हना  ।
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 अभी हाल  में  उडुप्पा  कमेटी  बाम  की  एक  कमेटी
 नियुक्त  हुई  थी  ।  उस  दे  हमारे  पास  रिपोर्ट
 भेज  दी  है  शौर  उस  ने  इस  बात  की  सूचना
 दी  है  कि  हस  बारे  में  हम  लोग  ज्यादा  दिलचस्पी
 ले  भर  ऐसा  करने  का  हमारा  विचार  हे  ।

 Shri  Kodiyan:  May  I  know  the  total
 amount  so  far  spent  by  the  Govern-
 ment  of  India  during  the  Second  Five
 Year  Plan  period  on  these  various  re-
 search  centres?

 Shri  Karmarkar:  That  is  another
 question.  I  should  lke  to  have  notice
 for  that.  In  fact,  it  is  contained  m
 the  Annual  Report,  which  my  hon.
 friend,  I  hope,  has  read

 Shri  Nagi  Reddy:  May  I  know
 whether  any  experts  of  indigenous
 system  of  medicine  have  been  co-
 opted  in  these  research  centres  from
 different  States?

 Shri  Karmarkar:  My  hon.  friend  is
 working  under  a  misconception.  What
 I  referred  to  are  not  exactly,  what
 you  call,  all  of  them  State  institutions
 Those  who  are  engaged  in  research
 work  are  people  who  are  competent
 to  undertake  that  research  work,

 Shri  Nagi  Reddy:  There  are  some
 experts  of  indigenous  medicine  in  our
 country  who  know  different  methods
 of  medicine.  I  wanted  to  know
 whether  some  of  these  people  have
 been  co-opted  in  these  research  insti-
 tutions  where  research  is  taking  place
 of  these  medicines

 Shri  Karmarkar:  I  could  not  speak
 of  these  other  institutions,  that  is,
 those  of  them  that  are  not  directly
 under  our  control.  But  in  one  institu-
 tion  that  is  directly  under  our  control,
 that  is,  the  Jamnagar  Institute,  we
 have  got  sufficient  representation  given
 to  scholars  in  indigenous  medicine

 Fire  in  a  Bogie  of  Frontier  Mail

 ©3946.  Shri  Jadhav:  Will  the  Minis-
 ter  of  Railways  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  one
 first  class  bogie  of  the  Frontitr
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 Mail  caught  fire  on  the  9th  March,
 ‘1959  near  about  the  Gangapur
 Station;

 (b)  what  damage  was  done  to  the
 bogie  and  to  the  belongings  of  the
 passengers;

 (९)  whether  it  35  also  a  fact  that
 the  passengers  were  in  the  dining  car
 when  the  bogie  caught  fire;

 (d)  whether  :t  is  also  a  fact  that
 the  bogie  was  locked  from  outside  by
 the  waiter  of  the  dinmg  car;

 (e)  whether  it  is  a  fact  that  the
 doors  of  the  bogie  could  not  be  open-
 ed  as  it  was  defective;  and

 (f)  what  action  has  been  taken  in
 the  matter?

 The  Deputy  Minister  of  Railways
 (Shri  S.  द  Ramaswamy):  (a)  Yes
 Sir

 {b>  One  lower  and  one  upper  berth,
 and  a  window  of  the  compartment  in
 question  were  partly  burnt  and  the
 bedding  of  one  of  the  passengers  ly-
 ing  on  the  lower  berth  was  also
 burnt.

 te)  and  (d)  The  passengers  tra-
 velling  in  the  compartment  had  gone
 to  the  Dining  Car  at  Sawai  Madhopur
 and  when  on  arrival  of  the  train  at
 Gangapur  City  fire  was  noticed  in  the
 compartment,  the  door  was  found
 locked  and  shutters  pulled  down.

 te)  The  door  af  the  compartment
 could  not  be  opened  as  it  was  locked.

 (f)  The  results  of  investigations
 made  by  the  Railway  Police,  as  also
 py  a  Committee  of  Railway  Officials.
 mto  this  incident,  are  awaited  and
 suitable  action  would  be  taken  on  re-
 eeipt  of  their  reports.

 Bhri  Jadhav:  May  I  know  whether
 it  is  a  fact  that  the  Railway  Police
 Sub-Inspector  of  the  Protection  Force
 compelled  one  Shri  Kapadia  to  ‘ign
 a  blank  paper?

 Ghri  S.  द  Ramaswamy:  T  do  not
 know.  We  are  awaiting  the  report.
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 Shri  Jadhav:  May  I  know  whether
 the  keys  of  the  bogie  were  with  the
 dining  car  servant?

 My.  Speaker:  All  these  questions  ..

 Shri  S.  द  Ramaswamy:  For  ail
 these,  we  are  awaiting  the  report.

 Shri  Jadhav:  May  I  know  whether
 tt  is  a  fact.

 Mr,  Speaker:  There  is  no  good  go-
 ing  on  asking  details  about  it.

 Shri  Jadhav:  Some  more  ques-
 wons

 Mr.  Speaker:  The  hon.  Member  may
 pass  on  whatever  information  he  has
 w  this  committee.

 Shri  Hem  Barua:  May  I  know  whe-
 ther  Government  propose  to  pay  com-
 pensation  to  the  passengers  whose  be-
 longings  were  burnt”  If  so,  on  what
 basis?

 Shri  S.  ्,  Ramaswamy:  It  is  too
 premature  to  say.  Unless  we  get  the
 report,  we  cannot  say.

 Mr.  Speaker:  Is  it  that  of  he  him-
 self  is  responsible  he  has  to  be  paid?
 Is  it  that  if  a  passenger  is  responsible
 by  carelessly  throwing  away  a  cigar
 he  has  to  be  paid?  Why  not  not.
 Members  wait  for  the  result  of  the
 mmvestigations?  In  respect  of  every-
 thing,  as  soon  as  some  trouble  arises
 even  though  the  man  himseif  may
 be  the  cause  of  the  trouble......

 Shri  Hem  Barua:  The  passengers
 were  in  the  dining  car  and  so  they
 could  never  have  the  opportunity.

 Mr.  Speaker:  He  might  have  care-
 lessly  thrown  away  an  unquenched
 cigar  and  then  gone  away.

 Shri  Hem  Barua:  If  they  are  non-
 smoking  passengers?

 Mr.  Speaker:  Let  me  not  commit
 this  House  to  one  course  or  the  other,
 until  the:  report  is  there.
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 National  Shipping  Board

 Shri  8,  M.  Banerjee:
 Shri  Tangamani:

 ‘Will  the  Minister  of  Transport  and
 Communications  be  pleased  to  state

 *i84l.

 (a)  what  is  the  basis  on  which  the
 representatives  of  seamen  to  she
 National  Shipping  Board  were  nomi-
 nated,

 (9)  from  which  organisations  the
 Aominees  were  chosen,

 (c)  whether  representations  have
 been  received  from  other  organisa-
 tions,  and

 (d)  who  are  the  present  members,
 their  names  and  they  central  trade
 union  organisations?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Ray  Bahadur):  (a)  to  (ad)  A
 statement  38  laid  on  the  table  of  the
 Sabha

 Statement

 Three  seats  on  the  National  Shipp-
 sng  Board  have  been  earmarked  for
 Seamen,  out  of  which  one  seat  has
 been  given  to  the  Mamtime  Union
 of  India,  Bombay,  representing  mari-
 tumc  officers  Shr.  J  D  Randen
 represents  this  Umon  on  the  Board
 The  two  remaining  seats  have  been
 filled  by  Sarvashr:  Dinkar  Desa:  and
 Bikas  Majumder  of  the  National
 Union  of  Seamen  of  India,  which  38
 considered  by  Government  as  the
 most  representative  organisation  of
 Indhan  seamen  No  representation  has
 been  received  from  other  organisations
 in  the  matter

 It  is  understood  that  the  National
 Union  of  Seamen  of  India  38  affiliated
 tw  the  INTUC  and  the  Maritime  Union
 of  India  to  the  Hind  Mazdoor  Sabha

 Shri  S  M,  Banerjee:  In  the  state-
 ment  it  ३8  said  that  two  remaining
 seats  have  been  filled  by  Sarvashn
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 Dinkar  Desa:  and  Bikas  Majumder  of
 the  National  Union  of  Seamen  of
 India.  It  33  also  said  that  it  is  con-
 sidered  by  the  Government  as  the
 most  representative  organisation  of
 Indian  seamen.  Since  a  verification  of
 membership  5  going  on,  how  could
 Government  arrive  at  this  understand-
 ing  that  this  union  is  the  only  re-
 presentative  union  among  the  sea-
 men?

 Shri  Raj  Bahadur:  I  am  sorry,  I
 mussed  the  last  part  of  the  question

 Shri  M.  Banerjee:  Since  versfica-
 tion  385  going  On  of  all  the  unions  con-
 nected  with  various  industnes,  how
 could  you  ascertain  that  this  Union
 was  the  only  representative  union”

 Shri  Raj  Bahadur.  Nominations
 have  been  made  on  the  basis  of  the
 present  representative  character  as
 ascertained  up-to-date  and  at  the
 time  when  the  National  Shipping
 Board  was  constituted

 Shri  5.  M.  Banerjee:  May  I  know
 whether  it  is  within  the  knowledge  of
 the  hon  Minister  that  there  is  an  All
 India  Federation  of  Seamen  with
 which  four  unions  in  Bombay  and
 Calcutta  are  affihated?  Why  has  this
 particular  Union  been  ignored  m  this
 connection?

 Shri  Raj  Bahadur:  About  the  or-
 ganisation  which  is  mentioned  by  the
 hon  Member,  enquiries  were  made
 and  it  was  found  not  to  be  represen
 tative  of  the  seamen  to  the  extent
 that  this  National  Union  of  Seamen  75

 Shri  Hem  Barua:  In  view  of  the
 fact  that  there  are  two  unions—one  78
 the  National  Union  of  Seamen  affiliat-
 ed  to  INTUC  and  the  other  is  =the
 Maritime  Union  affihated  to  HMS--
 and  there  should  be  two  representa-
 tives,  why  is  it  that  representation
 was  not  divided  between  these  two
 Unions  who  represent  a  large  number
 of  seamen?

 Shri  Raj  Bahadur:  The  Maritime
 Union  is  a  representative  body  of  the
 officers  and  obviously  the  number  of
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 officers  is  much  less  than  the  number
 of  seamen

 Shrimati  Da  Palchoudhari:  Is  the
 Government  aware  that  Bikas
 Majumder  represents  a  Union  that
 comprises  23,000  seamen  out  of  25  000
 seamen  in  Calcutta?

 Shri  Raj  Bahadur:  That  is  right.

 try  of  Labour  and  Employment,  con-
 sulted?  oo  {

 Shri  Raj  Bahadur:  The  represen
 tative  character  of  the  Union  which
 has  been  represented  was  an  acknow-
 ledged  fact  and  it  is  acknowledged  by
 the  Labour  Ministry  as  wel!  There-
 fore  we  did  not  have  to  go  anywhere.

 Shri  M.  Banerjee:  As  the  hon
 Munster  has  said  that  an  investiga-
 tion  was  conducted  may  I  know  who
 conducted  the  investigation  and  whe-
 ther  Labour  Ministry

 Shri  Raj  Bahadur:  I  never  =  said
 that  investigations  were  conducted

 Shei  8  M  Banerjee!  Then  how
 could  you  arrive  at  this?  What  was
 the  main  cmterion  for  ft?

 Mr,  Speaker:  We  are  going  into
 too  minute  a  detail

 Shri  8  M.  Banerjee:  It  is  a  question
 of  representation

 Mr.  Speaker:
 question

 Imphal-Tamengiong  Road

 91842,  Shri  L.  Achaw  Singh:  Wil!
 the  Minster  of  Transport  and  Com-
 munications  be  pleased  to  state

 (a)  whether  the  hill  cutting  work
 on  the  50th  mile  of  the  Imphal-

 Road  has  been  stopped
 after  it  was  started,  and

 Very  well  Next

 (b)  whether  any  new  alignment  has
 been  discovered  to  avoid  cutting  the
 difficult  rocks  on  this  portion  and
 on  the  67th  mile  of  Imphal-Tamene-
 Jong  Road’
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 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Siri  Raj  Bakadur):  (a)  and  (b)  At
 the  two  places  referred  to  m  the
 question  the  hill  face  is  nearly  verti-
 cal  and  the  formation  consists  of  big
 boulders  held  together  with  soil  bin-
 der.  The  cutting  of  a  road  across  these
 reaches  is,  therefore,  presenting  di:ffi-
 culties  The  question  whether  the
 existing  alignment  should  be  adhered
 to  or  the  road  should  be  re-aligned  so
 as  to  avoid  these  hill  faces  is  being
 considered  at  the  technical  level

 Shri  L.  Achaw  Singh:  May  I  know
 whether  the  actual  cost  of  cutting  the
 rocks  35  going  to  exceed  the  estimated
 expenditure  and  so  an  expert  en-
 gineer  from  the  Central  PWD  has
 been  deputed  for  a  spot  enquiry?  If
 so,  what  is  the  result?

 Shri  Raj  Bahadur  The  officer  con-
 cerned,  who  is  in  charge  of  this
 work,  says  that,  it  would  mvolve  the
 cutting  of  the  rock  to  an  extent  of  two
 mules  It  might  dislodge  certain  boul-
 ders  which  may  affect  the  earth  sur-
 face  and  may  also  affect  the  entire
 hil  Therefore,  another  alignment
 being  considered.  But  because  the
 work  was  initiated  by  the  Assam
 Government,  to  begin  with,  the  two
 officers,  one  of  the  Assam  Govern-
 ment  and  the  other  of  Manipur  State.
 have  been  asked  to  examine  the  site
 and  deeide  the  question

 Shri  L.  Achaw  Singh:  In  view  of  the
 fact  that  the  work  of  cutting  these
 rocks  has  been  stopped  since  January
 last,  and  also  in  view  of  the  fact  that
 the  monsoon  78  coming  very  soon,  may
 I  know  whether  there  will  be  any
 progress  in  the  work  of  construction
 of  these  roads  during  this  year?

 Shri  Raj  Bahadar:  We  are  constant-
 ly  at  it.  It  was  only  as  late  a
 February,  1959,  that  the  principal
 engineering  officer,  Manipur  discussed
 this  question  with  the  Consulting  En-
 gineer  Road  Development,  here  ip
 Delhi,  and  the  proper  and  necessary
 steps  are  being  taken
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 Suri  Hem  Baraa:  May  I  know
 whether  any  prior  survey  was  made
 before  undertaking  to  lay  this  Imphal-
 Tamengiong  road,  and  if  so,  why
 there  is  sudden  collapse  in  the  pro-
 ज्क्ष्टा

 Shri  Raj  Bahadur:  According  to  the
 Assam  engineers  who  mitially  laid
 the  alignment—of  course,  they  will
 be  consulted—this  sa  practicable
 thing,  the  rock  cutting  was  practicable
 Now,  the  Manipur  engineers  find  that
 it  will  be  expensive  and  it  might  be
 maky  So,  there  w  a  difference  of
 opinion  between  two  technical  offi-
 cers,  and  this  can  best  be  settled  by
 the  technical  officers  themselves

 Shri  Hem  Barna:  This  difference  of
 opinion  between  two  technical  officers
 has  led  to  a  huge  loss,  so  far  as  the
 exchequer  36  concerned  May  I  know
 why  it  has  been  so?

 Shri  Raj  Bahadur:  It  is  obvious  that
 there  are  certain  difficulties  of  terrain,
 of  which  I  think  the  hon  Member
 should  be  much  more  conscious  and
 aware  than  ह कता  ह धता,  sure  that  when
 such  big  projects  are  undertaken  and
 new  roads  are  constructed,  such  obst-
 acles  might  come  in  the  way

 Shri  Hem  Barua:  But  the  rocks  and
 boulders  are  there  from  enternity,  and
 the  engineers  must  have  been  able  to
 locate  them  before  they  made  this
 alignment

 Shri  Raj  Bahadur.  Onc  engineer
 thought  that  it  was  possible  to  do
 the  rock-cutting,  the  other  thought
 that  it  will  be  too  expensive  and  too
 msky  There  is,  therefore,  a  question
 of  difference  of  opinion  between  the
 two  technical  officers.

 Shri  Hem  Barna:  The  one  s_  bold
 and  the  other  ४  timid

 ¥ieod  Control  in  Andhra  Pradesh

 1843  Shri  Ram!  Reddy:  Will  the
 Minster  of  Irrigation  and  Power  be
 pleased  to  state

 (a)  whether  3  w  a  fact  that  there
 2  &  proposal  for  reduction  in  the  flood
 eantrol  allocation  made  to  Andhra
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 Pradesh  during  the  Second  Five  Year

 (b)  uf  so,  what  was  the  original  al-
 location  made  and  the  extent  of  the
 allocation  proposed  to  be  reduced,  and

 (c)  whether  the  flood  control
 schemes  already  approved  for  Andhra
 Pradesh  for  Second  Plan  would  be
 affected  and  if  so,  to  what  extent?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  A  state:nent
 explaining  the  position  is  laid  on  the
 Table  of  the  House

 statement

 (a)  and  (9)  On  the  basis  of  a  P’an
 provision  of  Rs  60  crores  for  flood
 control  measures  all  over  the  coun-
 try  in  the  Second  Five  Year  Plan
 period,  the  allocation  for  Andhra  Pra-
 desh,  approved  at  the  sixth  meeting
 of  the  Central  Flood  Control  Board
 held  on  the  22nd  August,  957  was
 Rs  3  crores  As  a  result  of  the  re-
 appraisal  of  resources  for  the  Second
 Five  Year  Plan.  the  provision  for
 flood  control  had  to  be  reduced
 Central  loan  assistance  to  the  Govern-
 ment  of  Andhra  Pradesh  for  flood
 control  works  during  the  first  four
 years  of  the  Second  Plan  period  is
 hkely  to  be  of  the  order  of  Rs  28
 lakhs,  loans  sanctioned  in  the  first
 three  years  amount  to  Rs  79  Jakhs  and
 the  allocation  for  the  fourth  year
 (1959-60)  is  Rs  49  lakhs  Efforts  are
 being  made  m  consultation  with  the
 Planning  Commission  to  find  funds  for
 7960-6l,  the  last  year  of  the  Second
 Plan  period

 (c)  The  total  cost  of  flood  control
 schsmes  approved  so  far.  in  the  case
 of  Andhra  Pradesh,  for  execution  in
 the  Second  Plan  period,  35  estimated
 at  about  Rs  127  lakhs  only  These
 schemes  are  not  therefore,  affected  by
 the  reduction  in  the  allocation  for
 Andhra  Pradesh.

 Shri  Rami  Reddy:  May  If  know  whe-
 ther  in  view  of  the  recent  floods  in
 the  districts,  of  Srikakulam,  Visakha-
 patnam,  Godavar:  and  Cyddapah  last
 year,  the  State  Government  have  sent
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 bo  tae
 proposals  for  any  other  new

 ?

 Shri  Hathi:  I  have  not  got  the  de-
 tails  of  the  various  schemes  but  the
 State  Governments  have  sent  schemes
 which  do  include  certain  areas.  The
 latest  which  they  have  sent  is  in
 December,  1988.

 Shri  Rami  Reddy:  May  I  know  the
 overali  provision  for  flood  control
 Schemes  in  the  country?

 Shri  Hathi:  The  original  total  pro-
 vision  of  Rs.  60  crores  has  now  been
 reduced  to  Rs  49  crores

 Shri  Nagi  Reddy:  May  I  know  whe-
 ther  there  has  been  any  proposal  for
 the  contro]  of  the  Godavan  floods
 which  have  been  a  recurring  occur-
 rence  yeer  after  year?

 Shri  Hathi:  It  is  for  the  State  Gov-
 ‘ernment  to  prepare  the  flood  contro]
 scheme  and  submit  it  to  the  Central
 Flood  Control  Board

 Shri  Nagi  Reddy:  My  question  was
 whether  any  scheme  has  been  sub-
 mitted  for  the  Godavari  river.

 Shri  Hathi:  There  is  a  scheme  for
 forming  a  fleod  bank  along  the
 Godavari  river  from  Yanam  bridge  to
 Tellerevu.

 Shri  Jadhav:  May  I  know  whether
 the  allocation  of  funds  38  made  for  the
 big  rivers  only  or  for  all  types  ef
 perennial  rivers?  हु

 Shri  Hathi:  No,  they  are  made  for
 ‘all  flood  protection  works.  It  does
 not  matter  whether  the  river  is  big
 or  small:  it  depends  upon  the  measures
 to  be  taken  for  the  protection  of  the
 ‘particular  area.

 Shri  Hem  Barua:  The  statement  says
 that  efforts  are  bemg  made  in  con-
 suitation  with  the  Planning  Com-
 ‘mission  to  find  funds  for  1960-61,  the
 last  year  of  the  Second  Plan  period.
 May  I  know  whether  these  efforts.  to
 ind  more  funds  would  be  within  the
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 Shri  Rami  Reddy:  May  I  know  the
 total  extent  of  area  that  would  be
 benefited  under  these  flood  protection
 echemes  in  Andhra  Pradesh?

 Shri  Hathi:  I  would  require  notice.

 91845, कई  Shri  FE.  Madhusudan  Rao:
 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  a  Japanese  expert  has
 made  a  suggestion  to  the  Union  Gov-
 ernment  to  lay  a  Railway  line  between  |
 Kakinada  Port  and  the  Iron  ore  areas
 in  Bastar;  and

 (b)  if  so,  whether  the  Union  Gov-
 ernment  have  taken  any  action  in
 that  direction?

 The  Deputy  Minister  of  Railways
 (Shri  झ,  Ramaswamy):  (a)  No,
 Sir

 (b)  Does  not  arise

 Shri  Thirumala  Rao:  May  I  know
 whether  the  Japanese  experts  have
 proposed  the  construction  of  a  new
 railway  line  between  Bastar  and
 Visakhapatnam  port?

 Shri  8.  द  Ramaswamy:  No

 tt  xo  मखुसूदत  राव  मैं  जानना

 चाहता  हू  कि  इन  जापानी  विशेषज्ञो  ने  जो

 सलाह  दी  है,  उस  पर  हमारी  सरकार  क्‍या

 आज  तक  मोच  ही  नही  पाई  है  ?

 रेलवे  मंत्री  भी  जगजीबन  राम)
 उन  लोगों  ने  सलाह  दी  ही  नही  !

 Lighthouses

 91846,  Shri  Raghunath  Singh:  Will
 the  Minister  of  Transport  and  Com-
 munications  be  pleased  to  state  the
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 number  of  local  Lighthouses  not  yet

 The  Minister  of  State  in  the  Mink-
 ty  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  Nearly  740  local
 Yighthouses  are  yet  to  be  taken  over

 Shri  Raghunath  Singh:  May  I  know
 the  reason  why  they  have  not  been
 taken  over?

 Shri  Raj  Bahadur:  We  require  an
 ammense  amount  for  that  purpose,
 also,  we  require  a  phased  programme
 for  taking  over  these  lighthouses,  par-
 ticularly,  because,  under  the  Con-
 stutution  the  States  are  responsible  for
 the  maintenance  of  the  ports  and  we
 cannot  take  out  anything  from  the
 port  fund  And  the  question  has  to
 pe  settled  as  to  how  the  maintenance
 of  all  these  hghthouses  should  be  ulti-
 mately  financed.

 Mokameh  Bridge

 +
 Shri  Shree  Narayan  Dasa:
 Shri  Aviradh  Sinha:

 Will  the  Mimster  of  Railways  be
 pleased  to  state:

 (a)  whether  the  rail-cum-road
 bridge  on  the  Ganges  near  Mokameh
 has  been  fully  examined  and  tested
 for  al}  types  of  traffic  thereon;

 (b)  if  so,  when  the  rail  part  and
 road  part  would  be  opened  and  when
 the  regular  traffic  would  start  to  pass
 over  it;

 °847

 (c)  whether  the  question  of  1...
 ordinating  passengers  and  goods  traffic
 between  the  Eastern  and  North  Eas-
 tern  Railways  has  been  considered;
 and

 (d)  if  so,  the  nature  of  decisions
 taken  in  this  regard?

 The  Deputy  Minister  of  Railways
 (Shri  ss  V  Ramaswamy):  (a)  and  (b).
 Sefore  throwing  open  the  bridge  to
 all  kinds  of  rail  traffic  on  and  from
 ist  May,  ‘1989,  necessary  tests  as  re-
 quired  under  the  rules  will  be  carried
 50  (All)  LSD—2
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 out,  Road  traffic  will  use  the  bridge
 Oniy  when  the  road  approaches  are
 completed.

 (c)  and  (d)  Yes,  Sir  Suitable
 afrangements  will  be  made  for  co-
 ordinating  passenger  train  services
 between  Eastern  and  North-Eastern
 Railways,  by  diverting  trains  and
 introducing  through  service  carriages
 for  the  convemence  of  long  distance
 passengers  Shuttle  trains  will  also  be
 introduced  as  required

 Shri  Shree  Narayan  Das:  May  I
 know  whether  after  the  opening  of
 this  bridge,  through  trains  from
 Baraum  to  Calcutta  and  Baraum  to
 Delhi  will  be  mtroduced?

 Shri  द  Ramaswamy:  Yes,  there
 are  various  schemes  i  think  they
 will  be  mntroduced  I  have  got  a  long
 list  of  the  alterations  or  reorientation
 of  service  for  both  metre  gauge  and
 broad  gauge  If  my  hon  friend  is  me
 terested,  I  can  furmsh  him  the  infor-
 mation

 Shri  Shree  Narayan  Das:  May  I
 know  whether  this  bridge  is  going  to
 be  named  after  some  person,  or  what
 6vecial  name  will  be  given  to  this
 bridge”

 The  Minister  of  Railways  (Shri
 Jagjivan  Ram):  People  have  already
 started  calling  it  as  the  Rajendra
 bridge

 Pandit  D.  N  Tiwary:  May  I  know
 whether  the  transhipment  of  coal  and
 other  commodities  will  be  done  at
 Mokameh  or  Barauni?

 Shri  8S.  दत  Ramaswamy:  At  Garhara.

 Shri  T.  B.  Vittal  Rao:  The  Deputy
 Minister  has  stated  in  his  reply  that
 all  necessary  tests  will  be  carried  out
 before  throwing  open  the  bridge  on
 lst  May  ‘There  are  only  fifteen  daye
 to  go  May  I  know  whether  these
 tests  have  not  been  carried  out  so  far?

 Shri  S  द  Ramaswamy:  The  first
 goods  train  has  already  been  run  on
 2rd  February,  and  it  is  being  con-
 stantly  under  test.



 Will  the  Minister  of  Community  ह.
 velopment  and  Oov-operation  be
 pleased  to  state:

 १७)  Wreliner  ४४५  ४७  ale  ‘inh  ‘ine
 programme  of  the  NES  blocks  and  the
 C.D.  blocks  in  Orissa  has  been  upset
 due  to  the  reduction  of  allocation  by
 the  Government  of  India;

 (b)  what  is  the  amount  of  alloca-
 tion  applied  for  for  1959-60  by  the
 Government  of  Orissa;  and

 (e)  what  is  the  amount  of  allocation
 sanctioned  for  the  same  period?

 The  Deputy  Minister  of  Community
 Development  and  Co-operation  (Shri
 B.  8,  Murthy):  (a)  No,  Sir.  The
 allocation  was  made  in  consultation
 with  the  State  Government.

 (b)  Rs.  324-80  lakhs.

 (c)  Rs.  244  lakhs.

 Shri  Panigrahi:  From  the  reply  we
 find  that  the  Government  of  Orissa
 had  asked  for  more  than  Rs.  3  crores,
 while  only  about  Rs.  2  crores  odd  has
 been  sanctioned.  May  I  know  whe-
 ther  Government  are  aware  that  be-
 cause  of  this  reduction  in  the  amount,
 the  development  programme  so  far  as
 the  community  development  and
 national  extension  service  blocks  in
 Orissa  are  concerned,  is  going  to
 suffer?

 Shri  B.  8.  Murthy:  In  my  reply,  I
 have  stated  that  this  allocation  was
 made  in  consultation  with  the  State
 Government.

 APRIL  की.  ।
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 Shri  Panigrahi:  May  I  know  Whe-

 her  the  State  Government  agredé  ‘to
 qhis  sanction  of  Rs.  2  crores  oddt

 Shri  8,  है,  Murthy:  Yes.
 Mr.  Speaker:  He  said  ‘in  consulta-

 dion  with’.
 Shri  Panigrahi:  The  State  Govern-
 ent  say  that  the  Government  of

 ज

 have  not  given  the  money,  but
 e  hon.  Minister  says  that  they  have

 to  this  amount.
 Mr,  Speaker:  The  hon.

 eems  to  enjoy  greater  confidence  of

 he  State  Government  than  the  hon.
 plinister  here!

 Shri  Panigrahi:  The  State  Govern-
 ent  have  stated  in  the  Orissa
 sembly  that  they  asked  for  more

 gnoney,"  put  “tne“Lovernment  én"  ufitaa.
 were  giving  less  money.  But  here  the
 pon.  Minister  says  that  they  have
 gereed  to  this  amount.

 Shri  8,  8,  Murthy:  When  the  State
 Government  send  these  proposals,  offi-
 gers  of  the  State  Government  and  offi-
 gers  of  the  Ministry  of  Community
 Pevelopment  and  Co-operation  here
 git  together  and  then  they  assess  the
 gempo  of  the  programme  in  the
 State  and  the  resources  position  of
 she  State,  and  then  they  arrive  at  an
 gereed  figure,  and  that  is  given,

 Mr,  Speaker:  The  hon.  Member
 @ants  to  ask  the  hon.  Minister  if  the
 pon.  Minister  is  aware  that  the  Min-
 gster  in  charge  in  the  Orissa  Govern-
 gent  stated  on  the  floor  of  the  House
 ghere  that  notwithstanding  their  re-
 guest  for  a  higher  amount,  the  Cen-
 gral  Government  was  not  giving  it.
 Phat  is  what  he  wants  to  know.

 Shri  B  8.  Murthy:  We  are  not  at
 gil  aware.

 Willingdon  Hospital

 +
 Shri  Subodh  Haneda: *  "(Shri  है.  0.  Samanta:

 Will  the  Minister  of  Health  be
 piensed  to  state:  .

 (a)  whether  it  is  a  fact  that  24  beds
 were  lying  vacant  for  nearly  five

 Member
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 months  in  the  Willingdon  Hospital,
 New  Delhi  in  the  middle  of  7988  in
 the  newly  constructed  ward;

 (b)  if  so,  the  reasons  therefor;  and

 (c)  who  is  responsible  for  it?

 The  Minister  of  Health  (Shri  Kar-
 markar):  (a)  Yes,  Sir.

 (b)  and  (c).  The  beds  in  question
 could  not  be  brought  into  use  due
 to  shortage  of  nurses  in  the  hospital
 and  the  difficulty  in  recruiting  the  re-
 quired  number  of  nurses.

 Shri  Subodh  Hansda:  May  I  know
 if  there  was  any  overcrowding  of
 patients  during  that  time,  and  if  so,
 what  action  was  taken  to  overcome
 the  situation?

 Sbri  Karmarkar:  I  am  not  exactly
 in  possession  of  the  information  whe-
 ther  during  that  period  there  was
 overcrowding.  I  fancy  that  in  Delhi
 on  account  of  the  shortage  of  beds  on
 the  whole,  the  number  of  patients
 desiring  to  come  in  33  perhaps  a  httle
 more  than  the  number  of  patients  that
 can  be  accommodated.

 With  vegard  to  these  particular  24
 beds  which  had  to  be  kept  unoccupied
 from,  I  understand.  April  to  Sep-
 tember,  958  in  spite  of  the  fact
 that  the  hospital  authorities  approach-
 ed  the  employment  exchange  and
 then  advertised  the  matter  twice,
 they  could  not  get  the  nurses.  If  I
 may  say  so,  there  was  a  shortcoming
 in  the  salary  proposed.  They  were
 not  paid  full  allowance.  Now  we
 have  made  it  possible  for  them  to  be
 paid  the  full  allowance,  placing  the
 hosvital  along  with  the  other
 hospitals,  and  I  think  they  are  now
 finding  it  easier  to  get  the  nurses.

 Dr  Sushila  Nayar:  In  view  of  the
 fact  that  this  is  not  an  isolated  case
 and  that  in  many  instances  hospital
 beds  lie  vacant  for  months  because  of
 shortage  of  staff  or  equipment  and  so
 on  what  steps  have  the  Government
 taken  to  so  plan  that  all  these  things
 wre  available  by  the  time  the  hospatal
 construction  is  completed?
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 Shri  Kermarkar:  I  presume  my
 hon.  friend’s  question  relates  to  Delhi.
 in  Delhi  we  are  mixed  up  with  more
 than  one  administration.  (Laughter)
 T  am  trying  to  explain  to  the  House.
 Let  me  be  fair  to  the  House  also.

 There  are  two  hospitals,  in  fact
 three,  under  the  direct  control  of
 the  Government  of  India  for  which
 we  are  primarily  responsible.  in
 those  hospitals,  this  was  about  the
 only  case  of  a  hospital  lacking
 nurses  and  therefore  not  being  able
 to  make  use  of  the  beds  available,

 The  other  sets  of  hospitals  are
 under  the  Corporation  and  the  Delhi
 Administration.  With  regard  to  at
 least  one  of  the  hospitals  i  am  aware
 there  is  a  shortage  of  staff.  and  we
 have  communicated  not  only  our
 views.  but  the  general  views  of  this
 House  also  to  them  asking  them  to
 fill  in  those  posts.  And  well.  since
 my  hon.  friend  asks  I  shall  remind
 them  again.

 Shrimati  Renu  Chakravartty:  In
 view  of  the  fact  that  there  has  been
 a  shortage  of  nurses  on  more  than  one
 occasion  may  I  know  whether  the
 advertisements  have  been  made  only
 in  Delhi.  or  in  all  the  papers  of
 Calcutta  and  South  India?

 Shri  Karmarkar:  Not  only  that.
 In  fact,  we  have  taken  all  opportuni-
 tres,  official  and  non-official.  right  up
 to  Assam  where  we  learn  there  are
 more  nurses  (Laughter).  I  am  quite
 serious.  We  have  consulted  the
 other  administrations  also  We
 have  made  ail  possible  human
 efforts  in  the  matter,  official
 and  non-official  but  the  fact  remains
 that  in  certain  States  lke  Kerala  and
 Assam—Bengal  is  also  a  little  con-
 fortably  placed—nurses  are  available.
 It  is  a  fact  that  in  Delhi,  perhaps
 with  better  pay  than  the  other  States
 too,  nurses  to  the  full  quota  are  not
 available,  and  therefore  we  are  now
 asking  these  hospitals  to  be  as  Much
 self-sufficient  »n  nurses  as  possible  by
 adding  training  facilities

 Mr.  Speaker:  The  hon.  Member
 wants  to  know  if  advertisements  have
 been  made  in  Kerala,  in  Bengal,
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 where  there  seems  to  be  a  larger
 number  of  nurses.

 Shri  Karmarkar:  I  have  not  got  the
 list  of  newspapers  with  me  in  which
 we  have  advertised,  but  so  far  as  the
 information  73  with  me,  we  have  made
 all  possible  efforts  in  the  matter.

 Shri  Hem  Barua:  One  question,  Sir.

 Mr.  Speaker:  Let  me  finish  at
 least  a  few  questions

 Shri  Hem  Barua:  It  will  be  finished
 today.

 Mr,  Speaker:

 Paradip  Port

 °1851,  Shri  Panigrahi:  Will  the
 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  refer  to  the
 Teply  given  to  Starred  Question
 No.  3082  on  the  l7th  December,  938
 and  state:

 (a)  whether  the  Orissa  Government
 had  asked  for  additional  financial
 assistance  from  the  Centre  for
 developing  Paradip  Port  in  Orissa;

 (b)  if  so,  whether  the  Central  Gov-
 ernment  has  agreed  to  advance  addi-
 tional  financial  assistance  for  this
 purpose;  and

 (c)  if  so,  the  additional  amount
 agreed  to?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  ang  Communications
 (Shri  Raj  Bahadur):  (a)  Yes.

 (b)  and  (c).  A  loan  of  Rs.  14,96,600
 has  been  advanced  during  the  year
 1058-59,

 Shri  Panigrahi:  What  is  the  total
 amount  of  loan  so  far  advanced  for
 the  improvement  of  the  Paradip  port
 to  the  Government  of  Orissa?

 Shri  Raj  Bahadur:  In  the  First
 Plan  period,  a  loan  of  Rs,  73  lakhs
 ‘was  given  to  the  Orissa  Government
 eon  certain  conditions.  In  the  year
 1957-58  only  a  demand  of  Rs.  4°25
 lakhs  was  made  which  was  granted  in
 January  1958.  This  year,  ‘1958-59,  a
 demand  for  Rs.  26  lakhs  was  made,

 I  am  not  sure,
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 aut  of  which  Rs.  14,96,600  has  been
 advanced  as  loan.

 Shri  Panigrahi:  May  I  know  whe-
 ther  the  Government  of  Orissa  asked
 for  an  amount  of  Rs,  70  lakhs  as  loan
 for  this  port  and  the  proposal  was
 fubmutted  before  the  National
 Harbour  Board.

 Shri  Raj  Bahadur:  The  informa-
 tion  at  my  disposal  shows  that  they
 Fequired  a  loan  of  Rs,  26,139,628;  their
 letter  of  request  for  Rs,  35  lakhs  was
 Yeceived  only  about  the  0th  Decem-
 ber  ‘1958,  and  I  cannot  say  anything
 About  a  demand  being  made  to  the
 @xtent  of  Rs,  70  lakhs.

 Shri  Panigrahi:  May  I  submit  for
 your  information,  Sir,  that  in  answer
 to  another  question,  the  hon,  Minis-
 ter  had  staced  that  the  Government
 of  Orissa  had  submitted  a  memorun-
 dum  to  the  National  Harbour  Board
 in  which  they  had  indicated  that  a *  provision  of  Rs.  70  lakhs  would  be
 tequired  for  the  improvement  of  the
 Paradip  port  but  the  hon.  Minister
 how  says  he  is  not  in  possession  of
 any  such  information.

 Shri  Raj  Bahadur:  7  think  the  hon.
 Member  is  very  well  aware  of  the
 difference  between  the  National
 Harbour  Board  and  the  Government.
 I  am  speaking  of  the  Guvernment.
 The  demand  made  to  the  Govern-
 ment  is  what  I  just  now  indicated.  I
 am  not  quite  sure  of  the  demand
 made  to  the  National  Harbour  Board.

 Locomotives

 ०१852
 Shri  Rameshwar  Tantia:
 Shri  Ram  Krishan  Gupta:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  any  target  for  the
 indigenous  production  of  locomotives
 during  the  Second  Five  Year  Plan
 period  was  fixed;

 (b)  to  what  extent  the  target  has
 been  achieved  upto  December,  1958;
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 (९)  what  percentage  of  total  supply
 of  locomotives  is  met  by  indigenous
 production  at  present;  and

 (a)  whether  Government  propose  to
 nake  the  country  self-sufficient  in
 sroduction  of  locomotives  during  the
 vemaining  period  of  the  Second  Five
 Year  Plan?

 The  Deputy  Minister  of  Railways
 (Shri  8.  ्,  Ramaswamy):  (a)  Yes.

 .(b)  442  Broad  Gauge  and  235  Metre
 Sauge  locomotives  have  been  pro-
 juced  by  the  Chittaranjan  Locomotive
 Works  and  Telco  respectively  upto
 December  958  against  the  target  of
 indigenous  production  for  the  2ad  Plan
 of  880  Broad  Gauge  and  452  Metre
 Gauge  locomotives.

 (c)  The  supply  of  all  the  steamlocos
 at  present  is  from  indigenous  sources,
 but  diesel  electric  locos  are  imported.

 (d)  Yes,  in  respect  of  steam  locomo-
 tives,

 Shri  Rameshwar  Tantia:  May  I
 know  whether  it  is  a  fact  that  all  the
 metre  gauge  locomotives  are  being
 built  by  TELCO  just  now?  If  it  is
 so,  what  is  the  time-limit?  After
 that  time,  will  Government  consider
 making  its  own  arangements  to  build
 metre  gauge  locomotives?  ,

 Shri  S.  V.  Ramaswamy:  There  is  a
 programme  according  to  which  they
 will  produce  the  metre  gauge  locomo-
 tives.  The  contract  is  extended  up  to
 1961,  Thereafter,  we  will  consider  it.

 Shri  Rameshwar  Tantia:  What  is
 the  price  for  a  broad  gauge  locomotive
 charged  by  Chittaranjan,  and  what  is
 the  price  for  a  metre  gauge  locomo-
 tive  charged  by  TELCO?

 Shri  s.  V.  Ramaswamy:  This  does
 not  arise  out  of  this,  but  of  the
 Speaker  directs,  I  shall  give  the
 figures.

 Shri  Shree  Narayan  Das:  May  I
 know  what  percentage  of  the  total
 number  of  parts  involved  in  the  can-
 struction  of  these  locomotives  is  stil)
 being  imported?
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 Shri  S.  V.  Ramaswamy:  I  would
 require  notice  of  that,  but  I  might  say
 that  we  are  making  every  effort  to
 see  that  we  are  self-sufficient  and
 making  the  parts  in  our  own  country.

 bri  Damani:  May  I  know  what
 efforts  are  being  made  to  produce
 diesel  engines  in  the  country?

 Shri  ao  द  Ramaswamy:  The  hon.
 Minister  in  his  Budget  Speech  has
 said  that  diesel  locomotives  are  to  be
 in  the  private  sector.  Three  firms
 have  been  invited  to  offer  their  terms
 for  the  manufacture.  A  meeting  was
 held  with  the  representatives  of  three
 selected  firms,  TELCO,  TEXMACO  and
 Hindustan  Motors,  and  railways’  re-
 quirements  of  diesel  locomotives  for
 the  Third  Plan  were  indicated  as  50
 broad  gauge  and  metre  gauge  per
 annum  and  the  firms  were  asked  ‘to
 put  up  their  concrete  proposals  for
 the  manufacture  of  such  locomotives.

 Mr.  jpeaker:  Shri  Sanganna.
 Absent.

 Shri  Hem  Barua:  The  last  question
 may  be  taken  up.

 Mr,  Speaker:  No,  no.  Occasionally
 let  us  get  some  time.  Why  should  we
 spend  it  away  like  this?

 WRITTEN  ANSWERS  TO
 QUESTIONS

 Parlakimedi  Light  Railway

 91836,  Shri  Sanganna:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  Government  are  aware
 that  the  Parlakimedi  Light  Railway
 line  is  going  to  be  affected  by  the
 River  Vamsadhara  due  to  the
 breaches  of  the  embankment  at  the
 village  Palasingi  on  the  border  of  the
 Ganjam  and  the  Koraput  Districts
 (Oriasa);  and

 (b)  if  so,  what  steps  have  been
 taken  by  the  Government  to  protect
 the  railvay  lire  against  the  ravages
 ef  the  river?
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 The  Deputy  Winister  of  Railways
 (Shoal  8,  ल  Ramaswamy):  (a)  Yes
 Sir,  during  high  floods  the  river
 overfiows  its  banks  and  submerges
 the  Railway  embankment  near  the
 village  Palasingi.

 (b)  Protective  measures  to  safe-
 guard  the  Railway  line  against  high
 floods  are  under  consideration.

 परमा  सें  गंगा  लवी  पर  रेल  कौर  सड़क  का

 पुणे

 १८४३६.  थ्दी  विभूति  मिथ  :  क्‍या
 रेखबे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि:

 (क)  क्‍या  यह  सच  है  कि  बिहार
 सरकार  ने  पटना  में  गंगा  नदी  पर  चालू
 वर्ष  १६५६  में  रेल  भौर  सड़क  का  पुल  बनाने
 का  केन्द्रीय  सरकार  से  भ्रनुरोध  किया  है;

 (ख)  यदि  हां,  तो  सरकार  का  इस
 मांग  को  कब  तक  पूरा  करने  का  विचार  है  ;
 शौर

 (ग)  यदि  नहीं,  तो  इसके  क्या  कारण

 है?

 रेलवे  उपमंत्री  (भी  से  ०  do  'रामस्वामी )

 (क)  जी  नहीं ।

 (ख)  शौर  (ग).  सवाल नही  उठता  t

 Utilisation  of  Viscounts  by  Indian
 Airlines  Corporation

 1884,  Shri  P.  C.  Borooah:  Wil)  the
 Minister  of  Transport  and  Communi-
 eations  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  per
 day  utilisation  hours  of  ‘Viscount’
 aircrafts  of  the  Indian  Airlines  Corpo-
 ration  are  less  than  those  of  other
 countries  like  Australia  and  New
 Zealand;  and

 (b)  if  so,  what  are  the  reasons  for
 the  less  utilisation  of  these  modern
 and  costly  aircrafts?

 The  Deputy  Minister  of  Civil  Avia-
 tion  (Shri  Mohiadéin):  (a)  No  Sir.
 The  indian  Airlines  Corporation  Vis-
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 count  utilisation  per  aircraft  per  day
 compares  favourably  with  that  of  Vis-

 bry
 operators  in  other  parts  of  the

 wor

 (b)  Does  not  arise.

 Electrification  of  Burdwan-Asansel
 Section

 *1848,  Shri  Ram  Krishan  Gupta:
 Will  the  Minister  of  Rallways  be
 pleased  to  state  thé  progress  made  so
 far  in  the  electrification  of  the
 Burdwan-Asansol  section  of  Eastern
 Railway?

 The  Deputy  Minister  of  Railways
 (Shri  8.  झ,  Ramaswamy):  8  state-
 ment  is  placed  on  the  Table  of  Sabha.
 (See  Appendix  VI,  annexure  No.  98].

 Maps  used  by  LA.C

 *1853,  Shri  Sanganna:  Will  the
 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 maps  used  at  the  offices  of  the  Indian
 Airlines  Corporation  do  not  show
 Jammu  and  Kashmir  in  the  Indian
 territory;  and

 (b)  if  so,  the  reasons  therefor?
 The  Deputy  Minister  of  एसी  Avia-

 Gon  (Shri  Mohiuddin):  (a)  and  (b)
 Maps  of  India  whever  displayed.  in
 the  principal  offices  of  the  Indian
 Airlines  Corporation  do  show  Jammu
 and  Kashmir  ag  part  of  India.

 Some  of  the  offices  of  the  Indian
 Airlines  Corporation  had  in  use  Mer-
 cantile  maps  of  the  world,  published
 by  a  foreign  firm  showing  Jammu  &
 Kashmir  in  a  colour  different  from
 those  used  to  denote  India  and  Pakis-
 tan.  The  Indian  Airlines  Corporation
 have  since  issued  instructions  to  with-
 draw  these  maps  wherever  in  use  in
 their  offices.

 Jute  Cultivation

 2082.  हिचाले  Ram  Krishan  Gupta:  Will
 the  Minister  of  Feod  and  Agricalture
 be  pleased  to  state  the  total  and  addi-
 Yonal  area  brought  under  jute  cuiti-
 vation  during  1958,  State-wiser
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 The  Minister  of  Food  and  Agrical-
 tare  (Shri  A.  P.  Jain):  A  statement
 giving  the  required  information  ig  laid
 on  the  Table.  (See  Appendix  VI,
 annexure  No.  94.]

 Malaria  Programme  in  Punjab

 3033.  Shri  Ram  Krishan  ह...  Will
 the  Minister  of  Health  be  pleased  to
 state  the  amount  allotted  to  Punjab
 for  1959-60  f  carrying  out  the
 nation-wide  Malaria  eradication  pro-
 gramme?

 The  Minister  of  Health  (Shri
 Karmarkar):  It  is  estimated  that  the
 (Central  Assistance  amounting  to
 Rs.  45:22  lakhs  will  be  siven  to
 Punjab  State  dunng  1959-80.  for
 ‘carrying  out  the  Malaria  eradication
 programme.  The  Punjab  State  Gov-
 ernment’s  expenditure  during  the
 ‘year  1959-60  is  estimated  to  0७९
 Rs,  27°89  lakns.

 Shuttle  Train  Services  on  Western
 Railway

 3034.  Shri  Ram  Krishan  Gupta:  Will
 the  Minister  of  Eailways  be  pleased
 to  state:

 fa)  whether  it  is  a  fact  that  shuttle
 services  on  Rewari-Narnaul  section
 (Western  Railway)  are  irregular:

 .(b)  if  so,  the  reasons  therefor;  and

 (c)  the  action  taken  by  Government
 an  the  matter?

 The  Deputy  Minister  of  Railways
 (Shri  8.  झ,  Ramaswamy):  (a)  No.

 (b)  and  (०).  Do  not  arise.

 Caterers  on  Bikaner  Division  of
 Northern  Rallway

 $085.  Shri  Ram  Krishan  Gupta:  Will

 bree
 Minister  of  Rallways  be  pleased  to

 state:

 (a)  the  number  of  caterers  on
 Bikaner  Division  of  the  Northern
 Railway;  and

 (b)  the  number  of  complaints
 weceived  against  them  during  (1958-597

 The  Deputy  Minister  of  Railways
 (Shri  Ss.  द  Ramaswamy):  (a)  196.

 (b)  5

 Catering  on  Northern  Railway
 Shri  Ram  Krishan  Gupta:

 3036,  2  Shri  Ajit  Singh  Sarhadi:
 Sardar  Iqbal  Singh:

 Will  the  Mimster  of  Ratlways  be
 pleased  to  state:

 (a)  the  number  of  caterers  on  the
 Northern  Railway;

 (b)  the  number  of  complaints
 received  during  the  year  1958-59
 against  these  caterers;

 (cy  the  action  taken  thereon;  and

 (d)  the  names  of  stations  on  which
 departmental  catering  has  been  intro~
 duced  so  far  on  this  Railway?

 The  Deputy  Minister  of  Railways
 (Shri  8,  द  Ramaswamy):  (a)  735.

 (b)  150.

 (c)  A  statement  is  laid  on  the  Table.
 [See  Appendix  VI,  annexure  No.  95.]

 (da)  reo)  Delhi  Main.
 (2)  Pathankot.
 (3)  New  Delhi.
 (4)  Varanasi.
 (5)  Lucknow  B.G,
 (6)  Moradabad.
 (7)  Allahabad.
 (8)  Kanpur.

 Irrigation  Schemes  in  Punjab

 3037.  Shri  Ram  Krishan  Gupta:  Will
 the  Minister  of  Irrigation  and  Power
 be,  pleased  to  state  the  total  amount
 allocated  during  1958-59  for  vario.s
 Medium  Irrigation  and  Power  ित्0-
 jects  in  Punjab?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Jaisukhia!  Hathi);
 The  outiey  agreed  to  for  1958-59  है... अ
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 medium  irrigation  and  power  projects
 in  the  Punjab  is  given  below:

 Ra.  lakhs  j
 6)  Medium  Irrigation

 82 &  >  I
 (il)  Power

 ding.  प्प्ज
 (exclu-  ®

 .  of  Noses)  aso
 (iii)  Bhakra  Nongal  (both

 and  power)  २225

 Fisheries

 Shri  D,  C.  Sharma:
 5088,  Shri  Ajit  Singh  Sarhadi:

 Sardar  Iqbal  Singh:

 Will  the  Minister  of  Food  and  Agri-
 ealture  be  pleased  to  state  the
 amount  of  grants  released  to  Punjab
 Government  for  the  development  of
 fisheries  during  1968-59?  ‘

 The  Minister  of  Food  and  Agricul-
 @ure  (Shri  A.  ग,  Jain):  Rs.  28,000.

 Seed  Farms  in  Bombay
 2039.  Shri  Pangarkar:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state  the  amount  allotted  to
 the  Bombay  Government  for  the
 establishment  of  seed  multiplication
 farms  as  subsidy  during  1959-60?

 The  Minister  of  Food  and  Agricul-
 sure  (Shri  A.  P,  Jain):  An  amount  of
 Rs.  34-33  lakhs  has  been  agreed  to  by
 the  Working  Group  for  the  Bombuy
 Government  for  the  establishment  of
 seed  multiplication  farmg  as  subsidy
 during  1959-60,

 आयुर्वेदिक  चिकित्सा  पद्धति

 ३०४०.  शी  नवल  प्रभाकर:  क्या
 स्वास्थ्य  मंत्री  यह  बताने  की  कृपा  करेगे  कि  :

 (क)  क्या  सरकार  का  ध्यान

 सामुदायिक  विकास  मंत्री  द्वारा  बंगलौर  में
 दिये  गये  और  जनवरी,  १६९५८  के  “स्वस्थ
 हिन्द”  में  प्रकाशित  उस  भाषण  की  झोर
 दिलाया  गया  है  जिसमें  उन्होंने  सामुदायिक
 विकास  परियोजना  के  भन्‍्तर्गंत  देहाती  क्षेत्रों
 की  स्वास्थ्य  भशौर  चिकित्सा  सम्बन्धी  झागण्यक-
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 ताझों  की  पूति  के  लिये  प्रायुर्वेदिक  चिकित्सा
 पद्धति  की  सहायता  खेले  की  वाछुतीमता  पर
 ल  दिया  है;  और

 (ख),  यदि  हां,  ते  इस  सम्बन्ध  में
 क्या  किया  जा  रहा  है?

 स्वास्थ्य.  मंत्री  श्नी  करसरकर):
 (क)  झौर  (ख).  जी  हां।  केन्द्रीय  स्वास्थ्य
 परिषद्‌  की  बंगलौर  में  हुई  बैठक  में  सामुदायिक
 विकास  मंत्री  द्वारा  दिये  गये  सुझाव  पर
 विजार-विमर्श  किया  गया  धौर  सर्वेसम्मति

 यह  रही  कि  यद्यपि  विधिवत्‌  परिवर्षित

 आायुवद  लोगों  के  स्वास्थ्य  अवधान  में  प्रमुख
 भाग  लेगा  फिर  भी  आधुनिक  चिकित्सा
 धद्धति  के  साथ  इसका  एकीकरण  उचित  नहीं
 है  {  झायुर्वेद  के  मौजूदा  स्तर  के  निर्धारण
 और  मूल्यांकन  के  लिये  सरकार  ने  हाल  ही
 में  जो  कमेटी  बनाई  थी  उसने  भी  सामुदायिक
 विकास  परियोजनाझों  के  झन्तर्गत  चिकित्सीय

 सहायता  की  व्यवस्था  के  लिये  प्रायुवेंद  के

 इण्टेग्रेटेड  ग्रेजुएट  की  सेवाशों  के  पदने  पर  कुछ
 सिफारिशों  की  है,  जो  परीक्षाधीन  है  ।

 Brahmaputra  Bridge

 ‘8081.  Shrimati  Mafida  Ahmed:  Wil?
 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  the  number  of  officers  employed
 so  far  for  the  construction  of  the
 Brahmaputra  Bridge;

 (b)  the  names  of  sub-contractors;

 (c)  whether  part  payment  is  made
 available  to  the  contractors;  and

 4d)  if  so,  the  amount  given  so  far?

 The  Deputy  Minister  of  Railways.
 (Shri  8.  ्,  Ramaswamy):  (a)  18,

 (b)  Contract  for  foundation  and  sub-
 structure  of  Brahmaputra  Bridge  was
 awarded  to  Hindustan  Constructioc
 Company  who  are  obtaining  well
 curbs  and  strakes  from  Messrs.  B.BJ.
 &  Co.  *
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 Ancillary  works  have  been  allotted
 to  Messrs.  Narayan  Das  &  Co.,  8.8,  Das
 &  Sons,  Rajput  Construction  Co,  Ojha
 Brothers,  Madnani  Engineering  Works
 Ltd,  A.  K.  Bhattacharjee,  8.  K.  Kar,
 कर,  6,  Bhatacharjee,  R.  Banerjee,  त  L.
 Lahoty,  S.  K.  Ghosh,  K.  Sharma,
 Hirdoomal  Adwani,  Hiranand,  Kerori-
 mal]  Adwani  and  Hargundas.

 (c)  Yes.
 (6)  Rs.  37,380,000,

 इंड-पित्बा  Shop  Employees  of  Eastern
 Railway

 +8042,  Shri  H.  N.  Mukerjee:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  the  case  of  a  large
 number  of  ex-grain  shop  employees
 of  Eastern  Railway  alleged  to  have
 been  prejudicially  affected  on  account
 of  disparities  in  procedure  adopted
 for  absorbing  surplus  grain  shops  staff
 and  determining  their  seniority,  has
 been  examined;  and

 (b)  if  so,  the  results  of  such  exami-
 nation?

 The  Deputy  Minister  of  Railways
 (Shri  8.  झ,  Ramaswamy):  (a)  and
 (b).  In  view  of  the  conflicting  views
 on  the  subject,  it  is  proposed  to  dis-
 euss  the  matter  with  organised  labour.

 Assistant  Surgeons
 3043.  Shri  H.  N.  Mukerjee:  चपा  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  whehter  it  is  a  fact  that  railway
 doctors  (assistant  surgeons)  are  put
 in  the  non-gazetted  rank  and  in
 class  III  cadre  and  so  are  discriminat-
 ed  against,  88  compared  with  assistant
 surgeons  in  the  Government  services;

 (b)  whether  the  said  doctors  are
 excluded  from  the  Central  Health
 Service;

 (c)  whether  their  scales  of  pay  and
 avenues  of  promotion  compare  un-
 favourably  with  employees  with
 similar  qualifications  in  other  Govern-
 ment  services;  and

 (d)  if  so,  whether  such  discrizhina-
 tion  will  be  rectified?

 The  Deputy  Minister  of  Railways
 (Shri  8.  द  Ramaswamy):  (a)  Yes.
 Assistant  Surgeons  on  Railways  are
 non-gazetted  staff.  The  rules  for  their
 recruitment  and  their  service  condi-
 tions  were  prescribed  having  regard
 to  the  requirements  of  Railway
 service.  They  are  different  from  those
 on  the  Civil  side  but  that  is  not  dis-
 crimination.

 (b)  Yes.
 (c)  No.
 (d)  Does  not  arise.

 Public  Sidings  at  Stations
 3044.  Shri  Panigrahi:  Will  the

 Minister  of  Railways  be  pleased  to-
 state  whether  there  is  any  proposal
 in  the  Second  Five  Year  Plan’  to
 extend  the  public  sidings  at  the
 following  stations:

 (i)  Barabil;
 (ii)  Barajamda;

 (iii)  Noamundi;
 (iv)  Deorjhal;
 (v)  Banspani;
 (vi)  Jajpur  Keonjhar  Road;  and

 (vii)  Bhadrak?

 The  Deputy  Minister  of  Railways
 (Shri  ्,  Ramaswamy):  In  the
 Second  Five-Year  Plan  there  are
 proposals  for  additions  and  alterations
 to  the  existing  public  siding  facilities
 at  Barajamda,  Noamundi,  Banspani,
 dajpur-Keonjhar  Road  and  MBhadrak
 stations  on  the  South  Eastern  Rail-
 way.  A  proposal  for  the  provision  of
 new  public  sidings  at  the  Barabil
 station  is  also  under  consideration.
 There  is  no  proposal,  at  present,  for
 provision  of  siding  facilities  at  Deor-
 jhal  station  as  the  station  is  not  like-
 ly  to  be  opened  for  public  traffic  in
 the  near  future.

 Hindumaikote-Ganganagar
 Line

 3045.  Shri  Karni  Singhji:  Will  the
 Minister  for  Railways  be  pleased  to
 refer  to  the  reply  given  to  Unstarred
 Questien  No.  576  on  the  Sth  Septem—
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 ber,  2958  and  state  the  progress  since
 made  in  regard  to  the  proposal  to  lay
 a  broad  gauge  line  between  Hindu-
 malkote  and  Ganganagar?

 The  Deputy  Minister  of  Railways
 (Shri  8.  झ,  Ramaswamy):  The  propo-

 Sal  is  still  under  examination  in  con-
 sultation  with  the  Planning  Commis-
 sion.

 उत्तर  प्रदेश  में  योदानों  के  किराये

 ३०४६.  ली  सरजू  पांडे  :  गया  खाल
 तथा  कृषि  मंत्री  यह  बताने  की  कपा  करेंगे
 कि  केन्द्रीय  सरकार  ने  उत्तर  प्रदेश  में  ऐसे
 कितने  गोदाम  किराये  पर  लिये  हैं  जिनका
 किराया  झभी  तक  ते  नही  हो  पाया  ?

 area  तवां  कृषि  मंत्री  (सो  qo  प्र०

 जैन)  :  दो,  जो  गोदाम  गैर  सरकारी  पक्षों  से
 किराये  पर  लिए  गए  है  4

 उत्तर  बरबत  में  सियाई  तथा  विद्युर्‌
 परियोजनायें

 ३०४७.  थी  सरज  पांडे  :  क्या  सिचाई
 और  बिद्युर्‌  मत्री  यह  बताने  की  कृपा  करेंगे
 किः

 (क)  प्रथम  तथा  ढितीय  पंचवर्षीय
 योजनाओं  के  अन्तरगत  उत्तर  प्रदेश  सरकार  को

 सिंचाई  तथा  विद्युत  योजनाभों  के  लिये  कुल
 कितनी  राशि  दी  गई;  भौर

 (ख)  उक्त  राशि  किन-किन  योजनाओं
 के  लिये  दी  गई  ?

 तियाई  शौर  विद्युत  उपमंत्री  ््वी
 हाथो)  :  (क)  पहली  भौर  दूसरी  पंचवर्षीय
 योजनाभों  में  सम्मिलित  बड़ी  तथा  मध्यम
 श्रेणी  सिताई  तपा  विद्युत्‌  योजनामों  के  लिये
 उत्तर  प्रदेश  सरकार  को  दी  गई  राशि  इस
 अ्कार  है  mn

 बलों  यो  करोड़  रुपयों  में

 सिचाई  »  बे,  0%

 'विधुत्‌  है. डरे

 अुरिदन्द  को  छोड़  कर  )

 रिकृद

 यह  पहली  योजना  भवधि  का  कुल  |  है।

 दूसरी  योगा

 सिंचाई...  के  ७  २५.४०

 विद्युत्‌  (रिहन्द  सहित)  ।  श४.,६२

 (ख)  पहली  झौर  दूसरी  योजनाों  में
 सम्मिलित  योजनाझों  की  सूची  सभा  पटल
 पर  रख  दी  गई  है  ।  [देखिये  परिष्षिष्द  ६,
 झमुवंध  संश्पा  द]

 कृषि  का  विकास

 Rove.  ot  ate  पांडे  :  क्‍या  खाथ

 तथा  कृषि  मत्री  यह  बताने  की  कृपा  करेगे

 कि  :

 (क)  उत्तर  प्रदेश  को  वर्ष  १९५९-६०
 में  खेती  के  विकास  के  लिये  कुल  कितनी  भन
 राशि  दी  गई  है;  झौर

 (ख)  इस  कार्य  के  लिये  उत्तर  प्रदेश
 सरकार  ने  इस  अवधि  के  लिये  कितनी  घन
 राशि  मागी  थी  ?

 खाद्य  तथा  क्चि  मंत्री  (भो  wo  प्र०

 जैन):  (*)  सहकारिता  को  छोड़कर,
 कृषि  क्षेत्रक  के  लिये  उत्तर  प्रदेश  राज्य  का

 सन्‌  १६५६-६०  के  वाषिक  योजनाओं  का
 सीलिंग  (ceiling)  ६४१.६५  लाख
 रुपये  था,  जेसा  कि  प्लानिंग  कमीशन  के  ढारा
 स्वीकार  किया  गया  t

 (ख)  उत्तर  प्रदेश  सरकार  ने  ६५७.  ६७
 लाख  रुपये  की  राशि  मागी  थी

 प्याज

 Rove.  थो सरयू  पांडे  :  क्या  खास
 तथा  कृषि  मंत्री  यह  बताने  की  हृपा  करेंगे
 कि  EROS  में  देश में  प्याज  की  राज्य-
 वारपैदावार  कितनी  थी  ?

 wre  तथा  कृषि  मंत्री  (जो ao  है. ।

 लेन) :  देश  में  प्याज  के  उत्पादन  सम्बन्धी
 अपेक्षित  डाटा  (  dere )  उपसब्ध  नहीं
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 है  क्योंकि  यह  पूर्वानुमान  फसल  नही  है,  जिस
 के  लिये  ऐसा  डाटा  इकट्ठा  किया  जाता  &  ।

 फिर  भी  सन्‌  PARI KE  के  लिये
 प्याज  उगाने  वाले  राज्यो  के  द्वारा  भेजे  गये
 आखरी  झांकड़ो  का  एक  विवरण  पटल  पर

 रख  दिया  गया  है।  दिखिएे  परिश्षिष्ट  ६,

 अनुबंध  संश्या  ६७]

 झन्य  राज्यों  के  लिये  उत्पादन  झाकडे
 उपलब्ध  नही  है  ।

 Vanaspati  Ghee

 305@  Shri  Assar:  Will  the  Minister
 of  Food  and  Agriculture  be  pleased
 to  state.

 (a)  the  total  production  of  Vanas-
 pati  ghee  in  947  and  1958,

 (b)  the  total  consumption  of  Vanas-
 pati  ghee  in  947  and  958  State-wise:
 and

 (c)  the  total  export  of  Vanaspati
 ghee  in  947  and  9587

 The  Minister  of  Foud  and  Agrical-
 tare  (Shri  A  P  Jain}:  (a)  The  pro-
 duction  of  Vanaspati  during  947  and
 958  was  95,  tons  and  2,95,154  tons
 respectively.

 (b)  Statistics  of  consumption  of
 Vanaspati  State-wise  are  not  avail-
 able.  A  statement  of  the  demand  for
 Vanaspati  in  the  different  States  based
 on  the  total  despatches  effected  by
 the  factories  to  these  States  is  laid  on
 the  Table  [See  Appendix  VI,  an-
 mexure  No  98.)

 Kalingapatnam-Parvstipuram  Line
 305l  Shri  Satyanarsyana:  Will  the

 Minister  of  Railways  be  pleased  to

 ane
 what  steps  have  been  taken  so

 r  to  survey  the  proposed  Railway
 line  between  Kalingapatnam  and
 Parvatipuram  on  the  South  Eastern
 Railway?

 ‘The  Deputy  Minister  of  Railways
 <Shri  8,  द /  Ramaswamy):  The  propo-

 sal  is  not  included  im  the  Raulways’
 Second  Five  Year  Plan  nor  has  this
 been  recommended  by  the  Govern-
 ment  of  Andhra  Pradesh.

 Construction  of  Roads  in  Punjab
 3052.  Shri  Daljit  Singh:  Will  the

 Mimuster  of  Transport  anf  Communi-
 cations  be  pleased  to  lay  a  statement
 on  the  Table  showing:

 (a)  the  schemes  forwarded  by  the
 Punjab  Government  and  those  ap-~
 proved  and  sanctioned  by  the  Central
 Government  for  construction  of  roads
 of  inter-State  or  economic  importance
 during  the  Second  Five  Year  Plan
 period  showing  the  muleage  pf  the
 roads,  financial  outlay  and  the  Central
 assistance;  and

 (b)  the  schemes  so  far  completed?
 The  Minister  of  State  in  the  Minis-

 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  and  (b)  A
 programme  of  a  total  cost  of  Rs  2  68
 crores  comprising  7  schemes  for  the
 construction  of  roads  of  inter-State  or
 economic  importance  in  Punjab  was
 approved  during  the  First  Plan  Est-
 mates  for  4  works  costing  Rs,  व]7
 crores  against  these  schemes  were
 sanctioned  in  that  Plan.  A  statement
 giving  the  requisite  information  in
 respect  of  6  estimates  involving
 central  grants  aggregating  Rs  1:05
 crores  received  during  the  current
 Plan  is  laid  on  the  Table  [See  Ap-
 pendix  VI,  annexure  No.  99].  Some
 more  estimates  in  respect  of  these
 schemes  remain  to  be  sanctioned  No
 new  road  schemes  have  been  forward-
 ed  by  the  State  Government  during
 the  Second  Plan

 Telephone  Connections
 3053  Shri  Siddiah:  Will  the  Minis-

 ter  of  Transport  and  Communications
 be  pleased  to  etate:

 (a)  the  number  of  new  telephone
 connections  given  in  Mysore  and
 Bangalore  districts  of  Mysore  State
 at  each  exchange  during  1958-89;

 (b)  the  number  of  apphcations  still
 pending  for  installation  of  telephones
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 at  each  of  these  exchanges  on  the
 Sist  March,  1989;  and

 (c)  the  time  by  which  telephones
 “will  be  provided?

 The  Minister  of  Transport  and  Com-
 munications  (Shri  8.  है,  Patil):  (a)
 and  b).  The  information  is  given
 below:

 tons
 eedons

 Name  of  Name  of  provided
 District  Exchange  during  as  on

 1998-39,  (31-39-59,
 I.  MYSORE

 x.  Mysore  20  338
 2.  Nanjangud  4
 gy.  Chamaraje-

 nagar.  3
 4  Kollegal  .  30
 Ss  Hunsur

 4  Whitefield
 (e)  A  large  number  of  applications

 are  pending  for  the  Bangalore  and
 Mysore  Exchanges.  The  capacity  of
 the  former  has  recently  been  increas-
 ed  and  additional  connections  are  be-
 ing  progressively  given.  The  capa-
 city  of  the  Mysore  exchange  is  pro-
 posed  to  be  increased  during  the
 current  year.

 It  is  expected  that  a  substantial
 number  of  persons  whose  applications
 are  pending  will  be  given  telephone
 connections  by  the  end  of  the  year.

 Stops  of  Mail  and  Express  Trains
 Shri  Rami  Reddy:

 3054,  Shri  Venkatasubbaiah:
 Shri  Narapa  Reddy:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  it  35  a  fact  that  in  the
 revised  Time  Table  enforced  from  the
 ist  April,  1959,  the  previous  stops  of
 the  Mail  Trains  and  Express  Trains  at
 several  Railway  Stations  on  the
 Southern  and  Central  Railways  have
 been  cancelled;
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 (७)  if  so,  the  names  of  stations  on
 these  railways  where  such  stops  have
 been  cancelled;  and

 (e)  the  reasons  therefor?

 The  Deputy  Minister  of  Railways
 (Shri  8.  द  Ramaswamy):  (a)  and
 (b).  The  halts  of  Mail  and  Express
 trains  have  been  deleted  from  some
 stations  on  the  Southern  Railway  with
 effect  from  1-4-1989,  A  statement
 indicating  the  position  is  laid  on  the
 Table.  [See  Appendix  VI,  annexure
 No.  100.)

 On  the  Central  Railway,  the  halts  of
 Nos.  5  Dn.  and  6  Up  Grand  Trunk
 Expresses  and  2l  Dn.  and  22  Up  Air-
 conditioned  Expresses,  which  were
 provided  at  Ramgundem  for  opera-
 tiona)  requirements,  have  been  deleted
 from  1-4-1950  and  provided  instead  at
 Belampalli  station.

 (c)  Lack  of  traffic  justification  with
 regard  to  Southern  Railway.

 Orders  for  Electrification  of  Railways
 Shri  Subodh  Hansda:
 Shri  5,  C,  Samanta:
 Shri  R.  a  Majhi:

 3035.  Shri  Ram  Krishan  Gupta:
 |  Shri  Osman  Ali  Khan:
 |  Shri  Khushwaqt  Rai:
 |  Shri  Siddananjappa:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  ४  is  a  fact  that  orders
 worth  Rs.  0  crores  have  been  placed
 with  foreign  firms  for  electrification
 of  Railways;

 (b)  if  so,  the  names  of  the  firms;

 (c)  the  main  terms  of  their  con-
 tracts;

 (da)  whether  the  equipment  will  be
 manufactured  in  India  or  will  be  im-
 ported  from  abroad;

 (e)  the  amount  of  money  in  Indian
 and  foreign  currency  separately  that
 would  be  paid  for  these  contracts;  and.

 (f)  when  the  work  is  likely  to  be
 completad?
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 The  Deputy  Minister  of  Railways
 (Sbri  8.  झ,  Ramaswamy):  (a)  to  (f).
 A  statement  is  laid  on  the  Table.  [See
 Appendix  VI,  annexure  No.  101.)

 Dieselisation  of  Bailways

 3056.  Shri  Ram  Krishan  Gupta:  Will
 the  Minister  of  Railways  be  pleased  to
 state  the  progress  made  so  far  in
 dieselization  of  Indian  Railways?

 The  Deputy  Minister  of  Railways
 (Shri  8.  द  Ramaswamy):  At  present
 735  Broad  Gauge,  26  Metre  Gauge  and

 8  Narrow  Gauge  Diesel  Locomotives
 are  in  operation  on  different  services
 on  the  Indian  Railways.  4  87090
 Gauge  main  line  diesels  are  now  in
 the  process  of  being  received  and  will
 ‘work  in  the  Eastern  Railway  and  steel]
 belt  area  of  South  Eastern  Railway.
 7  more  B.  G.  Diesel  Shunters  of  650
 LP.  have  been  ordered  on  M/s.  MAK,
 Germany  on  llth  March,  1959.

 Construction  of  Reads  in  Panjab
 $057,  Shri  Ram  Krishan  Gupta:  Will

 the  Minister  of  Transport  and  Com.
 munications  be  pleased  to  state:

 (a)  whether  Government  had  re-
 ceived  any  scheme  from  the  State  of
 Punjab  for  construction  of  roads
 under  Village  Panchayat  Road  Scheme;

 (b)  if  go,  what  are  the  main  sug-
 gestions  made  therein;  and

 o

 ९९)  whether  these  schemes  have
 been  approved?

 The  Minister  of  State  in  the  Minis-
 trv  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  to  (c).  The
 Government  of  Punjab  recommended
 26  works  for  approval  under  the
 Village  Road  Development  Co-opera-
 tive  Scheme.  The  works  were  esti-
 mated  to  cost  Rs.  30.3i  lakhs  and  the
 State  Government  asked  for  grants
 aggregating  Rs.  5°5  lakhs.

 As  the  State  Government  propose  to
 aneur  expenditure  of  Rs.  4  lakhs  only
 auring  the  Second  Five  Year  Plan
 period  against  which  Central  Govern-
 ment  can  make  grants  upto  Rs.  8
 Jakhs  only,  the  State  Government
 wave  been  asked  to  send  modified

 Droposals  limited  to  schemes  costing
 Ra.  6  lakhs,  so  that  the  sharing  may
 be  in  the  ratio  of  Bris.  by  the
 Centre,  State  and  local  residents.

 Damage  to  Crops
 8058.  Shri  Ram  Krishan  Gupta:  Will

 the  Minister  of  Food  and  Agriculture
 be  pleased  to  refer  to  the  reply  given
 to  Starred  Question  No.  35  on  the  8th
 November,  958  and  state:

 (a)  whether  information  regarding
 the  nature  of  the  damage  done  and
 the  areas  affected  by  floods  has  been
 collected;  and

 (b)  if  so,  the  details  thereof?
 The  Minister  of  Food  and  Agricul-

 tare  (Shri  A.  P.  Jain):  (a)  and  (b).
 The  information  received  from  the
 State  Governments/Union  Territories
 is  as  under:—

 State/Union  Area  Extent  of  damage
 Territory  affected  to  crops

 (in  acres)  7  Paddy  Other
 ———SOP®__

 (in  tons)

 t,  Assam  1,63:409,  28586  777
 2.  Bombay  1151:088  680  28707
 3.  Delhi  37.34  ae  N.A.
 ro  Himachal

 Pradesh.  I,00%  24  383
 5.  Kerala.  330  200  es
 6
 ae  7  4,980,  4०2  2739

 7.  Punjab  18,95,996  ‘81543,  874433
 8.  Rajasthan  +1,49,892°  3  29473

 (i)  *This  also  includes  areas  affected
 in  August  958  in  Bharatpur  District.

 Gi)  N.A—Not  available.

 (iii)  Separate  figures  for  the  month
 of  September  958  in  respect  of  West
 Bengal  and  U.P.  are  not  available.

 Post  and  Telegraph  Building  at
 Chandigarh

 8059.  Shri  Ram  Krishan  Gupta:  Will
 the  Minister  of  Transport  and  Cem-
 munications  be  pleased  to  state:

 १६8)  whether  the  scheme  to  cons-
 truct  Central  Post  and  ‘Telegraph
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 Office  building  for  Chandigarh  has
 been  approved  and  sanctioned;  and

 (b)  if  so,  when  the  construction
 work  will  start?

 The  Minister  of  Transpert  and
 Communications  (Shri  है,  K.  Patil):
 qa)  No.

 (b)  The  questicn  of  constructing  a
 Central  Post  and  Telegraph  Office
 building  in  Chandigarh  has  been  under
 consideration  for  some  time.  A  plot
 of  land  in  the  centre  of  Chandigarh
 has  been  reserved  for  this  building.
 The  number  of  offices  to  be  finally
 located  in  Chandigarh  has  not  yet  been
 finalised.  The  design  and  the  project
 for  central  building  will  be  sanctioned
 after  this  has  been  done.  In  the
 meantune,  the  Posts  and  Telegraphs
 Offices  have  been  located  in  an  accom-
 modation  provided  by  the  Punjab
 Government.

 Rules  under  Inter-State  Water
 Disputes  Act,  956

 Shri  Ram  Krishan  Gupta: a.
 {  Sardar  Iqbal  Singh:

 Will  the  Minister  of  Irrigation  and
 Power  be  pleased  to  refer  to  the  reply
 given  to  Unstarred  Question  No.  382
 on  the  2th  December,  958  and  state:

 (a)  whether  Government  have  since
 received  the  comments  on  the  draft
 rules  to  be  framed  under  the  inter-
 State  Water  Disputes  Act,  3956  from
 the  States;

 (b)  if  so,  whether  the  rules  have
 been  finalised;  and

 (6)  if  so,  the  details  thereof?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  (a)  Com-
 ments  of  some  of  the  State  Govern.
 ments  on  the  draft  Rules  in  question
 are  still  awaited.

 (b)  and  (c).  Do  not  arise.
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 Procarement  of  Rite  in  West  Bengal
 306l.  Shrimath  Rena  Chakravartty:

 Will  the  Minister  of  Food  anf  Agri-
 ealture  be  pleased  to  state:

 (a)  whether  any  pro
 arg

 a
 rice  has  been  made  ‘in  West
 during  1958-59  by  a  levy  of  25  per
 cent.  on  production  of  rice  mills;  and

 (b)  if  so,  what  quantity  has  been
 obtained  so  Tar?

 The  Minister  of  Food  and  Agricaul-
 ture  (Shri  A.  P.  Jain):  (a)  Yes,  Sir.

 (b)  About  43,200  tons  of  rice  during
 the  period  Ist  December,  958  up  to
 28th  March,  1959.

 Women  Employees  in  है  &  T.
 Department

 Shri  D.  ९,  Sharma:
 as.  Shri  Pangarkar:

 Will  the  Minister  of  Transport  and
 Communications  be  pleased  to  lay  a
 statement  on  the  Table  showing  the
 total  number  of  women  employees  in
 Posts  and  Telegraphs  Department  as
 on  the  3lst  March,  959  in  the  coun-
 try,  Circle-wise  separately?

 The  Minister  of  Transport  ang  Com-
 munications  (Shri  s.  K.  Patil):  The
 required  statement  is  placed  on  the
 Table  of  the  Sabha.  [See  Appendix
 VI,  annexure  No.  102}.

 All  India  Manurial  Conference

 3063.  Shri  Bibbuti  Mishra;  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  an  All
 India  Manurial  Conference  was  held
 in  Madras  from  the  l9th  to  the  22nd
 January,  ‘1959;  and

 (b)  if  so,  what  are  the  main  deci-
 sions  of  the  Conference?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  Yes,  an
 All-India  Seminar  on  the  Pevelop-
 ment  of  Local  Manurial  Resources  was
 held  at  Madras  from  l9th  to  22nd
 January,  1959,



 Irgas  Written  Answers  CHAITRA  285,  t68]  (SAKA)  Writtes  Answers  77536

 4b)  The  main  recommendations  of
 the  Seminar  are  indicated  in  the  State-
 ment  laid  on  the  Table.  [See  Appen-
 dix  VI,  annexure  No.  108).  These  as
 well  as  other  recommendations  have
 been  forwarded  to  State  Governments
 aad  Union  Territories  for  necessary
 action.

 दिल्‍ली  में  सिचाई  एकक

 ३६०६४.  शी  नचल  प्रभाकर  :

 क्या  खाद्य  तथा  कृषि  मंत्री  यह  बताने
 की  कृपा  करेगे  कि  :

 (क)  क्‍या  दिल्ली  में  एक  सिंचाई
 एकक  की  स्थापना  के  लिये  कोई  कार्यवाही
 की  गई  है;  भौर

 (ख)  यदि  हां,  तो  उक्त  एकक  का
 क्या  कार्य  होगा  ?

 खाद्य  तथा  कृषि  मंत्री  (शी  wo  wo

 a):  (क)  जी  हा  I

 (ख)  यूनिट  के  कार्य  ये  हैं  —

 (१)  अनेक  स्थानीय  साधनों  जैसे

 नलकूपों,  कुं,  छोटे  तालाबों,
 नज़फगढ  झील  झौर  नहर  के
 तरीके  आदि  a  सम्भावित
 पानी  का  एक  विधि  भ्रनुकूल
 सर्वे  करना  ;  भौर

 (२)  अच्छे  और  विस्तारित  सिंचाई
 के  लिये  योजना  बनाना  भौर

 यह  देखना  कि  बे  योजनायें
 कार्यान्वित  हों  ।

 ह  &  T.  Facilities  at  Chikalthana
 Aerodrome  (Aurangabad)

 3065.  Shri  Pangarkar:  Will  the
 Minister  of  Transport  and  Commani-
 entions  be  pleased  to  state:

 (a)  what  are  the  postal  and  tele.
 graph  facilities  available  at  Chikal-

 i
 Aerodrome  near  Aurangabad;

 an

 (b)  whether  representation  has  been
 made  to  improve  the  facilities?

 The  Minister  of  Transport  and  Com-
 munications  (Shri  8,  K.  Patil):  (a)

 A  Departmental  Delivery  Sub  Post
 Office  is,  functioning  at  village  Chikla-
 thana  which  serves  Chikalthana  Aero-
 drome.  A  telephone  connection  also
 exists  for  the  Aerodrome  frony
 Aurangabad  Exchange;  the  nearest

 =
 Office  is  at  the  Aurangabad

 (b)  No.

 समस्तीपुर-मरकटियामंज  रेलवे  लाइन

 ३०६६.  भी  विभुति  सिधे  :  क्या  रेलबे
 मंत्री  यह  बताने  की  कपा  करेगे  कि  :

 (क)  कया  सरकार  ने  समस्तीपुर  (पूर्वो-
 त्तर  रेलवे)  से  बड़ी  लाइन  को  मुजपफरपुर
 के  रास्ते  नरकटियागंज  तक  बढ़ाने  के  बारे
 में  कोई  निश्चय  किया  है  ;  और

 (ख)  यदि  हां,  तो  इस  पर  कितना  खर्चे

 होने  का  भ्नुमान  है,  और  यह  कितने  समय
 के  प्रन्दर  तैयार  हो  जायेगी  ?

 रेले  उपमंत्रो  (भो  सें०  Fo  राम-

 स्वामी)  :  (क)  बड़ी  लाइन  को  रीना  से
 आगे  बढ़ाने  के  सुझाव  पर  भ्रभी  विचार  किया
 जा  रहा  है

 (ख)  सवाल  नहीं  उठता  ।

 Procurement  of  Foodgarins  by  States

 3067.  Shri  Wodeyar:  Will  the  Minis-
 ter  of  Food  and  Agriculture  be  pleas-
 ed  to  state:

 (a)  whether  it  is  a  fact  that  differ-
 ent  methods  of  procurement  of  food-
 grains  are  adopted  by  the  States  in
 the  Southern  Food  Zone;  and

 (b)  whether  it  is  also  a  fact  that
 the  method  of  procurement  of  food-
 grains  in  Mysore  State  is  detrimental
 to  the  growers?

 The  Minister  of  Food  and  Agricul.
 ture  (Shri  A.  ह  Jain):  (a)  In  Andhra
 Pradesh  rice  is  being  purchased  by
 the  Centre  either  on  the  basis  of
 voluntary  offers  or  by  requisitioning.
 Kerala  Government  is  also  purchasing
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 tice  m  Andhra  from  millers  and
 traders.  In  Kerala  the  State  ह...
 ment  is  also  purchesing  some  rice
 from  the  surplus  districts  of
 Palghat  etc,  on  the  basis  of
 voluntary  offers.  In  the  States  of
 Madras  and  Mysore  the  State  Govérn-
 ‘ments  are  procuring  paddy  and  rice
 under  their  levy  schemes  from  millers,
 traders  and  others.

 (b)  No,  Sir.

 Recruitment  of  Railway  Officers

 2068.  Shri  Rajendra  Singh:  Will  the
 Minister  of  Raitways  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  during
 ‘1945-47  the  Railway  Board  recruited
 some  officers  from  the  combined  com-
 petitive  higher  services  for  establish-
 ment  work  on  Indian  Railways;

 (b)  whether  this  type  of  recruit-
 ment  has  been  stopped  since  then;

 (c)  whet  steps  have  so  far  been
 taken  to  integrate  the  services  of  these
 cadres  in  par  with  the  higher  or  Class
 I  Services  of  the  Indian  Railways;  and

 (d)  the  present  assignment  of  these
 officers  individually  all  over  the
 Railways?

 The  Deputy  Minister  of  Railways

 —
 a.  V.  Ramaswamy):  (a)  and  (b).

 es.

 (c)  The  Officers  in  question  are
 Class  I  Officers.

 (6)  A  statement  is  laid  on  the  Table.
 (See  Appendix  VI,  annexure  No.  104).

 Strike  by  Dethi  Tanga-ERehra  Union

 Shri  D.  C.  Sharma:
 we.  {  Shri  Bhakt  Darshan:

 Will  the  Minister  of  Food  and  Agri-
 -calture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  a  depu-
 tation  of  the  Delhi  Tanga-Rehra
 ‘Union.  observed  a  strike  on  the  3rd
 of  February,  1959,  and  waited  upon
 the  Minister  at  his  residence;
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 (0)  if  ३०  the  nature  of  their  griev-
 ances;  and

 (c)  what  steps  have  been  taken  in
 this  regard?

 The  Minister  of  Food  and  Agricul-
 fare  (Shri  A,  है  Jain):  (a)  and  (b).
 A  deputation  on  behalf  of  tanga  and
 renrawallahs  in  Delhi  met  the  Minis.
 ter  of  Food  and  Agriculture  on  the
 $rd  February,  1959.  They  compleined
 about  the  high  prices  of  gram  pre-
 vailing  in  Delhi  at  that  time  and  re-
 quested  for  its  supply  to  them  at
 cheap  rates.

 (c)  The  deputation  was  advised  that
 the  Government  had  no  stocks  of
 gram  with  them  which  they  could
 make  available  to  the  tangawallahs
 and  rehrawallahs  but  that  they  could
 arrange  the  supply  of  wheat  bran  to
 them  at  a  reasonable  price.  The
 deputation  accepted  the  offer  and
 arrangements  were  accordingly  made
 for  supply  of  250  maunds  of  wheat
 bran  per  day  from  the  roller  flour
 mills  in  Delhi  at  Rs.  7°50  per  maund.

 Production  of  Railway  Coaches  at
 Perambur

 3070.  Shri  D.  C.  Sharma:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  the  number  of  passenger  coaches
 turned  out  during  the  period  from  lst
 December,’ 958  to  Sist  March,  959
 month-wise  by  the  Integral  Coach
 Factory,  Perambur;

 (b)  how  do  the  figures  compare  with
 those  for  the  corresponding  period  in
 957  and  ‘1958;  and

 (c)  the  further  steps  taken  to  step
 up  the  production  at  the  Factory?

 The  Deputy  Minister  of  Railways
 (Shri  s.  V.  Ramaswamy):  (a)  to  (०).
 A  statement  is  laid  on  the  Tabie  of
 the  House.  (See  Appendix  VI,  annex-
 ure  No.  105).

 Surface  Drainage  Schemes  in  Orian

 807i.  Shri  Panigrahi:  Will  the  Min-
 ister  of  Irrigation  and  Power  be
 Pleased  to  refer  to  the  reply  giveo
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 to  Btarred  Question  No.  54  on  the  llth
 February,  3959  and  state:

 (a)  wether  the  Orissa  Government
 had  submitted  surface  drainage
 sehemes  for  the  years  1955-56,  1956-
 57,  1957-58,  1958-59  and  1959-80;  and

 (b)  if  so,  the  allocations  made  in
 each  year  to  Orissa?

 The  ॥ *.. ० 4  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  (a)  The
 Government  of  Orissa  did  not  sub-
 mit  any  turface  drainage  improve-
 ment  scheme  under  the  flood  control
 programme  in  1955-56.  Such  echemes
 have,  however,  been  included  in  their
 programme  of  flood  control  works  for
 the  Second  Five  Year  Plan  period
 beginning  with  1956-57,

 (b)  Allocations  are  not  made  _  se-
 parately  for  surface  drainage  schemes
 but  for  the  flood  control  programme
 as  a  whole  including  such  schemes.
 For  1959-60,  the  budgeted  loan  assist-
 ance  to  all  the  flood  control  schemes
 (including  surface  drainage  schemes)
 in  Orissa  is  Rs.  30  lakhs.  Loans  sanc-
 tioned  in  previous  years  are  as
 follows:—

 Year
 iron

 sanctioned:

 7955-56.  75  lakhs
 1956-57  65  lakhs
 1987-58  .  45  lakhs
 1958-59  30  lakhs

 Bahuda  River  Project
 3072.  Shri  Sanganna:  Will  the  Minis-

 ter  of  Irrigation  and  Power  be  pleas-
 ed  to  refer  to  the  reply  given  to  Un-
 starred  Question  No.  463  on  the  27th
 November,  958  and  state:

 (a)  whether  any  proposals  in  res-
 pect  of  Bahuda  River  Project  have
 since  been  received  from  the  Govern-
 ment  of  Orissa;  and

 (b)  if  so,  the  action  taken  thereon?
 The  Depaty  Minister  of  Irrigation

 and  Power  (Shri  Hathi):  (a)  and  (b).
 The  State  Government  have  requested
 the  Central  Water  and  Power  Com-
 mission  to  take  up  detailed  investiga-

 “tions  of  this  project  and  prepere  a
 50  (Ai)  LS.D.—3.

 report.  The  Central  Water  and  Power
 Commission  are  now  working  out  an
 estimate  of  probable  cost  of  these  in-
 vestigations  which  will  be  undertaken
 by  tRem  after  the  State  Government
 sanctions  the  estimate  and  agrees  to
 reimpurse  investigation  costs.

 Duty  Allowance  to  ह  &  T.
 Employees

 3073.  Shri  Subiman  Ghose:  Will  the
 Minister  of  Transport  and  Communit-
 cations  be  pleased  to  refer  to  the  reply
 giver!  to  Unstarred  Question  No.  953
 on  tHe  779  December,  958  and  state:

 (a)  Whether  it  is  a  fact  thar  no
 allowance  was  paid  to  postal  em-
 ployees  called  on  Sunday  duty  from
 the  7th  May.  950  to  i4th  December,
 1982;

 (b)  whether  it  is  a  fact  that  the
 Post  Master-General,  West  Bengal
 Circle,  Calcutta  in  Memo  No.  ESA-2-
 189,  dated  the  8rd  May,  2950  assured
 the  employees  that  the  staff  will  be
 granted  a  monetary  compensation  in
 Yiey  of  the  weekly  off  from  the  7th
 May,  1950;  and

 (c)  if  so,  the  reasons  for  not  giving
 such  allowance  from  the  7th  May,  950
 to  4th  December,  9527

 The  Minister  of  Transport  and  Com-
 munfeations  (Shri  8.  K.  Patil):  (a)
 Yes.

 (b)  In  cases  where  it  was  not  possi-
 ble  to  grant  weekly  off,  Post  Master-
 General  proposed  to  give  monetary
 compensation  at  a  rate  to  be  decided
 by  Government  later.

 (९)  Since  orders  of  Government
 sanctioning  monetary  compensation
 were  to  have  effect  from  १50  Decem-
 ber,  ‘4952,  the  Post  Master-General  has
 been  asked  to  give  the  staff  con.
 cerned  compensatory  days  off

 Indian  Co-operative  Union

 ‘3074.  Shri  M.  K.  Kumaran;  Will  the
 Minister  of  Community  Development
 and  Co.operation  be  pleased  to  state:

 (a)  whether  Government  have
 received  @  memorandum  from  the
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 Indian  Co-operative  Union  regarding
 the  report  of  the  Committee  on  Co-
 operative  Law;  and  .

 (b)  if  80,  what  action  has  been  taken
 thereon?

 The  Deputy  Minister  of  Community
 Development  and  Co-optration  (Shri
 B.  S.  Murthy):  (a)  The  Government
 nave  received  a  “review”  on  the  Re-
 port  of  the  Committee  on  Co-opera-
 tive  Law  and  also  an  interim  report
 entitled  ‘Co-operative  Law—-Plea  for
 a  Perspective”  from  the  Indian  Co-
 operative  Union.  The  Union  has  also
 informed  that  they  are  preparing  a
 “fuller  report”  on  the  subject  to  be
 submitted  to  Government  shortly.
 The  fuller  report  is  awaited.

 (b)  Does  not  arise.

 Production  of  Foodgrains  in  Madras
 State

 3075.  Shri  Elayaperumal:  जरा  the
 Minister  of  Food  and  Agriculture  be
 Pleased  to  state  the  additional  pro-
 duction  of  foodgrains  obtained  during
 1957-58  in  Madras  State  through  Grow
 More  Food  Scheme?

 The  Minister  of  Pood  and  Agricul-
 tare  (Shri  A.  P.  Jain):  According  to
 available  information,  additional  food-
 grains  production  achieved  under  the
 G.MLF.  Programmes  (which  is  exclu-
 sive  of  major  irrigation  and  C.D.  and
 N.E.S,  Programmes)  is  estimated  at
 3.0  lakh  tons.

 Blood  Banks

 S  Sbri  Subodh  Hansda:
 |  Shri  8.  C.  Samanta:

 Will  the  Minister  of  Health  be  pleas-
 ed  to  state:

 3076.

 (a)  the  number  of  blood  banks  at
 present  working  with  the  Central
 Government  aid;

 (b)  since  when  these  banks  are  re-
 ceiving  Government  aid;  and

 (e)  the  amount  of  aid  given  to  these
 banks  since  their  inception?
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 The  Minister  of  Health  (Shri
 warmarkar):  (a)  to  (c).  There  are
 n?  blood  banks  functioning  with  Cen-
 tyal  Government  aid  but  in  Delhi
 tpere  are  blood  banks  in  the  Irwin
 and  Sefdarjang  Hospitals  and  in  Simla
 at  the  Snowdon  Hospital.

 A  grant  of  Rs.  30,000  was  given  to
 the  Indian  Red  Cross  Society,  Orissa
 State  Branch  for  setting  up  a  blood
 pank  at  Cuttack.

 Passenger  Amenities  at  Railway
 Stations

 3077.  Shri  E.  Madhusudan  Rao:
 will  the  Minister  of  Railways  be
 pleased  to  state:

 fa),  the  nahure  of  nassenger  ameni-
 tyes  which  are  proposed  to  be  provid-
 ef  on  various  stations  on  the  Balhar-
 ahah-Kazipet  section  of  the  Central
 ailway  during  the  current  year;

 (b)  the  amount  allotted  for  pro-
 viding  these  amenties  during  1957-58
 afd  1958-59  and  the  sum  so  far  spent,
 and

 (ec)  the  total  expenditure  likely  to
 ye  incurred  for  completion  of  the
 work?

 The  Deputy  Minister  of  Railways
 (Shri  s.  V.  Ramaswamy):  (a)  Exten-
 gjon  of  platform  and  III  class  waiting
 hall  at  Kazipet  Railway  Station  have
 een  provided  in  the  Programme  of
 1959-60.

 (७)  957-58—Rs.  18,000
 958-59—Rs.  50

 A  sum  of  Rs  2,000  has  so  far  been
 apent.

 (c)  Presumably  the  honourable
 rember  is  referring  to  the  total  ex-
 penditure  that  is  likely  to  be  incurred
 67  the  completion  of  the  work  of
 passenger  amenities  proposed  to  be
 provided  during  the  current  year,  as
 yentioned  in  reply  to  part  (a)  above.
 ¥f  so,  the  total  expenditure  for  com-
 pletion  of  these  works  is  likely  to  be
 about  Rs.  99,000.
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 Quarters  for  P  &  T.  Employees
 $078.  Shri  Subiman  Ghose:  Will  the

 Manister  of  Transport  and  Communi-
 eations  be  pleased  to  state’

 (a)  the  sum  which  was  allotted  for
 construction  of  quarters  for  Posts  and
 Telegraphs  Employees  during  1956-57
 and  1957-58,  circle-wise;

 (b)  the  number  of  quarters  con-
 structed  during  this  period,  circle-
 wise;

 (c)  whether  it  is  a  fact  that  such
 quarters  were  not  constructed  at  all
 in  eome  circles  during  this  period,
 and

 (6)  7९  so,  the  reasons  therefor’

 The  Minister  of  Transport  and  Com-
 munications  (Shri  8  K.  Patil):  (a)
 and  (b)  The  information  1s  given
 below:

 Name  of  Provision  No.  of
 Carcle  quarters

 ‘1956-57,  1957-58  7956  3957
 757-58

 199,500  8
 3:73,I00  4:31,600  32

 1,93,00  78  39 P.  I,50,200
 BE,  Punjab  I,44,000  I,02,500  30  I§
 Bombay  I,03,700  2773500  6  टद्
 Madras  2527,100°  5s23,700  6  =  &
 Central  412,500  237,800,  40
 Assam  4,84,200  14,695,700  58  65
 Orissa
 Rajasthan  48,400  3352;800
 Hyderabad  166,000  I,34,000
 fan  339)  00  Papas  256  io ‘Ss  987

 fone  Datt  706  8, bs)  ett  30,600  3s38,000  5
 og

 3

 नमन  आधा  6 iat,  20,000
 Bombay

 =
 Telephone
 Distt.  I,00,  2,00,
 Chief  Con-  ee  १090 roller  of
 Telegraph
 Stores,
 Calcutta.

 -
 &  T.

 ‘orkshops,
 Calcutta  243300
 T&D
 Circle,
 Jabalpur  256,700  16,800  ‘16,

 (ec)  Yes

 (da)  The  main  reasons  were  dffi-
 culties  m  construction,  non-avail-
 ability  of  suitable  stes  and  the  im-
 position  by  Government  of  a  ban  on
 construction  of  new  buildings

 Madras-Madurai  Air  Service

 3079.  Shri  Tangamam:  Will  the
 Munster  of  Transport  and  Communi-
 eations  be  pleased  to  state

 (a)  whether  Government  propose  to
 Tun  daily  Air  Service  between  Madras
 and  Madurai,

 (b)  if  so,  from  which  date,  and

 (c)  whether  Government  will  con.
 sider  the  Madras-Trichy-Madurai
 route  for  the  daily  service  after  the
 new  route  pattern  is  adopted?

 The  Deputy  Minister  of  Civil  Avia-
 tion  (Shri  Mohiuddin):  (a)  to  (ec),
 The  Indian  Aurlines  Corporation  have
 announced  that  effective  from  20th
 April,  959  their  Madras-Bangalore.
 Coimbatore  Cochin  Trivandrume-
 Madurai-Trichy-Madras  service  will
 touch  Madrurai  daily,  and  Trichy
 thrice  a  week

 Forest  Research  Institute,  Dehra  Dun

 3080.  Shri  Elayaperumal:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state  whether  the  Forest
 Research  Institute,  Dehra  Dun  issue
 any  Pamphlet  or  reports  showing  what
 researches  have  been  made  and  how
 the  results  of  such  researches  have
 been  implemented?

 The  Minister  of  Food  and  Agricul-
 tare  (Shri  A.  P.  Jain):  Yes,  Sir  The
 results  of  researches  at  the  Institute
 are  published  as  Indian  Forest  Re-
 cords,  Memoirs,  Bulletins  and  Seafiets
 and  also  as  separate  articles  m  scienti-
 fic  journals  in  India  and  abroad.
 Patents  obatined  for  inventions  are
 handed  over  to  the  National  Research
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 Development  Corporation  for  sale  to
 interested  parties  for  exploitation.

 The  Institute  being  a  purely  re-
 search  organisation,  does  not  take
 upon  itself  the  implementation  or  com-
 mercial  exploitation  of  useful  results
 of  research  but  gives  wide  publicity  to
 these  among  the  industry,  Govern-
 ment  departments,  the  public  and  in-
 terested  parties.

 Development  of  Sugarcane  in
 Madras  State

 Shri  Elayaperumal:  Will  the
 Minister  of  Feed  and  Agriculture  be
 Pleased  to  state  the  total  amount  of
 subsidy  spent  during  the  Second  Five
 Year  Plan  period  so  far  for  the  deve-
 lopment  of  sugarcane  in  Madras
 State?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  ह  Jain):  A  sum  of
 Rs.  1°02  lakhs  was  paid  to  the  Madras
 Government  as  grant  for  their  Sugar-
 cane  Development  Scheme,  including
 construction  of  pucca  roads  in  sugar
 factory  areas,  upto  1957-58.  #5  re-
 @ards  the  year  ‘1958.59,  no  separate
 @rant  has  been  sanctioned  for  the
 Sugarcane  Development  Scheme,  as
 such.  A  sum  of  Rs.  54°63  lakhs  was,
 however,  sanctioned  as  grant  for
 schemes  of  Agricultura]  development,
 including  development  of  Sugarcane.

 डाकिये  फे  पद  पर  एक  सहिला  की  नियुक्ति

 ३०८३.  थी  भक्त  दास .  क्या  परिबहनत
 तथा  संचार  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि.

 (क)  क्‍या  यह  सच  है  कि  त्रिवेन्रम

 (कैरल)  में  भ्रमीो  हाल  ही  में  एक  डाकिये
 के  पद  पर  एक  महिला  की  नियुक्तति  हुई  है  ,

 (ख)  क्‍या  यह  भी  सच  है  कि  इस  पद
 पर  नियुक्त  होने  वाली  सारे  भारत  में  यह
 सर्व  प्रथम  महिला  है  ,  और

 (ग)  मदि  नही,  तो  भारत  में  इस  समय
 डाकिये  के  पद  पर  कितनी  महिलायें  काम
 कर  रही  हैं  ?

 Written  Anewers  #1936

 बरिचहुन  सथा  संचार  जंत्री  10.  श
 wre  पाहिल)  :  (क)  जौ  हां  ।

 (ख)  जी  नहीं  ।

 (ग)  दो।

 कुष्ठ  का  उन्मूलन

 कै  को  बिमति मिथ  :
 ३०८४.

 ५  थ्दी  wo  wo  बजी  :

 क्या  स्वास्थ्य  मंत्री  यह  बताने  की  कृपा
 करेगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  सरकार  ने
 द्वितीय  पंचवर्षीय  योजना  के  झम्तर्गत  एक
 मिष्टिचत  भ्रवधि  के  प्रन्दर  कुष्ठ  के  उन्मूलन
 के  लिये  कोई  योजना  तैयार  की  है  ,

 (ख)  यदि  हा,  तो  इस  योजना  का
 स्वरूप  क्या  है  ,  और

 (7)  कुष्ठ  का  उन्मूलन  कब  तक  हो
 जायेगा  ?

 स्वास्थ्य  मंत्री  (भी  करमरकर)  (क)
 फुष्ठ  के  उन्मूलन  के  लिये  कोई  योजना  नहीं
 है  किन्तु  उस  के  नियंत्रण  के  लिये  एक  योजना

 चालू  है  |

 (ख)  एक  विवरण  सभा  की  मेज  पर
 रख  दिया  गया  है  |

 विवरण

 कुष्ठ  नियंत्रण  योजना  PERRY  में

 शुरू  की  गई  थी  1  प्रथम  पंचवर्षीय  मोजना  में  यह
 एक  केन्द्रीय  योजना  रही  है।  द्वितीय  पंचवर्षीय
 योजना  में  इस  योजना  को  Cok  ४८  साख
 रुपये  के  खर्च  पर  राज्य  योजना  में  सम्मि-
 लित  कर  दिया  गया  है  t

 २.  द्वितीय  पंचवर्षीय  योजना  के  दौरान
 राज्यों  में  मिम्नलिखित  भाधार  पर  केसर
 स्वीकृत  कर  दिये  गये  है  —

 (१)  कुल  झनावर्तक  व्यय  भारत  सरकार

 बहन  करेगी  |
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 (२)  प्रथम  बर्ष  में  co  प्रतिशत,  द्वितीय

 बे  नें  ७०  प्रतिदात, तृतीय  बंध  में  ५०

 प्रतिषत, बतु्च  वर्ष  में  ३०  प्रतिशत भौर
 पंचम  वर्ष  में  २०  प्रतिशत तक  झावतेक  व्यय

 भरत  सरकार  वहन  करेगी  ।

 (३)  अनुदान  राज्य  सरकारो  से  प्रस्ताव

 श्ाप्त  होने  पर  दिया  जाता  है।

 प्रथम  पचवर्षीय  योजना  अवधि  के  दौरान
 झ्रावतेंक  व्यय  में  केन्द्रीय  सरकार  का  हिस्सा
 इस  प्रकार  था  --

 पहले  छः  महीनें---सम्पूण  ।

 अगले  १२  महीनों के  लिये--६६-२।  ३
 प्रोतशत  |

 दोष  छ  महीने--५०  फ्तिहात

 उपर्युक्त  अवधि  के  परचात्‌  झावतेक  व्यय
 राज्य  सरकार  द्वारा  वहन  किया  जाना  था।॥

 ३  कुंष्ठ  नियंत्रण  योजना  के  अधीन
 राज्यों  को  प्रथम  योजना  झ्वधि  के  दौरान  चार
 अध्ययन  एवं  उपचार  कैन्द्र  तथा  ३६  सहायक
 केन्द्र  और  दितीय  योजना  अवधि  के  दौरान  अब
 तक  ६२  सहायक  केन्द्र  स्वीकृत  किये  गये  4
 झब  तक  स्वीकृत  90>  केन्द्रों  में  से
 er  केन्दों में  कार्य  शुरू  हो  गया  है  'दिचीय
 योजना  की  शय  अवनति  मे  ३८५  बौर  केन्‍्द्रो
 को  स्वीकृत  करने  का  विचार  है  1

 {ce}  the  action  taken  therean?

 qghe  Deputy  Minister  of  allways
 (suri  a.  V.  Ramaswamy):  (a)  to  (c).
 The  Government  Inspector  of  Rail-
 ways,  Lucknow  (at  Calcutta)  during
 the  Course  of  his  periodical  inspection
 og  the  North-Eastern  Reilway  had
 observed  that  the  track  on  the  section
 from  Chupra  to  Thawe  should  be  re-
 laid  in  the  interest  of  safety  Ac-
 cordingly  the  relaying  of  the  whole
 ling  from  Chupra  Katchery  to  Savan
 ow  Thawe  has  been  sanctioned  A
 malor  part  of  the  materials  required
 for  the  relaying  has  already  been  col-
 lected  at  site  and  the  work  is  expect-
 ed  to  be  taken  up  very  shortly  In
 the  meantime  necessary  speed  res-
 trictions  have  been  imposed  on  this
 section  an  considerations  of  safety

 Offences  under  Section  215  of  the
 Indian  Railways  Act

 $086.  Shri  Jhulan  Sinha:  Will  the
 Mifuster  of  Railways  be  pleased  to
 atste  whether  any  action  has  been

 wen
 to  punish  anybody  for  offences

 unéer  Section  7  of  the  Indian  Rail-
 ways  Act  or  rules  framed  thereunder
 dufing  the  last  ten  years?

 fhe  Deputy  Minister  of  Railways
 (ghti  8  V.  Ramaswamy):  No

 Bharat  Sewak  Sama}
 geet.  Shri  Pahadia:  Will  the  Minis-

 ter  of  Community  Development  amd
 Ce operation  be  pleased  to  state

 (a)  whether  it  ig  a  fact  that  a  large
 amount  Is  being  given  to  Bharat  Sevak
 Samaj  8708  its  inception  by  the  Cen-
 tral  Government,  and

 (०)  uf  so,  for  what  purposes?
 fhe  Deputy  Minister  for  Community

 Development  and  Co-operation  (Shri
 gp.  8S.  Murthy):  (a)  and  (b)  The
 quéston  will  be  answered  by  the
 Myfister  of  Finance  on  a  subsequent
 date

 ferret  प्रदेश  मे  ो  को  काटता

 Roce.  st  पद्म  बेब  क्या  ere  en

 कृषि  मंत्री  यह  बताने  की  कृपा  करेगे  कि

 (क)  कया  यह  सच  है  कि  हिमाचल
 प्रदेदा  प्रशासन  मे  १६५४  में  खासी  भूमि  पर
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 लगे  हुए  बुझो  को  इन  शर्तों  पर  काटने  को
 इजाजत  दे  दी  थी  कि  किसाम  को  विभागीय
 बन  भषिकारी  द्वारा  बताई  गई  भूमि  में
 जितने  वृक्ष  काटेगा  उस  से  तीन  गुने  ब्
 लगाने  पड़ेंगे  ;

 (ख)  कया  उस  में  यह  भी  एक  दात॑  थी

 कि  वृक्षों  को  बेचने  से  प्राप्त  हुई  झाषी घन घन
 'राधि  सरकार  के  पास  जमानत  के  तौर  पर

 रहेगी  और  उस  धरती  पर  खेती  करने  भौर

 बक  लगाने  के  पश्चात्‌  जमानत  का  भाषा
 आग  किसान  को  दे  दिया  जायेगा  धौर  भाषा
 माग  सरकारी  कोष  में  एकस्व  (रायल्टी)
 के  रूप में  जमा  रहेगा  ;  और

 (ग)  क्‍या  यह  भी  सच  है  कि  वृक्ष  नही
 लगाये  गये  भौर  जमानत  की  'राधि  में से

 कदइयों  को  पूरी  राशि  मिल  गई  जबकि  दूसरों
 को  केवल  झाधी  मिली  और  कईइयों  को  कुछ
 नहीं  मिला  ?

 राद्य  तथा  कृषि  मंत्री (भो  wo  प्र०

 लेन)  :  (क)  जी  हा  t  किसानों  को  उस
 क्षेत्र  में  खेती  करना  या  बगीचे  लगाता  था  v

 (a)  दाते  हू  थीं  कि  वृक्षों  की  बिक्री
 का  ५०  प्रतिशत  सरकार  के  पास  जमा  किया
 जावेगा  जिस  में  से  २५  प्रतिशत  सरकार  की

 फीस  मन  ली  जायेगी  ।  बाकी  २५  प्रतिशत

 भूमि  में  खेती  की  जाने  या  बगोचे  लगाये
 जाने  के  बाद  पांच  वर्षों  की  श्रवधि  में  रिफन्‍्ड

 होना  था  ।

 (ग)  अधिकांश  कैसों  में  वृक्ष  नहीं  लगाये
 गये ।  फिर  भी  बिक्री  के  २५  प्रतिशत  के
 'रिफन्ड  के  लिये  भाज्ञायें  दे  दी  गई  हैं  ।  किसी

 भी  केस में  ५०  प्रतिशत की  पूरी  रकम  रिफन्‍्ड
 नहीं  की  गई  है  ।

 Railway  Plots  at  Banspani  Station

 Shri  Panigrahi;  Will  the  Minis-
 ter  of  Railways  be  pleased  to  state:

 (a)  how  many  applications  were  re-
 evived  from  small  mine  owners  for
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 allotment  of  Railway  plots  at  Banspani
 Station  during  the  period  from  1986-
 87  ठ  ‘1958-59;

 (b)  how  many  of  them  have  been
 isposed  of  uptil  now;  and

 (c)  how  many  plots  have  been  given
 ty  the  small  mine  owners  so  far?

 The  Deputy  Minister  of
 (Shri  8.  V.  Ramaswamy):  (a)  16.

 (b)  AU.

 (c)  15.  One  application  was  re-
 jected.

 Telegraph  and  Postal  Facilities  in
 Mohindergarh  District

 3090.  Shri  Ram  Krishan  Gupta:
 Will  the  Minister  of  Transport  and
 Communications  be  pleased  to  state

 (a)  whether  it  is  a  fact  that  back-
 ward  District  of  Mohindergarh  in
 Punjab  is  not  considered  as  backward
 District  for  providing  telegraph  and
 Postal  facilities;  and

 (b)  af  so,  the  reasons  for  the  same?

 The  Minister  of  Transport  and  Com-
 munications  (Shri  §,  K.  Patil):  (a)
 and  (b).  As  adequate  postal  and  tele-
 graph  facilities  already  exist  in
 Mohindergarh  District  of  Punjab,  this
 district  has  not  been  specifically  dec-
 lared  as  backward  for  providing  such
 facilities.

 Kharagpur  Railway  Workshop

 309l.  Shri  Daljit  Singh:  Will  the
 Minister  of  Railways  be  pleased  to
 state-

 (a)  the  total  allocation  for  develop-
 ment  of  Kharagpur  Railway  Workshop
 during  the  Second  Five  Year  Plan
 Period;  and

 (b)  the  details  of  *he  various  phases
 of  the  programme?

 The  Deputy  Minister  of  Railways
 (Shri  8.  झ,  Ramaswamy):  (a)  and
 (b).  A  statement  furnishing  the
 required  information  is  laid  on  the
 Table.  [See  Appendix  VI,  annexure
 No.  106.)
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 Letter  Boxes

 3092.  Daljit  Singh:  W:ll  the  Minister
 of  Transport  and  Communications
 be  pleased  to  state

 (a)  the  ‘number  of  villages  im
 Hoshiarpur  District  of  Punjab  which
 are  not  provided  with  letter  boxes  so
 far,  and

 (9)  the  time  by  which  they  will  be
 provided  with  such  boxes?

 The  Minister  of  Transport  and  Com-
 munications  (Shri  8S.  K.  Patil):  (a)
 The  Posts  and  Telegraphs  Department
 does  not  provide  letter  boxes  m  every
 village  The  policy  of  the  Depart-
 ment  is  to  provide  letter  boxes  in
 rural  areas  in  localities  which  post
 two  letters  or  more  per  day  and  are
 eytuated  at  a  distance  of  one  mile  or
 more  from  the  nearest  post  office  or
 letter  boxes  There  are  m  all  2,72
 villages  in  Hoshiarpur  District  Out
 of  this,  letter  boxes  are  justified  in
 ‘1,281  villages  Letter  Boxes  have
 already  been  provided  in  1,263  villages
 and  remain  to  be  provided  in  48
 villages

 (b)  The  letter  boxes  will  be  pro-
 snded  in  these  villages  very  shortly

 International  Conferences  on
 Railways

 3093.  Shri  Shivananjappa:  W2ll  the
 Minister  of  Railways  be  plessed  to
 state

 (a)  the  names  of  International  Con-
 ferences  concerning  railways  in  which
 India  participated  during  1958-59,  and

 (b)  the  expenses  borne  by  the
 Government  of  India  on  these  Con-
 ferences?

 The  Depaty  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  l  Meet-
 ing  of  the  Reporters  of  the  Question-
 naire  on  the  Ag-nd  for  the  l7th  Ses-
 sion  of  the  International  Railway
 Congress  Association  in  Rome
 "2  17th  Session  of  the  International

 Railway  Congress  Association  held  at
 Madrid  (Spam)

 (b)  Item  i—Rs  4,269  approx
 Item  2—Rs  ‘15,762  approx

 International  Conferences  on  Health

 3094.  Shri  Shivananjappa:  Will  the
 Minister  of  Health  be  pleased  to  state:

 (a)  the  names  of  International  Con-
 ferences  concerning  health  in  which
 India  participated  during  1958-59,  and

 (b)  the  expenses  borne  by  the  Gov-
 ernment  of  India  on  these  Confer-
 ences?

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  and  (b)  A  state-
 ment  containing  the  required  infor-
 mation  is  laid  on  the  Table.  [See
 Appendix  VI,  annexure  No  07  J
 International  Conference  on  Food  and

 Agriculture
 3095  Shri  Shivananjappa  Whll  the

 Minister  of  Food  and  Agriculture  be
 Pleased  to  state

 (a)  the  names  of  International  con-
 ferences  concerning  food  and  agricul-
 ture  in  which  India  participated  during
 1958-59  and

 (b)  the  expenses  borne  by  the  Gov-
 ernment  of  India  on  these  conferences?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A  P.  Jain).  (a)  and  (b)
 The  requisite  information  is  given
 below

 Sl  Name  of  International
 No  Conferences

 Expenditure  incurred
 by  the  Govt  of  India

 l  4th  World  Conference  on  Food
 Technology,  Madrid  (Spain)

 Re  ‘5,156  2

 2  30th  Session  of  CCP  and  3rd
 Session  of  FAO  Group  on
 Grains  Rome  Rs  20000

 3  8th  Session  of  Technical  Advi-
 sory  Committee  on  Desert
 Locust  Control,  Romc  Nil

 4  5th  Session  of  FAO  Desert
 .  Locust  Control  Committee,

 Rome  Rs  4,514 89

 5  8th  Tnenmal  Conference  Pan
 Pacific  and  South  East  Asia
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 Women’s  Association,  Tokyo
 (Japan).  Nil.

 (Expenditure  was  met  by  All-
 India  Women’s  Council).

 6.  2nd  International  Conference  on
 Radioactive  Isotopes,  Geneva
 from  1-13  September,  1958.

 oe  Rs.  6,300.00

 7  World  Poultry  Congress,
 Mexico  ह11,

 8  4th  F.A.O.  Regional  Conference
 and  6th  Session  of  Inter-
 national  Rice  Commission,
 Tokyo  (Japan)

 Rs  i8,658 00
 हि  29th  Session  of  FAO  Council,

 Rome  Rs  1,700 00
 36  8th  Session  of  Indo-Pacific

 Fisheries  Council  at  Colombo
 from  6-22  December,  3958

 Rs.  1,900.00
 il.  3rd  Session  of  Consultative  Sub-

 Committee  on  Economic  As-
 pects  of  Rice  from  l6th  to  24th
 February,  1959,  Colombo

 Rs.  1,300  00

 International  Conferences  on  Transport
 and  Commanications

 Shri  Shivananjappa:  Ww  the
 Minister  of  Transport  and  Comzuni-
 cations  be  pleased  to  state:

 (a)  the  names  of  International  Con-
 ferences  concerning  transport  and
 communications  in  which  India  parti-
 cipated  during  ‘1958-59;  and

 (b)  the  expenses  borne  by  the
 Government  of  India  on  these  Con-
 ferences?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):

 A—Department  of  Transport
 (a)  १  Third  International  Congress

 of  the  Federation  de  la  Precontrainte
 (FIP)  on  prestressed  concrete,  held  in
 Berlin  in  May  1958.

 2.  Meeting  of  the  Preparatory  Com-
 mittee  of  the  Inter-Governmental
 Maritime  Consultative  Organisation
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 (IMCO)  held  in  New  York  in  June
 1958.  \

 3,  33४  General  Assembly  Session
 of  the  International  Union  of  Official
 Travel  Organisations  (IUOTO)  held  in
 Brussels  in  October,  1958,

 4.  4th  Session  of  the  High-way  Sub-
 Committee  of  the  Inland  Transport  and
 Communications  Committee  of  the
 Economic  Commission  for  Asia  and  the
 Far  East  (ECAFE)  held  at  Bangkok
 in  November  1958.

 5  Meeting  of  the  Working  Party  on
 Co-ordination  of  Transport  of  the
 Inland  Transport  and  Communications
 Committee  of  the  Economic  Commus-
 sion  for  Asia  and  the  Far  East
 (ECAFE)  held  at  Bangkok  in  Novem-
 Ler-December,  958

 6.  ist  meeting  of  the  Assembly  of
 the  Inter-Governmental  Maritime
 Consultative  Organisation  (IMCO)
 held  in  London  m  January,  4959

 (b)  Approximately  Rs  22,570

 B—Departments  of  Communications
 and  Civil  Aviation

 (a)  and  (b)  The  information  75  not
 readily  available;  a  statement  wil)  be
 lad  on  the  Table  of  the  Lok  Sabha
 shortly

 ‘

 P.  and  T.  Colony  at  Chapra
 3087.  Shri  Rajendra  Singh:  Will

 the  Minister  of  Transport  and  Com-
 munications  bc  pleased  to  state:

 (a)  whether  :t  35  a  fact  that  Post
 Master  General,  Patna  has  submitted
 a  scheme  for  the  construction  of  Posts
 and  Telegraphs  colony  at  Chapra  to
 the  Director-General,  Posts  and  Tele-
 graphs;  and

 (b)  what  step  Government  have
 taken  so  far  in  this  respect?

 The  Minister  of  Transport  and
 Communications  (Shri  8S.  K.  Patil):
 (a)  and  (७)  The  Post  Master-General,
 Patna  has  sent  a  proposal  for  acquisiy
 tion  of  land  measuring  approximately
 l)  acres  for  construction  of  P.  &  T
 staff  quarters  at  Chapre.  Approval
 for  acquisition  of  Jand  has  been
 accorded.
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 Central  Warehouses  in  Uttar  Pradesh

 3688.  Shri  Sarju  Pandey:  Will  the
 Minister  of  Feod  and  Agriculture  be
 pleased  to  state  the  amount  sanctioned
 for  the  establishment  of  the  Central
 Warehouses  in  Uttar  Pradesh  State
 during  ‘1959-607

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  ह  Jain):  No  specific
 amount  hes  been  earmarked  for  the
 year  1959-60,  for  the  establishment  of
 Central  Warehouses  in  Uttar  Pradesh.

 Kotah  Barrage
 3099.  Shri  Ram  Krishan  Gupta:  Wl!

 the  Minister  of  Irrigation  and  Power
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  clay
 Grouting  operations  have  statted  at
 the  Kotah  Barrage,  (Chambal  Project);

 (b)  if  so,  how  fgr  it  has  proved
 successful;  and

 (९)  whether  this  new  scheme  will
 also  be  introduced  in  other  projects?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  (a)  The
 reply  is  in  the  affirmative.

 (b)  The  work  has  not  yet  been  com-
 pleted  Permeability  tests  made  so
 far  have  given  satisfactory  results

 (c)  The  new  technique  will  be
 adopted  as  a  special  design  feature
 where  conditions  require  such  treat-
 ment  and  where  other  alternatives
 such  as  open  excavation  prove  either
 costly  or  not  feasible.

 डिसाचल  प्रदेश  में  भूसि  का  कटाव

 ३१००.  शी  फबा  देव  क्या  खाद्य
 तथा  क्चि  मत्री  यह  बताने  की  कृपा  करेंगे
 कि  हिमाचल  प्रदेश  में  भृमि  के  कटाव  को
 रोकने  के  लियेजो  धन  राणि  १९५८-५६

 के  लिये  मंजूर  को  गई  थी  उस  में  से  कितना
 धन  खर्ज  हुआ  ?

 साधा  तथा  कद  मंत्री  ी  प्र०
 जेम)  पंचायत  वनों  की  थोजनाधों  को
 शामिल  कर  के  भूमि  संरक्षण  योजनाझों

 पर  हिमाचल  प्रदेश  प्रशासन  के  द्वारा  ६०,९००
 रुपये  का  ब्यय  किये  जाने  की  रिपोर्ट  मिली
 है

 एजुकेशनल  ठेके

 ३१०१,  शो  जगदीश  झबस्थी  क्‍या
 रेखदे  मंत्री  २८  मार्च,  १६५९  के  भ्रतारांकित
 प्रशन  संख्या  २४४५  के  उत्तर  के  सम्बन्ध  में
 यह  बताने  की  कृपा  करेगे  कि

 (क)  प्रत्येक  निजी  फर्म  को  कितने-
 कितने  मूल्य  के  एजुकेशनल  रेलवे  के  ठेके
 दिये  गये  ;

 (ख)  इस  में  से  प्रत्येक  ठेके  का  पुनर्नेवी-
 करण  किस  तिथि  को  किया  गया  ,

 (ग)  इन  में  से  प्रत्येक  ठेके  के  पुननंवी-
 करण  का  आधार  क्‍या  था  ;  भौर

 (घ)  इन  ठेकों  में  से  प्रत्येक  की  भ्रन्तिम
 तिथि  क्‍या  है  ?

 रेसस  उपमंत्री  (आओ  सें०  बें०  राम-
 स्वामी)  :  (क)  से  (ध).  एक  बयान  सभा-
 पटल  पर  रल  दिया  गया  है  1  [दिछ्षिये  परि-
 शिष्ट  ६,  भ्रनुइंध  संख्या  १०८]

 Train  Accident
 ‘3102.  Shri  EF.  Madhusudan  Rao:

 Wil  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  Government's  attention
 has  been  drawn  to  the  Railway  acci-
 dent  which  occurred  on  the  5th  March,
 3959,  near  Anakapalli,  as  a  result  of
 collision  between  a  bullock  cart  and
 &  goods  train  at  the  level  crossing,
 resulting  in  the  death  of  two  persons
 and  a  pair  of  bullocks;

 (b)  whether  it  is  a  fact  that  the
 public  of  that  area  had  made  several
 representations  to  the  Government  to
 Post  a  watchman  at  the  gate;  and

 (९)  if  so,  the  action  taken  in  the
 matter?

 The  Deputy  Minister  of  Railways
 (Shri  8.  ्,  Ramaswamy):  (a)  Yes;
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 according  to  the  information  available,
 on  the  night  of  5th/6th  March,  1969,
 at  about  .50  hours,  No.  एएा  Down
 Goods  train,  while  running  between
 Bayyavaram  and  Anakapalle  stations
 on  the  Rajahmundry-Waltair  Section
 of  the  Southern  Railway,  dashed
 against  a  double  bullock  cart  at  an
 un-manned  level  crossing  at  mile
 461/13.  As  a  result  of  this,  the  cart-
 man  and  the  two  bulls  died  at  the
 spot  and  four  other  occupants  of  the
 cart  received  injuries,  of  whom  three
 grrevously.  Subsequently,  two  of  the
 three  grievously  injured  persons  also
 succumbed  to  their  injuries  in  the  hos-
 pital,  bringing  the  total  death  roll  to
 3.

 (b)  Yes,  Sir.

 (c)  A  proposal  to  provide  gates  and
 to  man  this  level  crossing  is  under
 consideration  of  the  Railway  Adminis-
 tration  in  consultation  with  the  State
 Government.

 Goitre  Control

 9303.  Shri  Hem  Raj:  Will  the  Minis-
 ter  of  Health  be  pleased  to  state:

 (a)  the  names  of  the  areas  of  the
 States  which  are  mostly  affected  by
 goitre;  and

 (b)  the  number  of  persons  affected
 by  this  disease  in  each  State  during
 the  year  958-59°

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  Goitre  is  prevalent
 an  the  following  areas:

 (a)  Kashmir

 (b)  Punjab  In  the  Distmet  of
 Kangra,  Hoshiarpur,  Gurdaspur  and
 Ambala

 (c)  Himachal  Pradesh:  In  the  Dis-
 tricts  of  Mahasu,  Mandi,  Chamba,  Sir-
 mur  and  Bilaspur

 (d)  Uttar  Pradesh:  In  the  Dustricts
 of  Dehra  Dun,  Nainital,  Almora,  Basti,
 Pilibhit;  Bahraich,  Garhwal,  Gonda
 and  Gorakhpur
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 (९)  Bihar:  In  the  Districts  of  Saran,
 Champaran.

 Darbhanga;  Muzaffarpur,  Sabarsa,
 Purnea  and  in  the  tribal  area  near
 Ranchi.

 (£)  West  Bengal:  बच्  the  Districts
 of  Darjeeling  Cooch-Behar,  Jalpaiguri
 and  Malda.

 (g)  Assam:  In  the  District  of  Goal-
 para,  Sibsagar,  Mikir  and  North
 Cachar.

 (७)  N.EF.A:  In  the  Frontier  Divi-
 sions  of  Kameng,  Subansari,  Siang,
 Lohit  and  Tirap.

 (i)  Manipur:
 division.

 (b)  Incidence  of  goitre  in  various
 States  is  as  follows:—

 Tamenglong  sub-

 Approxi-
 Name  of  State  _—_lation  vee  Percentage.

 ed  with
 goitre

 (7)  Punjab  960,000  40%
 (2)  Himachal  Pra-

 desh  72778  3%  to  77%
 (3)  Uttar  Pradesh  36,200  32%
 ()  Bihar  I,I0,000  5%  to  70%
 (5)  West  Bengal  2580.573  60%
 (6)  N.E.F.A.  10,000  20%  to  70%
 (7)  Assam  33,999

 Exhibitions  and  Fairs  in  Himachal
 Pradesh

 ‘3104.  Shri  Daljit  Singh:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  the  number  of  exhibitions  and
 fairs  organised  Himachal  Pradesh
 during  the  years  1957-58  and  95§-59
 to  impart  knowledge  of  improved
 methods  of  cultivation  to  farmers;

 (b)  the  places  where  these  were
 organised;  and

 (c)  the
 thereon?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  to  (c).

 expenditure  incurred
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 Necessary  information  us  bemg  col-
 lected  and  will  be  placed  on  the  Table
 of  the  Sabha  as  soon  as  available

 Electrification  of  Stations  between
 Rupar  and  Nangal  Dam

 3i05.  Shri  Daljit  Singh:  Will  the
 Minister  of  Railways  be  pleased  to
 state  the  progress  made  so  far  in
 electrification  of  Railway  Stations
 between  Rupar  and  Nangal  Dam  on
 the  Northern  Railway?

 The  Deputy  Minister  of  Raitways
 (Shri  S.  V  Ramaswamy)  A  state-
 ment  is  given  below

 The  position  of  electrification  of  the
 Railway  Stations  on  Rupar-Nangal
 Dam  Section  ws  as  follows

 (a)  Rupar  Electrified  on  1-5-1950
 (b)  Nangal  Dam  Electrified  on

 3-7-1954.

 (c)  Anandpur  Sahib
 on  §-12-1954,

 (d)  Kiratpur  Sab  Electrification
 work  is  in  progress  The
 station  is  expected  to  be
 switched  on  by  the  end  of
 May  959

 Training  of  Personnel  in  Lighthouses
 and  Lightships

 306  Shri  Raghunath  Singh:  W)))
 the  Minister  of  Transport  and  Com-
 munications  be  pleased  to  state

 (a)  the  steps  taken  to  train  person- nel  in  the  Lighthouse  Department,  and

 Electrified

 (b)  the  progress  made  in  regard  to
 the  scheme  submitted  by  the  Depart- ment  of  Lighthouses  and  Laghtships  in
 this  connection?

 The  Minister  of  State  in  the  Minis. try  of  Transport  and  Communications
 <Shri  Raj  Bahadur):  (a)  and  (b)  A
 comprehensive  scheme  for  imparting about  three  months’  theoretical  course, followed  by  four  to  six  weeks  inten-
 sive  practical  traming  at  suitable  light
 stations,  to  lightkeepers  and  mecha-
 nics  has  been  sanctioned  at  an  esti-
 mated  capital  cost  of  Rs  2,52,500

 The  Training  Centre  with  a  capacity
 for  training  30  trainees  at  a  time  or
 about  20  trainees  per  year,  will  be
 located  in  the  proposed  Lighthouse
 Workshop  at  Calcutta  which  ४  under
 construction  This  Centre  is  expect-
 ed  to  start  functioning  by  about  the
 end  of  this  year

 Development  of  Rural  Roads
 307  Shri  Shree  Narayan  Das:  Will

 the  Minister  of  Transport  and  Com-
 munications  be  pleased  to  state

 (a)  whethe:  it  is  a  fact  that  the
 various  State  Governments  have  taken
 steps  and  adopted  measures  to  imple-
 ment  the  recommendations  of  the
 special  officer  appointed  for  conduct-
 ing  a  study  of  the  problem  of  develop-
 ment  of  rural  road  communications,

 (b)  if  so,  the  details  thereof,  and
 (९)  whether  any  State  Government

 has  so  far  levied  a  surcharge  on  land
 cess  with  a  view  to  give  the  entire
 proceeds  to  the  local  panchayats  and
 other  authorities  for  the  maintenance
 of  rural  roads?

 The  Minister  for  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  to  (c)  A
 statement  showing  the  main  recom-
 mendations  made  in  the  Special
 Officer's  Report  on  Rural  Roads  and
 the  action  taken  on  them  ३5  laid  on
 the  Table  [See  Appendx  VI,  an-
 nexure  No  09]  These  recomrmenda-
 tions  were  discussed  at  the  meeting
 of  the  Chef  Engineers  held  at  Hydera-
 bad  in  January  959  and  were  gene-
 rally  endorsed  by  them

 Scheduled  Castes  and  Scheduled  Tribes
 3i08.  Shri  Ayyakannu-  Wil]  the

 Minister  of  Railways  be  pleased  to
 state

 (a)  whether  it  As.  a  fact  that  one
 officer  is  posted  in  every  zone  to  safe-
 guard  the  interests  of  the  Scheduled
 Castes  and  Scheduled  Tribes,  and

 (b)  ४  so,  the  powers  delegated  to
 these  officers  to  carry  out  their  work
 effectively?
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 The  Deputy  Minister  of  Railways
 (Shri  8.  द  दिना घान काड)  (a)  and  (b)
 A  Senior  Scale  Officer  has  been  ap-
 pointed  on  each  Railway  to  watch  the
 representation  of  Scheduled  Cestes,
 Scheduled  Tribes  and  Anglo-Indians
 in  Railway  Services  He  is  empowered
 to  scrutimise  recruitment  at  all  jevels
 and  bring  any  deficiencies  to  the'  notice
 of  the  General  Manager  and  suggest
 ways  and  means  for  filing  up  the
 quota

 Production  of  Sugar
 3109.  Shri  Anirudh  Sinha:  Will  the

 the  Minister  of  Feod  and  Agriculture
 be  pleased  to  state  the  output  of  sugar
 during  the  current  season  upto  the
 3259  of  March,  19597

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  531  lakh
 tons

 Farms  in  Manipur
 $i0.  Shri  L  Achaw  Singh:  Will

 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state

 (a)  the  number  of  Government
 Agricultural  Farms  started  and  at
 present  being  run  by  the  Manipur
 Admunuistration,  and

 {b)  the  average  annual  production
 of  these  farms?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P  Jain):  (a)  and  (b)
 The  information  has  been  called  for
 from  the  Manipur  Administration  and
 will  be  laid  on  the  Table  of  the  Sabha
 in  due  course

 Railway  Track  between  Suraimanpur
 and  Reoti

 ‘SL.  Shri  Radha  Mohan  Singh:
 Will  the  Minster  of  Railways  be
 pleased  to  state:

 (a)  whether  the  spurs  constructed
 to  protect  the  Railway  track  between
 Suraimanpur  and  Reot:  Stations  on
 the  North  Eastern  Railway  have  since
 been  washed  away  during  the  last
 month  or  so,  or  whether  they  are
 exposed  to  the  actior  of  the  River
 Ghaghra;  and
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 (b)  af  so,  the  action  taken  or  pro-
 posed  to  be  taken  in  the  matter?

 The  Deputy  Minister  of  Railways
 (Shri  8.  द  Ramaswamy):  (a)  and
 (b)  These  spurs  which  were  con-
 structed  before  the  4988  mongcon  to
 protect  the  Railway  track  between
 these  two  stations  from  erosion  by  the
 river  Ghaghra  have  not  been  washed
 away  Such  spurs  are  always  exposed
 to  the  action  of  the  river  Some  slight
 damage,  however,  was  caused  to  some
 of  the  spurs  and  necessary  repamus  are
 proposed  to  be  carried  out  along  with
 provision  of  some  new  spurs  The
 State  Government  are  obtaining  the
 sanction  of  the  State  Flood  Control
 Board  before  taking  up  the  works

 Radio  Operators  Course
 $112.  Shri  Siddiah-  will  the  Minis-

 ter  of  Transport  and  Communications
 be  pleased  to  state

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  have  decided  to  start  radio
 operators  course  solely  for  Scheduled
 Castes  and  Scheduled  Tribes  in  the
 year  1959-60,  and

 (b)  af  80,  In  which  institute  it  will
 be  imparted?

 The  Deputy  Minister  of  Civil  Avia-
 tion  (Shri  Mohiuddin):  (a)  The  pro-
 posal  is  to  start  a  radio  technicians
 course  for  candidates  belonging  to  the
 scheduled  castes  and  tribes

 (b)  It  will  be  held  at  the  Civil
 Aviation  Training  Centre,  Allahabad

 Pilferage  of  Goods  on  Railways
 ‘$113.  Shri  Anirudh  Sinha:  ‘Will  the

 Minister  of  Railways  be  pleased  to
 state

 (a)  whether  Government  are  aware
 that  pilferage  of  goods  carried  by  the
 Railways  between  Mokameh  and
 Garhara  transhipment  is  rampant}  and

 (9)  xf  so,  what  steps  have  been
 taken  or  are  being  taken  in  the
 matter?

 The  Deputy  Minister  of  Railways
 (Shri  S.  द  Ramaswamy):  (a)  No



 22553Re-Motion  for  Adjournment  CHATTRA  25  7887  (SAKA)  Demand:  for  77558

 such  case  came  to  the  notice  of  the
 Railway  Administration  “during  the
 ‘peniod  July,  4988  to  March  959  From
 July,  2997  to  March,  1638,  however,
 eight  cases  involving  a  Joss  of  Rs  3,370
 ‘were  reported  Out  of  this  property
 worth  Rs  950  was  recovered  in  four
 canes

 (b)  A  close  watch  38  being  kept  on
 the  contractor’s  labour  and  this  has
 proved  effective

 1158  hrs

 RE  REMISSION  OF  SUSPENSION
 PERIOD  OF  SHRI  ARJUN  SINGH

 BHADAURIA
 Mr.  Speaker:  There  is  a  motion  in

 the  name  of  Sarvashr:  S  M  Banerjee,
 Yadhav,  Vajpayee  and  Ramji  Verma
 Only  Shr:  Verma  wanted  this  to  be
 taken  up,  and  I  said  I  would  take  it  up
 today

 श्री  बिज,  चर्या  (देवरिया)  प्ध्यक्ष

 महोदय  मैं  ने  कल  भझानरेबल  मेम्बर  को
 कटैक्ट  करने  की  कोशिश  की  लेकिन  मिल
 नही  सका  !  उन  का  एक्स्पल्शन  श्राज  खत्म

 हो  रहा  है  ?  इसलिये  में  अब  इस  की  झाव-
 इयकता  नहीं  समझता  |

 RE  MOTION  FOR  ADJOURNMENT

 Shri  Dasaratha  Deb  (Tripura)  I
 had  given  notice  of  an  adjournment
 motion

 Mr  Speaker  I  disallowed  it

 Shri  Dasaratha  Deb:  relating  to
 the  hunger  strike  of  refugees  in  Agar-
 tala.  Three  were  removed  to  hospital
 m  a  serious  condition

 Mr  Speaker.  No,  no  I  did  not
 ‘want  to  be  brought  up  here  I  dis-
 allowed  that  motion

 Shri  Dasaratha  Deb:  The  other  day,
 the  Minister  said  that  he  had  instruct-
 ed  the  Chief  Commismoner  to  give
 payment  to  them  But  the  Chief

 Commissioner  refused  even  to  meet
 the  deputationists

 Ce memeeneaead

 22  hrs,
 PAPERS  LAID  ON  THE  TABLE

 Noriication  RE  AMENDMENT  TO
 Fertiuiser  (Controt)  Ornzr

 Mr,  Speaker-  Dr  P  S  Deshmukh
 The  Minister  of  Agriculture  (Dr.

 ह  8,  Deshmukh):  I  beg  to  lay  on  the
 Table,  under  sub-section  (6)  of  Section
 3  of  the  Essential  Commodities  Act,
 1955,  a  copy  of  Notification  No  GSR
 358,  dated  the  28th  March,  1959,  mak-
 ing  certain  further  amendment  to  the
 Fertiliser  (Control)  Order,  3957
 (Placed  in  Library  See  No  LT-35l/
 59)

 ESTIMATES  COMMITTEE
 Forry-Sreventa  Report

 Shri  B.  6.  Mehta  (Gohilwad):  I  beg
 to  present  the  Forty-seventh  Report
 of  the  Estimates  Committee  on  the
 Ministry  of  Finance  (Department  of
 Economic  Affairs)—National  Savings
 Organisation

 2.02  hrs

 *DEMANDS  FOR  GRANTS—contd

 Ministry  or  ComMMUNITY  Deveror-
 MENT  AND  Co-OPERATION—contd

 Mr.  Speaker.  The  House  will  now
 proceed  with  further  discussion  and
 voting  on  the  Demands  for  Grants
 relating  to  the  Ministry  of  Community
 Development  and  Co-operation  The
 time  allotted  was  8  hours  and  the
 time  taken  6  hours  27  munutes,  the
 time  remaining  being  !  hour  33
 minutes  The  hon  Minister  may  con-
 tinue

 The  Deputy  Minister  of  Planning
 (Shri  s.  N.  Mishra):  Mr  Speaker,  Sir,
 after  I  cited  the  examples  of  increase
 in  production  in  foreign  countries,  you
 would  recall  that  I  was  dealing  with

 *Moved  with  the  recommendation  of  the  President.
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 increase  in  preduction  in  some  of  the
 Indian  co-operative  farming  societies
 I  had  made  a  mention  2n  that  connec-
 tion  of  some  of  the  co-operative  farm-
 ing  societies  m  Bombay  which  had
 been  studied  by  Shr:  Vimal  Shah
 under  a  Committee  of  Direction  of  9
 experts  This  study  was  sponsored  by
 the  Research  Programmes  Committee
 of  the  Planning  Commission,  and  it
 would  soon  be  published  It  is  being
 revised  to  a  certain  extent—not  m  a
 major  way-—by  Shri  Shah,  and  we
 hope  that  during  the  next  three  months
 or  so  this  report  would  be  out

 The  study  made  py  Shri  Shah
 indicates  clearly  that  there  has  been
 considerable  increase  in  agricultural
 production  in  some  of  the  co-operative
 farming  societies  ain  Bombay,  and  it
 has  established  that  though  climatic
 conditions  have  caused  fluctuations  in
 the  yield  from  year  to  year,  the  basic
 trend  35  unmistakably  towards  a  sub-
 stantial  increase  in  the  yield  of  paddy
 during  ‘1952-53,  to  1955-56  in  some  of
 the  co-operative  societies  Thus,  for
 example,  the  yield  per  acre  of  paddy
 increased  two  fold  in  the  case  of  the
 Mah:  Sagar  Bhatha  Society,  more
 than  three  times  in  the  case  of  the
 Pala  Society  and  more  than  five  times
 in  the  Rasulabad  Society  The
 Rasulabad  Society  is  near  Baroda,  in
 the  Vaghodia  taluk  of  Baroda  Dis-
 tmet  The  Society  has  not  only  suc-
 ceeded  in  increasing  agricultural  pro-
 duction,  it  has  also  brought  about  a
 great  increase  in  social  amenities  The
 Society  gives  tea  free  of  cost  in  the
 morning,  it  also  provides  books  and
 scholarships  to  the  children  of  the
 members  of  the  Society  In  the  same
 way,  some  other  societies  have  been
 able  to  establish  schools,  first-aid
 hospital.  dharamsalas  and  things  hke
 that

 This  38  a  very  important  aspect
 which  hon  Members  have  to  bear  in
 mind  when  they  consider  the  working
 of  co-operative  farming  societies
 Only  two  days  back,  I  was  discussing
 with  the  East  German  Delegation
 about  the  working  of  the  co-operative
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 fatming  societies  >  East  Germany
 They  pointed  out  to  me  that  in  East
 Germany,  they  had  got  a  social  fund,
 a  reserve  fund  and  a  cultural  fund
 They  were  also  providing  old  age
 pensions  to  the  members  of  the  co-
 operative  farming  societies  So  the
 co-operative  development  has  got  this
 potentiality  for  social  security
 measures  and  other  social  amenities

 In  regard  to  production,  as  I  have
 mentioned,  some  of  these  co-operative
 societies—Rasulabad,  Pala  and  others
 —have  been  able  to  win  prizes  in
 many  of  the  competitions  In  part:
 cular,  the  Rasulabad  Society  won
 three  prizes  One  was  in  connection
 with  the  grow-more-food  campaign
 under  the  Japanese  method  of  culti-
 vation  and  another  in  good  quality  of
 organic  manure  But  the  most  sign
 ficant  aspect  of  it,  to  which  I-want  to
 draw  the  attention  of  the  House,  bs
 the  impact  it  has  been  able  to  make
 on  the  lives  of  the  landless  labourers
 In  one  society,  particularly  the  Mah:
 sagar  Bhatha  Co-operative  Farming
 Society  in  the  Kaira  district,  the
 rmmpact  on  the  lives  of  the  landles
 labourer  has  been  something  remark-
 able  They  got  a  considerable  source
 of  income  and  became  owners  of
 valuable  resources,  which  are  bound
 to  improve  their  economic  condition
 In  ‘1953-54,  the  per  capita  zncome  wa
 Rs  229,  in  1955-56,  it  rose  to  Rs  527
 and  in  ‘1956-57,  it  went  up  to  Rs  596
 The  Society  was  able  to  distribute  a
 bonus  of  Rs  i9  in  1955-56  If  the
 Society  385  able  to  make  such  a  signi
 ficant  :mpact  on  the  hves  of  the  land
 less  labourer,  then  I  think  it  ha»
 served  its  purpose  remarkably  well

 Thus  the  Indian  experience  has  not
 been  as  pessimistic  as  some  hon
 Members  have  chosen  to  paint  it  to
 be,  although  by  pointing  out  thesc
 examples  I  would  not  lke  to  convey
 the  impression  that  most  of  the  co-
 operative  farming  societies  in  our
 country  have  done  well  No,  they
 have  not  Most  of  them  are  posi-
 tively  bad,  spurious,  bogus  and  only
 masquerading  in  the  name  of  co
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 operative  farming  societies  So  in  my
 schema  of  things,  I  would  place  highest
 on  the  agenda  the  question  of  cutting
 out  the  dead  wood,  eliminating  the
 rotten  eggs  which  spoil  the  name  of
 co-operation  (An  Hon  Member  Put
 हई भीड  smple  English)  When  we  do
 that,  probably  we  would  be  clearing
 much  of  the  ground  before  much
 further  progress  can  be  made  m
 future,

 After  having  dealt  with  this  aspect,
 I  would  now  like  to  refer  to  an
 earlier  pont  that  I  made  during  the
 course  of  the  discussion  about  the
 economic  superiority  of  co-operative
 farming  I  would  like  to  expand  this
 idea  a  little  further  As  you  know,
 about  59  per  cent  of  our  agricultural
 holdings  are  between  0-5  acres  That
 is  they  are  very  tiny,  small  phantom
 holdings,  and  in  some  cases  it  38
 becoming  difficult  even  for  a  plough
 to  turn  The  result  is  that  these
 farms  are  not  able  firstly,  to  support
 a  pair  of  bullocks,  secondly  to  support
 a  family  and,  thirdly,  to  deliver  the
 surplus  for  further  development  and
 welfare  They  represent  a  wastage  of
 resources~-I  am  referring  to  the  59  per
 cent  of  our  agricultural  holdings
 They  are  an  impediment  to  the  full
 utihsation  of  labour,  capital  and
 managerial  talent

 Now,  you  would  certainly  ask  what
 l»  the  remedy  for  these  59  per  cent
 of  the  holdings?  That:  uve  v  valid
 question  to  ask  The  only  remedy,  in
 my  opinion,  is  to  increase  the  size  of
 the  operational  unit  There  are  some
 Members  who  hold  the  opinion  that
 there  is  no  need  to  increase  the  size
 of  the  operational  units,  as  is  sought
 to  be  done  in  co-operative  farming,
 probably  you  might  take  to  consolida-
 tion  of  holdings,  that  would  serve  the
 purpose  Consolidation  of  holdings  is
 wndeed  very  necessary  for  bringing
 about  lower  costs  and  for  increasing
 efficiency  But  consolidation  of  hold~
 mgs  does  not  increase  the  size  of  the
 holdings

 The  second  pomt  made  by  others
 is:  take  to  serv'ce  co-operatives,  ser-
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 vice  co  operatives  would  be  able  to  do
 the  trick,  that  can  brmg  about  increase
 in  agricultural  production  Service
 co-operatives  are  indeed  very  neces-
 sary  But  for  the  effective,  efficient
 and  successful  use  of  the  service  co-
 operatives  also,  it  is  extremely  neces
 sary  that  the  size  of  the  holdings
 should  be  of  an  optrmum  character
 Otherwise,  even  the  service  co-opera-
 tives  cannot  channel  the  service  and
 facihties  m  an  effective  and  efficient
 manner  as  they  should  There  s
 another  point  about  which  something
 has  been  said  but  before  I  proceed  to
 that  I  shall  refer  to  what  some  have
 said  about  Japan,  I  would  like  to  pay
 my  attention  to  that  now  In  Japan,
 they  say,  they  have  very  small  hold-
 ings  even  then  they  have  been  abie
 to  bring  about  a  remarkable  increase
 in  productivity  Why  cannot  the  same
 thing  be  done  here?  But  it  cannot  be
 so  if  you  go  a  little  closer  into  it
 The  conditions  in  Japan  are  completely
 different  There  the  agricultural
 economy  As  supported  by  about  400
 years  of  industrialisation  The  second
 thing  is  that  there  you  have  got  a
 very  generous  rainfall  and  irrigation
 facilities  to  about  98  per  cent  of  the
 land  Thirdly,  most  of  the  capital
 formation  in  agriculture  was  brought
 about  during  a  period  of  unrestricted
 landlordism  It  is  for  us  to  consider
 whether  it  is  possible  to  call  back  the
 unrestricted  landlordism  to  bring  about
 that  capital  formation  in  agriculture
 Fourthly,  in  Japan  you  have  got
 electricity  m  probably  every  village
 I  had  an  gccasion  to  see  m  one  of  the
 pictures  the  seed  being  warmed  up  by
 electricity  Conditions  in  Japan,  there-
 fore,  cannot  be  compared  to  the  con-
 ditions  in  India  and  service  co-opera-
 tives  may  not  be  effective  to  that
 extent  The  pomt  that  I  am  making
 is  that  although  the  service  co-opera-
 tives  are  necessary,  they  are  not  an
 adequate  condition  for  bringing  about
 an  upsurge  in  agricultural  production
 which  is  the  need  of  India  today
 They  can  make  only  a  minor  impact
 Then  you  would  ask  me*  what  do  you
 suggest  in  its  place?  The  suggestion
 is  to  go  to  co-operative  farming—
 precisely  for  the  reason  to  which  you
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 drew  our  attention  yesterday.  I  would
 like  to  deal  with  the  very  useful  and
 valuable  points  to  which  you  drew
 my  attention  yesterday  a  little  later.
 But  this  seems  to  be  in  your  mind:
 utilisation  of  the  surplus  manpower  in
 the  villages.  The  co-operative  farm-
 ing  is  the  only  framework  in  which
 we  can  utilise  the  surplus  manpower.
 I  shall  explain,  how.  Before  I  do  that
 I  would  like  to  say  that  we  should  be
 perfectly  clear  in  our  minds  about  the
 nature  of  the  service  co-operative.
 What  does  it  do?  It  mobilises  the
 money  savings  of  the  community  and
 then  adds  to  it  the  money  savings
 trom  outside.  With  the  help  of  that
 it  distributes  facilities  and  resources.
 In  an  under-developed  country  which
 is  deficient  m  capital  by  its  very
 definition,  you  do  not  have  enough  of
 capital  resources.  What  is  to  be  done
 then?  My  submission  38  that  in  the
 conditions  of  India  today,  the  agricul-
 tural  development  can  be  a  victory  of
 man  and  not  of  materials.  And  this
 victory  of  man  can  be  brought  out  in
 the  framework  of  co-operative  farm-
 ing.  It  would  happen  like  this.  If  I
 belong  to  a  family  and  I  am  the  head
 of  the  family,  I  have  got  half  a  person
 unemployed  in  my  _  family.  The
 average  rural  family  consists  of  about
 5°56  persons.  If  half  a  person  38  un-
 employed  and  if  I  have  got  the  need
 for  the  construction  of  a  well  on  my
 plot,  I  would  hesitate  to  put  that  half
 person  on  the  construction  of  the  well
 simply  because  the  period  taken  for
 the  construction  would  be  inordinately
 long;  it  might  be  even  ten  years.  I
 would  not  like  to  take  to  that  kind
 of  work  and  put  that  half  person  on
 the  job  of  the  construction  of  a  well.
 When  you  combine  twenty  families
 together,  you  have  got  twenty  halves,
 you  can  pool  the  labour  of  ten  persons
 on  that  job  and  if  it  could  be  com-
 pleted  in  about  ten  years’  time  accord-
 ing  to  the  earlier  estimate,  it  can  now
 be  completed  in  about  six  months’
 time.  So,  there  would  be  limitless
 capital  formation  in  agriculture,  not
 -only  in  regard  to  wells  but  dykes,
 canals  and  thidgs  of  that  kind.  A
 large  number  of  things  can  be  under-
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 taken.  This,  in  my  view,  is  the
 essence  of  co-operative  farming.  It
 does  not  make  so  much  demand  on
 scarce  capital  resources;  it  utilises  the
 abundant  labour  resources.  So,  the
 stress  that  was  given  by  you  yester-
 day  was  also  the  stress  given  hy
 Mahatma  Gandhi.  That  is  the  line  in
 which  co-operative  farming  is  going
 to  bring  about  very  significant  results.

 After  having  said  this,  I  would  like
 to  say  a  few  words  about  unemploy-
 ment;  that  was  also  very  much  in
 your  mind  yesterday.  It  is  generally
 pointed  out  that  co-operative  farming
 would  lead  to  decrease  in  employment
 opportunities.  When  this  is  said  the
 assumption  is  that  co-operative  farm-
 ing  has  got  some  kind  of  umbilical
 link,  a  necessary  link,  with  mechanisa-
 tion.  Mechanisation  is  the  child  of
 industrialisation.  Mechanisation  does
 not  come  in  because  of  the  co-opera-
 tive  farming.  Even  if  you  want  to
 take  to  mechanusation,  is  this  level  of
 industrialisation  that  we  have  reached
 in  India  going  to  support  it?  That  is
 simply  impossible.  Then  we  have  got
 the  human  aspect  of  it—the  question
 of  unemployment.  It  is  not  necessary
 to  link  up  co-operative  farming  with
 mechanisation.  People  say  that  there
 would  be  rationalisation  of  labour
 Certainly  in  certain  operations  there
 may  be  rationalisation  of  labour.  That
 ig  very  necessary.  But  there  would  be
 great  expansion  of  employment  oppor-
 tunities  of  all  kmds.  Yesterday,  you
 mentioned  this.  If  there  is  a  village
 of  about  a  thousand  persons;  500  per-
 sons  have  got  land  and  500  have  no
 land;  how  are  you  going  to  distribute
 the  work  among  them?  That  was  the
 question  because  in  your  view—very
 legitimately  also—the  man  who  has
 got  land  will  have  work  and  what
 would  happen  to  the  landless
 labourers?  The  landless  labourers
 would  certainly  get  work.  The
 assumption  that  the  level  of  work
 would  remain  the  same  or  the  level
 of  economic  activity  in  that  unit  would
 remain  the  same  is  not  correct.  There
 would  be  expansion  of  all  kinds  of
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 activities,  subsidiary  activities.  There
 might  be  mixed  farms,  development
 of  animal  husbandry,  development  of
 horticulture,  cottage  industries,  small-
 acale  industries  and  all  that.  Then,
 basically,  if  there  is  increase  in  Pro-
 duction,  that  has  got  its  own  dynamism
 that  would  manifest  itself  into  so
 many  kinds  of  demands  and  a  chain
 reaction  would  set  off—one  thing  lead~-
 ing  to  another.  Then,  as  I.  earlier
 pointed  out,  many  of  these  small  con-
 struction  works  which  could  not  have
 heen  taken  up  earlier  in  the  individual
 farm  would  now  be  taken  up  because
 many  families  will  have  joined
 together.  These  are  some  of  the  points
 which  have  to  be  borne  in  mind.  You
 raised  the  question  about  remunera-
 tion  yesterday  and  I  would  seek  your
 indulgence,  Sir,  for  a  few  more
 minutes  for  that.  How  will  the  pro-
 duce  be  shared?  It  would  be  shared
 on  the  basis  of  land-labour  in  put.
 That  means  that  the  owners  of  land
 would  get  ownership  dividend  and
 labour  would  get—those  who  work  on
 land  would  get—remuneration  for
 their  labour  and  also,  in  addition,
 bonus.  Then  there  are  social  ameni-
 ties  and  other  advantages.  The
 workers  would  share  in  those  advan-
 tages.  In  the  assessment  of  land  also
 —probably  that  would  be  of  some
 interest  to  you—you  will  have  to
 keep  in  mind  the  quality  and  produc-
 tivity  of  the  land  and  then  there  will
 be  an  assessment  of  the  work  also.
 When  I  am  asked  the  question  as  to
 how  these  things  are  going  to  work
 out—many  of  these  norms  and  all’
 that—the  only  thing  that  I  can  submit
 is  that  we  will  have  to  bring  to  bear,
 what  one  economist  has  said,  ‘a  firm
 and  plant’  approach.  The  decisions
 would  be  taken  at  the  firm  level,  the
 community  level—the  co-operative
 community  there.  The  labour  also
 will  have  to  be  assessed  in  terms  of
 quantity,  quality  and  productivity.
 Then  there  would  be  consideration  for
 age,  sex  and  things  like  that.  So,  this
 is,  broadly,  the  way  in  which  it  can
 be  done;  but,  at  the  moment,  to  spell
 out  every  detail  is  somewhat  difficult
 for  me  to  do,  the  time  would  not
 permit  me  to  do  that.
 30(ADL.S.D.—4.
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 Then,  many  people  say  that  due  to
 attachment  to  land  peasants  would  not
 part  with  it.  There  is  no  question  af
 parting  with  the  land.  The  ownership
 remains  unextinguished.  If  it  is  said
 that  in  certain  cases  when  the  bound-
 ary  line  is  sought  to  be  removed  the
 peasants  would  not  like  it,  the  same
 kind  of  objections,  Sir,  you  would
 recall,  were  raised  when  consolidation
 of  holdings  was  undertaken.  Many
 people  said  that  it  is  a  particular
 piece  of  the  land  to  which  the  peasant
 is  attached  and  he  would  not  like  to
 get  any  substitute  plot.  But  that  was
 also  got  over.  Even  if  you  go  into
 the  history  of  many  urban  areas  you
 would  find  that  the  population  has
 swollen,  gone  up  so  much  because  the
 peasants  have  in  many  cases  found
 it  more  remunerative  to  go  to  those
 areas.  Therefore,  it  is  not  a  valid
 point  to  make  in  that  connection.

 Now  I  want  to  refer  to  one  or  two
 small  points  that  were  made.  I  do  not
 know  whether  you  were  there  at  that
 time,  when  Shri  Masani_  referred
 to  a  publication  by  the  Food
 and  Agricultural  Organization
 of  the  United  Nations.  We  are
 grateful  to  him  for  having  drawa
 our  attention  to  that.  But,  at  the
 same  time,  I  would  like  you  to  con.
 sider  another  line  which  just  follows
 the  line  at  which  Shri  Masani  thought
 it  fit  to  stop.  The  line  that  follows
 completely  gives  away  his  case.  Shri
 Masani  quoted  one  sentence  which  I
 will  also  repeat.  It  reads:

 “During  the  last  half  century
 the  rise  in  yields  due  to  scientific
 and  technological  advance  has
 been  general,  and  has  been  more
 rapid  in  many  countries  in  which
 individual  farming  is  practised
 than  in  those  which  have  gone  in
 for  massive  collectivization.”

 The  line  that  follows  is:

 “However,  in  countries  with
 very  low  standards  of  agricul-
 tural  productivity,  technical
 knowledge  and  capital  resources,
 a  move  towards  higher  produc-
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 tion.  of  field  crops  might  be  more
 vepidly  initiated  through  a  eol-
 lective  than  through  an  individual
 aystem,  though  serious  psychologi-
 ह...)  difficulties  would  first  have  to
 be  overcome.”

 That  is  the  point.  I  all  the  parties
 in  the  country  are  behind  this  pro-
 gtamme....

 Ghri.M.  BR.  Masani  (Ranchi-East):
 Why  not  read  the  next  sentence?

 Shri  s.  N.  Mishra:  Time  does  not
 permit  it.  If  the  hon.  Speaker  is
 pleased  to  give  more  time  I  can  do
 that.  But  my  point  is  made  clear  by
 this  sentence.

 Mr,  Speaker:  If  it  is  only  one  sen-
 tence,  I  will  give  one  more  minute.

 Shri  S.  N.  Mishra:  It  is  not  only
 ene  sentence  that  follows.  What  I
 say  is,  if  it  had  been  left  to  me,  if
 I  had  occupied  the  same  role  which
 the  hon.  Member  does,  then  at  that
 time  I  could  have  read  the  next  sen.
 ४  nce  also.  But  somehow  he  did  not
 trunk  it  fit  to  do  that.

 Shri  Nath  Pal  (Rajapur):  But  you
 are  doing  the  same  thing.

 An  Hon.  Member:  Somebody  will
 have  to  read  the  third  sentence.

 Shri  S.  ्य,  Mishra:  Then,  coming  to
 the  service  co-operative  societies,  the
 hon.  Member,  Shri  Vasudevan  Nair
 has  got  fears  that  these  would  be
 dominated  by  the  better  off  sections
 in  the  commumty.  That  seems  to  be
 hig  reading  of  what  has  appeared  in
 the  Press  as  the  substance  of  the  work-
 ing  group’s  report.  The  substance
 that  has  appeared  might  not  have
 done  justice  to  the  working  group’s
 report.  The  relevant  portion  in  the
 working  group's  report  would  clearly
 indicate  that  that  is  not  the  intention.
 The  only  intention  is  that  the  socie.
 ties  must  not  be  only  societies  of
 borrowers  there  but  they  must  also
 include  the  better-off  sections  because
 then  alone  the  resources  would  be
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 there.  Therefore,  that  is  not  the  point.
 It  would  be  farthest  from  our  mind
 to  lay  down  a  condition  of  that  kind.

 Now,  Sir,  I  think,  with  your  indulg-
 ence,  I  have.  taken  a  good  deal  of
 time.  These  are  the  important  points
 which  I  wanted  to  mention,  although
 there  remain  a  few  more.  But  I
 will  only  mention  about  one  point  and
 I  will  have  done.  The  immediate
 Jprogramme  of  these  service  co-
 pperatives  that  we  are  going  to  take
 up,  as  you  know,  ts  going  to  be  a  very
 huge,  tremendous  programme.  It  is
 going  to  be  a  difficult  undertaking  in
 all  respects,  because  on  the  basis  of
 I000  population  of  a  village  com.
 munity  we  would  require  roughly
 Service  co-operatives  of  the  order  of
 3,00,000  in  the  whole  of  India.  At
 the  present  moment  we  have  got  about
 165,000  service  co-operatives.  Now,
 on  a  superficial  view  it  might  appear
 that  we  have  only  this  simple  pro-
 blem  of  finding  about  140,000  addi-
 tional  co-operatives.  But  the  problem
 is  not  so  simple  as  that.  Even  in
 the  existing  service  co-operatives
 there  are  many  service  co-operatives
 which  do  not  do  justice  to  the  fair
 name  of  co-operation  Therefore,  we
 will  have  to  undertake  a  large  work
 of  re~-habilitation  and  re-vitalisation
 of  these  service  co-operatives.  For
 that,  Sir,  a  gigantic  programme  of
 education  and  training  will  have  to  be
 undertaken.  On  a  rough  estimate,  it
 seems  that  we  will  have  to  under-
 take  a  training  programme  of  4'5
 mullhon  to  2  million  persons  in  these
 villages.  The  Deputy  Chairman  of
 the  Planning  Commission  thinks  that
 the  programme  should  be  of  the  order
 of  5  million  people;  0  persons  in
 every  village  will  have  to  be  trained
 for  that  purpose.

 Now,  when  we  will  have  accom-
 plished  this  programme....

 Shri  M.  BR.  Masani:  All  in  three
 years?

 Shri  Ss.  N.  Mishra:  That,is  the  in-
 tention  of  the  Nagpur  Resolution
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 And,  if  है... ह  Mazani  would  recall,  a
 wesolution  which  was  passed  by  this

 only  some  time  back—it  was
 you,  Bir,  that  the  resolution

 passed  with  the  amendment  of
 Sin

 yemember—also  lays  down  a  period  of
 three  years.  We  shall  try  to  do  it  in

 possible.

 we
 that  a  village  society  may  get  upto
 Rs.  900  by  way  of  subsidy  for  secur-
 img  secretarial  assistance  over  a
 period  of  five  years.  Therefore,  we
 are  going  about  this  programme.  This
 is,  indeed,  a  very  vital  programme.
 After  we  have  successfully  completed
 this  programme  of  service  co-

 are  confident  that
 people  would  take  to  co-opera-
 tive  farming  as  the  next  natural  step.
 And,  if  all  of  us  put  our  shoulders
 to  the  wheel,  I  think,  the  ‘prophets
 of  doom  and  gloom’  are  going  to  be
 proved  wrong  even  in  respect  of  co-
 operative  farming.

 Mr.  Speaker:  Shri  M.  L.  Varma:
 May  I  know  how  much  time  the  hon.
 Minister  is  likely  to  take?

 The  Deputy  Minister  of  Community
 Development  and  Co.operation  (Shri
 8.  8.  Murthy):  As  Deputy  Minister,
 Sir,  I  would  take  only  30  minutes.

 Mr.  Speaker:  I  meant  “the  Minister-
 in-charge”.

 श्री  सा०  जा०  बर्मा  (उदयपुर )  :  भ्रध्यक्ष
 महोदय,  आप  ने  मुझे  इस  भ्रवसर  पर  जो  बोलने
 का  झवसर  दिया  उस  के  लिये  4  भ्राप  को
 धन्यवाद  देता  हूं  ।  मिनिस्टर  साहब  ने  कल  से
 झाज  तक  जिस  प्रकार  की  गलतफ़्हमी  को
 दूर  किया  शौर  खास  कर  के  श्री  मसानी  का
 इन्तजार  किया  जा  रहा  था  भ्राज  उन  के
 दर्षन  पाने  का  सौमास्य  प्राप्त  हुआ  झौर  वे
 आज  यहां  इस  समय  सदन  में  मौजूद  हैं  भौर
 उन  की  भौजूदगी  में  में  कहना  चाहता  हूं  कि
 दरअसल  हमारे  सदस्यों  में  वे  ही  एक  साहब
 ऐसे  हैं  जोकि  एग्रीकलबरल  कोआपरेटिव
 सोसाहटीज़  का  विरोध  कर  रहे  हैं.
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 eft  भी०  wo  मसानी  :  जी  नहीं  ज्वाइंट
 फामिंग  का  मैं  विरीध  कर  रहा  हूं  ।  ज्वाशंट
 फ़ामिंग  के  झलावा  मैं  हक  में  हूं  ।

 थ्भी  ‘Bo  ला०  जर्मा  :  मैं  मसानी  साहब
 को  कहना  चाहता  हूं  कि  बम्बई  श्रौर  शहरों
 की  छतों  के  नीचे रह  कर  उन  को  इस  देश  के
 भांवों  का  कुछ  भी  अनुभव  नहीं  है  भोर  मैं

 समझता  हूं  क्न्दों  ने  देहतों  की  शक्ल  भी
 नहीं  देखी  है  t

 sit  भी०  €०  weit  :  काफ़ी  देखी
 है

 St  भा०  ला०  बर्मा  :  देखी  होगी  मगर
 धूप  में  नहीं  गये  होंगे  ।

 आओ  मी०  4०  मसानी  :  धूप  में  भी  वहां
 पर  गया  हूं  ।

 ी  ‘Bo  eo  wat:  धूप  में  प्रगर  गये
 होते  तो  यह  शक्ल  नहीं  होती,  चेहरा  सूख
 गया  होता  ।

 जहां  तक  ज्वाइंट  फ़ामिग  का  सवाल  है
 मे  कहना  चाहता  हूं  कि  आज  हिन्दुस्तान  में

 हजारो  किसान  ज्वाइंट  फ़ामिंग  के  जरिये
 अपना-अ्रपना  काम  कर  रहे  हैं।  सैकड़ों  हजारों
 कुएं  ऐसे  है  जिन  को  कि  १०,  १०  और  १५,
 १४  श्रादमियों  ने  मिल  कर  खोदा  है,  शामिल

 में  पानी  सीचते  है  भौर  भ्रपनी  जमीन  को
 शामिल  में  बोते  है।  अपनी  हर  चीज  को  दामिल
 में  करते  है  -  यह  भ्राप  की  कोभ्रापरेटिव  सोसाइ-
 ट्यों  का  निर्णय  तो  ब  लिया  गया  है  छेकिन

 हमारा  देश  तो  ज्वाएट  फ़ामिग  की  दृष्टि  से

 पहले  से  चल  रहा  है  भौर  झाप  श्राज  हिचक  रहे
 हैं  ।  दरभसल  एक  ज़माने  में  भाष  ने  (श्री
 मसानी)  समाजवाद  का  चोला  पहना  था
 लैकिन  न  मालूस  क्‍यों  श्ाज  श्राप  की  भाषा
 बदल  गई  है  कुछ  समझ  में  नहीं  झ्ाता  ।

 शी  सी  ०  to  मसानी  :  प्रनुभव  से  बदल

 गई  है  |  भ्रनुभवक्से  होता  है  t
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 भी  me  ere  wat:  gat  मालूम  पड़ता  हो  सकता  है  कि  कोई  बूढ़ी  घौरत  जिसके  पास
 है  कि  यह  भावाद  माप  की  झावाज़  नहीं  है.  .  झौर  कोई  काम  भहीं  वह  भरले

 से  पांच  सात

 =
 आना  रोज  कमाना  पसन्द  करे,  लेकित  जो

 roe
 Speaker:  The  hon.  Member  मजबूर  शौर  काम  करने  वाली  भौरत  है  ay would  kindly  address  the  Chair.  पांच  सात  पाने  में  कैसे  रह  सकती  है  ।  इसलिये

 ी  सा०  ला०  वर्मा  :  में  मसानी  साहब  के  मेरा  सुझाव  है  कि  गांवों  में  भ्राप  कुछ  भच्छे
 बारे  में  कहना  चाहता  हूं  कि  ओ  उन  की  भ्रावाज  उद्योग  दीजिये  1

 है.  हू
 हमारे  देश

 के  इसे  सिने  फी  न्
 जी-

 जहां  तक  आपके  बड़े  उद्योगों  जैसे  रेलबे, पतियों  की  भाषाज  है  1  उन्हों  ने  श्री  राजगोपा-
 लाचारी  की  एक  लाइन  का  कोटेशन  यहां
 दिया  ।  मैं  आप  को  बताना  चाहता  हूं  कि  सन्‌
 १६४२  में  श्री  राजगोपालाचारी  की  हमारे
 खिलाफ  राय  थी,  लेकिन  हिन्दुस्तान  ने  उन  की
 उस  राय  को  नहीं  माना  शौर  देश  भागे  बढ़ा
 झौद  च्सने  अंग्रेजों  को  हटा  दिया  |  तो  इस

 तरह  से  बें  कभी-कभी  कोटेशन  किसी  पुराने
 ऋषि  का  दे  कर  इस  हाउस  को  प्रभावित  करना

 भाहें  तो  यह  गलत  बात  है  ।  देश  उन  के  कहने
 से,  उन  के  प्रभाव  से  रुकेगा  नही,  देश  तो  झागे
 बढेगा  ।  इस  के  सिवा  हमारे  सामने  आज  भौर
 कोई  चारा  नहीं  है  ।

 जहां  तक  कोझ्रापरेटिव  फारमसिंग  का
 सवाल  है,  श्राप  देहातों  में  जाकर  देखें  तो
 भ्रापको  मालूम  होगा  कि  कुछ  लोगो  के  पास
 इतनी  छोटी-छोटी  जमीनें  है  कि  उनमें  बैलो
 को  भोडना  कठित  हैं  |  श्रबन  ऐसे  किसान  की
 बैलों  की  जोड़ी  दिन  भर  बधी  रह  कर  क्‍या
 करे  ।  हिन्दुस्तान  में  ७०  प्रतिशत  किसानों  के
 मास  छोटी-छोटो  जमीनें  हैं  ।  ऐसे  किसानो  का
 समय  फिजूल  जा  रहा  है  ।  इसलिये  उनको
 केवल  कोझापरेटिव  फारमिंग  ही  लाभ  दे
 सकता  है  ।  यह  जरूर  है  कि  इस  प्रकार  के
 फारमिंग  में  व्यक्ति  का  प्रभाव  ज्यादा  नहीं
 रहेगा,  भौर  इसी  लिए  शायद  इसके  खिलाफ
 झावाज  उठायी  जा  रही  है

 ग्राम  उद्योगों  के  बारे  मैं  में  मन्त्री  जी  से

 यह  कहना  चाहता  हूं  कि  वह  लोगों  से  केवल
 श्रसखे  में  ही  न  उलझाये  ।  उससे  केवल  पांच
 सात  झाना  रोज  पैदा  किया  जा  सकता  है  1
 इतने  कम  पैसे  में  कौत  जिन्दा  रह  सकता  है  ।

 हवाई  जहाज  या  मोटर  झादि  का  सवाल  है
 इनके  निर्माण  संगठन  इस  तरहूं  किया  जाना

 चाहिए  कि  सारे  के  सारे  पुरजों  का  विकेन्द्री-
 करण  हो,  याने  छोटे-छोटे  पुरणों  के  लिए
 ठेके  देहातों  में  सोस्ाइटियों  को  दें।  जैसे  रेल  की
 पटरियों  के  कीलों  का  ठेका  सोसाइटियां  बना
 कर  उनको  दे  दें  ।  इस  प्रकार  के  उद्योगों  से
 शांव  वालों  को  कुछ  भ्रामदनी  हो  सकती  है
 झौर  उनकी  भ्राथिक  र्थिति  सुधर  सक,  है  ।
 मेरे  ख्याल  में  उनको  ग्बरस्वे  या  तेल  की  घानी  के
 उद्योगों  में  नहीं  उलझाना  चाहिए  जिनसे
 केवल  पांच  छः  आने  रोज  मिल  सकते  हैं  1
 जैसा  कि  चौधरी  ब्रह्मप्रकाश  जी  में  कल  कहा
 छोटे-छोटे  इण्डिस्ट्रयल  यूनिट  गांवों  में  खोलने
 चाहिये  जिनमें  लोग  चार-चार  पाच-पाच  रुपये
 रोज  पैदा  कर  सके  ।  यदि  श्राप  ऐसी  व्यवस्था
 करेंगे  तो  आपकी  कोआ्मापरेटिव  सोसाइटिया
 सफल  हो  सकेगी  ।

 श्राज  श्राप  झ्र  का  उत्पादन  बढ़ाने  का
 नारा  लगाते  हैं  -  लेकिन  जो  लोग  जलूस
 निकाल  सकते  है,  जो  लोग  सभाये  कर  सकते

 है  और  जो  झापको  धमकियां  दे  सकते  है  कि
 आायन्दा  बोट  नही  देगे,  श्राप  उनकी  भावाज

 सुनते  हैं  श्रौर  उनकी  भ्रावाज  पर  भाप  भ्रनाज
 का  भाव  निश्चित  करते  हे  ।  यह  नहीं  होना
 चाहिये  कि  शाप  शहर  के  लोगों  की  प्रावाज
 से  अनाज  का  भाव  तै  करें  ।  झगर  भाप  केवल

 शहर  की  जनता  को  खुश  रखने  के  लिए  उसफ़ी
 आवाज  के  अनुसार  झनाज  के  दाम  निश्चित
 करेंगे  तो  उसका  परिणाम  यह  होगा  कि  किसान
 झन्न  का  उत्पादन  बढ़ाने  की  ओर  आकर्षित

 नहीं  होगा  ।  इसलिये  दि  भ्रापको  ह)  का
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 घत्याथन  बढ़ाना  है  तो  भ्रापको  किसान  को

 अमावित  करना  चाहिए  ।  में  यह  नहीं  कहता
 कि  बह  सर्जी  चाहे  उस  कीमत  पर  झ्पना
 झताज  बेचे  लेकिन  अनाज  का  भाव  तै  करने

 में झापकों  किसान  की  झावाज  को  झवर्य

 सुनता  चाहिए।  झाप  देक्षे  कि भाज  जो  किसान

 गन्ना  सरसों  कपास  बोता  हैं  उसे  उस  किसान

 के  मुकाबले  ण्यादा  पैसा  मिलता  है  जो  प्रनाज

 बोता  है  इसलिये  किसान  भ्रश्न  का  उत्पादन

 बढ़ाने  की  तरफ  झाकधित  नही  होता  ।  इसलिए
 इस  दृष्टि  से  यह  जरूरी  है  कि  भाप  ऐसी
 व्यवस्था  करें  कि  ।कसान  को  भपने  झनाज
 का  उचित  मुल्य  मिले  ताकि  बहु  प्रश्न  पैदा
 करते  की  भोर  झ्ाकधित  हो  ।

 इसके  झलावा  झापको  किसान  को  उद्योग
 की  तरफ  भी  भाकषित  करना  चाहिए  1  जैसा
 कि  चौधरी  रणवीरसिंह  जी  ने  कहा  उनको
 इस  काम  के  लिए  लोन  मिलना  चाहिए  भौर

 ३०  करोड़  रुपये  की  सबसिडी  भी  मिलनी

 चाहिए  ।  शौर  उन्होंने  इशारा  किया  था  1...
 मंत्री  जी  की  तरफ  मैने  अर्थेमंत्री  जीसे

 पूछा  कि  झगर  हम  सोसाइटी  बनायें  तो
 क्या  भाप  हमको  लोन  भौर  सबसिढ़ी  दोगे
 तो  उन्होंने  कहा  कि  लोन  तो  जरूर  मिलेगा
 छेकिन  सबसिडी  नहीं  मिलेगी  1  मैं  यह  नहीं
 जाहता  कि  दान  के  तौर  पर  हमको  सबसिडी
 दी  जाये  ।  लेकिन  झगर  लोन  भी  समय  पर
 मिल  जाये  तो  भी  बहुत  काम  हो  सकता  है
 श्लौर  झभापकी  सोसाइटियां  सफल  हदो  सकती
 है।

 सरविस  कोझापरेटिव्स  के  बारे  में  तो
 भेरी  विशेष  राय  है  कि  इसे  जरूर  चलाना

 बाहिए  शौर  ये  सफल  होंगी  ।  लेकिन  एक  कमी

 हैं।  प्रापने  नारा  तो  लगा  दिया  लेकिन  इनका
 प्रोसीज्योर  झमी तक  ते  नहीं  किया  ।  यह  हमारी
 कसी  है  ।  भ्रापको  इनके  प्रोसीज्योर  को  देश
 के  सामने  लाने  की  श्रावश्यकता  है  |  हमको
 मालूम  तो  होना  चाहिए  कि  क्‍या  रूस  होंगे,
 कही  हमको  भटकना  तो  नहीं  पड़ेगा,  इनमें
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 सरकारी  भफसरों  को  तो  अधिक  हस्तक्षेप
 नहीं  होगा  ।  इसलिये  यह  बहुत  जरूरी  हू  कि
 इने  सोसाइटियों  के  बारे  में  सारी  स्थिति  साफ
 की  जाये  ।

 .  इस  के  झलावा,  मैं  भाषकों  कम्युनिटी
 डेवलपमेंट  प्रोग्राम  के  विषय  में  भी  सुझाव
 देना  चाहता  हूं  -  वह  यह  है  कि  यह  जो  झ्रापकी
 ग्राम  सेविकायें  है  ये  ज्यादातर  जवान-जवान
 लहशकियां  हैं,  वे  लिपस्टिक  लगाकर  भकेली
 चूमती  है,  वे  कही  रहती  है  उनके  धोहर  कहीं
 रहते  हैं।  हमारे  यहां  देश  में  इस  चीज  को
 जनता  पसन्द  नहीं  करती  ।  लोग  उनको  देखकर

 बहू  अनुमान  करते  है  कि  या  तो  यह  अपने
 शौहर  से  रूठी  होगी  या  भगाई  हुई  होगी  t
 तो  भ्रापको  यह  तरीका  तबदील  करना  चाहिए  ।
 शौहर  भर  औरत  को  साथ-साथ  रखिये  v
 हमारे  देश  में  इस  तरह  से  भ्रकेली  भौरत  का
 रहना  पसन्द  नहीं  किया  जाता  ।  तो  मेरा  यह

 सुझाव  है  कि  शौहर  भौर  भौरत  दोनों  साथ

 रहूँ  ऐसी  व्यवस्था  की  जानी  चाहिए  ।

 झाप  बहुत  से  प्रोग्राम  करते  हैं  ।  मेरा
 बधाल  है  कि  शौर  प्रोग्नामों  के  बजाये  भ्रगर
 झांप  ये  सात  प्रोग्राम  पूरे  कर  दें  तो  बहुत  लाभ
 हो  तकता  है  i  वे  प्रोग्राम  हैं,  इर्रीगेशन,  पावर,
 चद्योग,  यातायात,  छिक्षा,  स्वास्थ्य  भौर
 ६.) द  उत्पादन  t  भगर  भ्राप  इनको  पूरा  कर  दें
 तो  काफी  है  ।  मगर  झ्ाप  बीच-बीच  में  दूसरे
 प्रोग्राम  करके  उन  पर  पैसा  खच  करते  रहते
 है  जैसे  कि  सांस्कृतिक  प्रोग्राम  है  t  भगर
 ब्लौकों  में  पांच  सात  बच्चों  को  न  नचाया
 जाये  तो  इससे  क्‍या  हज  हो  सकता  है  इन
 कामों  पर  जो  पैसा  आप  सच  कर  रहे  है  उनको

 दूसरे  उपयोगी  कामों  पर  लगाइये  जैसे  तालाबों
 झादि  की  मरम्मत  पर  तो  ज्यादा  लाभ  होगा  |

 इसी  तरह  से  भाष  पुरातत्व  विभाग  द्वारा

 खंडहरों  की  खुदाई  पर  काफी  पैसा  व्यय  कर  रहे
 हैं।  यह  तो  ठीक  है  कि  जो  पुरानी  ऐतिहासिक

 महत्व  की  इमारतें  हैं  भाप  उन  को  ठीक  से  रजें,



 bed  377  Demands

 [sit  मान  लोग  बर्मा]
 लेकिन  क्या  यह  भच्छा  नही  होश  कि  पांच  सात
 साल  तक  जुदाई  का  काम  बन्द  रखें  |  भगर

 हम  पांच  सात  साल  अपने  बुजुर्गों  की  हड्डियों
 को  गडढा  रहने  देंगे  तो  क्या  हरज  हो  आयेगा  |

 हम  इस  रुपये  को  दररगेशन  पर  लगायें  जो  कि
 बहुत  जरूरी  है  I  अगर  झाप  हमारे  देश  &
 गाव  वालो  से  पूछें  कि  सकल,  अ्रस्पताने  रोड
 और  जमीन  पर  पानी इन  में  से  तुम सब  से  पहले
 क्या  चाहते  हो  तो  बे  आपको  कहेंग ेकि  हमको
 सब  से  पहले  जमोन  पर  पानी  चाहिए,  जब

 हमारे  यहा  माल  पैदा  होगा  तो  रोड  बाद  में  भी
 बन  सकती  है,  इसी  तरह  सम्पन्न  होने  पर  ही
 हम  भ्रपने  बच्चो  को  स्कूल  में  भेज  सकेंगे,  तो

 स्कूल  भी  बाद  में  बन  सकते  हैं।  पर  सब  से

 पहली  चीज़  जो  किसान  चाहता  है  वह  तो
 पानी  है।  भाप  हिन्दुस्तान  में  सब  से  पहले
 पानी  का  प्रोग्राम  पूरा  कीजिये  ।

 में  मे  प्लानिंग  कमीशन  को  एक  पत्र  लिखा

 है  जिस  में  मे  ने  लिखा  है  कि  ग्रो  मोर  फूड  की
 योजना  में  सरकार  ने  यह  शर्ते  लगा  रखी
 कि  जहा  पर  ढाई  या  साढ़ें  बार  पर  सेंट  का
 रिटन  हो  वहा  पर  इरींगेशन  का  काम  हो
 सकता  है  ।  भ्रब  में  भापको  बताऊ  कि  हमारे
 यहा  राजस्थान  में  तीन  तरह  की  जमीन  है,
 मैदान,  पहाडी  भौर  रेगिस्तान  t  इन  में  पहाड़ी
 भौर  रेगिस्तान  ऐसे  स्थान  है,  जहा  ढाई  परसेंट
 से  साढ़े  चार  परसेंट  तक  रिटन  बैठ  ही  नही
 सकता  है  ।  रेगिस्तान  में  सात  सौ  फीट  पर
 पानी  होता  है  /  झगर  यह  छर्त  लगाई  जाय,
 तो  इस  का  अर्थ  यह  है  कि  हमारे  यहां  बाघ
 बनेगा  ही  नहीं  और  पानी  नही  झायगा  ।

 पहाडो  की  हालत  यह  है  कि  जगह-जगह  पर

 जगल  है  ।  एक  माइल  में  बीस  पहाड़िया  हैं
 और  पहाडियो  के  बीच  में  पद्रह,  बीस,  पच्वीस,
 पणायास  एकड़  जमीने  होती  है।  प्रगर  वहा  पर

 ढाई  परसेट  की  शर्त  लगाई  जायगी,  तो  वहां
 पर  पानी  नहीं  पहुंच  सकता  है।  में  समझता  हूं
 कि  झगर  रिढने  को  दाते  को  हटा  कर  बाघ
 बनवाने  की  व्यवस्था  की  जाय  शौर  पानी  उपलब्ध
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 किया  जाय,  तो  अमरीका  है  1, ड  झ  मंगाया
 जाता  है,  उस  से  सस्ता  पडेगा  1  मेरा  (धयेद्य  है
 कि  इस  बारे  में  परीक्षा  को  जाये  ।

 ं

 जहा  माइनर  इरिगेशन  का  बांध  अनाया
 जाता  है,  वहा  यह  दात  होती  है  कि  जिस
 जमीन  पर  सीधा  इरिंगेशन  होगा,  उसी  का
 रिटन  माना  जायेगा  ।  मै  कहना  चाहता  हूं
 कि  आध  बनाये  जाने  से  तीन  फ़ायदे  होते  है  ।

 पानी  भरने  से  कभी  के  पानी  की  सतह  ऊपर
 भा  जातो  है।  भ्रगर  कभी-कभी  रेत-फ़ाल  फेल
 हो  जाय,  तो  एक  सिचाई  के  ज़रिये  से  उस
 जूमीन,  पुर,  पानी;  दिया  जा.  सझता  है.  शागर,
 एक  बार  पानी  देने  से  सूख  जायगा,  तो  भी

 यहा  चना,  गेहू,  जौ  वर्ग रह  भनाज  पैदा  हो
 सकता  है  ।  लेकिन  सीधी  सिचाई  नहीं  हो
 सकती  है।  सीधी  सिचाई  का  मतलब  तीन  चार
 मर्तबा  पाती  ।  मैं  कहना  चाहता  हु  कि  एक
 बार  पानी  देने  से  वहा  चना,  गेहू,  जौ  १गैरह
 पैदा  हो  सकता  है  भौर  कुओ  के  पानी  की  सतह
 ऊपर  आ  सकती  है,  उर्स;  को  रिटर्न  माना  जाय।
 प्लानिंग  कभीदान  ने  झभी  तक  इस  पर  विचार
 नही  किया  है|  इस  को  भी  प्रोग्राम  में  रखा
 जाना  चाहिए  !  प्रगर  सीधी  सिंचाई  न  हो
 धौर  जहा  तालाब  के  भीतर--पेटे  के  भीतर
 अनाज  पैदा  हो  भौर  उस  के  कारण  पानी  की

 सतह  ऊपर  भाती  हो,  तो  उस  को  भी  रिटन
 मान  लिया  जामे  I

 wit  तक  फारेस्ट्स  के  मामले  में  कोई
 प्लान  नही  बनाया  गया  है  मै  हिन्दुस्तान  के
 सब  हिस्सो  के  बारे  में  दावे  के  साथ  कह  सकता

 हूं  कि  ठेकेदारों  को  फ़ारेस्ट्स  का  ठेका  देने  की
 नीति  ने  फारेस्ट्स  कां  विनाश  किया  है  |
 किसी  किसान  या  किसी  झादिवासी  ने  उन  का
 विनाश  नहीं  किया  है।  जिस  जगह  का  ठेका
 दिया  जाता  है,  उस  के  अलावा  जंगल  काट
 लिया  जाता  है।  जिस  लकड़ी  का  ठेका  दिया
 जाता  है,  उस  के  झलावा  लकड़ी  कोट  सी
 जाती  &  कोई  सम्मास  नहीं  है  1  प्रगर
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 क़ारेस्ट्स  का  विनाक्ष  हुआ  है,  तो  ठेकेदार
 अप्रक् से  हुआ  है---सरकार  की  ठेका  देने  की
 नीति से  हुआ  है।  इसलिए  भाम  तौर  पर  यह
 सीति  भपनाई  जानी  चाहिए  कि  ओ  जंगल  में

 कुल्हाड़ी  बसाये,  जंगल  में  कोयला  बनायें,
 लेंगस  से  बाहद  खायें,  लकड़ी  कार्टे,  जो  मेहनत
 करें,  उन  की  सोसायटियां  बनें  भौर  उन्ही  को
 डेका  मिले  ।  मुफ्तखोरे  को  भौर  बीच-बिचौलिये
 को  ठेका  नहीं  मिलना  चाहिए  ।  इसी  तरह
 रोइज़  के  बारे  में  भी  बही  नीति  भ्रपनाईं
 जानी  चाहिए  1  इरिगेशन  का  जितना  प्लान
 अल  रहा  है,  उस  में  सब  मेहनत  करने  वालों
 को  ढेका  मिले  ।  इंजोनियर  गाइडेंस  दें,  रास्ता
 बनायें  ५  मज़दूरों  से  जो  भ्रप्रिम  रकम  मांगी
 जाती  है,  वह  न  भागी  जाये  शौर  उन  खोसाय-
 ियों  को  पनपाया  जाये  ।  इन  बातों  से  लोगों
 में  उत्साह  पैदा  होगा  -  कल  एक  भाई  केरल  के
 लारे  में  कह  रहे  थे  कि  वहां  पर  सड़कों  पर
 काम  करने  वाले  दस  हजार  भ्रादमियों  की
 लेबर  सोसायटियां  बनी  हुई  है  1  में  कहता  हूं
 कि  ऐसा  सारे  हिन्दुस्तान  में  सी  क्यों  न  किया
 जाये  भौर  सारे  हि दुस्तान  के  लिये  यह  नीति
 यों  न  बनाई  जाग्रे  ।  सब  स्टेट्स  को  यह
 इहिंदायतनामा  जाना  चाहिए  कि  वे  मज़दूरों
 के  झलावा  किसी  को  भी  जंगल,  बिल्डिंग  भर
 सड़क  बगैरहू  का  ठेका  न  दें  ।  यह  नीति  स्पष्ट
 होनी  चाहिए  a

 शहरों  में  रहने  वाले  लोगों  के  लिए  झभी
 सक  सरकार  श्रमदान  की  व्यवस्था  नहीं  कर
 पाई  है  ।  वहां  मिडल  स्कूल  भवन  तक  बन
 जाता  है,  भौर  कोई  भी  छोटी  चीज  बन  जाती
 है,  लेकिन  कोई  श्रम  बही  लिया  जाता  है
 मगर  श्रमदान  केवल  गरीब  किसान  के  लिए

 दी  है।  वद  करता है,  उस  को  गज  है।  सरकार
 यह  बहाना  करती  है  कि  गर  कोई  विशेष

 तरह  का,  स्पेशल,  वेश्।निक  ढंग  का  कालेज
 कोलना  है,  तो  शहरों  में  ही  खोलना  पड़ता  है,

 इस  लिए  यहां  अ्रमंदात  नहीं  हो  सकता  है  t

 यहां के  लोग  अमदान  करने  को  तैयार  नहीँ  हैं,
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 इसलिए  मजबूरी  से  सरकार  को  करना
 पढ़ता  है।  भौर  कया  इस  बात  का  ठेका  है  कि
 शहरों  में  ही  कालेज  चलें  ?  क्‍यों  न  देहातों  में
 चलें  ?  यह  नीति  बदलनी  पड़ेगी  ।  जहां  क ेलोग
 चाहे,  जहां  को  तैयारी  हो,  वहां  सरकार  कालेज
 खोले  !  सरकार  शहरों  के  मोह  को  छोड़े  ।
 देहातों  को  पता  चलना  चाहिए  कि  स्वराज्य
 झाया  है  |  डामर  को  सड़कें  और  बिजली
 की  जगमगाहूट  भ्रभी  तक  शहरों  में  है--अमी
 तक  देहात  में  वह  नही  है  ।  दूसरी  पंच-वर्षीय
 योजना  में  पोजीशन  यह  है  कि  कारदानो  को
 बिजली  मिले,  लेकिन  किसानों  के  घरों  को
 बिजली  देने  का  सवाल  नहीं  है  यह  जरूरी
 है  कि  देहात  में  बिजली  भाये

 लो  इनकम  हाउसिंग  की  व्यवस्था  भी
 शहरो  में  ही  की  जाती  है।  वे  जलूस  निकालते
 है,  हल्ला  करते  है,  सरकार  के  खिलाफ़  बोलते
 है,  सभायें  करते  है  a  इस  लिए  सरकार  उन  का
 ख्याल  रखती'  है  ।  मेहरबानी  कर  के  तीसरी
 पंच-वर्षोय  योजना  में  गांवों  के  धरों  के  लिए
 भी  सहायता  दी  जाये  |

 झाप  ने  मुझे  जो  भ्रवसर  दिया  है,  उस  के

 लिए  मैं  धन्यवाद  देता हूं  ।  मुझे  प्राक्  है  कि
 मेरे  सुझावों  पर  विचार  किया  जायगा  ।  कल
 मसानी  साहब  के  दर्शनों  क ेलिए  लोक-सभा  के
 सदस्य  बड़े  उत्सुक  थे  ।  भाज  वह  मौजूद  रहे
 शौर  उन्होंने  भ्रपन  कानों  से  सुना,  उस  के  लिए
 घन्यवाद  ।  मै  माननीय  मंत्री  से  कहूंगा  कि

 एक  झावाज़  की  परवाह  न  कर  के  बहू  1... अ

 बढें,  यह  मुल्क  झागे  बढ़े  ।

 Shri  Panigrahi  (Puri):  Mr.  Speaker,
 Sir,  the  main  objective  of  the  pro-
 grammes  of  this  Ministry  has  all  along
 been  to  bring  in  a  radical  transfor-
 mation  in  the  economic  and  social
 lives  of  the  villagers  who  have  fre-
 mained  neglected  for  hundreds  of
 years  in  our  country.  During  the  last
 seven  years  of  its  working  it  has
 tried  to  achieve  this  objective  and
 it  is  time  for  us  to  judge  whether
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 programme  followed  by  this  Minis-
 try  have  micceeded  in  bringing  in
 this  desired  transformation  in  the
 economy  and  social  lives  of  the  vil-

 ‘lagers.  We  would  like  to  know  how
 far  this  objective  has  been  achieved.
 No  longer  is  the  Ministry  in  a  stage
 of  infancy  nor  its  programmes  are  in
 a  stage  of  infancy.  So  it  is  time  for
 us  to  judge  what  section  of  the  com-
 munity  and  what  percentage  of  the
 total  rural  population  has  been  bene-
 fited  from  the  different  programmes
 followed  by  the  Ministry  in  the
 villages.

 Recently  a  very  good  and  faithful
 assessment  of  these  programmes  has
 been  made  by  some  scholars  in  some
 CD  blocks  in  Uttar  Pradesh  which
 is  the  State  of  most  Ministers  in
 India.  It  is  sometimes  eaid:  “India,
 that  is,  Bharat,  that  is  Uttar  Pradesh”.
 These  research  scholars  have  made  a
 very  good  study  of  the  different  pro-
 grammes  conducted  in  the  villages
 under  the  Community  Development
 Programmes.  The  name  of  the  book
 is  India’s  Changing  Villages.

 Just  now,  our  hon.  Minister  told  us
 something  about  co-operative.  There
 is  no  difference  of  opinion  regarding
 the  necessity  for  co-operatives,  but
 now  the  question  is,  what  are  you
 going  to  do  to  remove  the  difficulties,
 the  short  comings  etc.,  that  we  are
 coming  across  in  running  the  different
 co-operatives  in  the  Community  De-
 velopment  areas  and  the  NES
 blocks.  About  the  membership  of
 co-operatives,  the  book  says:

 “Their  membership  is  confined
 largely  to  persons  of  higher  status
 and  upper  income  groups,  and
 positions  of  responsibility  in  them
 are  occupied  mostly  by  village
 politicians.”

 They  have  categorised  three  difficuit-
 ea,  three  main  reasons  why  the  vil.
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 lagers  do  not  feel  encouraged  to  join
 co-operatives,  \

 Mr,  Speaker:  What  is  that  book?

 Shri  Panigrahi;:  India’s  Changing
 Villages.  Some  scholars  made  a  study
 of  the  C.D.  blocks  in  U.P.;  it  is  a  very
 recent  study.  Firstly,  they  have  said
 that  their  rules  are  intricate.  Second-
 ly,  in  dealing  with  them,  people  are
 required  to  sign  a  large  number  of
 papers  and  so  they  are  afraid  of  it.
 Thirdly,  money  and  grain  obtained
 from  the  societies  have  to  be  return-
 ed  on  a2  specified  date  and  in  this  res-
 pect,  the  societies  are  much  less  ac.
 commodating  than  the  village  money-
 lenders.  In  regard  to  the  seed  obtain-
 ed  through  these  co-operatives,  there
 are  further  complications.  These  are
 the  three  difficulties  that  the  villager
 faces  while  he  wants  to  join  the  co-
 operatives.

 Shri  B.  8.  Mnrthy:  May  I  know
 when  the  book  was  printed?

 Shri  Panigrahi:  In  1959;  it  is  a
 recent  publication.

 Shri  B,  8.  Marthy:  Does  not  the  hon.
 Member  know  that  co-operation  has
 been  handed  over  to  Community
 Development  only  in  last  December?

 Shri  Panigrahi;  I  think  this  difficulty
 has  not  changed  overnight  because
 he  took  charge  in  January.

 Shri  B.  a.  Murthy:  I  thank  you  for
 that.

 Shri  Panigrahi:  The  difficulties  are
 continuing  and  I  would  like  the  hon.
 Minister  to  modify  the  law  relating
 to  co-operatives,  so  that  they  may  be-
 come  more  popular  and  more  accept-
 able.  I  do  not  criticise  the  hon.
 Deputy  Minister  because  he  has  taken
 charge  only  recently.  I  am  only
 pointing  out  the  difficulties  end  reasons
 why  villagers  are  not  coming  to  the
 co-operatives,  so  that  they  may  be  im-
 proved.
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 They  have  also  made  a  study  of  how
 the  people  react  to  the  various  other

 grammes.  1  think  the  hon.  Deputy
 ter  will  not  differ  from  me  on

 this  pojnt  also.  We  know  that  in  the
 community  development  areas,  crop
 competitions  are  held.  They  say:

 “Crop  competitions  were  orga-
 nised  more  for  fulfilling  formal
 obligations  than  for  generating  a
 healthy  spirit  of  competition  in
 regard  to  the  acceptance  of  im-
 proved  agricultural  techniques.”

 They  have  made  an  on-the-spot  study
 and  this  is  the  feeling  of  the  villagers.
 With  regard  to  sanitation  drives  in  the
 C.D.  and  N.ES.  areas,  they  say:

 “Sanitation  drives  have  come  to
 be  looked  upon  as  the  conven-
 tional  type  of  ‘social  service’
 rendered  by  political  leaders  and
 social  reformers....  ‘Clean-up
 drives’  are  also  necessary  part  of
 the  preparations  to  receive  im-
 portant  political  and  official  visi-
 tors  to  the  village......  This  was
 understood  and  exploited  fully  by
 the  officials.”

 I  am  not  going  into  details;  it  is  a
 very  good  study  they  have  made.
 About  the  digging  of  soakage  pits  in
 the  different  C.D.  and  N.ES.  areas,
 they  say:

 “People  showed  little  interest  in
 repairing  or  in  digging  them  again
 and  officials  often  became  alive  to
 the  problem  only  when  an  import-
 ant  visitor  was  expected  in  the
 village.”
 In  regard  to  shramdan  also,  they

 have  studied  the  reactions  of  the
 common  man  in  the  village.  They
 say:

 “The  village  elite  as  well  as
 the  upper  income  and  higher
 status  groups  have,  on  the  whole,
 welcomed  the  shramdan  drives

 tion  and  repairs  of  roads....  The
 poorer  groups,  on  the  other  hand,
 had  no  practical  and  visible  gain
 from  these  projects....
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 This  is  the  feeling  of  the  landless.
 agricultural  labourers,  who  contri-
 butes  his  mite  for  the  construction  of
 the  road,  etc.  That  is  the  genuine
 feeling.  I  would  only  request  that
 our  Ministry  should  take  into  con-
 sideration  these  practical  difficulties
 which  the.  villagers  are  facing.  Some
 steps  should  be  taken  to  remove
 these  difficulties,  sb  that  the  com-
 munity  development  idea  will  be  more
 and  more  acceptable  to  our  people  in
 the  countryside.

 With  regard  to  agricultural  exten-
 sion  work,  they  say:

 “A  closer  analysis  of  the  agri-
 cultural  extension  work  itself  re.
 veals  that  nearly  70  per  cent.  of
 its  benefits  went  to  the  elite  group
 and  to  the  more  influential  and
 affluent  agriculturists.”

 These  are  the  landed  gentry,  the
 upper  class,  in  the  village.  These  are
 a  few  of  the  reactions  of  the  com-
 mon  man  in  the  village  in  regard  to
 the  C.D,  and  N-E.S.  block  program-
 mes.

 I  would  now  refer  to  the  uniform
 budgeting  pattern  of  the  C.D.  and
 N.ES.  blocks,  viz.,  Rs.  2  lakhs  to  be
 spent  in  five  years.  We  are  engag-
 ing  48  personnel  and  their  salary,
 housing,  etc.  come  to  Rs.  4,18,000.
 Deducting  this  from  Rs.  2  lakhs,  it
 comes  to  Rs.  7  lakhs  roughly  to  be
 spent  in  a  period  of  five  years.  To
 spent  Rs.  7  lakhs  in  5  years,  we  engage
 43  persons  and  their  maintenance
 comes  to  Rs.  4  lakhs!  I  do  not  think
 in  any  household  consisting  of  a  big
 family  of  32  or  438  persons,  anybody
 will  have  a  budgeting  like  that.  I
 suggest  that  this  uniform  pattern  of
 budgeting  should  be  modified,  because
 the  problems  in  Andhra  are  not  the
 same  as  in  Orissa.  Even  in  Orissa,  the
 problems  of  a  block  in  the  coastal  area
 are  different  from  those  in  the  hilly
 areas  in  Orissa.  So,  if  we  pursue  8
 uniform  pattern  of  budgeting,  we  can-
 not  solve  all  the  problems  in  all  the
 blocks  throughout  the  country.

 I  would  humbly  suggest  that  al}
 these  48  persons  should  be  giver
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 more  work  and  their  services  should
 be  better  utilised.  This  uniform
 pattern  of  budgeting  should  be  modi-
 fied  taking  into  consideration  the
 varying  needs  of  the  differesit,  blocks
 functioning  in  this  country.

 Coming  to  the  question  of  giving
 cheap  credit  to  the  people  in  the  C.D.
 and  N.ES.  areas,  you  will  be  surpris~
 ed  to  know  that  sometimes  credit  is
 being  advanced  at  l  or  48  per  cent.
 interest  by  the  Reserve  Bank  here.
 ‘But  when  the  credit  reaches  the  pri-
 mary  producer  in  the  village,  the
 rate  of  interest  goes  upto  ry  to
 63  per  cent.  sometimes.  The  Reserve
 Bank  advances  loans  sometimes  at  the
 rate  of  2  per  cent.  interest.  The
 commission  or  additional  interest
 charged  by  the  apex  banks  varies
 from  ३  to  4  per  cent.  The  additional
 rate  of  interest  charged  by  the
 central  bank  to  the  primary  society
 fs  even  higher  and  ultimately  when
 the  loan  is  advanced  to  the  farmer,
 it  bears  interest  at  6%  per  cent.
 sometimes.  We  want  that  cheap
 credit  must  be  available  easily  to  the
 primary  producer  and  for  that,  we
 would  like  to  see  that  the  credit  direct-
 ly  goes  from  the  Reserve  Bank  to  the
 ‘private  producer  in  the  countryside.

 48  hrs.

 I  would  say  that  all  these  middle-
 men  should  not  be  there.  Why
 abould  they  be  there?  Now  the
 Reserve  Bank  should  advance  loans  to
 the  apex  banks;  the  apex  banks
 should  advance  loang  to  the  co-
 operative  society;  the  co-operative
 society  should  advance  loans  again  to
 the  primary  producer;  and  the  result
 is  that  the  rate  of  interest  comes  to
 a  per  cent.  I  think  this  needs  modi-
 fication;  this  needs  looking  into,  whe-
 ther  the  primary  producer  cannot  get
 it  direct.

 Mr.  Speaker:  The  hon.  Member
 ahould  conclude  in  another  2  minutes.

 Shri  Panigrahi:  I  will  conclude  in
 another  2-3  minutes.
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 ing  the  three  years  of  the  Second  Pian
 period.  From  the  Report  I  could
 find  that  only  500  seed  farms  have
 been  established,  though  the  pro~
 gramme  was  to  have  more  than  2,000
 seed  farms.  So,  the  Government  have
 not  been  able  to  supply  better  seeds
 to  the  villagers.  And  how  can  the
 production  of  agriculture  increase  if
 we  fail  to  supply  better  seeds?  In
 Orissa,  as  you  will  see  from  the
 Report,  as  against  a  Plan  target  of  i]
 seed  farms  in  the  first  two  years,  only
 23  farms  were  established.  If  we
 look  into  the  figures  for  other  States
 also  we  will  find  how  miserably  Gov-
 ernment  have  failed  in  regard  to  es-
 tablishment  of  seed  farms.

 An  Hon,  Member:  Andhra  have
 twelve.

 Shri  Panigrahi:  All  credit  to  Andhra.

 Shri  B,  Murthy:  In  many  other
 States  also.

 hri  Panigrahi:  Then,  with  regard
 to  block  development  committees,  you
 will  find  that  most  of  these  commit-
 tees  are  constituted  by  nominated
 members.  Some  people  have  told  me
 that  the  Sarpanch  is  there  in  the  com-
 mittee.  The  Sarpanch  has  really  re-
 placed  the  village  landlord.  He  has
 become  a  member  of  the  block  deve-
 lopment  committee.  He  takes  con-
 tract,  because  he  is  glso  member  of
 the  Block  Development  Committee.
 Local  intprovement  works  are  done  by
 him,  for  which  he  gets  commission.
 He  gets  commission  from  the  contracts
 also.  He  is  also  the  Sarpanch.  So,
 he  becomes  the  most  influential  man
 in  the  village.  He  is  the  Makdam  or
 mirasdar  in  the  village.
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 Shri  Subhiman  Ghose  (Burdwan):
 Even  ex-convicts  are  made  members.

 किया,  Panigrahi:  We  want  to  change
 the  existing  social  pattern  in  the  vil-
 lages:  What  have  we  done?  We
 have  given  the  local  landlords  all  the
 responsibilities.  We  have  given  the
 local  money-lenders  all  the  prestige
 that  they  wanted,  They  are  now
 wielding  all  the  responsibility  in  the
 villages.  So,  how  can  you  expect  that
 they  will  try  to  perform  all  the  high’
 objectives  that  the  hon.  Minister  has
 in  view.  So,  I  would  suggest  that  the
 block  development  committees  should
 consist  of  elected  members.  It
 should  be  a  statutory  body,  indepen-
 dent  of  official  control.  Now  what
 we  find  is  that  the  B.D.O.  wields  more
 anfluence  than  the  members  of  the
 committee.

 Now  I  will  come  to  the  use  of  jeeps.
 As  you  know,  previously  there  were
 two  jeeps  in  every  block.  Because  of
 the  scanda]  about  misuse  of  jeeps  they
 have  reduced  it  to  one.  Here  I  would
 submit  and  appeal  to  the  hon.  Minis-
 ter:  please  forego  even  that  one  jeep
 in  these  blocks.  Because,  in  most  of
 the  blocks  for  3-4  months  it  is  the
 rainy  season.  So  the  jeeps  cannot  be
 used  during  that  period.  It  is  only
 for  the  rest  of  the  7-8  months  that
 the  jeeps  can  be  used.  The  jeeps  are
 Teally  not  necessary  there.  Though
 the  officers  are  required  to  have  mass
 contacts,  close  contact  with  the  vil.
 lagers,  they  go  in  a  jeep,  spend  5-l0
 minutes  there  and  come  back  and
 claim  T.A.  There  ig  difference  of
 opinion  about  the  usage  of  these  jeeps.
 There  is  even  quarrel  among  the
 staff.  In  my  place  the  B.D.O.  in  an
 open  place  beat  an  agricultural  exten-
 sion  officer.  How  would  the  people
 view  it  if  the  B.D.O.  removes  his
 shoe  and  beats  a  worker,  an  agricul-
 tural  extension  officer,  in  a  public
 place?  They  will  think  that  these

 Steff,  the  use  of  the
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 So,  there
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 quarrel  among  the  staf?  for  the  use
 these  jeeps.
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 In  my  constituency  I  always  used
 to  go  te  places  on  foot  or  on  bicycle.
 I  have  covered  most  of  the  villages
 there  already.  Why  can’t  the  block
 development  officer  also  go  on  a  bi-
 cycle?  If  42  officers  in  the  block  can
 go  on  cycles,  why  can  the  block  deve-
 Jopment  officer  alone  not  go  on  a
 cycle?  Why  should  he  always  have  a
 jeep?  By  the  use  of  jeep  we  have  to
 spend  more  than  Rs.  18,000  by  way  of
 petrol  charges  and  other  expenditure.
 Therefore  I  would  suggest  that  eco-
 momy  measures  should  be  undertaken
 so  that  N.E.S.  and  community  pro-
 ject  programmes  will  function  more
 economically,  Whatever  money  we
 spent  must  be  spent  more  usefully  so
 that  the  villagers  will  have  a  feeling
 that  no  babu  has  come  from  outside  to
 exploit  them  but  real  servants  of  the
 people  are  there  to  whom  they  must
 always  feel  to  extend  their  co-
 operation.

 Shri  B.  S.  Murthy:  Mr.  Speaker,  I
 am  sorry  that  my  Minister  is  not  here
 today  to  listen  to  the  debate  which  is
 very  encouraging.  As  the  Prime
 Minister  has  said,  he  is  now  sick;  and
 the  sickness  has  been  brought  over
 him  by  himself  because  of  his  in-
 satiable  enthusiasm  for  the  work,  be-
 cause  of  the  religious  devotion  with
 which  he  dedicated  himself  to  the
 work,  with  the  result  that  he  is  today
 in  his  bed.  But  I  am  sure  his  mind
 is  here.

 I  am  thankful  to  the  Prime  Minis-
 ter  for  initiating  the  debate  and  em-
 phasising  the  important  aspect  of  the
 new  co-operatives  that  are  going  tc
 take  change  of  the  village  life  in  rural
 India.  I  am  equally  grateful  to  Shri
 S.  N.  Mishra  for  his  erudite  elucida-
 tion  of  the  principles  of  co-operation
 im  general,  and  co-operative  joint
 farming  in  particular.

 I  do  not  think  I  have  much  to  speak
 because  the  majority  of  the  Members
 have  answered  the  few  points  or
 doubts  raised  by  others.  I  do  not
 know  whether  I  will  be  right  if  I  pro-
 pose  a  vote  of  thanks  to  all  the
 speakers  and  ask  them  to  vote  for  the
 Demands  and  sit  down.  But  since
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 there  are  certaiti  points  which  have
 not  been  answered,  I  think  I  better
 attend  to  them  as  briefly  as  possible.

 Opening  the  debate,  Shri  Vasudevan
 Nar  has  been  very  kind  to  give  a  pet
 on  the  back  of  the  Minstry  and  also
 good  enough  to  answer  Shri  Masani
 and  others  of  his  school  of  thought

 Shri  M.  BR.  Masani:  And  dubious
 allias

 Shri  8,  S.  Murthy:  But  when  Shri
 Vasudevan  Nair  quoted  from  the
 Report  of  the  Working  Group  on  Co.
 operative  Policy,  he  quoted  this  out
 of  context  and  said:

 “Sy  soRewwe  Une  inesiverbssp  wi
 co-operatives  to  the  level  of  20
 mullon  at  the  end  of  the  second
 Five  Year  Plan,  the  group  re-
 commends  that  efforts  should  be
 made  to  bring  imto  the  co-
 operative  field  such  people  in  the

 :  ‘village  who  are  relatively  better
 off  with  surplus  funds  for  invest~
 ment  Membership  of  the  village
 societies  should  be  a  necesary
 condition  for  obtaining  the  various
 facilities  made  available  through
 various  Government  agencies.”

 I  would  underline  the  words  “  च्ांधि
 surplus  funds  for  investment”  I  hope
 Shri  Vasudevan  Nair  would  admit  that
 co-operatives  should  have  their  own
 moneys  and  if  moneys  are  to  be  given
 to  these  co-operatives  they  must  come
 forth  from  the  village  and  if  there  are
 Fich  people,  better  off  people,  land-
 owners  in  the  villages,  why  should
 they  not  be  made  members  of  the  co-
 operatives  and  then  their  moneys  uti-
 lused  for  the  welfare  of  the  village?

 Shri  Nar  has  missed  another  para-
 graph  in  the  Report.  For  his  eluci-
 dation,  I  would  lke  to  cite  this  para-
 graph,  paragraph  4  on  page  27  of  the
 Report,  wherein  the  difficulties  of  the
 poor  people  also  have  been  envi-
 saged.

 Shri  Vasudevan  Nair  (Thiruvella)
 May  I  know  whether  the  full  Report
 प  published?
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 Shri  8  8,  Murthy:  It  is  published. '
 Mr,  Speaker:  Yesterday  8  copy  of  it

 yes  shown  here.

 Shri  8.  8.  Murthy:  That  was  an-
 other

 Shri  S.  N  Mishra:  Probably  ten
 ies  of  it  have  been  placed  in  the

 (brary  of  the  House  this  morning
 Shri  Vasudevan  Nair:  Shall  we  get

 é  copy?
 Mr.  Speaker:  The  hon  Member  may

 send  somebody  to  the  Library  and  get
 f  copy.

 Shri  Vasudevan  Nair:  That  38  very
 umportant  document  So.  we  would
 like  to  possess  it.

 Shri  S.  N.  Mishra:  If  it  is  printed
 and  a  large  number  of  copies  are
 available  it  will  certainly  be  placed
 in  the  hands  of  the  hon  Member.

 Shri  B.S  Murthy:  Here  38  the  rele.
 vant  paragraph.

 “At  present  membership  of  vil-
 lage  societies  is  generally  restrict-
 ed  to  land  owners  In  many
 States  tenants  without  permanent
 rights  in  land  are  either  not  ad-
 mitted  as  members  or  if  admitted
 as  members  they  are  not  normally
 provided  adequate  credit.”

 This  is  why  we  want  a  co-operative
 society  for  one  village  and  almost  all
 the  families  to  be  members  of  this  co-
 operative  society  of  the  village.

 It  has  been  said  that  for  three
 principles  this  co-operative  society
 should  be  a  new  type  of  society,  that
 8,  close  contact,  social  cohesion  and
 mutual  help  Therefore  in  that  new
 form  of  society,  I  can  assure  Shri
 Nair,  there  would  be  no  exploitation
 of  which  he  seems  to  be  much  afraid.
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 in  many  walks  of  life.  He  said  in  his
 speech:

 «  ...the  Tymes  of  India  News
 Service  carried  a  poll  in  the  rural
 areas  in  Madras.”

 I  want  hon.  Members  to  listen  to  these
 words  very  carefully.

 “It  was  reported  in  the  Times  of
 Indu  of  April  i,  that  200  rural
 families  were  interviewed  in
 Madras  State  by  the  Times  of
 India  News  Service  and  the
 answers  given  were—of  course,  in
 regard  to  joint  farming—l04  out
 of  200  were  definitely  opposed  to
 their  lands  being  pooled;  36  had
 no  particular  objection;  40  were
 in  favour  and  20  refused  to
 comment.”

 I  am  not  going  to  say  anything,  but
 I  would  hke  to  have  some  clarifica-
 tion  about  this  poll,  of  which  he  was
 telling  us.  First  of  all,  why  did  the
 T.mes  of  India  go  all  the  way  to  the
 South  and  to  the  Madras  State?

 Shri  Goray  (Poona):  Because  Shri
 Rajagopalachar:  is  there.

 Shri  B.  S.  Murthy:  Which  is  the
 district  where  this  poll  was  taken?
 Was  3  in  Tanjore  where  mirasdars
 are  m  abundance  or  was  it  in  Rama-
 nathapuram  District  where  al)  the
 peopie  are  tillers?  I  would  also  like
 to  know  whether  the  poll  was  conduct-
 ed  among  lhterates,  illiterates  or  semi-
 literates.  I  would  also  like  to  know
 whether  the  persons  were.  interrogat-
 ed  and  by  whom,  because  in  interro-
 gation,  the  question  may  be  a  leading
 question  and  the  answer  may  be  yes.
 If  the  same  question  could  be  put  as
 “Do  you  agree?”,  you  will  say,  “No”.
 Tf  the  question  is  “I  hope  you  have
 no  objection”,  you  will  also  say,  “No
 objection”.  80,  I  do  not  understand,
 especially  for  a  pérson  like  Shri
 Masani  to  try  to  pin  his  faith  upon
 200  people  when  the  country......

 Shri  M.  Rr  Masani:  This  was  a
 Gallup  Poll.
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 Shri  B.  8.  Marthy:  It  is  not  a

 Gallup  Poll.

 Shri  M.  BR.  Masani:  It  suggested
 that.

 Shri  B.  S.  Murthy:  Gallup  Poll
 means  a  vote.  Here  is  a  question  and
 an  answer.  It  all  depends  upon  the
 Person  who  is  questioning  and  upon
 the  person  who  is  answering......

 An  Hon.  Member:  And  the  form  of
 the  question,

 Shri  8,  8.  Murthy:....and  the  form
 of  the  question.  Well  Shri  Masani  may
 be  convinced  that  if  joint  farming  is
 introduced  in  India,  there  would  be
 bloodshed  and  civil  war.  I  do  not
 doubt  him  as  far  as  his  convictions
 are  concerned,  but  I  would  lke  to
 ask  him;  Has  he  ever  given  his
 thought  to  the  problems  of  the  land-
 less  agricultural  labour  who  are  more
 than  eight  crores  of  people  in  this
 country?  Has  he  ever  thought  of  the
 petty  peasant  who  is  struggling  day  in
 and  day  out  not  being  able  to  make
 both  ends  meet?  Has  he  ever  thought
 of  the  reason  for  the  imnumerable
 factions  in  the  villages?  Has  be  ever
 thought  as  to  how  to  solve  the  food
 problem  of  India?  He  is  a  patriot—
 and  he  is  an  enlightened  patriot.  He
 is  a  person  who  has  wriffen  books
 which,  my  hon.  friend,  Shri
 Ayyakannu  was  reading  in  his  college.
 Therefore,  I  only  appeal  to  him,  let
 him  not  be  quided  by  persons  who  call
 democracy  a  myth.  If  he  is  democrat,
 if  he  has  faith  in  democracy  and
 if  he  believes  in  socialism......

 Shri  Goray:  You  have  also  read  old
 books.

 Shri  Vasudevan  Nair:  He  has  re-
 considered  it  now.

 Shri  B.  Ss.  Murthy:  Even  though
 he  is  not  able  to,  I  think,  he  will  fall
 in  line  with  the  people  and  say:  Let
 us  have  a  socialistic  pattern  of  society
 as  our  goal,

 Dr.  Krishnaswami  (Chingleput):  His
 socialism  is  different.
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 Shri  8.  8.  Murthy:  Therefore,  I  only  its  unemployment,  but  to  set  at
 will  only  to  him  that  he  should

 =  nought  all  the  other  evils  that  are

 i  ere  i  F  g

 crusading  propaganda  of  men  like  Shri
 Masani  and  his  school  of  thought,
 there  will  be  bloodshed  and  civil  war.

 There  are  people  today  who  do  not
 have  a  single  meal.  What  is  his

 answer  for  them?  There  are  people
 who  have  no  employment  today.  What
 is  the  remedy  for  them?  Do  you
 want  millions  and  millions  of  people
 to  be  grovelling  in  killing  poverty  and
 then  say  ‘private  property’?  Shri
 Masani  must  have  read  history.  Before
 ‘1857,  was  there  this  private  ownership
 of  land?

 Shri  M,  RB.  Masani:  In  the  South,
 yes.  Certainly.

 Shri  B.  8.  Murthy:  He  comes  from
 the  North  and  talks  of  the  South.  He
 talks  of  India,  he  wants  to  tell  us
 about  India  and  he  quotes  Bulgaria
 and  Hungary.

 An  Hon,  Member:  Gomulka.

 Shri  B.  S.  Murthy:  That  is  why
 Shrimati  Uma  Nehru  was  apt  in  say-
 ing  that  Shri  Masani  must  not  have
 gone  to  any  field  and  then  seen  the
 persons  who  are  toiling  and  moiling  in
 the  fields.  He  is  my  good  friend.  We
 27९  attached  to  each  other......

 Shri  Goray:  Opposite  poles  attract
 each  other,

 Shri  B.  S.  Murthy:....I  representing
 the  masses  and  he  representing  the
 classes.  I  want  him  to  give  his  hand
 of  co-operation  and  see  that  this  new
 effort  of  India  to  solve  not  only  its
 food  problem,  not  only  its  poverty,  not

 eating  into  the  vitals  of  rural  life  in
 Yndia,  is  made  a  success.  He  wanted
 to  go  away  soon,  and,  therefore,  I
 thought  I  could  deal  with  his  points
 झु्डा,  I  do  not  want  to  say  anything
 more  about  joint  co-operative  farming,
 because  my  colleague,  Shri  8,  N.
 Mishra  has  already  dealt  with  it  at
 great  length.

 I  now  come  to  Shri  Raghubir  Sahai.
 He  ig  known  as  an  expert  in  communi-
 ty  development  minus  co-operation,
 because  co-operation  has  come  in  only
 now.  Up-till  now,  he  is  known  as  an
 expert  on  community  development.

 Re  tas  tude  several  goltly  ead)  verre
 tructive  ones  ‘oo,  and  the  Minis-
 is  very  grateful  to  him.  But  he

 a

 asked  ‘Why  diq  you  invite  this
 0  team?’.  We  have  not  invited
 one  way,  and  we  have  invited  in

 4nother  way.

 An  Hon,  Member:  How  is  it?

 Shri  B.  s.  Murthy:  Please  listen.

 Mr,  Speaker:  The  hon.  Minister's
 me  is  up.

 Shri  B.  s.  Murthy:  I  shall  try  to
 be  as  brief  as  possible.

 Minister
 about  the

 Mr.  Speaker:  The  hon.

 peed
 not  worry  himself
 tions.

 Shri  8.  Murthy:  The  committee
 $n  plan  projects  has  suggested  that  an
 independent  evaluation  team  might

 ०  into  the  working  of  community
 levelopment.  Our  friend  Shri  Pani-

 ह

 has  said,  and  a  number  of  other
 iends  also  have  asked  ‘What  is

 eing  done?  Has  the  objective  of
 Sommunity  development  been  achiev-
 ed?’.  That  was  the  first  question  with
 which  Shri  Panigrahi  started  his
 lecture.  Therefore,  we  are  having  5

 umber  of  evaluation  teams  in  the
 fountry.  So,  when  we  found  that  the
 UNO  was  interested  in  finding  out

 success  of  our  efforts  at  com-



 11989  Dewianile

 munity  development,  we  welcomed  the
 wam;  and  three  persons  had  come;
 they  spent  three  months  here.
 Perhaps,  the  UNO  is  thinking  of
 studying  our  efforts  at  community
 development,  and  holding  it  aloft  to
 the  other  countries,  if  there  is  any-
 thing  good  in  our  work.  Therefore,
 ‘we  should  not  fight  shy  of  other  teams
 coming  here.  We  are  not  importing
 them  as  experts  to  advise  us.  The
 only  thing  is  that  they  say,  let  us
 see  what  you  are  doing,  let  us  wear
 our  hearts  upon  our  sleeves,  there  is
 nothing  to  hide  so  far  as  the  com-
 munity  development  programme  is
 concerned.

 He  also  said  that  the  BDO  must  be
 made  a  gazetted  officer.  In  many
 States,  that  is  being  done.  Therefore,
 the  BDO  is  slowly  emerging  as  the
 captain  of  the  team  at  the  block  level.
 In  the  initial  stages,  we  were  not  able
 to  procure  the  services  of  suitable
 personnel,  but  slowly  and  steadily,  as
 we  are  progressing,  we  are  able  to
 find  fit  persons  who  can  undertake
 this  onerous  duty,  of  being  the  captain
 of  a  team  to  deliver  goods  at  the  block
 level.

 hri  Harish  Chandra  Mathur  (Pali):
 Now,  the  process  is  being  reversed.
 Now,  the  Samiti  leader  is  the  captain.

 Shri  छे,  8.  Murthy:  Again,  there  is
 a  revolutionary  change  as  far  as  the
 community  development  programme  is
 concerned.  Only  this  year,  a  number
 of  changes  have  taken  place.  And  I
 am  sure  my  hon.  friends  are  able  to
 reahse  what  revolutionary  changes are  taking  place  in  the  rural  India.
 We  have  taken  a  decision  that  pan- chayats  must  be  constituted  for  every village  or  group  of  villages.  We  have
 also  said  that  these  panchayats  must
 have  representation  in  the  block
 development  committees.  We  have
 further  said  that  the  chairman  of  the
 block  development  committee  should

 किड  far  as  possible  be  a  nen-officiel.
 Many  States  are  considering  this  pro- Posal.  In  many  stage  II  blocks  both
 the  chairman  and  the  vice-chairman
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 are  non-officials.,  In  the  Andhra
 Pradesh  State,  the  vice-chairman  of
 the  Stage  I  block  is  a  non-official.
 Hereafter,  we  are  giving  more  of  the
 work  of  organisation,  planning  and
 execution  to  the  members  of  the  block
 development  committee,

 The  block  development  committee
 was  originally  known  as  an  advisory
 committee.  Therefore,  in  order  to
 give  it  more  powers  and  more  authori-
 ty,  we  have  made  a  change  in  the
 nomenclature,  and  today  it  is  known
 as  the  block  development  committee.

 Therefore,  the  block  development
 Officer  is  slowly  becoming  a  gazetted
 Officer;  the  block  development  com-
 mittee  is  slowly  taking  control  of  all
 the  planning  and  execution  of  the  pro-
 grammes  in  the  block.

 My  hon.  friend  Shri  D.  A,  Katti  is
 not  present  here.  I  was  rather  sur-
 prised  why  he  had  become  so  bitter
 in  his  attack  on  a  Ministry  which  is
 something  lke  the  Ministry  of  a  good
 Samaritan.  If  nothing  has  been  done
 in  several  places,  it  is  his  duty,  as  a
 representative  of  the  people,  to  bring
 it  to  the  notice  of  the  State  Govern-
 ment,  and  if  the  State  Government
 are  not  completely  responsive,  he
 should  see  that  the  Centre  is  apprised
 of  th  facts,  and  the  Centre  goes  to
 the  rescue  of  the  people.  He  has  also
 used  certain  words  which  are  not  very
 complimentary,

 Shri  Basappa  (Tiptur):  He  comes
 from  a  border  area.

 Shri  B.  S.  Murthy:  Whatever  may
 be  the  bitterness,  I  think  the  Members
 belonging  to  his  community  must  be
 careful  in  using  words  so  that  they
 do  not  create  any  antipathy  in  the
 majority  community  in  India,  No
 doubt,  several  things  have  been  done,
 and  for  centuries,  his  community
 ™ust  have  been  oppressed  and  sup-
 pressed.  But,  today,  nobody  can
 oppress  any  other  man.  I  am  sur-
 prised  that  he  is  opposed  totally  to
 democratic  decentralisation.  He  was
 always  saying,  one  man  and  one
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 {Shri  8.  8.  Murthy]
 value,  It  is.  for  that  purpose  that
 «community  development  is  trying  to
 evolve  a  new  pattern  in  the  village;
 and  further  authority  is  being  given  to
 the  panchayat.  I  do  not  know  whe-
 ther  it  was  he  or  someone  else  who
 said  that  the  landless  labour,  the
 Scheduled  Castes  and  the  backward
 classes  formed  more  than  half  the
 population  in  the  villages.  If  more
 than  half  of  the  population  are  with
 him,  why  should  he  be  afraid  of  this
 democratic  decentralisation?  How
 tong  does  he  want  the  Centre  to  prv-
 tect  him?  The  arm  of  the  Centre
 will  not  be  very  long.  Therefore,  I
 think,  persons  of  his  school  of  thought
 should  try  to  change  their  mind,  and
 they  must  welcome  the  idea  or  policy
 af  democratic  decentralisation,  and  he
 should  give  all  his  co-operation  for
 seeing  that  the  panchayat  becomes  a
 real  democratic  institution  in  which
 the  Harijans  and  the  have-nots  and
 the  backward  classes  will  play  their
 full  role.

 Then,  there  are  other  points  made
 by  Shri  Mohan  Swarup  and  others.
 I  would  like  to  talk  on  just  one  or
 two  points,  namely  minor  irrigation,
 village  industries  and  social  education.

 Some  one  asked,  I  think  it  is  Shri
 Katti  again,  what  the  role  of  this
 social  education  organiser  was  and
 what  this  social  education  was.  I
 think  he  knows  what  social  education
 is.

 Shri  Braj  Raj  Singh  (Firozabad):  It
 is  strengthening  the  Congress  Party  in
 the  villages,  nothing  else.

 Shri  8,  8.  Murthy:  Shri  Braj  Raj
 ingh  has  a  knack  of  speaking  some-

 thing  which  is  not  understood  hy
 many  and  I  do  not  know  whether  he
 understands  it  himself  or  not.

 Shri  Raghubir  Sahai  also  referred
 to  the  subject.  As  has  been  referred
 to  in  the  earlier  note  and  also  in  our
 Report,  the  social  education  organiser
 fg  slowly  developing  a  new  activity.
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 It  may  be  true  that  in  some  villages
 feeling  of  dis.

 Jt  is  our  endeavour  to  see  that  all  the
 workers  of  the  community  develop-
 ment  organisation,  both  paid  and
 voluntary,  try  to  further  this  “we”
 feeling  among  the  villagers  through
 various  voluntary  community’  organi-
 sations  and  our  over-all  objective  is  to
 develop  in  the  villages  a  community
 of  interests,  unity  of  understanding  and
 unity  of  action,  rather  than  uniformity
 of  thought  and  enforcement.  There-
 fore,  this  is  the  role  which  the  social
 education  organiser  is  playing.

 Shri  Raghubir  Sahai  has  asked
 about  periodic  evaluation.  For  that
 also  We  are  making  arrangements.  As
 it  is,  today  we  are  having  block  level
 quarterly  progress  reports  in  which
 everything  im  the  village  and  in  the
 village  level  workers’  circle  ig  being
 gauged  fortnightly,  quarterly  and  also
 annually.

 He  wanted  the  blocks  to  be  cate-
 gorised  as  good,  bad  and  indifferent,
 but  there  are  blocks  today  in  many
 States  known  as  A.  B.  and  C  blocks
 according  to  the  work  they  are  per-
 forming.

 3.33  hrs.

 (Mr,  Depury-Spreaker  in  the  Chair]

 Shri  M.  L.  Verma,  the  last  speaker
 mentioned  about  labour  co-operatives
 and  asked  if  Kerala  could  have  8
 labour  co-operative  with  10,000  people
 which  is  doing  good  work,  why  not
 the-other  States?  I  am  glad  to  inform
 the  House  that  there  are  labour  co-
 operatives  in  many  of  the  States
 besides  Kerala.  Bombay  State  has
 got  certain  forest  co-operatives,  and
 in  the  Punjab,  Andhra,  and  Madras
 there  are  labour  co-operatives  and
 aiso  constructive  societies,  Help
 similar  to  that  which  Kerala  State  8
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 giving  also  being  given  to  these  co-
 aperatives  and  works  worth  Rs.  20,000
 are  usually  given  without  any  tenders.
 Sometumes,  even  if  tenders  are  called,
 fhey  consider  if  a  co-operative  society
 as  keen  to  take  it  up  at  a  discount  of
 five  per  cent.  The  Punjab  Govern-
 ment  is  also  providing  financial  assist-
 ance  to  these  co-operatives  as  far  as
 they  can.

 I  think  there  are  a  number  of  small
 points.  Sarvashri  S  A.  Mehdi,  Brahm
 Prakash,  Raghubir  Saha:  and  RS
 Arumugam  referred  to  minor  irriga-
 tion  The  total  allocation  for  minor
 irrigation  for  the  Second  Plan  period
 is  of  the  order  of  Rs.  0  crores  shared
 almost  fifty-fifty  between  the  Minis-
 try  of  Food  and  Agriculture  and  the
 Mimstry  of  Community  Development
 ang  Co-operation  It  has  been  agreed
 that  local  minor  irrigation  works
 should  be  in  charge  of  the  bene-
 ficiarics  themselves  through  local
 organisations  such  as  panchayats,
 samitis  and  co-operatives  Some
 States  such  as  Andhra,  Mysore,
 Rajasthan  and  Kerala  have  already
 started  doing  this.  If  we  give  these
 co-operative  and  panchayats  the
 minor  irrigation  works  in  their  own
 localities,  there  will  be  no  wastage
 and  there  will  be  no  middjeman.

 The  figures  of  expenditure  by  this
 Manistry  yearly  on  minor  irrigation
 are  as  follows:

 Total  Communiuy  Expenditure Year  development  on  minor
 expenditure  irrigation

 1956-57  Rs  (2305  crores  Rs.  4  74  crores
 IQST-SB  ,,  32  36  55  »  697  >

 3  T0004,
 Ft

 ia  2  35  44  »

 munity  development.
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 weakest  point.  But  that  is  past  his-
 tory.  Today  we  have  progressed.
 Much  water  has  flowed  under  the
 bridge,  and  we  are  trying  to  make  as
 great  progress  as  possible.  Within
 the  resources  available,  the  Ministry
 has  been  doing  its  best,  and  ag  already
 referred  to  in  our  Report,  it  has  been
 trying  to  make  the  State  Governments
 do  what  all  they  can.  The  fund  pro-
 vided  under  the  community  develop-
 ment  is  a  nucleus  fund  and  it  is  to
 supplement  the  resources  that  should
 be  available  through  the  five  all-
 India  boards,  namely  the  Handloom
 Board,  the  Small-Scale  Industries
 Board,  the  Silk  Board,  the  Handicrafts
 Board,  the  Coir  Board  and  the  Khadi
 Commussion.  The  Khadi  Commission
 has  been  earmarking  nearly  Rs.  १
 crore  every  year  since  the  last  three
 years  for  village  industries  in  the
 community  development  blocks,  end
 distributing  it  among  the  various
 States,  mainly  depending  on  the  num-
 ber  of  blocks  im  each  State.  The
 other  boards  have  been  instructed  by
 the  Ministry  of  Commerce  and  Indus-
 try  to  spend  a  minimum  of  25  per
 cent  of  the  allocations  for  the  various
 industries  in  the  States  in  the  com-
 munity  development  blocks.  In  order
 to  facilitate  State  Governments  to
 implement  the  schemes,  the  Khadi
 Commission  had  agreed  to  make  funds
 available  for  one  year  from  the  date
 of  sanction  without  lapsing  the  funds
 at  the  end  of  the  financial  year.  It  is
 impossible  for  any  Government  to  buy
 all  the  products  of  the  village  indus-
 tries.

 Shri  Basappa  raised  a  point  stating
 that  in  his  constituency  the  head-
 quarters  of  a  Block  had  been  removed
 from  one  place  to  the  other  after
 having  spent  Rs.  40,000  or  Rs  50,000.

 Shri  Basappa:  Rs.  80,000.

 Shri  है,  8.  Murthy:  I  would  like  him
 to  give  us  some  more  details  so  that
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 Shri  है.  8,  Murthy:  I  would  like  to
 have  some  more  details.  If  Shri  8.  K.
 Dey  had  promised  that  he  would  look
 into  the  mater,  he  must  have  contact-
 ed  the  Minister  in  the  State.  We  do
 not  know  the  present  position.  If
 Shri  Basappa  will  be  pleased  to  give
 us  further  details,  we  will  certainly
 try  to  see  what  can  be  done  in  the
 matter.

 Shri  Basappa:  I  will  do  that.

 Shri  B,  S,  Murthy:  Shri  Satyendra
 Narayan  Sinha  said  yesterday—I  do
 not  know  whether  he  is  here—that  in
 his  constituency  some  officers  were
 trying  to  talk  all  of  the  serpanches
 and  panches  and  said  that  he  would
 like  them  to  be  treated  with  respect
 All  such  things  must  be  brought
 to  the  notice  of  the  State  Miunister
 and  then  to  the  notice  of  the  Central
 Minister  also.  I  cannot  assure  him
 that  everywhere  every  officer  is  trying
 to  be  as  respectful  as  he  ought  fo  be.
 There  may  be  persons  and  persons
 If  there  is  any  lapse,  7  there  38  any
 misbehaviour,  it  is  for  the  represen-
 tatives  of  the  people  to  see  that  the
 officer  concerned  is  tamed  and
 civilised.  It  is  not  merely  a  matter  of
 reporting  against  him  but,  also
 having  a  talk  with  him  and  converting
 him.  Therefore,  IT  would  make  an
 appeal  to  hon.  Members  that  they
 have  to  play  their  own  part  in  seeing
 that  the  Community  Development
 Ministry  is  able  to  deliver  the  goods.

 This  is  third  budget  our  Ministry
 is  presenting,  and  at  this  juncture  I
 would  like  to  tell  something  very
 encouraging  as  far  as  this  Ministry
 is  concerned.  Till  now  the  Ministry
 hhas  been  hard  at  work  to  create  the
 necessary  climate  and  atmosphere  in
 securing  efficient  administration,  en-
 suring  proper  co-ordmation,  arrang-
 ing  for  requisite  training  of  the  per-
 gonnel  and  providing  necessary  funds
 for  promotion  of  local  works  schemes.
 Now,  we  have  created  institutions.
 These  institutions  are  popular  insti-
 tutions.  In  the  village,  we  have  the
 co-operative  society  and  the  village

 lected  bodies.  There  is

 APRIL  I6,  ४980  for  Grents  43596

 also  the  school.  At  the  block  level,
 we  are  having  the  Block  Samiti;  at
 the  district  level,  we  are  having  the
 Zilla  Parishad.  These  are  being
 linked,  one  to  the  other.  ‘

 Therefore,  it  is  for  the  representa-
 tives  of  the  people  to  take  full  share
 and  responsibility  and  see  that  these
 institutions  help  in  moulding  the
 villagers  and  in  engendering  self-
 reliance  in  the  minds  of  the  people.
 With  this  in  view,  we  held  recently
 a  camp  of  MPs  recently  in  Pattan-
 cheru  in  Hyderabad.  About  this
 some  questions  had  been  asked  and  I
 had  the  opportunity  of  answering
 them.  In  this  camp,  25  MLAs  and  25
 MPs  met  together  and  for  one  week
 they  lived  a  camp  life  and  had  free
 and  frank  discussions  on  all  matters
 concerning  community  development
 Certain  informal  understanding  was
 also  reached  as  to  the  future  work
 of  community  development  and  co-
 operation.  I  am  told  that  having
 seen  the  grand  success  of  this  camp,
 my  hon.  friends,  Shri  M.  D.  Mathur
 and  Shri  Harish  Chandra  Mathur,
 have  moved  the  Rajasthan  Govern-
 ment,  and  that  Government  is  orga-
 nising  a  camp  of  the  Pattancheru
 type  very  soon  in  that  State

 We  are  anxious  that  this  move-
 ment  should  go  into  the  hands  of  the
 representatives  of  the  people.  There-
 fore,  both  in  our  Consultative  Com-
 mittee  at  the  Centre  and  also  in  the
 Consultative  Committees  in  the
 States,  we  have  been  asking  the  peo-
 ple’s  representatives  to  do  their  best
 so  that  the  rural  life  of  India  will  be
 thrilled  to  know  that  democracy  has
 come  to  their  doors.  It  is  for  them
 to  take  advantage  of  it  and  see  that
 their  freedom  is  protected  not  by
 some  other  agency  but  by  themselves.

 I  thank  all  Members  for  being  con-
 siderate  and  also  for  assuring  us  of
 their  full  co-operation.  The  way  in
 which  they  were  trying  to  discuss
 these  problems  made  me  to  under-
 stand  that  their  interest  is  abiding.
 I  am  hopeful  that  their  co-operation
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 ie  forthcoming.  But  more  than  this,
 I  would  like  Members  of  Parliament
 ‘and  of  the  State  Legislatures  to  go
 forward  and  tell  the  people  that
 hereafter  village  planning  must  be
 done  by  the  villagers  themselves,
 block  planning  must  be  done  by  the
 block  agency,  district  planning  by
 the  district  agency  and  so  with  the
 State  and  then  the  Centre.  There-
 fore,  we  must  build  up  a  new  demo-
 eratic  structure  not  from  the  Centre
 to  the  village  but  from  the  village  to
 the  Centre.

 With  this  appeal,  I  हस्‍्पूघलड,  all
 Members  to  vote  for  the  Grants  and
 evince  much  more  interest  than  is
 seen  today  in  community  develop-
 ment.

 Mr.  Deputy-Speaker:  I  shall  now
 put  al]  the  cut  motions  to  the  vote  of
 the  House.

 The  cut  motions  were  put  and  nega-
 tived,

 Mr,  Deputy-Speaker:  The  question

 “That  the  respective  sums  not
 exceeding  the  amounts  shown  in
 the  fourth  column  of  the  order
 paper,  be  granted  to  the  Presi-
 dent,  to  complete  the  sums  neces-
 sary  to  defray  the  charges  that
 will  come  in  course  of  payment
 during  the  yeer  ending  the  3ist
 day  of  March  ‘1960,  in  respect  of
 the  heads  of  demands  entered
 in  the  second  column  thereof
 against  Demands  Nos.  6,  7  and
 108  relating  to  the  Minis-
 try  of  Community  Development
 and  Co-operation”,

 The  motion  was  adopted.
 {The  motions  for  Demands  for

 Grants  which  were  adopted  by  the

 a
 Sabha  are  reproduced  below—

 Damanp  No.  6—Moesray  or  Com-

 “That  a  sum  not  exceeding
 Re.  25,I2,000  be  granted  to  the
 President  to  complete  the  sum
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 Necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1960,  in
 respect  of  ‘Ministry  of  Commu-

 a  Development
 and  Co-opera-

 Demand  No.  7-—-COMMUNITY  ह औ
 LOPMENT  PROJECTS,  NATIONAL  Ex-

 TENSION  SERVICE  AND  CO-OPERA-
 TION

 “That  a  sum  not  exceeding
 Rs,  18,86,90,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1960,  in
 respect  of  ‘Community  Develop-
 ment  Projects,  National  Extension
 Service  and  Co-operation’.”

 DemanD  No.  08—CaprraL  OUTLAY  oF
 wae  Ministry  or  Community  Dr-

 VELOPMENT  AND  CO-OPERATION

 “That  a  sum  not  exceeding
 Rs.  +8,47,15,000  be  ted  to  the
 President  to  com Ste  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1960,  in
 respect  of  ‘Capital  Outlay  of  the
 Ministry  of  Community  Develop-
 ment  and  Co-operation’.

 Muvistry  or  COMMERCE  AND  INDUSTRY

 Mr.  Deputy-Speaker:  The  House
 will  now  take  up  discussion  on  De-
 mands  Nos,  l  to  5  and  707  relating  to
 the  Ministry  of  Commerce  and  Indus-
 try  for  which  7  hours  have  been  al-
 Jotted.

 Hon.  Members  desirous  of  moving
 cut  motions  may  hand  over  at  the
 Table  within  15  minutes  the  num-
 bers  of  the  selected  cut  motions.  I
 shall  treat  them  as  moved,  if  the
 members  in  whose  names  those  cut
 motions  stend  ate  present  in  the
 House  and  the  motions  are  in  order.
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 Demanp  No,  ]—Movusray  or  Com-  Demanmp  No,  5—Mrcmiswmovus  Dsg- MEERCE  AND  INDUSTRY

 Mr  Deputy-Speaker:  Motion  moved.

 “That  a  sum  not
 Rs  87,77,090  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1960,  छा
 respect  of  ‘Ministry  of  Commerce
 and  Industry’

 Demand  No  2—Invusrares

 Mr  Deputy-Speaker:  Motion  moved

 “That  a  sum  not  exceeding
 Rs.  27,22,39,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1960,  in
 respect  of  Industries’”

 Demann  No  3—Sart

 Mr  Deputy-Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  68,07,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 Payment  during  the  year  ending the  Sist  day  of  March,  1960,  in
 respect  of  ‘Salt’”

 Demanp  No  4~—ComMeErciraL  INTEL-
 LIGENCE  AND  STATISTICS

 Mr  Deputy-Speaker:  Motion  moved:
 “That  a  sum  not  exceeding Rs  74,46,000  be  granted  to  the

 President  to  complete  *  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  $list  day  of  March,  1960,  in
 respect  of  ‘Commercial  Intelli-
 gence  and  Statistics’  wn

 Mr  Depaty-Speaker:  Motion  moved:
 “That  a  sum  not  exceeding

 Rs.  2,55,90,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  Slst  day  of  March,  1960,  in
 respect  of  ‘Miscellaneous  Depart-
 ments  and  Expenditure  under  the
 Ministry  of  Commerce  and  Indus-
 try’

 Demanp  No.  ‘107—Carrran,  Ourtay  or
 THE  ५  /  ०  or  ComMMERCE  AND
 Invusrry

 Mr  Deputy-Speaker:  Motion  moved

 “That  a  sum  not  exceeding
 Rs.  14,89,90,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  Slst  day  of  March,  798)  in
 respect  of  Capital  Outlay  of  the
 Ministry  of  Commerce  and  In-
 dustry’”

 Shri  Parulekar  (Thana):  Within
 the  time  at  my  disposal,  it  will  not
 be  possible  for  me  to  deal  with  the
 general  policy  of  this  Ministry  and

 of  very  vital  importance  and  since  rt
 also  reflects  the  policy  of  this  Minis-
 try.  I  will  take  up  the  thread  of
 the  discussion  where  it  was  left  on
 the  last  occasion  and  will  deal  briefly
 with  all  the  points  which  the  hon
 Minister  raised  in  the  course  of  the
 reply  to  that  discussion.

 I  will  first  take  up  one  of  the  main
 grounds  for  the  agreement  of  the
 Hindustan  Anti-biotics  with  Merck.
 He  justified  it  by  saying  that  it  had
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 Trenefited  the  country  economically.
 On  the  5th  1999,  he  said:

 akilogram.  In  the  second  tender,  it
 went  down  to  Rs.  60  a  kilogram.

 Our  country  is  one  where  the

 The  question  is  whether  this  claim
 is  based  on  and  supported  by  facts.
 Let  us  see  what  the  facts  are.  Accord-
 ing  to  the  American  commercial
 journal,  Oi!  and  Drug  Reporter,  we
 find  that  the  price  of  streptomycin
 had  been  falling  steadily  in  America
 in  the  year  1958.  In  the  beginning
 of  1958,  the  pmce  of  streptomycin
 was  ‘085  dollar  per  gram  it  works
 out  to  Rs.  400  per  kg.  It  fell  to
 ‘070  dollar  and  again  to  -050  and  by
 the  end  of  4958  the  price  fell  down
 to  °040—that  comes  to  Rs.  60  per
 kg.  Another  important  factor  which
 I  would  like  to  bring  to  the  notice
 of  this  House  ig  that  in  America  the
 American  firms  had  produced  strepto-
 mycin  in  957  which  they  could  not
 sell  in  the  market.  The  surplus  was
 to  the  extent  of  4  tons.  This  figure
 is  given  in  the  Hindustan  Anti-
 biotics  Bulletin  of  November  958-—
 page  78.  It  is  well-known  that  when
 there  is  surplus  of  production  which
 cannot  be  sold  in  the  home  market,
 the  firms  are  glad  enough  to  dump
 it  in  any  other  country  at  any  price.
 From  these  relevant  facts  which  I
 stated  it  will  be  obvious  that  the
 fall  in  price  of  streptomycin  and  the
 consequent  saving  of  Ra.  97  Iakhs
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 were  not  the  results  of  the  agree-
 Ment  as  such  but  were  the  results  of
 factors  which  had  nothing  to  do  with
 the  agreement,  the  factors  which  I
 have  mentioned  so  far.  Incidentally,
 the  question  arises:  who  is  benefited
 by  the  fall  in  the  purchase  price  of
 streptomycin?  In  1956,  the  price  of
 streptomycin  in  the  market  was
 Ra.  128  per  gram;  that  is  what  the
 consumer  paid  in  1956,  He  is  paying

 gram.  It  is  necessary  to  remember
 that  the  Hindustan  Antibiotics  is
 the  sole  importer  of  streptomycin  in
 this  country.  They  supply  the  quan-
 tity  which  they  purchase  to  others—
 Glaxo,  Alembic  and  other  big  busi-
 ness  and  it  is  the  big  business  that
 is  making  the  additional  profits  which
 had  been  made  because  of  the  fall  in
 prices.  I  would  like  to  mention  one
 very  important  and  pertinent  fact  in
 this  connection.  In  response  to  an
 enquiry  made  by  the  Government  of
 India  through  the  State  Trading  Cor-
 poration  for  a  quotation  of  the  price
 of  streptomycin  with  the  Soviet  Union,
 not  in  bulk  but  in  bottles,  the  quota-
 tion  given  by  the  Soviet  Union  was
 42  nP  cif.  per  bottle  of  ane  gram.
 Deducting  the  cost  of  bottling  and
 the  cost  of  freight  which  would  come
 to  about  thirty  naye  paise  per  bottle,
 the  actual  price  of  streptomycin  per
 bottle  of  one  gram  works  at  i2  nP,
 it  comes  to  Rs.  20  per  kg.  If  we
 had  purchased  this  streptomycin,  be-
 cause  we  had  asked  for  quotations
 and  the  quotation  given  was  cheaper
 than  the  price  at  which  we  did  pur-
 chase  streptomycin  from  Méercks,
 Glaxo  and  others,  we  would  have
 made  an  additional  saving  of  Rs,  33
 lakhs.  There  was  another  factor
 which  has  got  to  be  taken  into  con-
 sideration.  There  would  have  been
 no  expenditure  on  account  of  foreign
 exchange  because  the  Soviet  Union
 accepts  payment  in  rupees.

 I  will  pass  on  to  another  importa‘
 ground  of  justification  which  was
 advanced  by  the  hon.  Minister.  He
 has  ¢aid  that  the  cost  of  production
 in  collaboration  with  Mercks  would
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 }
 But  the  Second  Team  of  Soviet be  cheaper  than  the  cost  of  produc-  7

 tion  if  it  had  been  produced  in  colla-  an  mma
 senor:

 sun  “ boration  with  the  Soviet  Union.  This  See  ee  ane
 is  what  he  has  said  on  Sth  March,  sives

 the
 cost  at

 Hs.
 I57  per’  kilo-

 1989.
 gram,  against  the  Merck  figure  of
 Rs.  267  per  kilogram  given  by

 “Here  in  passing,  I  may  men-  your  correspondent.  So  obvious-
 tion  that  this  particular  produc-  ly

 the  contract
 was  not  given  on

 tion  with  the  American  firm  is,  if  merits.
 I  may  not  forecast  too  early,
 going  to  be  much  cheaper  than  In  this

 ड  egienee
 I  would  like  to

 any  similar  proposition  on  this
 Ef  cost  of  production  whi SS peceueen  tet  wei  pas,  inciuting  en  in  this  letter  as  Rs.  157  is  not
 ry
 rH

 with  the  Soviet  Union.”

 Secondly,  a  spokesman  of  this  Mi-
 nistry  has  said  to  a  correspondent  of
 the  Hindu  as  follows.  He  has  given
 the  cost  of  production  in  the  two
 countries,  The  industrial  correspon-
 Gent  says  that  the  official  sources  told
 him:

 cost  of  production.  It  is  much
 na  It  is  price  at  which  it  would

 possible  to  sell  streptomycin  pty
 dia.  Due  to  technological  advanc-

 है  the  cost  of  production  which  was
 fis.  500  in  956—not  Rs.  465;  I  do  not
 gnow  how  the  spokesman  of  the
 Ministry  gave  that  figure;  that  is  ar:
 jacorrect  figure  and  is  not  to  be  found
 gn  any  of  the  documents—came  dow
 40  less  than  Rs.  57  in  1958.  This  is
 pot  surprising  because  our  own  ex-

 rience  in  the  production  of  othor
 gntibiotics  like  penicillin  testifies  to
 ghis  phenomenon.  In  this  connection
 glso  I  would  like  to  read  another
 paragraph  from  the  same  letter  which
 @would  throw  a  flood  of  light  on  this

 phenomenon.  Major  General  Sokher
 pye:

 "I  have  had  an  interesting  ex-
 perience  myself  which  your  read-
 ers  would  like  to  know.  In  my
 project  report  for  the  manufac-

 | न

 “On  the  basis  of  the  financial
 and  other  details  of  collaboration
 supplied  by  them,  the  cost  of  pro-
 duction  worked  out  to  Rs.  450  per
 kg.  According  to  Mercks  quota-
 tion,  it  worked  out  to  Rs.  267
 per  kg.  This  big  difference  sup-
 ports  the  official  contention  that
 the  decision  to  join  with  Mercks
 has  been  taken  on  merits.”

 The  question  before  us  is  this.
 Does  this  contention  and  claim  tally
 with  facts  and  truth?  The  facts  have
 been  stated  by  Maj.  General  Sokhey,
 who  is  considered  to  be  an  authority
 on  this  subject,  in  his  letter  which  ture  of  penicillin  submitted  to  the
 he  wrote  to  the  Hindu  on  7th  April,  Government  of  India  on  Januaty
 1959,  and  I  will  read  a  small  para-  4,  ‘1947,  after  my  deputation
 graph  from  that:  abroad,  the  capacity  of  the  pro-

 posed  plant  of  6  fermenters  of
 “But  the  figures  for  the  cost  of

 production  of  streptomycin  of  the
 Soviet  project,  given  in  the  last
 but  one  paragraph  of  your  cor-
 respondent’s  report,  are  not  to  be-
 found  in  any  document.  I  there-
 fore,  quote  the  correct  figures.
 The  Report  of  the  First  Team  of
 Soyiet  Experts  submitted  in  May,
 +1958,  on  page  209  of  Volume  2,
 gives  the  tentative  cost  of  pro-
 duction  as  Rs.  500  per  kilogram.

 5,000  gallons  usable  capacity  each,
 was  shown  at  12  million  mega
 units  a  ‘year.  When  I  revised
 this  project  report  in  October
 1948,  after  my  second  deputation
 abroad,  I  gave  the  capacity  of
 the  same  plant  as  4°5  million
 mega  units  a  year.  Later  on.
 when  this  project  report  was
 adopted  in  the  World  Health  Or-
 ganisation  in  July  95l,  for  an
 agreement  between  the  Govern-
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 ment  of  India  and  the  World
 Health  Organisation  for  the  con-
 struction  of  Hindustan  Anti-
 biotics,  the  capacity  was  shown
 as  9  million  mega  units  for  the
 same  number  of  fermenters.  Later
 still,  i.e.  in  958,  when  the  plant
 started  functioning,  the  Expert
 Committee  of  Scientists  appoint-
 ed  by  the  Government  for  Hin-
 dustan  Antibiotics  in  ‘1954,  gave
 the  capacity  of  the  plant  as  78
 million  mega  units  for  6  fermen-
 ters,  and  30  million  mega  units
 for  70  7  fermentera  a  year.  So
 during  the  period  7947  to  2955
 the  capacity  of  the  same  plant
 had  risen  5-fold,  thereby  reduc-
 ing  the  cost  of  production  to  less
 than  one-twentieth.”

 ¢4  hrs.

 Now,  Sir,  I  will  pass  on  to  another
 important  point  which  arose  in  the
 course  of  discussion,  It  was  regard-
 ing  the  clause  of  secrecy.  This  clause
 is  clause  lIA  in  the  agreement.  I
 would  like  to  draw  the  attention  of
 the  House  to  the  important  ingredi
 ents  of  this  clause  before  I  comment.

 First  of  all,  obviously  it  provides
 that  the  know-how,  the  process  and
 the  culture  must  remain  secret.  It
 also  provides  for  our  scientists  to  be
 screened  by  methods  approved  by
 Mercks.  Thirdly,  it  provides  that
 the  know-how  must  be  used  only  in
 the  plant  constructed  under  thi:
 agreement  Sir,  the  Minister  shiftsd
 his  ground  of  justification  from  time
 to  time,  and  he  shifted  it  thrice
 during  a  month  and  a  half.  On  23
 February  he  justified  this  clause  by
 ह. ६111 ै  that  it  was  a  normal  clause  in
 the  agreements  which  the  Govern-
 ment  have  entered  into.  On  Sth
 April,  when  ¥  point  out  that  the  So-
 viet  Union  which  had  offered  to  set
 up  a  plant  do  not  observe  secrecy,  he
 contradicted  me  and  said  thet  even
 the  Soviet  Union  observes  secrecy
 and  they  would  have  insisted  on  a
 clause  of  secrecy  if  an  agreement  had
 been  entered  into  with  them.  I  do
 not  know  how  he  stated  that.  He  is
 one  of  those  Ministers  who  is  careful
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 about  what  he  utters,  I  do  not  know
 whether  in  the  heat  of  the  debate  he
 said  it.  But  what  he  said  was  a  nega- tion  of  facts.

 Now,  again,  in  this  connection,  I
 will  quote  the  authority  of  Major
 General  Sokhey.  He  says:

 “In  regard  to  the  worst  feature
 of  the  agreement,  the  imposition
 of  secrecy  on  scientific  workers
 by  Mercks,  it  may  be  mentioned
 that  on  behalf  of  the  Soviet  Ex-
 pert  team,  India  Government  had
 been  informed  in  writing  that  the
 Soviet  authorities  did  not  desire
 any  secrecy  to  be  observed  re-
 garding  any  know-how  that  the
 Soviet  Union  may  be  suppiying
 for  the  manufacture  of  anti-
 tiotices  or  drugs  in  India.”

 Trey  had  written  to  the  Govern-
 ment  of  India  saying  that  they  dil
 net  observe  secrecy.  The  letier  was
 written  by  General  Sokhey  on  behai
 of  those  who  were  negotiating  for  the
 plant.  _He  further  says:

 “The  Soviet  Government  not
 only  did  not  desire  any  secrecy
 regarding  their  strains,  but  had
 actually  in  956  sent  through
 tneir  Ambassador  four  bottle;  of
 vultures  of  the  strains  of  the
 mould  for  the  preparation  of
 penicillin,  and  in  fact  Hindustan
 Anti-biotics  is  now  making  its
 penicillin  from  this  Soviet  strain.
 Then  again  in  957  the  Soviet
 overnment  sent  through  me  six
 fresh  strains,  with  instructions  for
 their  cultivation,  for  the  moanu-
 facture  of  albomycin,  aureomycin,
 achromycin,  terramycin,  erthro-
 mycin,  streptomycin  and  pen:cil-
 lin—in  fact  strains  for  the  p-o-
 duction  of  all  essential  unti-
 bioties.”

 Sir,  when  confronted,  like  these
 facts  by  General  Sokhey,  the  spokes-
 man  on  behalf  of  the  Ministry  said
 to  the  correspondent  of  Hindu  that:

 “As  regards  the  objection  to  tne
 secrecy  clause,  it  ig  pointed  out
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 that  in  Soviet  Russia  itself  there
 are  factories  making  drugs  on
 Mercks  and  other  American  for-
 mulae,  just  as  there  are  Ameri-
 can  factories  making  drugs  on
 Russian  formulae.  The  offer  to
 pass  on  such  knowledge  without
 secrecy  does  not  have  much  signi-
 ficance.”

 So  the  ultimate  ground  of  justification
 was  that  there  is  practically  no  sec-
 recy.

 I  would  like  to  know  which  posi-
 tion  is  correct.  If  the  latest  position
 which  has  been  taken  by  the  spokes-
 man  of  the  Ministry  is  correct,  I
 would  like  to  ask  a  question.  Why
 then  did  the  Ministry  accept  a  clause
 which  provides  for  secrecy?  I  would
 like  to  ask  another  question.  Will
 he  persuade  Mercks  to  cancel  it  since
 it  is  useless,  the  spokesmen  of  the
 Ministry  has  said,—it  is  not  the
 Minister  who  has  said  it—when  he
 was  confronted  with  the  letter  of
 General  Sokhey,  that  there  is  absolu-
 tely  no  secrecy?  So,  these  are  the
 questions  which  arise  out  of  what  he
 has  stated.

 There  is  another  question.  Assum-
 ing  for  the  sake  of  argument  that  the
 Government,  for  whatever  reasons,
 were  not  willing  to  enter  into  an
 agreement  with  the  Soviet  Union  for
 setting  up  a  plant  for  production  of
 streptomycin,  even  then  my  conten-
 tion  is  that  there  was  no  need,  no
 necessity,  no  justification  for  entering
 into  an  agreement  with  Mercks  for
 production  of  streptomycin,  for  the
 simple  reason  that  the  know-how  of
 production  of  streptomycin  was
 available  in  the  country.  It  was
 available  with  one  of  the  most  emi-
 nent  scientists  in  the  country,  Major
 General  Sokhey.  He  had  in  952  and
 also  later  helped  three  other  countries
 to  yet  up  plants  for  the  production  of
 antibiotics—I  need  not  mention  the
 names  of  those  countries  because  it
 is  irrelevant.  But,  Sir,  the  fact  is
 that  his  services  were  available  to

 these  countries.  Therefore,  instead
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 of  taking  advantage  of  such  an  emu-
 nent  scientist,  I  cannot  understand
 why  Government  went  to  Mercks.
 Even  supposing  that  they  do  not  like
 Soviet  Union,  or  that  there  were  some
 other  reasons  for  which  they  would
 not  like  to  enter  into  an  agreement
 with  the  Soviet  Union,  even  there  was
 no  reason  why  they  should  not  have
 taken,  advantage  of  the  services  of
 such  an  eminent  scientist  as  Major
 General  Sokhey  and  set  up  a  plant
 here.  Then  it  would  not  have  been
 necessary  for  Government  to  enter
 into  an  agreement  with  Mercks,
 which  is  anti-national,  which  is  eco-
 nomically  harmful  and  which  provi-
 des  for  secrecy.

 Sir,  General  Sokhey  has  the  know-
 how  of  producing  ali  the  antibiotics.
 If  the  hon.  Minister  is  interested  in
 it,  he  can  copy  out  this  book  and  get
 all  the  antibiotics  produced  without
 entering  into  agreement  with  any
 foreigner.  I  have  got  it  here.  It  is
 not  a  secret.  He  got  this  from  the
 Soviet  Union.

 Shri  Morarka  (Jhunjhunu):  Lay  it
 on  the  Table  of  the  House.

 Shri  Parulekar:  This  is  the  only
 copy.  You  can  get  it  typed.  You
 can  have  all  the  advantage  of  it  and
 set  up  a  factory  for  production  of
 antibiotics.

 Sir,  I  will  come  ४७  the  last  but  one
 point,  and  that  is  about  the  question
 of  royalty.  He  tried  to  defend  it  by
 saying  that  the  sum  involved  is  very
 small.  He  said  that  my  figure,  which
 I  had  given  as  Rs.  4"8  crores,  was  not
 accurate.  He  said  that  it  may  be
 Rs,  30  lakhs  or  at  the  most  Rs.  40
 lakhs.  I  want  to  inform  the  hon.
 Minister  that  he  missed  the  crux
 of  the  question.  What  was  the  crux
 of  this  question?

 Mr.  Depaty-Speaker:  The  hon.
 Member’s  time  ig  up.  He  has  already
 taken  25  minutes.  I  think  he  will
 appreciate  my  difficulty.

 Shri  Parulekar:  I  will  finish  as
 quickly  as  possible.  The  question  is
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 not  whether  the  amount  imvolved  is
 Ba.  4  lakhs  or  Ra.  2"8  crore,  but  the
 crax  of  the  question  28  whether  this
 transaction  involved  this  country  in  8
 logg  which  could  have  very  weil  been
 avoided.  That  question  has  not
 been  answered

 Why  did  Mercks  agree  to  such  a
 low  rate  of  two  and  a  half  per  cent
 royalty?  In  this  connection,  I  would
 like  to  refer  to  an  article  which
 appeared  in  an  American  Magazine,
 Chemecal  and  Engweering  News,
 dated  the  24th  November,  7958  I
 am  quoting  from  that  magazine

 “Merck's  fee  25  per  cent  of
 annual  sales  for  ten  years  This
 38  surprisingly  small,  but  some
 observerg  believe  it  did  help
 pave  the  way  for  Merck’s  entry
 anto  private  (rather  than  gov-
 ernment)  operations  a”

 That  is  why,  Sir,  they  accepted  such
 a  low  rate

 I  request  the  hon  Mhnister  to  cal
 culate  the  figure  I  have  calculated
 at.  On  the  assumption  that  we  do  not
 produce  more  than  forty-five  tons  per
 year  during  the  next  ten  years  and
 that  the  production  is.  sold  2n  India,  the
 figure  of  royalty  comes  to  Rs.  +,12,25,00
 If  the  hon  Munuster  works  out  the
 figures  he  will  come  to  know  that
 this  is  correct  I  do  not  want  to  take
 more  tume  of  the  House  on  this  pomt,
 but  I  wish  to  stress  one  important
 point,  and  then  finish  What  is  the
 objective  of  entering  into  an  agree-
 ment  like  this  which  xs  not  in  the
 economic  interest  of  the  country
 Now,  the  reply  to  this  point  78  con-
 tained  7  the  very  same  article  to
 which  I  made  a  reference  earher  On
 the  top  of  this  article  there  is  a
 photograph  in  which  we  find  the  hon
 Finance  Minister,  Shri  Morarji  Desai,’
 shaking  hands  with  the  President  of
 Merck,  Sharp  and  Dohme  Interna-
 tional  Company  We  find  the  fol-
 lowing  words  printed  under  the  pho-
 tograph

 “Much  negotiating  took  place
 between  government  and  company
 men  before  Marck’s  Indian  ven-
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 ture  got  a  green  light.  As  final
 steps  take  place  in  India,  Merck
 International  head  Antonie  T
 Knoppers  meets  Indian  Finance
 Minister  Morar);  Desai  at  a  lun-
 cheon  given  in  honour  of  the
 Momster  in  New  York  Looking
 on  is  Wilham  F  Bramstedt,  who
 us  board  chairman  of  California
 Texas  Oi

 So,  we  find  that  the  green  hght  was
 given  by  Shr  Morar),  Desai  We
 thought  that  the  prominent  role  had
 been  played  by  tho  hon  Miunister  of
 Commerce  and  Industiy  We  now
 learn  that  we  are  mustaken  His
 role  38  only  secondary  and  the  pro-
 miment  role  was  played  by  Shr
 Morar):  Desai  The  article  goes  on  to
 say

 “Drug  officials  started  looking
 at  India  about  two  years  ago,  just
 as  the  Russians  began  a  big  push
 to  have  India  freed  from  the  de-
 pendence  on  Western  chemicals
 and  pharmaceuticals  Soviet  eng:-
 neers,  loans,  and  all  else  needed
 would  be  provided  :f  the  Indians
 would  take  USSR  help  and
 build  the  state-owned  indus-
 try  wn

 And  then  you  find  the  following
 words

 “Fortunately  for  the  Free  World,
 Merck  and  other  US  and  West
 ern  drug  and  chemical  firms  have
 not  been  idle  since”

 Then  comes  the
 paragraph

 “Merck’s  efforts  have  helped  in
 part  to  stall  this  Soviet  offensive,
 however,  Knoppers  fully  admits
 that  eventually  some  products  in
 this  area  will  be  produced  using
 Russian  knowledge  and  aid  But
 the  original  Soviet  offer,  which
 was  all-embracing  (and  some-
 what  Obsolete  technologically,
 some  say),  is  shelved,  and  the
 Indian  pharmaceutical  industry
 will  not  be  a  government  mono-
 poly”

 most  interesting
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 Then  comes  the  following  sentence:

 “As  far  as  political  implications
 for  the  future,  Knoppers  hopes
 that  ‘our  performance  in  India  is
 so  good  that  any  love  affair  with
 Russians  becomes  more  platonic’.”

 So.  it  appears  that  Shri  Morarji
 Desai  appears  to  be  at  the  bottom  of
 this  agreement  (An  hon.  Member:
 And  at  the  top  of  it).  No.  He  cannot
 "be  both  at  the  top  and  at  the  bottom.
 Now,  he  did  not  give  any  hint  to  this
 magazine  not  to  print  anything  which
 would  embarrass  him.  That  is  why
 this  has  happened.  With  these  words
 I  conclude,  and  I  thank  you  for  hav-

 dng  given  me  some  more  time.

 Shri  Morarka  (Jhunjhunu):  Mr.
 Deputy-Speaker,  Sir,  I  am  grateful  to
 you  for  calling  me  to  speak  at  this
 early  stage  of  the  debate  in  which

 -we  are  discussing  Grants  of  this  most
 important  Ministry.  I  consider  this
 Ministry  to  be  a  very  important  Mi-
 nistry—because  except  for  iron  and
 steel,  the  entire  industrial  develop-
 ‘ment  of  the  country  comes  under  the
 purview  of  this  Ministry.  The  entire
 foreign  trade  also  comes  under  this
 Ministry.  This  Ministry  gives  grants
 and  loans  for  the  development  of  cot-
 tage  and  small-scale  industries.  This
 Ministry  gives  loans  to  various  estab-
 lished  industries  for  renovation  and
 rehabilitation.  The  two  important  in-

 -struments  of  development  and  control
 so  far  as  the  private  sector  is  con-
 cerned,  are  also  administered  by  this
 Ministry.  I  refer  to  the  Industrial
 (Regulation  and  Development)  Act
 and  the  Companies  Act.  The  activi-
 ties  of  the  private  sector  are  policed
 by  the  Government  through  these  two
 instruments.  The  size  and  ramifica-
 ‘tion  of  this  Ministry  can  be  gauged
 from  the  fact  that  this  Ministry  has
 under  its  control,  8  corporations,  9
 statutory  and  advisory  committees,  5
 independent  boards,  29  councils,  7
 panels  and  4  commissions,  92  in  all
 In  these  92  bodies,  there  is  a  member-
 ship  of  about  1,475  out  of  which  75
 seats  are  occunied  bv  the  hon.  Mem-
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 bers  of  both  the  Houses  of  Parlia-
 ment.

 Mr.  है. . आ...  As  the  hon.
 Member  also  present  there?  |

 Shri  Morarka:  No,  Sir.  I  am  not  se
 fortunate.  The  year  under  review
 has  been  a  year  of  great  achievement
 for  this  Ministry.  I  want  to  give
 three  reasons  in  support  of  my  claim.
 One  of  the  biggest  project  in  this
 country,  namely,  the  300  crore  Heavy
 Engineering  Corporation  was  launched
 during  this  year.  This  Corporation  is
 going  to  build  heavy  machines  etc.
 and  the  entire  scheme  is  to  be  done
 in  three  phases.  The  first  phase  will
 cost  Rs.  45  crores;  the  second  phase
 will  cost  Rs.  80  crores  and  the  third
 phase  will  cost  Rs,  475  crores.  It  will
 ultimately  produce  eighty  thousand
 tons  of  equipment  per  year.  It  would
 embark  upon  the  manufacture  of  most
 of  the  important  machines,  such  as
 equipment  for  our  steel  plants,  min-
 ing  industry  etc.  and  other  heavy
 machineries.

 The  second  important  Corporation
 which  made  progress  during  this  year
 is  the  Heavy  Electricals  (Private)
 Ltd.,  at  Bhopal.  This  again  is  a
 Rs.  45  crores  project  and  in  the  first
 phase  we  are  going  to  spend  Rs.  28
 crores—Rs,  2]  for  the  project  itself
 and  Rs.  7  crores  for  the  township.
 Ultimately,  it  is  going  to  employ
 10,000  people.  Here,  I  would  like  to
 ask  only  one  question  of  the  hon.
 Minister,  and  that  ig  about  the  total
 production  in  this  Corporation.  It
 appears  that  after  spending  Rs.  28
 crores  our  annual  production  is  going to  be  only  of  the  value  of  Rs.  6  crores,
 and  after  spending  Rs,  45  crores,  when
 the  scheme  would  be  fully  completed,
 our  production  is  gof/ng  to  be  of  the
 value  of  Rs.  2  erc’es  per  year.  I
 would  like  to  knpv  whether  econo-
 mically  it  is  a  sovad  proposition  or
 it  will  be  in  the  long  run  a  profitable
 venture.

 The  third  important  Corporation
 which  wag  given  the  impetus  during
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 this  year  was  the  Nanga!l  Fertilizers.
 All  these  projects  are  intended  ulti-
 mately  to  save  foreign  exchange  and
 make  us  self-sufficient  and  quite
 independent  of  the  foreign  suppliers,
 and  above  all,  they  would  remove
 from  our  minds  the  age-old  feeling
 that  certain  things  cannot  be  manu-
 factured  in  this  country  at  all  and
 that  we  have  necessarily  to  rely  on
 imports.  This  is  one  reason  why  I
 say  that  the  achievements  of  this
 Ministry  have  been  remarkable.

 My  second  reason  is  that  it  is
 during  this  year  that  the  public  sec-
 tor  has  shown  remarkable  progress.
 The  hon.  Member  who  preceded  me
 talked  a  lot  about  the  antibiotics.  I
 am  not  an  expert  to  answer  him  on
 the  various  ‘cins’  which  he  pointed
 out  as  borne  out  from  the  papers  he
 showed.  I  would  hke  to  examine,
 however,  this  Corporation  purely  from
 the  commercial  point  of  view.  The
 installed  capacity  of  this  factory,  I
 am  told,  is  9  million  mega  units  per
 year.  Last  year's  production  was
 29°03  +  million  mega  _  units,  and
 at  present  this  factory  is  producing
 about  5  million  mega  units’  per
 month,  that  is,  60  million  mega  units
 per  year  as  against  the  installed  capa-
 city  of  only  9  million  mega  units.

 Shri  Harish  Chandra  Mathur:  Is  it
 a  miracle?

 Shri  Morarka:  It  is  certainly  very
 very  surprising.  The  cost  of  produc-
 tion  has  come  down  from  27  annas  in
 1956-57  to  2  annas  in  the  year  1957-58
 and  now  it  is  only  9  annas  in  ‘1958-59.
 The  profits  of  this  company  which
 were  only  Rs,  57,000  in  1956-57  are
 now  over  a  crore  of  rupees  in  the
 year  1958-59.  I  think  we  can  say
 that  the  performance  of  this  Corpora-
 tion  was  better  than  what  anybody
 could  have  expected.
 *  Take  another  Corporation,  the  Hin-
 dustan  Machine  Tools.  Here  again,
 the  production  has  increased.  The
 cost  of  production  has  gone  down.
 Employment  has  increased  and  the
 profits  have  also  increased.  The  pro-
 duction  increased  from  ३385  machines
 in  1956-57  to  542  machines  in  ‘1958-59,
 and  the  profits  of  this  Corporation  also
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 increased,  and  they  came  to  about
 Bs.  43  lakhs.  The  most  important
 point  in  connection  with  this  Corpo-
 ration  which  we  must  remember  is,
 the  selling  price  of  this  particular
 machine  called  3,000  MM  in  this
 country  today  is  Rs.  29,500  per
 machine.  The  landed  cost  of  a  simi-
 lay  machine  in  India  today  is
 Rs.  40,500.  Even  the  cost  of  produc-
 tion  in  other  countries  is  not  less  than
 Rs,  32,740.  That  means  we  are  pro-
 ducing  this  machine  in  India  today
 even  at  much  cheaper  prices  than
 what  other  countries  produce.

 IT  would  take  up  one  or  two  more
 Corporations  to  support  my  claim.
 Take  Sindri.  In  Sindri  the  remark-
 able  thing  that  has  happened  during
 the  last  year  is  that  its  production
 capacity  has  increased  by  60  per  cent
 and  the  net  profits  have  been  main-
 tained  at  Rs.  156  crores  in  spite  of
 the  fact  that  there  has  been  an  in-
 creased  contribution  of  Rs.  °23  crores
 to  the  Central  Fertiliser  Fund  az
 against  Rs.  39  lakhs  for  the  previous
 year.  The  cost  of  production  in  this
 factory  has  been  steadily  going  up,
 and  I  understand  that  it  is  now  some-
 where  near  Rs.  280.

 Against  this  background  we  have
 to  consider  one  or  two  points  which
 I  beg  to  submit.  The  first  is  that  a
 contract  was  entrusted  to  Messrs  Mon-
 tecatani  of  Italy  for  the  expansion
 work  in  Sindri  Fertilisers.  This  firm
 has  delayed  by  l!  months  the  com-
 pletion  of  this  work.  The  agreement
 with  the  firm  provides  a  penalty  of
 Rs.  10,000  for  every  day’s  delay.
 According  to  that  we  are  entitled  to
 recover  from  this  firm  about  Rs,  30
 lakhs  to  Rs.  33  lakhs.  I  hope  that
 the  Government  would  take  up  _  this
 matter  seriously  and  would  not  allow
 the  firm  to  get  away  with  some  ex-
 cuse  or  other  but  that  they  would
 recover  the  money.

 The  second  point  which  I  would
 like  to  make  here  is  that  even  though
 six  months  have  passed  since  the  work
 was  completed—it  was  completed  in
 October,  958—yet,  the  plant  has  not
 been  commissioned.  I  hope  that  when
 the  Minister  gives  his  reply  he  would
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 explain  why  ag  many  as  six  months
 are  required  after  completion  of  the
 plant,  to  commission  the  plant  and
 start  production.

 Another  criticism  that  I  want  to
 make  about  Sindri—it  is  a  serious
 ane—is  that  Sindri  has  accepted  an
 order  for  certain  parts  of  the  ferti-
 liser  plant  at  Rourkela  and  that  order
 has  been  accepted  at  a  calculated  loss
 of  about  Rs.  60  lakhs  to  Rs.  75  lakhs.
 Looking  at  the  cost  of  production
 which  is  going  up,  I  think  that  unless
 the  prices  are  increased  it  would  be
 difficult  for  Sindri  to  make  both  ends
 meet.  If,  on  the  top  of  that,  Sindri
 is  going  to  accept  this  order  from
 Rourkela  at  a  loss  of  Rs.  50  lakhs
 to  Rs.  75  lakhs,  I  think  the  matter
 sequires  re-thinking.

 Then,  in  Sindri  we  find  that  every
 year  they  are  spending  about  Rs.  72
 lakhs  for  repairs  to  machinery.  I  do
 not  know  the  economies  of  the  chemi-
 cal  industries,  but  it  looks  rather  sur-
 prising  that  a  new  industry  hike  Sin-
 dri  Fertilisers  should  cost  us  about
 Rs.  72  lakhs  every  year  by  way  of
 repairs  to  machinery,

 The  final  point  I  want  to  make  in
 this  connection  is  this.  Sindri  is  .n-
 curring  a  lot  of  unproductive  expen- diture.  It  has  built  a  railway  sid-
 ing;  it  is  building  a  road  and  it  is
 building  an  air-strip  and  many  other
 things,  Many  of  these  schemes  are
 not  productive  and  yet  they  are
 money  consuming.  I  believe  they are  only  going  to  build  a  mile
 and  a  half  of  railway  line  and
 for  that  they  are  going  to  spend  about
 Rs  23  lakhs.”  That  is  a  big  amount.

 The  progress  made  by  Hindustan
 Insecticides  and  Hindustan  Instru-
 ments  Factory  and  the  Nepa  Paper Mills  is  very  satisfactory.  The  Nepa Paper  Mills  was  a  problem  child  of
 Madhya  Pradesh  and  it  has  Ween
 adopted  by  the  Central  Government and  now,  for  the  first  time,  it  has
 Teathed  its  target  figure  of  300  tons per  day  by  way  of  production.  There ds  some  difficulty  about  the  quality  of
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 paper  but  I  hope  the  Government
 will  take  due  care  and  overcome  that
 difficulty  also.

 So  far  as  the  private  sector  is  con-
 cerned,  industries  production  has  been
 quité  satisfactory  there  also.  The
 Minister  of  Commerce  and  Industry
 was  kind  enough  to  supply  to  us  a
 booklet  which  gives  in  a  tabulated
 form  the  figures  of  production  in.
 a  very  understandable  and  readable
 form.  From  this  it  appears  that  the

 ‘total  value  of  production  has  increas-
 ed  from  Rs,  238  crores  in  95]  to
 Rs.  564  crores  in  1958.  Particularly
 the  production  of  light  engineering
 industries  has  increased  in  value  from
 Rs.  5  crores  to  Rs.  52  crores  and  the
 value  of  industrial  machinery  has  in-
 creased  from  Rs.  ll  crores  to  Rs.  79
 crores.  The  Minister  has  frankly
 mentioned  that  22  .ndustnes  have
 suffered  a  setback  so  far  as  produc-
 tion  is  concerned.  Most  of  these  have
 suffered  a  setback  not  because  of  any
 lack  of  enthusiasm  on  the  part  of  the
 Government  but  because  there  was
 less  demand.  Only  a  few  industries
 which  depended  solely  on  the  supply
 of  raw  material  from  foreign  coun-
 tries  showed  a  slight  decline  in  pro-
 duction.

 As  I  said  earlier,  there  are  two
 important  instruments  in  the  hands
 of  Government  for  controlling  the
 private  sector,  viz.,  Industries  (Re-
 gulation  and  Development)  Act  and
 the  Companies  Act.  Regarding  the
 first.  while  the  total  industrial  pro-
 duction  in  this  country  has  increased
 satisfactorily,  the  administration  of
 the  Act  has  failed  in  two  material
 respects.  One  is.  it  has  not  stopped
 the  concentration  of  economic  power
 m  the  hands  of  a  few  people.  Secon-
 dly,  it  has  completely  disregarded  all
 regional  considerations,  which  was  one
 of  the  main  considerations  behind  our
 Industrial  Policy  Resolutions.  Even
 now,  we  find  a  great  disequilibrium
 embedded  in  different  regions  of  this
 country  in  regard  to  industrial  deye-
 lopment.  Some  areas  are  overcrowd-
 ed  with  different  types  of  industnes,
 while  others  are  still  starving  indus-
 trially.
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 Talking  about  the  Industries  (Re-
 gulation  and  Development)  Act,  !
 ‘would  appeal  to  the  hon  Munister
 that  this  Act  was  passed  in  205]  ana
 almost  8  years  have  passed,  I  think
 it  is  time  the  hon.  Minister  reviewed
 the  sdministration  of  this  Act  and
 took  necessary  steps  to  bring  forward
 amendments  wherever  necessary

 So  far  as  the  Companies  Act  ३8
 concerned,  I  must  confess  that  the
 administration  of  this  Act  38  better
 in  many  respects,  but  it  also  suffers
 from  a  few  noticeable  lapses.  I
 have  with  me  the  second  annual  re-
 ‘port  on  the  admnunistration  of  the
 Companies  Act.  If  you  look  at  State-
 ment  No  9  in  this  report,  you  would
 notice  that  inspectors  were  appointed
 Yor  mvestigations  into  the  affairs  of
 certain  companies  as  early  as  95]  and
 again  in  1955.  But  some  of  the
 inspectors  have  not  made  their  reports
 and  in  other  cases,  the  inspectors
 have  submitted  their  reports,  but
 those  reports  have  not  been  consider-
 ed  by  the  Government  and  no  action
 thas  been  taken;  and,  now  we  are  in
 ‘the  year  1959,  I  think  this  state  of
 affairs  requires  a  little  looking  into

 Coming  to  the  system  of  managing
 agencies,  this  report  tells  us  that  out
 of  4809  new  companies  which  were
 floated  durmng  the  years  after  this
 Act  came  into  force,  only  3]  compa-
 nies  applied  for  the  managing  agency
 system  and  out  of  those  3l,  permission
 ‘was  given  m  respect  of  2]  companies
 only  As  agamst  that,  during  the
 same  period,  28  managing  agency
 firms  surrendered  their  managing
 agencies.  So,  it  38  quite  clear  that  this
 system  35  losing  7४8  glamour  and  popu-
 larity  with  the  entrepreneurs  and
 Indian  _  industrialists  Under  the
 Indian  Companies  Act,  Government
 must  examine  certain  industries  ana
 find  out  whether  this  system  is  to  be
 continued  or  discontinued  in  some  of
 the  industries.  This  was  the  assu-
 rance  given  by  ShriC  D  Deshmukh.
 the  then  Finance  Minister,  who  was
 in  charge  of  this  Bull.  I  do  not  think
 any  such  examination  has  taken  place
 yet  I  do  hope  the  hon  Minister
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 would  take  earnest  steps  to  have  this
 assurance  implemented.

 Secondly  all  the  existing  managing
 agencies  would  come  to  an  end  on
 18th  August,  3900,  under  the  Com-
 panies  Act.  In  order  that  there  may
 be  no  sudden  jerk  in  the  manage-
 ment,  I  plead  that  the  Government
 must  start  taking  action  nght  from
 now.  Then  again  I  fell  that  so  far
 as  the  supervision  of  this  law  over
 Government  companies  and  corpora~
 tions  is  concerned,  it  38  very  weak  2
 have  gone  through  various  reports  sub-
 mitted  by  these  statutory  corporations
 and  companies  and  I  find  some  of
 them  containing  scathing  cnticism
 and  remarks  from  the  auditors  of
 these  corporations.  Yet  I  do  not  find
 any  action  taken  by  the  Company
 Law  department  m_  this  =  regard.
 though  it  is  otherwise  so  efficient.

 About  foreign  trade,  I  must  confess
 frankly  that  I  cannot  pretend  to  hide
 my  disappointment  at  the  way  our
 export  trade  w  dwindling  I  know
 that  the  export  trade  does  not  depend
 entirely  on  us;  we  must  have  a
 foreign  purchaser;  we  must  have
 competitive  ability  to  export  and  so
 on  Yet,  I  think  the  steps  taken  by
 our  Government  and  our  export  pro-
 motion  department  in  particular,  are
 not  enough,  they  have  not  yielded
 substantial  results.  so  far  Our,
 greatest  fall  in  export  trade  has  been
 m  textiles  and  manganese  ore  In
 textiles,  the  reason  is  world  competi-
 tion  In  manganese  ore,  we  are  told
 it  38  because  there  was  slump  m  the
 steel  industry  in  other  countries.
 About  manganese  ore,  my  grievance
 against  the  Ministry  m  that  even
 when  America  wag  prepared  ६०  buy
 our  manganese  ore  and  to  enter  into
 a  barter  trade  agreement  with  us,  we
 took  as  many  as  8  months  to  come
 to  a  definite  agreement.  During
 these  ३38  months,  the  price  of  wheat
 went  up  and  the  pmce  of  manganese
 ore  came  down,  with  the  result  that
 for  the  same  quantity  of  manganese
 ore  we  are  exporting  now,  we  would
 be  getung  much  less  wheat  then  what
 we  would  have  got  before.  I  hope,  in
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 his  reply,  the  hon.  Minister  would
 clear  this  misunderstanding  from  the
 minds  of  the  public  and  say  why  the
 Government  took  an  unnecessarily
 long  time  in  concluding  that  agree-
 ment.

 While  on  the  subject  of  manganese
 ore,  I  must  mention  another  point.
 When  there  was  stagnation  in  the
 demand  for  manganese  ore  all  over
 the  world,  here  in  India  w2  increas-
 ed  the  railway  freight  on  manganese
 ore  in  some  cases  by  40  per  cent.
 There  has  been  a  demand  from  the
 trade  for  #  reduction  in  this  railway
 freight.  The  matter  is  under  consi-
 deration;  the  hon,  Minister  has
 given  us  assurances  from  time  to
 time.  But  by  the  time  our  Govern-
 ment  takes  a  decision,  those  foreign
 purchasers  would  have  got  their  re-
 quirements  from  somewhere  else.
 Unneceseary  delay  is  dangerous  in
 everything,  but  in  matters  of  foreign
 trade,  it  is  fatal.  Unless  steps  are
 taken  in  time  and  some  he'p  38
 given,  it  would  become  absolutely
 meaningless.

 The  Government  is  worried  natur-
 ally  about  trafficking  in  import  and
 export  licences.  It  is  a  common
 complaint  that  the  persons  to  whom
 the  licences  are  granteq  do  not  ex-
 port  or  import  themselves,  but  they
 sell  away  their  licences  to  others.  I
 think  this  difficulty  can  be  got  over
 if  the  Government  makes  a  condi-
 tion  that  within  a  certain  time,  the
 Government  would  have  the  right  to
 requisition  the  goods  by  paying  a
 fixed  percentage  of  profit  on  the
 cost  of  those  goods  to  the  exporter
 or  importer,  88  the  case  may  be.  I
 think  this  requires  a  radical  remedy,
 because  it  is  becoming  a  very  deep-
 seated  malady.  Even  the  Govern-
 ment  organisation—the  State  Trad-
 ing  Corporation—could  not  resist
 the  temptation  of  indulging  in  this
 method  of  making  easy  money.  ह
 the  case  of  some  of  the  export  licen-
 ces  given  to  the  State  Trading  Cor-
 poration  it  came  to  terms  with  pri-
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 vate  exporters  and  charged  a  per-
 Centage  on  the  sale  of  those  goods
 There  ate  many  complaints  made
 about  the  State  Trading  Corporation.
 Maybe  it  does  not  come  up  to‘  the
 expectations  of  the  people  in  the
 sense  that  it  has  not  developed  the
 export-import  trade  to  the  extent
 we  wanted.  But  if  you  look  at  the
 financial  results  of  this  Corporation,
 which  has  a  paid-up  capital  of  Rs.
 Crore,  it  hag  made  8  profit  of
 Rs.  2,88,00,000.  It  is  a  brilliant  per-
 formance,  according  to  me.  What-
 €ver  the  other  complaints  may  be
 against  this  Corporation,  they  will
 have  to  be  viewed  only  against  this
 background.

 Sir,  I  thank  you  again  for  calling
 me.

 Swami  Ramananda  Tirtha  (Auran-
 @abad):  I  would  not  have  ventured
 to  participate  in  the  discussion  on
 tne  Demands  for  Grants  of  the
 Commerce  Ministry  if  I  had  not
 Something  to  say  about  matter;  of
 Policy.  Before  I  do  that  I  would  like
 to  deal  with  the  planning  and
 method  of  industrialisation  of  our
 country.  Sir.  while  going  through
 the  literature  that  has  been  supplied
 to  us  one  gets  an  awareness  of  the
 big  task  that  lies  before  us  and  also
 ‘tne  stupendous  nature  of  the  entec-
 Prise  we  have  to  deal  witn.  The
 Country,  its  size,  its  population,  all
 require  big  effort  and,  therefore,  it
 is  but  natural  that  in  pursuing  this
 task  certain  lapses  are  bound  to
 Occur.  We  have  to  rectify  those
 lapses  and  push  the  country  forward
 So  that  the  objective  in  view  may  be
 accomplished.

 We  have  to  remember  that  we  have
 to  build  up  an  agro-industrial  eco-
 Nomy  in  a  democratic  way.  The  pace
 is  bound  to  be  slow.  But  we  hav:
 to  take  care  to  see  that  the  main
 Objective  is  not  lost  sight  of  and  that
 the  methods  that  we  pursue  are
 Tight.  Whe  object  of  any  planning
 ww  more  production,  greater  employ-
 ment  and  nteting  out  soclal  justice.
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 These  three  have  to  go  together  We
 cannot  leave  one  and  seize  the  other
 two.  Therefore,  it  is  very  difficult
 to  develop  the  country  in  a  demo-
 cratic  way  side  by  sade  with  the  ful-
 filiment  of  these  three  objectives
 When  we  look  to  the  bigness  of  the
 enterprise  We  are  bound  to  feel  a
 certain  sense  of  pride  in  the  achieve-
 ment  of  the  country,  so  far  as  its
 economic  development  ३5  concerned,
 and  so  far  as  whatever  has  been
 done  under  this  Minustry  is  concern-
 ed.  It  is  a  tribute  to  all  those  who
 have  endeavoured  to  build  up  vari-
 ous  industries—big,  small,  cottage
 and  village  industries—and  the  tech-
 nical  personnel  who  have  put  their
 shoulders  to  this  task,  and  it  is  ia  the
 fitness  of  things  that  this  House
 passes  a  glowing  tribute  to  their  en-
 deavours

 The  difficulties  have  been  nany
 The  foreign  exchange  difficulty  con-
 tinues  to  be  there  Exports  seem  to
 have  shown  an  upward  trend  कान
 ports  have  been  restricted  to  im-
 prove  the  foreign  exchange  position
 All  the  same,  :t  35  difficult  to  say  77
 we  could  have  made  the  progress
 that  we  have  achieved  if  financial
 aid  from  friendly  nations  had  not
 come  forth  in  reasonable  quantities
 Well,  that  shows  that  even  other
 countries  are  interested  m  the  eco-
 nomic  development  of  India,  because
 we  are  wedded  to  democratic
 methods  India  bemg  the  biggest
 democracy,  the  hope  of  the  future
 lies  un  the  success  of  what  is  being
 done  in  this  country

 In  this  regard  I  have  to  say  a  few
 words  about  the  employees  who  have
 also  played  a  notable  part  m  the
 building  up  of  our  economy  and  the
 industry  The  year  under  review
 has  shown  that  they  have  conducted
 themselves~im  a  very  responmble
 manner,  in  a  patriotic  way,  and  but
 for  them  the  progress  that  we  have
 achieved  would  not  have  been  what
 it  has  been

 Here  I  have  to  mention  one  or  two
 points  We  have  been  speaking
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 about  co-operation  and  co-opera- tives.  We  have  given  our  careful
 thought  to  co-operative  joint  farm-
 ing.  Well,  it  has  to  extend  itself  to
 the  industrial  sector  also  Even,  as
 it  stands  today,  we  have  got  some-
 thing  like  ‘15,383  co-operatives,  out
 of  which  50  per  cent,  that  is.  5,883
 come  from  the  handloom  sector  In
 this  connection,  I  have  to  sive  one
 suggestion  The  Prime  Minister  was
 pleased  to  say  when  he  opened  the
 discussion  on  Community  Develop~
 ment  ang  Co-operation,  that  m  the
 co-operative  block  it  is  not  the  de-
 fects  in  the  co-operative  law,  as  the
 defective  manner  in  which  it  3  im-
 plemented,  that  stands  in  the  way  of
 the  smooth  growth  of  co-operatives.
 The  defect  in  the  law  is  also  there
 and  the  manner  in  which  it  is  im-
 plemented  38,  ए  put  mildly,  disas-
 trous  Wherever  we  go  and  look
 into  the  affairs  of  the  co-operatives
 the  complaint  is  that  the  officer  or
 the  person  in  charge  of  the  affair
 goes  more  to  control  than  to  heip,
 and  there  are  impediments  put  im  the
 way  of  the  full  growth  ०  the  co-
 operatives

 I  am  mentionmg  this  because  the
 entire  future  of  this  country  now
 depends  upon  the  success  of  the  co-
 operatives  in  the  agricultural  as  well
 as  in  the  mdustrial  sector,  Kis  a
 new  social  pattern  and  :f  the  admin-
 istrative  personnel  do  not  catch  up
 that  spint  and  go  in  the  same  old
 way  as  if  they  are  somebody  ०
 dominate  and  not  to  serve,  well,  the
 responsibility  for  the  failure  of  the
 co-operative  movement  and  the
 future  of  the  country  will  squarely
 rest  on  them  Let  us  not  allow  that
 disaster  to  happen  and  let  the  ad-
 munistrative  personnel,  catch  some-
 thing  of  this  fervour  of  a  new  social
 order  that  has  come  over  India,  or
 which  we  at  least  hope  to  evolve,  by
 these  co-operatives,

 I  am  giad  that  a  wise  policy  has
 been  followed,  so  far  as  collabara-
 tion  between  heavy  industries  and‘
 small  industrial  units  are  concerned.
 At  a  later  stage  I  shall  have  some-—
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 thing  to  say  about  khadi  and  vil-
 lage  industries,  but  before  I  do  80
 I  want  to  say  that  this  Ministry  has

 "been  following  a  correct  policy  in  so
 4ar  as  the  relationship  between  the
 ‘heavy  industries  and  the  small  in-
 dustrial  units  is  concerned.  They

 ‘have  to  play  an  ancillary  role  and
 they  have  to  minimise  the  responsi-
 ‘tility  that  devolves  upon  the  heavy
 industries.  They  have  to  supplement
 ‘tthe  task  and  in  doing  so,  they  will
 ‘save  the  capital  requirements,  Thev
 gwill  also  cater  to  greater  employ-
 ment  and  will  generate  better
 energy—emotional  as  well  as  intel-
 Yectual.

 This  book  that  has  beer:  supplied
 to  us,  that  is,  Collaboration  between
 Heavy  Industries  and  small  indus-
 ‘trial  units.  gives  ample  advantages,
 enumerates  so  many  advantages  of
 this  collaboration.  I  wish  that  this
 same  policy  is  extended  to  other  sec-
 tors  also.

 The  Report  says  that  so  far  as  the
 textiles  are  concerned,  there has  been

 fall  and  that  perhaps  it  is  due  ६०
 ‘lesser  off-take.  At  the  same  time  it
 mentions  that  the  handloom  sector
 thas  shown  some  remarkable  im-
 ‘provement.  In  this  regard  I  have  to
 say  afew  words.  I  do  not  kaow
 whether  the  policy  of  the  Ministry  38
 lear  on  this  point.  Are  we  going  to
 allow  a  free  competition,  a  cut-
 throat  competition  between  different
 sections  or  different  industries  which
 @o  to  produce  the  same  article?  The
 mills  are  there.  Handloom  is  there.
 Khadi  is  there.  Look  to  the  em-
 ployment  potential,  look  to  the
 quantum  of  production  and  also  look
 to  the  social  justice  that  they  are

 wooing  to  mete  out.  If  you  say,  “We
 want  increased  production  and  ,we
 do  not  care  for  social  justice  or  em-
 ployment”,  you  will  fail  and  fail
 miserably.  And  with  this  failure.
 democracy  will  also  fail  because  the
 “success  of  democracy  depends  upon
 decentralised  economy.  If  you  lose
 ‘ight  of  that,  this  production  -  35
 woing  to  prove  devilish.  Therefore
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 2  de  by  side  we  have  to  see  that  there
 is  equal  and  equitable  distributson
 and  also  that  economic  vower  is  not

 centrated  in  the  hands  of  the  few
 in  the  hands  of  particular  ciasses

 and  sections  of  people.
 ag

 The  handloom  sector  is  having  the
 largest  number  of  co-operatives,  8
 producing  finer  categories  of  cloth.
 gives  employment  to  lakhs  of  9९०७९
 and  is  one  of  the  best  organised  in-
 dustries  80  far  as  co-operatives  are
 concerned.  While  I  do  not  quarrel
 with-the  principle,  what  is  the  idea
 behind  this  policy  of  introducing
 powerlooms?  So  far  at  least  there
 has  not  been  a  convincing  answer,  If
 you  want  to  generate  forces  simui-
 taneously  one  against  the  other,  the
 weaker  one  will  die.  The  powerful
 machine  will  survive  and  the  hand-
 mill  will  vanish.  Therefore  let  us  not
 set  machines  against  ‘he  human
 hand.

 In  the  Khadi  ang  Village  Indus;
 tries  section,  figures  quoted,  so  far  as
 the  distribution  of  Ambar  Charkha
 is  concerned,  are  ‘184,539.  1,684,539
 Ambar  Charkhas  were  distributed
 and  2,467l  families  have  been
 benefited.  This  is  a  small  achieve-
 ment.  I  quite  agree  with  the  §stu-
 pendous  nature  of  the  task,  sut  with
 small  capital  and  with  utilisation  of
 the  manual  power  that  is  amply
 available  in  this  country  and  with-
 out  which  you  cannot  look  forwerd,
 you  will  be  able  to  meet  the  require-
 ments  of  this  handloom  sector.  If
 there  are  any  defects  in  the  process
 of  ikhadi,  particularly,  ©  Ambar
 Charkha,  I  would  like  to  mention  for
 the  information  of  hon.  Members  that
 it  is  a  very  stupendous  organisation.
 It  is  not  that  textile  mills  have  been
 installed  in  qa  particular  place.  It
 covers  a  large  area  and  hundreds  of
 villages  and  almost  every  family  in
 the  villages.  You  have  to  guide,
 control,  instruct,  supervise  and  take
 care  of  every  single  pie  that  is  given
 by  the  Government  under  the  Khadi
 and  Village  Industries  Commission.
 Therefore  if  the  results  achieved  sre
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 Ambar  Charkha  if  given  to  those
 who  need  it  and  who  could  handle
 it  properly  gives  full  employment.  I
 have  got  instances  to  show,  which
 the  hon,  Minister  for  Commerce  and
 Industry  has  himself  witnessed  at
 fiyderabad,  that  it  can  give  Rs.  3  per
 @ay  if  Ambar  Charkha  becomes  8
 family  thing.  That  is  not  a  small
 @mount  in  a  rural  area.  Therefore
 Set  us  not  minimise.  Do  not  put
 Ambar  Charkha  or  the  _  traditional
 charkha  face  to  face  with  your
 machine,  textile  industry  or  the
 powerlooms.  Let  us  not  bring  them
 @s  opposed  to  one  another.  Let  us
 reserve  the  respective  fields  and
 eategories  of  yarn,  mill,  handloom
 and  khad:.  Then  all  the  three  will
 survive.  Let  us  have  an  integrated
 approach  for  production  So  far  as
 employment  potential  and  social  jus-
 fice  s  concerned,  let  us  have  a
 planned  way  of  developing  this  tex-
 tile  industry.

 I  have  to  say  one  thing  more  and
 that  is  that  Ambar  Charkha  removes
 the  class  conflict  There  is  no  em-
 ployer  and  there  is  no  employee  The
 mstrument  of  production  is  owned
 by  the  worker  himself.  And  that  is
 @  great  social  change  which  the
 Ambar  Charkha  will  bring  about  It
 eannot  be  brought  about  bv  a  tex-
 tile  mill.  Here  the  worker  becomes
 the  owner  Therefore  a  new  social
 erder  can  be  evolved  on  the  basis  of
 Ambar  Charkha.  Therefore  it  is  not

 .  &hairat  or  charity  that  you  are
 giving  to  the  khadi  and  village  in-
 dustries.  it  is  vital  for  your
 economy.

 Mr.  Deputy-Sgeaker:  The  hon.
 Member's  time  is  up.

 Swami  Ramananda  Tirth:  Only
 one  minute  more.  I  do  not  want  to
 50  (Ai)  L.S.D.—6.

 ven  to  I  am  on
 behalf  of  hon.  Dr.  Aney  who  is  not
 here.  If  he  would  have  here,

 @Mployment  ten  thousand  workers.
 Mydel  Mills  of  Nagpur  has  not  pub-
 lished  its  balance  sheet.  There  are
 Cnarges  of  mis-management.  They
 gay  that  there  are  so  many  things
 which  go  in  the  way  of  smooth  run-
 Mihg  of  the  mill  and,  therefore,  the
 mill  has  to  be  closed.  It  is  a  serions
 Proposition  so  far  as  that  area  is
 cCOhcerned,  and  I  hope  Government
 will  take  cognisance  of  the  situation
 before  it  becomes  serious.

 36  brs,

 The  area  from  which  I  come,
 namely  the  .Marathwada  area  of  the
 erstwhile  Hyderabad  State  28  an  un-
 developed  one  so  far  as  cverv  aspect
 of  the  economic  sphere  is  concerned.
 If  the  Commerce  and  Industry
 Minister  38  interested  in  the  develop-
 mMént  of  that  area,  he  has  ६0  see  that
 sMali-scale  industries  are  developed
 there,  because  it  may  not  be  possible
 in  the  immediate  future  to  build  wp
 big  industries  there.

 Shri  Jadhav  (Malegaon):.I  am
 very  much  thankful  to  you  for  giv-
 mg  me  an  opportunity  to  -peak  on
 the  Demands  for  Grants  relating  to
 thé  Commerce  and  Industry  Ministry.

 While  moving  my  cut  motions
 Nos.  3988  to  ‘1999,  I  would  first  like
 to  make  some  general  observations
 abput  the  present  picture  of  com-
 Mérce  and

 Hgustry
 in  our  country.

 The  Ministry  is  being  handled  by
 very  able  persons  with  knowledge
 ang  the  know-how  of  things.  I  am
 thankful  to  the  Ministry  for  provid-
 ing  sufficient  information  on  all  the
 Various  activities.  But  the  annual
 Tehort  which  has  been  circulated

 some  of  the  most  important
 details  and  data  which  ought  to  have
 been  given.
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 The  report  admits  that  the  Minis-

 try  had  to  face  many  serious  proh-
 lemg  on  account  of  the  deterioration
 in  the  country's  foreign  exchange
 position.  A  wide  range  of  industries
 has  shown  an  increase  in  production.
 though  not  satisfying  the  actual  de-
 mands  of  the  people.  The  increase
 hag  not  kept  pace  with  the  growing
 demands.  As  fay  as  the  cutton  tex-
 tile  industry  is  concerned,  it  has
 shown  a  decline  in  production.  So
 also  is  the  case  with  the  automobile
 industry  and  the  sugar  industry.

 Demands

 Output  in  the  public  sector  is  also
 shown  as  satisfactory.  There  has
 been  a  reorganised  arrangement  to

 Jook  after  the  small-scale  and  vil-
 Jage  industries.  But,  even  then,  the
 Progress  is  very  slow  in  the  estab-
 lishment  of  the  industrial  estates
 that  have  been  envisaged.  In  the
 Second  Five  Year  Plan.  Only  ॥7  in-
 dustrial  estates  have  begun  func-~
 tioning.  There  are  not  sufficient
 grants  to  help  the  smali-scale  indus-
 tries  as  such  and  credit  facility  is
 also  very  much  lacking.

 After  going  through  the  report,  I
 feel  it  is  necessary  to  make  some
 general  observations  on  the  indus-
 trial  policy  of  Government.  Then,  I
 shall  try  to  deal  with  the  cotton  tex-
 tile  industry,  and  if  time  permits,  I
 shall  try  to  point  out  some  of  the
 foreign  exchange  earning  schemes
 which,  I  expect,  will  receive  the
 attention  of  the  Ministry.

 India  is  the  second  largest  country
 m  the  world,  whose

 है.  धक्का
 का  है]

 about  398  million;  ४9  she  is  poor,
 very  poor,  in  terms  of  per  capita  in-
 @ome.  The  country  has  very  few
 rich  people  and  many  millions  who
 live  on  the  verge  of  starvation.  Our
 foreign  trade  has  also  been  low  in
 volume  in  relation  to  our  national
 income.  Our  exports  represent
 approximately  less  than  6  per  cent.
 ef  our  national  income  and  imports
 more  than  8  te  9  per  cent.

 APRIL’  15,  yong  for  Grants  37628

 Taking  into  consifleration  the  live-
 lihood  pattern  of  our  country,  the
 agricultural  population  is  more  than
 270  millions,  and  the  non-agricul-
 tural  population  is  about  420  million.
 Out  of  these,  nearly  85  per  cent.  live
 in  villages.

 Our  country  is  economically  most
 under-developed.  It  ia  said  that  the
 central  objective  of  public  policy  and
 of  national  endeavour  in  India  _  since
 Independence  has  been  the  promo-
 tion  of  rapid  and  balanced  economic
 development,  but  actually,  it  is  not
 being  attempted  at.  The  First  Five
 Year  Plan  finally  approved  did  not
 deserve  to  be  regarded  as  a  plan.  In-

 USA  ८22  WES  SEG  TOP
 fas  largely  the  responsibility  of  the

 private
 sector.  The  Plan  could  not

 claim  to  be  employment-oriented
 nor  did  it  deal  with  the  problems  of
 equitable  distribution  of  national  in-
 come  and  of  provision  of  social  secu-
 rity  for  all  citizens.  The  peasants
 ‘and  workers  who  form  the  bulk  of
 the  Indian  community  were  not
 benefited  much  by  the  increase  in  the
 national  income,  The  Directive  Prin-
 ciples  in  our  Constitution  require  the
 State  to  direct  its  policy  towards
 securing  among  other  things,  that
 the  ownership  and  control  of  tne
 material  resources  of  the  community
 are  so  distributed  as  best  to  subserve
 the  common  good,  and  thatthe
 operation  of  the  economic  system
 does  not  result  in  the  concentration
 of  wealth  and  means  of  production
 to  the  common  @4etriment.  The  hon.
 Member  who  preceded  me  has  also
 stressed  this  point.

 The  Plan  completely  ignored  these
 directives  so  far  as  the  large-scale
 industries  were  concerned.  Indus-
 tries  in  the  private  sector  defined
 planning.  Instead,  they  say  that  it
 was  only  the  private  sector  that  had
 succeeded.  Here.  I  would  refer
 to  the  speech  of  Mr.  Podar
 who  said  last  year  that  the  business
 community  has  repeatedly  assured
 Government  that  it  has  fully  pledged
 itself  to  play  an  effective  part  in  the
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 development  of  the  country,  and
 indeed  the  success  of  the  First  Plan
 was  largely  due  to  the  contribution  of
 the  private  sector.  It  is  really  one  of
 the  eighth  wonders  of  the  world

 For  example,  the  sugar  factories
 failed  to  utilise  the  sugarcane  produc-
 ed  in  the  country  They  harassed  the
 agriculturists,  while  making  payments,
 they  deducted  depomts  from  the  cane
 prices  as  a  guarantee  to  supply  sugar-
 eane  They  did  not  pay  proper  prices
 to  the  agriculturists  This  has  caused
 considerable  harassment  to  the  cane-
 growers  Government  have  not  come
 forward  to  give  any  protection  to  the
 agricultunsts  The  sugar  factory
 ewners  are  making  fabulous  amounts

 of  protits  i”  may  Nere  refér  to  tie
 statement  made  by  Shr:  Kasturbhai
 Lalbha:  who  said  that  the  sugar  fac-
 tories  are  making  profits  to  the  extent
 of  20  per  cent

 The  second  example  is  of  the  cotton
 textile  industry  It  has  not  at  ali
 co-operated  with  Government  in  the
 successful  2mplementation  of  the  Plan.
 They  are  doing  this  under  the  guise  of
 accumulation  of  stock,  insufficient
 credit,  taxation,  labour  strikes  and  so
 many  other  excuses  And  Govern-
 ment  run  to  the  help  of  this  industry,
 reduce  the  excise  duty,  once,  twice  and
 thrice,  but  with  what  results?

 The  Second  Five  Year  Plan  has
 accorded  high  priority  to  industriah-
 sation  As  a  matter  of  fact,  the
 Second  Five  Year  Plan  ought  to  have
 been  a  balanced  Plan  It  was  expect-
 ed  that  the  public  and  private  sector
 must  have  functioned  in  unison  and
 been  viewed  as  parts  of  a  single
 mechanism  Unfortunately,  the  pri-
 wate  sector  has  tried  its  level  best  to
 zee  that  the  public  sector  fails  and
 there  is  no  advance  made  in_  the
 decentralisation  of  industry

 The  Industrial  Policy  Resolution  of
 ३948  emphatically  emphasized  the  res-
 ponsibility  of  the  Government  of  India
 in  the  matter  of  promoting,  assisting
 and  regulating  the  development  of
 industry  m  the  national  interest  The
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 Resolution  was  reviewed  in  3956  and
 Placed  before  Parhament  As  the
 Resolution  puts  it:

 “The  adoption  of  the  socialist
 pattern  of  society  as  the  national
 objective,  as  well  as  the  need  for
 planned  and  rapid  development,
 require  that  all  industries  of  basic
 and  strategic  mportance,  or  in  the
 nature  of  public  utility  services,
 snould  be  im  the  public  sector
 Other  industries  which  are  essen-
 tial  and  require  investment  on  a
 scale  which  only  the  State,  m  pre-
 sent  circumstances,  could  provide,
 have  also  to  be  in  the  public  sec-
 tor  The  State  has,  therefore,  to
 assume  direct  responsibility  for

 the  future  devefopment  of  madus-
 tries  over  a  wider  area”

 for  Grants

 The  Resolution  has  classified  indus-
 ‘les  into  three  categories  As  far  as I  Gan  see,  the  categories  have  not  been
 Ploperly  framed  The  prime  consi-
 de-ation  determining  State  policy  for

 ७  whole  industrial  field  is  the  pro-
 MGtion  of  rapid  development  in  keep-

 with  the  over-all  objectives  Ina
 cof,  try  hke  India  with  vast  distances
 Ma  a  large  potential  market,  the

 Smands  ought  to  be  met  through  pro-
 “stion  in  efficient,  decentralised  units

 Location  of  industries  is  also  very
 portant  No  attention  has  been  paid
 doing  away  with  the  regional!  dis-

 P8iities  and  State  disparities  nthe
 ‘ation  of  industries

 Surs  is  a  country  of  ample  man-
 POwer  Labour  is  plentiful  The  First
 8S  well  as  the  Second  Plans  were
 ©la,med  to  be  employment-oriented,

 Ut  unfortunately,  employees  are
 being  thrown  out  of  employment  by

 §  cotton  textile  industry,  the  autc-
 Sbile  industry  and  so  many  other

 ustries,  without  any  excuses  No
 eftorts  are  made  to  see  that  employ-
 MEnt  potential  is  created  im  the
 V@ious  industries

 ere  is  no  proper  co-ordination
 be  da  the  different  Miiustries  of  the
 Government  As  ours  is  an  agnicul-
 tuna  country,  the  primary  necessities
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 of  the  agriculturists  ought  to  have
 been  taken  into  consideration.  Panditji
 says:  “I  am  not  interested  in  excuses
 for  delay”,  and  he  further  adds:  “I  am
 interested  only  in  a  thing  done”.  Do
 the  Ministers  care  for  what  our  Prime
 Minister  says  and  expects  them  to  do?
 Panditji  also  unfortunately  has  never
 cared  to  see  that  there  is  no  delay  in
 things  done  as  expected.

 The  time  has  now  come  to  see  that
 the  classification  of  the  three  cate-
 gories  of  industries  which  it  has  been
 admitted  was  not  rigid,  75  changed
 taking  stpck  of  the  present  situation.
 It  38  high  time  new  to  see  that  the
 disparities  in  income  and  wealth  are
 reduced,  private  monopolies  and  ‘the
 concentration  of  economic  power  in
 different  fields  in  the  hands  of  small
 numbers  of  individuals  is  prevented

 Government  has  taken  a  right  step
 to  put  ceilmgs  on  agricultural  incomes
 by  having  ceilings  on  land  holdings,
 and  also  by  trying  to  implement  the
 experiment  of  co-operative  farming
 which  is  going  to  be  beneficial  to  the
 agriculturists  if  properly  implement-
 ed.  Even  the  hon.  Member  who  pre-
 ceded  me  has  stressed  this  point.  At
 the  same  time,  Government  wil]  have
 to  see  that  there  is  ceiling  put  on
 urban  incomes

 An  effcrt  was  made  by  some  of  the
 Members  of  the  Congress  in  the
 Nagpur  session  also.  A  written  memo-
 randum  was  also  presented  that  there
 should  be  a  ceiling  on  urban  incomes,
 but  it  was  not  cared  for.

 What  effect  will  this  create  among
 the  agriculturists  who  form  the  bulk
 of  the  soc.ety?  They  will  say  that
 Government  dces  not  care  at  all  for
 the  agriculturists,  and  has  a  partisan
 attitude  towards  the  moneyed  people,
 the  capitalists.  What  makes  them  so
 cannot  be  expected  to  be  told  here.

 The  ceiling  on  urban  incomes  can  be
 had  by  socialising  the  basic  and  key
 industries  and  decentralisation  of
 industries  and  giving  §  incentives  to
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 cq-operatives  in  this  sector  also.  Some
 of  the  problems  that  unplanned
 urbanisation  tends  to  create  will  be
 avoided  by  the  establishment  of  smal}
 centres  of  industrial  production  all
 over  the  country.  No  doubt,  a  start
 has  been  made,  but  it  is  quite
 negligible.

 In  a  pamphlet  that  has  been  recent-
 ly  published  and  circulated  by  the
 National  Small  Industries  Corporation,
 the  hon.  Minister  Shri  Manubhai  Shaa
 in  his  Foreword  says:

 “An  impression  still  persists  in
 certain  quarters  that  m  order  to
 develop  a  country  industrially,
 only  the  large-scale  industries
 need  be  encouraged  Examples
 on  the  other  in  highly  industrially
 developed  countries  like  the
 U.S  A.,  Japan  and  China  clearly
 show  that  the  smal]  mdustries
 have  also  a  very  significant  and
 important  role  to  play  in  the
 national  economy  of  a  country.”

 I  do  appreciate  his  views  and  I  expect
 that  he  tries  his  level  best  to  bring
 this  into  actual  practice

 He  adds

 “for  instance,  in  the  USA,  90
 per  cent.  of  the  manufacturing
 establishments  employ  less  than
 00  persons  (mostly  less  than  50)
 Similarly,  about  40  per  cent  of
 the,workers  in  Japan  are  employ-~
 ed  in  small  establishments  with  a
 total  workers  strength  of  less
 than  30  each,  and  these  small  ts
 are  responsible  for  about  25  per
 cent.  of  the  total  national  output
 in  value  This  has  been  possible
 on  account  of  a  pattern  cf  inter-
 dependence  under  which  the  small
 units  in  those  countries  primarily
 function.”

 Are  we  serious  about  trying  this
 experiment  here?

 After  the  completion  of  the  Second
 Plan,  if  the  projects  that  are  in  hand
 are  completed  according  to  schedule,
 we  will  have  ample  electric  power,
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 we  will  have  diesel  engines.  What
 use  are  we  going  to  make  of  this
 power?  This  power  can  be  used  only
 if  there  are  decentralised  units  of  pro-
 duction,  and,  therefore,  ६  will  urge

 the  hon  Minister  and  request
 A ag  to  take  this  thing  seriously.

 In  spite  of  the  fact  that  our  Prime
 Monster  has  once  said  that  he  will
 not  allow  the  private  sector  to  go
 against  the  progress  of  the  public  sec-
 tor,  the  private  sector  has  always  tried
 successfully,  by  ite  constant  and
 vigorous  propaganda,  to  give  shape  to
 things  according  to  its  whims  and
 wishes  In  a  pamphlet  entitled  Amber
 can  fill  the  gap,  no  less  a  person  than
 Shri  V  L  Mehta  has  remarked:

 “It  is  not  only  the  crowds  in  the
 streets  who  shout  slogans”

 (Their  slogans  are  not  cared  for,  they
 are  not  heard)

 “For  the  past  several  months,
 we  have  had  dinned  into  our  ears
 the  cries  of  ‘Industrialise  or
 perish’,  and  ‘produce  or  perish’.
 the  slogans  emanating

 —the  slogans  emanating  not  from  the
 mouths  of  Communists,  Socialists  or
 any  other  party  people  or  the  average
 man—

 “  from  the  representatives
 of  the  most  well  organised  indus-
 tries  mm  the  country  Persons  mn
 charge  of  these  have  reached  the
 highest  income-tax  slabs,  but  they
 are  not  content  with  freedom  of
 enterprise  guaranteed  and  with
 credit  and  other  facilities  vouch-
 safed  by  the  State  ”

 “They  expect  incomes  to  soar  to
 still  greater  heights,  so  that  they
 can  compare  themselves  to  those
 belonging  to  similar  categories  in
 &  country  like  the  United  States
 of  America.”

 Member  must  conclude  now.

 ह... क  Jashay:  I  am  the  only  Member
 speaking  from  my  Party.
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 Mr,  Deputy-Speaker:  How  much
 more  time  would  he  expect?

 Shri  Jadhav:  Bt.  manutes  more
 Mr.  Deputy-Speaker:  That  would

 not  be  posmble.  After  20  minutes,  I
 have  rung  the  bell  He  can  have  hve
 more  minutes.

 Shri  Jadhav:  I  will  try  to  conclude
 as  quickly  as  possible,

 The  growth  of  production,  which  2s
 claimed  by  industrial  interests  as  their
 single  contribution  to  national  pro-
 gress,  has  not  only  not  reduced  an-
 parities  but  has  accentuated  them.
 Despite  the  rise  in  the  national  income,
 it  has  been  found  that  expenditure  on
 consumer  goods  has  not  risen  corres-
 pondingly

 Now,  I  will  deal  with  the  textile
 industry,  covering  all  the  aspects  of
 the  different  sectors  of  this  industry. In  the  Report  of  the  Second  Five  Year
 Plan  for  khadi  and  village  industries, in  the  allocation  of  production  accord-
 ing  to  Table  No,  ,  the  position  in  re-
 gard  to  the  various  sectors  will  be  as
 follows  For  the  cotton  mill  sector,
 5,000  milhon  yards  of  cloth  were  allu-
 cated  Afterwards,  it  has  been  chang-
 ed  For  the  purpose  of  export  of  fine
 varieties  of  cloth,  we  have  given  them
 an  additional  quota  For  the  hand-
 loom  industry,  nearly  2,300  muluon
 yards  were  granted.  Then  we  have
 50  millon  yards  of  traditional  kuads
 and  then  1,500,  millon  yards  of  Ambar
 Charkha  khadi.

 In  the  annual  progression  of  pro-
 duction  by  sectors  in  Table  I,  in
 ‘1956-59,  the  position  ought  to  have
 been  like  this:  For  mills,  it  ought  to
 wave  peen  9,005  millon  yards  Bu

 the  production  has  gone  down  ne
 wull  sector  has  not  cared  to  motu
 automatic  looms  which  were  sanctiun-
 ed  God  knows  why  they  have  not
 amstalled  them.  Then  there  is  the
 powerloom  sector,  which  is  the  most
 neglected  sector.  Just  now  the  hon.
 Member  who  preceded  me  told  the
 House  that  the  powerloom  sector  is
 coming  against  the  progress  of  the
 bandloom  sector.  This  is  really  a
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 wonder.  The  mill  sector  which  has
 killed  all  the  other  sectors,  s  act
 Jooked  into  because  the  capitalists  are
 there  who  can  contribute  big  purses
 to  the  ruling  party.  The  other  sectors
 are  not  looked  into;  they  are  neglect-
 ed.  In  the  powerloom  sector,  there
 are  so  many  people  who  have  got
 individual  powerlooms  and  there  are
 co-operatives.  They  are  being  criti-
 cised.  Even  in  a  pamphlet  The  Voice
 of  the  Handloom  by  Shri  Somappa,  he
 says:

 “Our  greatest  rival  is  the
 powerloom”.

 This  is  really  a  wonder.

 In  the  handloom  sector,  the  figure
 ought  to  have  been  2,025  million
 yards  in  1958-59.  What  progress  has
 been  achieved?  The  hon.  Member
 said  just  now  that  the  progress  has
 been  satisfactory.  But  what  was
 expected  by  us  in  this  year?  It  was
 expected  that  2,025  million  yards
 ought  to  have  been  produced  in  the
 handloom  sector.

 An  Hon.  Member:  At  the  end  of  five
 years,

 Shri  Jadhav:  It  is  in  958-59—
 annual  progression  of  production  by
 the  various  sectors.

 What  about  our  Ambar  Charkha?
 What  was  expected  upto  the  end  of
 1960-61?  We  expected  i,500  million
 yards  of  Ambar  charkha  khadi.  What
 sort  of  progress  is  this?  I  think  it  is
 nothing  but  Irish  promotion.

 The  Minister  of  Indostry  (Shri
 Manubhai  Shah):  I  do  not  want  to
 interrupt  the  hon.  Member,  but  he  72
 adding  one  zero.  450  million  was  the
 target  at  the  beginning  of  the  scheme.
 It  has  been  revised  afterwards  to  60
 million  yards.  It  was  50  million
 yards,  not  1,500  million  yards.  It  has
 been  revised  after  practical  experience
 to  60  million  yards
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 Shri  Jadhav:  Thank  you,  I  expect-
 ed  that  there  would  be  a  revision  of
 these  things.

 that  these  miljs  are  taken  over  by  the
 Government  and  run  in  the  public
 sector.  The  argument  will  be  put  for-
 ward  that  there  are  not  competent
 persons  to  manage  these  mills.  I  will
 ask  the  Ministry  to  employ  the  very
 persons  who  were  managing  these
 mills,  When  they  say  that  they  are
 coming  forward  to  implement  the  Plan
 and  they  are  there  to  see  that  the
 Plan  is  successful,  let  them  come  for~-
 ward  and  manage  these  mills,  Why
 are  We  afraid?  By  and  by,  we  must
 see  that  either  the  mills  are  national-
 ised  or  the  quota  allotted  to  them  is
 redistributed  among  the  handloom  and
 powerloom  sectors.

 Now,  I  want  to  say  something  about
 fertilisers.  Our  total  demand  in
 1959-60  is  expected  to  be—I  had  asked
 an  unstarred  question  No.  505  which
 was  replied  on  9th  February,  959-—
 to  the  tune  of  20,18,000  tons  while  the
 production  from  indigenous  sources  is
 estimated  at  7,78,000  tons.  In  ‘1957-58,
 only  4,51,940  tons  were  imported.
 There  will  be  a  total  deficit  of  nearly
 8-9  lakh  tons.  Efforts  should  be  made
 to  see  that  there  is  more  production
 by  setting  up  more  factories,

 There  are  some  other  cut  motions
 to  which  I  wanted  to  refer,  but  as
 time  is  short,  I  am  not  dealing  with
 them.  ३  am  thankful  to  you  for
 giving  me  this  opportunity.

 5°29  hrs.
 PETITIONS

 Excise  DUTY  ON  OIL  PRODUCED  BY  Porro
 (woopen)  CHEKKUs

 Shri  BR.  0.  Majhi  (Mayurbhanj—
 Reserved—Sch.  Tribes):  I  beg  to  pre-
 sent  a  petition  signed  by  three  peti-
 tioners  regarding  excise  duty  on  oil
 produced  by  Pinto  (wooden)  Chekikus.
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 EEXcIse  DUTY  OM  VEGETABLE  SNON-ESSEN-
 TIAL  OILS

 Ghri  B.C.  Majhi:  I  beg’  to  present
 a  petition  signed  by  a  petitioner
 regarding  excise  duty  on  vegetable
 g@on-essential  oils.

 ——
 DEMANDS  FOR  GRANTS:  contd.

 Ministry  or  ComMERCE  AND  INDUS-
 tTRY—contd,

 Shrimati  Mafida  Ahmed  (Jorhat):
 Sir,  I  beg  to  say  at  the  outset  that  I
 am  neither  going  to  comprehensively
 review  the  annual  report  of  the  Min-
 istry  of  Commerce  and  Industry  nor
 searchingly  scrutinise  their  Demands.
 I  shall  merely  submit  some  humble
 observations  on  a  few  activities  of  this
 Ministry.  There  can  be  no  two
 opinions  in  this  House  that  this  Min-~
 istry  has  played  an  effective  role  in
 implementing  the  avowed  policy  of
 the  Government  of  India  in  diverse
 economic  spheres.  The  annual  report
 shows  that  despite  many  difficulties
 and  shortage  of  foreign  exchange  the
 Ministry  of  Commerce  and  Industry
 bas  made  all-round  efforts  to  better
 the  industrial  output  and  instal  new
 lines  of  production  in  many  industries.
 It  is  a  matter  of  genuine  pleasure  for
 me,  and  I  believe  that  other  hon.
 Members  of  this  House  will  join  with
 me  in  congratulating  the  Ministry  for
 its  endeavour  to  change  the  industrial
 face  of  India.  Leaving  aside  the  big
 cities,  the  small  towns  and  even  vil-
 lages  are  today  humming  with  indus-
 trial  activity  and  millions  of  hands,
 formerly  unemployed  oor  under-
 employed,  are  now  engaged  on  gainful
 employment.  The  Ministry  through  a
 large  number  of  governmental  and
 semi-governmental  bodies  has  finan-
 clally  and  technically  assisted  the
 small  entrepreneurs  to  acquire  a  new
 status  of  life.  In  a  period  of  seven
 years  only  (seven  years  of  the  Plan
 period),  India  has  aequired  pride  of
 place  on  the  industrial  map  of  the
 world  and  it  is,  if  I  may  say  so,  not  a
 small  achievement  considering  that
 the  country  has  emerged  from  a  war-
 ...+.  economy  and  set-backs  of  geagra-
 phical  partitions.
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 First  of  all,  I  would  like  to  say  a
 few  words  about  the  handloom  indus-
 try  which  has  been  aptly  described  as
 the  jewel  of  our  cottage  industries.
 This  heraditary  cottage  industry
 is  playmg  a  significant  role  in  our
 rural  economy.  It  is  providing  direct
 employment  to  75  lakhs  of  persons  who
 work  on  some  25  lakh  handlooms
 spread  all  over  the  country.  The
 handioom  industry  has  come  to  stay
 and  we  can  confidently  hope  that  in
 the  near  future  3६  will  provide  gainful
 employment  to  more  and  more  persons.
 Here  I  wish  to  say  something  about
 the  quality,  designs  and  colour  sche-
 mes  of  the  handloom  fabrics.  I
 understand  that  fashion  experts  of
 some  foreign  countr  es,  where  we  are
 interested  in  exporting  our  handloom
 fabrics,  believe  that  the  quality,
 designs  and  colour-schemes  will  not
 have  a  wide  appeal  and  popularity  in
 those  countries.  For  instance,  we  in
 this  country  like  bold,  red,  green  and
 blue  colours,  but  in  Paris,  New  York
 and  other  fashion  centres  the  designers
 and  customers  like  faint,  gentle
 colours.  So,  I  would  like  the  Minister
 to  look  into  this  aspect  of  the  hand-
 loom  industry  so  that  just  by  over-
 sight  we  do  not  lose  foreign  markets
 for  our  handloom  products  when  pro-
 duction  is  rapidly  increasing.  I  am
 happy  to  see  that  this  Ministry  and
 all  the  State  Governments  have  set  up
 a  chain  of  emporia  within  the  country
 and  a  few  important  centres  abroad
 where  specimen  of  the  Indian  handi-
 crafts  are  displayed  on  a  permanent
 basis.  Assam  which  has  the  unique
 privilege  of  being  the  premier  State
 of  India  so  far  as  non-mulberry  silk
 is  concerned  has  some  exquisite  tradi-
 tional  handicrafts  such  as  embroidered
 silk  and  cotton  fabrics,  bamboo  and
 cane  articles,  wood  carving,  ete.  But
 T  am  sorry  to  say  that  these  articles
 of  Assam  handicrafts  are  not  exhibit-
 ed  in  the  show  cases  of  the  Central
 Government  emporium  in  the  capital
 and  I  do  hope  that  specimens  of  Assam
 handicrafts  will  have  a  permanent
 corner  in  the  Central  cottage  indus-
 tries  emporium  and  other  displaying
 centres  abroad  in  the  near  future,  The
 Handicrafts  Board  arranged  an  exhi-
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 bition  of  bamboo  articles  in  New  Delhi
 a  few  weeks  back.  I  am  confident  that
 if  the  bamboo  articles  are  adequately
 @isplayed  by  our  emporia,  this  indus-
 try  will  receive  an  impetus  and  the
 manufacturers  a  steady  means  of
 income.

 Now,  Sir,  I  come  to  the  small  scale
 industr.es.  The  Ministry  has  circulat-
 ed  a  brochure  on  the  programme  and
 progress  of  the  small  scale  industries
 in  the  country.  It  gives  a  list  of  27
 schemes,  a  great  majority  of  which  ere
 already  being  worked  out  and  the  rest
 are  to  be  started  soon.  I  find  that  the
 list  includes  various  kinds  of  tools  and
 equipment  and  consumer  goods.  But
 I  am  surprised  to  note  that  in  the  list

 there  is  no  mention  of  tools  and  imple-
 ments  which  the  tea  plantations  need
 very  badly.  Obviously,  if  the  Govern-
 ment  of  India  would  not  encourage
 the  manufacture  of  tea  plantation
 implements  within  the  country,  they
 will  have  to  be  purchased  outside  India
 and  that  would  mean  a  strain  on  our
 foreign  exchange.  I  shall,  therefore,
 request  the  hon.  Minister  to  give  a
 thought  to  this  essential  item  and
 include  it  m  the  list  of  small  scale
 industries.  This  small  industry  for
 manufacturing  tea  tools  should  be
 extended  all  the  aid  which  the  Gov-
 ernment  normally  give  to  other  indus-
 tries  of  similar  type.  In  Assam,  the
 Co-operative  Industries  of  Karanga,
 which  is  within  my  constituency,  are
 for  the  last  few  years  manufacturing
 some  tools  needed  by  tea  plantation.
 But  the  rate  of  production  and  the
 variety  of  tools  are  limited  and  the
 work  on  the  whole  ig  handicapped
 because  of  want  of  power,  financial
 aid,  marketing  information  and
 marketing  facilities,  Similarly,  there
 are  a  large  number  of  other  small
 industries  in  Assam  which  need  to  be
 revived,  rehabilitated  and  developed.
 The  Ministry  already  has  an  industries
 information  service.  I  wish  to  submit
 that  this  service  is  vitally  important
 for  the  promotion  of  small  scale
 indust#ies  and  it  should  be  fully
 extentied  to  all  parts  of  the  country
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 including  Assam  so  that  the  energies.
 ९१  smal]  entrepreneurs  are  usefully
 and  gainfully  channelised.

 The  bcycle  has  been  found  to  be  a
 Quick  and  cheap  means  of  transport,
 darticularly  in  rural  areas  where  the
 dYeople  are  rendered  immobile  in  the
 Absence  of  a  handy  means  of  trans-
 dort.  I  am  happy  to  note  that  this
 industry  has  made  good  progress  and
 the  increasing  internal  demand  for
 bicycles  38  being  met.  I  should  like
 to  tell  the  hon.  Minister  that  the
 bicycle  hag  not  yet  found  its  way  to
 Assam  where  I  feel  it  18  an  imperative
 hecessity.  Either  the  manufacturers
 of  bicycles  should  make  their  products:
 available  in  Assam  at  prices  prevail-

 ‘ng  in  other  parts  of  {india  or  the
 Government  of  India  should  encourage
 Some  local  people  there  to  start  the
 ‘nanufacture  of  bicycles  and  spare
 barts.  It  will  provide  employment  to

 people
 and  a  cheap  means  of  transport

 the  student  community,  the  office-
 goers  and  the  peasantry  at  large.

 Though  I  fully  endorse  the  Govern-
 Inent’s  policy  in  setting  up  drugs  and
 nllied  pharmaceutical  industries  and
 restricting  the  import  of  medicines,
 yet  I  am  to  say  that  I  find  the  restnic-
 tion  on  the  import  of  medicine  has
 become  so  wide  that  certain  essential
 medicines  which  are  not  being  indi-
 genously  produced  or  whose  indige-
 nous  equivalents  are  poor  have  been
 excluded;  and  in  consequence,  some  of
 these  essential  medicines  have  now
 been  stocked  away  by  the  agents  of
 foreign  medicines  and  are  sold  at
 fantastic  prices  by  the  unscrupulous
 dealers  without  any  cash  memo.  The
 restriction  in  import  of  medicine  is
 severely  affecting  the  victims  of  cer
 tain  diseases.  So,  I  would  request  the
 Government  for  some  relaxations  in
 the  import  machinery  so  far  as  essen-
 tial  medicines,  X-ray  plates,  surgical
 instruments  and  certain  baby  foods
 are  concerned.  I  am  to  regretfully
 say  that  the  indigenous  production  of
 drugs  is  not  adequate  and  its  quality
 is  poor.  We  hear  80  many  compizints
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 about  the  inferiority  of  penicillin
 focally  produced.  Sir,  I  was  shocked
 to  learn  about  one  specific  instance
 from  a  medical  personnel  in  Assam.  He
 disclosed  that  to  his  utter  surprise  he
 found  flour  in  a  penicillin  phial.  I
 would  like  to  draw  the  special  atten-
 thon  of  the  hon.  Minister  to  this  matter
 and  request  him  to  probe  into  this
 lamentable  affair.

 Lastly,  I  have  a  suggestion  to  offer
 to  the  Ministry  of  Commerce  and
 Industry.  It  is  about  the  commemora-
 five  stamps.  During  the  last  few
 years  commemorative  stamps  have
 been  issued  about  some  of  our  achieve.
 ments.  India  has  become  self-suffi-
 cient  um  some  light  engineering  and
 other  industries.  Let  us  have  a  series
 of  commemoretive  stamps  on  them.
 In  this  context,  I  want  to  mention  tea
 and  jute,  the  principal  foreign
 exchange  earners  of  the  country.  The
 facsimile  of  the  tea  leaves  and  jute
 plants  on  our  foreign  mailg  will  no
 doubt  be  an  effective  means  for  wide
 publicity  which  would  incidentally
 promote  our  exports.  The  Munistry
 should  take  up  this  matter  with  the
 Ministry  of  Transport  and  Communi-
 cations.

 Finally,  Sir,  I  am  to  say  that  when
 on  the  one  hand  we  rejoice  to  see  the
 glorious  map  of  Industrial  India,  on
 the  other  hand  we  the  people  of  Assam
 are  very  much  disappomted  at  the
 go-slow  policy  of  the  Government  of
 India  in  industrialismg  that  eastern-
 most  part  of  the  country.  It  is  indeed
 a  great  pity,  that  not  a  single  indus-
 trial  project  has  been  set  up  in  Assam
 so  far,  when  other  sister  States  like
 Madhya  Pradesh  and  Orissa  are
 marching  towards  a  bright  and  pros-
 perous  future  with  huge  industrial
 projects.

 The  strange  thing,  the  painful  thing
 is  that  when  Assam’s  natural  resource:

 hitherto  tmexploited,  which  will  go  a
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 long  way  in  ameliorating  the  economic
 condition  of  the  people.  We  are  look-
 ing  forward  to  that  day  when  Assam
 will  be  able  to  take  her  rightful  place
 with  the  other  sister  States  of  India
 and  to  contribute  worthy  contributions
 towards  strengthening  the  national
 economy.

 With  these  words,  Sir,  I  support  the
 Demands  of  this  Ministry.

 Shri  Kuttikrishnan  Nair  (Kozhi-
 kode):  Mr.  Deputy-Speaker,  Sir,  I
 speak  in  support  of  the  Demands
 relating  to  this  Mmistry.  In  doing  so,
 I  express  the  sentiments  of  the  people
 of  India  about  the  success  in  our
 achievements  in  the  industrial  sphere.
 In  this  sphere,  Sir,  we  have  been  very
 fortunate,  and  our  policy  is  mainly
 responsible  for  the  success  in  this
 sphere.

 We  have  a  co-ordinated  policy,  a
 policy  that  will  start  in  the  way  of
 construction  of  a  country  through
 democratic  methods.  The  private  sec-
 tor  and  the  public  sector  are  given
 due  prominence,  and  the  policy  is  such
 that  no  other  practical  methods  could
 be  found  in  implementing  the  indus-
 trial  achievement  of  our  country.
 With  these  words,  Sir,  I  wish  to  sup-
 port  the  Demands.

 At  the  same  time,  we  are  now  con-
 sidering  the  shaping  of  the  Third
 Plan,  so  much  so  it  may  be  in  place
 if  I  place  certain  suggestions  regard-
 ing  my  State.  I  belong  to  Kerala,  to
 the  northern  portion  of  Kerala  which
 was  previously  part  of  Madras,  While
 we  were  with  Madras  we  were  prac-
 tically  neglected.  It  has  been  our
 fate  after  the  formation  of  the  Kerala
 State,  that  we  have  been  neglected
 hopelessly.

 Sir,  considering  the  density  of
 population  in  Kerale,  you  will  find
 that  it  comes  to  907  while  the  all-India
 basis  ig  only  ‘$12.  As  to  wunemploy-
 ment,  the  employment

 sons.  cated  twnemployment  in
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 Kerala  is  a  peculiar  thing,  and  I  need
 not  stress  upon  that  point.  Under-
 employment  in  Kerala  is  more  than
 in  the  rest  of  India.  The  agricultural
 labour  ig  3  per  cent  of  the  popula-
 tion  in  India,  while  it  is  द्1  per  cent
 in  Kerala.  If  we  scrutinise  the  exist-
 ing  condition  of  industry  we  will
 find  that  it  is  very  backward  in
 industrial  progress.  There  are  under
 the  Factories  Act  349  factories  with
 ‘1,21,747  workers.  The  average  works
 out  to  90  workers  per  factory.  If  you
 look  at  the  set-up  of  industrial
 ‘workers,  you  will  be  surprised  to  find
 that  out  of  the  industrial  workers
 3e2  per  cent  are  working  in  cashew
 factories,  only  149  per  cent  in  textile
 mills,  i°8  per  cent  in  coir  industry
 and  8°8  per  cent  in  bricks  and  tiles.
 ‘Cashew  industry  and  bricks  and  tiles
 industry  are  seasonal.  The  industrial
 backwardness  of  the  State  can,  there-
 fore,  be  very  well  realised.

 Sir,  I  welcome  the  industrial  policy
 of  the  Government  of  India,  which
 stresses  that  regional  development  is
 necessary.  As  such,  Sir,  I  think  it  will
 not  be  out  of  place  if  I  say  that  the
 northern  portion  of  Kerala  which  has
 “been  neglected  consistently  will  be
 looked  into  when  the  Third  Pian  is
 ‘finalised.

 The  Government  of  India  granted
 during  the  Second  Plan  period  four
 units  for  manufacture  of  cycles  to
 Kerala  State,  but  it  has  been  our  mis-
 fortune  that  all  the  four  units  were
 combined  by  the  Kerala  Government
 into  one  and  that  too  was  located  in
 the  industrially  developed  Trivan-
 drum.  I  point  out  this  because,  when
 the  rest  of  India  is  prospering  because
 of  the  industrial  policy  of  the  Govern-
 ment  of  India,  it  will  be  cruel  if  we,
 a  portion  of  the  northern  part  of
 Kerala,  suffer  because  of  neglect  both
 at  the  hands  of  the  State  Government
 and  at  the  hands  of  the  Centre.

 Sir,  there  is  scope  for  a  paper  mill
 45  Nilambur.  25  per  cent  of  the  area
 is  forest.  Moreover  there  is  available
 ‘all  the  material  necessary.  Water  is
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 there  in  plenty,  So  also  electricity.  I
 would  suggest  that  the  prospect  of
 establishing  a  paper  mill  in  the
 Nilambur  area  is  very  bright.

 The  Minister  of  Industry  (Shri
 Manubhai  Shah):  Sir,  without  mean-
 ing  to  interrupt  the  hon.  Member,  I
 would  say,  as  the  House  is  aware,  a
 big  paper  factory  and  a  pulp  factory
 has  already  been  designed  based  on
 the  Nilambur  forest  resqurces.

 Shri  Kuttikrishnan  Nair:  It  was  in
 respect  of  a  private  concern.  But  I
 am  efraid,  because  of  an  agreement
 which  has  been  under  fire  as  the  inter-
 est  of  the  workers  was  disregarded,
 that  may  not  fructify.  I  appeal  that
 a  Government  factory  may  be  taken
 up  and  established  there.  You  may
 remember  that  in  respect  of  Rubber
 production,  Kerala  has  contributed
 ninety-nine  per  cent  of  the  output.
 There  are  sixty-one  factories.  There
 are  268  workers.  There  are  in  all
 three  and  a  half  lakhs  of  workers  in
 all  the  rubber  plantations.  If  proper
 facilities  are  afforded  it  will  be  of
 very  great  help  in  the  promotion  of
 this  industry.

 I  would  like  to  stress  about  the  need
 for  setting  up  another  factory  for
 lemon  grass  oil.  Kerala  has  the
 monopoly  of  this  particular  item.  It
 is  a  peculiar  product  of  Kerala.  We
 will  be  earning  good  foreign  exchange
 by  the  export  of  this  item.

 I  think  it  will  not  be  out  of  place
 if  I  make  a  reference  to  the  second
 Ship-building  yard  at  Cochin.  The
 Expert  Committee  has  accepted  that
 Cochin  is  the  best  place.  We  find  a
 lot  of  propaganda  going  on  that  it  may
 be  shifted  from  there.  The  Chief
 Minister  wrote  to  the  Members  of
 Parliament  belonging  to  all  parties
 saying  that  the  Centre  is  going  to
 ehange  it  and  we  have  to  be  alerted.  ,
 So,  I  am  sure  that  this  Government
 will  give  due  consideration  to  this
 matter  and  that  they  will  be  doing
 their  best  and  the  just  thing.
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 Coming  to  export  commodities,  I
 would  like  to  refer  to  black  pepper.
 We  were  earning  a  lot  of  {oreign
 exchange  because  of  export  of  this
 commodity.  Now  the  prices  have  gone
 down.  There  is  ample  scope  for  the
 development  of  export  of  pepper.  In
 ‘1958-54,  about  12,661  tons  were  export,
 ed.  In  1954-56,  ‘18,691  tons  were
 exported.  In  1955-56  approximately
 an  equal  quentity  was  exported.  We
 980९  got  new  markets  in  U.S.S.R.  and
 Italy,  and  this  should  be  taken
 advantage  of.  We  find  that  the  market
 which  was  speculative  has  now  settled
 down.  We  should  take  advantage  of
 the  new  markets  where  black  pepper
 is  in  great  demand.

 The  same  is  the  case  with  cardamom
 and  ginger.  For  looking  after  export
 promotion  of  these  commodities  there
 should  be  a  Spices  Board.  The  success
 of  this  Ministry  is  due  to  the  innume-
 rable  Boards  that  they  have  constitut-
 ed.  The  Coir  industry  has  attained
 some  settled  position  after  the  forma-
 tion  of  the  Coir  Board  in  954  In
 ३954-55,  10,720  एफए,  of  fibres  were
 exported.  In  1955-56  the  figure  is
 18,820  cwt.  So  far  as  yarn  is  con-
 cerned,  in  1954-55,  10,52,055  टफ,  of
 yarn  Was  exported.  In  ‘1955-56  the
 figure  comes  to  0,88,2l  cwt.  Now,  I
 appeal  to  the  hon.  Minister  to  estab-
 lish  a  Spices  Board  so  that  we  could
 improve  export  of  these  commodities.
 If  we  do  that,  India  will  profit  in
 earning  foreign  exchange  to  @  greater
 extent.

 I  would  like  to  refer  to  one  other
 point.  Under  the  Kerala  Agrarian
 Relations  Bill,  pepper  gardens  and
 cashew  gardens  are  treated  as  ordinary
 gardens  and  ceilings  are  fixed.  As  a
 result  of  this,  excess  land  will  have
 to  be  surrendered.  |  would  request
 the  hon.  Minister  to  see  that  no
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 Mr,  Deputy-Speaker:  The  hon.
 Member's  time  is  up,

 Shri  Kauttikrishnan  Nair:  With
 these  words  I  request  the  hon.  Minis-
 ter  to  consider  the  importance  of
 Kerala  in  earning  foreign  exchange
 and  the  request  of  the  people  of
 Kerala.  I  request  also  the  hon.  Min-
 ister  to  see  what  could  be  done  in  this
 direction  while  preparing  the  Third
 Five  Year  Plan.

 Dr,  Krishnaswamy  (Chingleput):
 Mr.  Deputy-Speaker,  Sir,  I  regret
 very  much  that  I  cannot  take  the  same
 rosy  view  of  the  situation  as  some  of
 my  hon.  friends  who  have  preceded
 me  have  done.  The  situation  today
 in  the  field  of  exports  is  extremely
 grave,  and  a  duty  is  cast  on  all  of  us,
 ministerialists  and  non-ministerialists
 alike  to  see  the  situation  as  it  is  and
 not  as  We  would  wish  it  to  be.

 During  the  past  year  or  two,  certain
 steps  have  been  taken  to  improve  the
 export  position.  But  it  38  clear  that
 they  had  not  been  sufficient.  Indeed,
 in  a  few  cases,  these  measures  have
 had  the  opposite  effect.  Since  August
 ‘1958,  I  think,  if  my  memory  serv:
 me  aright,  restrictions  on  exports  of
 two  hundred  commodities  have  been
 removed,  quotas  have  been  liberalised.
 Hefty  excise  duties  on  many  articles
 have  been  levied  making  the  domestic
 market  unprofitable.  Notwithstanding
 all  these  steps  our  exports  have  not
 jumped  up.  What  is  the  explanation,
 Sir?  Some  of  my  friends,  both  here
 and  outside,  have  pointed  out  that  it
 is  necessary  to  reduce  excise  duties  in
 order  that  the  trade  might  improve.  I
 only  want  to  point  out  that  a  mere
 feduction  in  excise  duty  will  not
 improve  our  position  in  the  export
 market,  What  is  wrong  with  our
 textile  units  is  that  they  are  outmoded
 and  have  ceased  to  be  competitive
 altogether.  We  have  succeeded  in
 making  the  domestic  market  unprofit-
 able  without  improving  the  competitive
 position  af  the  textile  units  abroad.
 The  textile  units  can  achieve  com-
 petitive  position  only  ‘if  we  adopt
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 more  rationalised  methods  of  pro-
 duction,  of  purchase  and  of  employ-
 ment.  Seven  years  ago,  the  working
 committee  on  textile  industry  made
 suggestions  for  improvement  and  if
 there  are  yet  difficulties,  it  is  because
 we  have  not  been  able  to  implement  a
 large  number  of  their  recommenda-
 tions  of  that  Committee.  What  is
 lacking  today  is  not  lack  of  know-
 ledge  but  lack  of  will-power  to
 execute  the  proper  policies  in  order
 that  we  might  achieve  the  maximum
 desirable  result.  We  talk  of  the
 dynamics  cf  the  economy.  But  there
 bas  been  no  such  thing  as  a  moving
 power  to  face  up  with  the  conse-
 quences  of  the  new  demands  that  are
 made  on  us.  Quite  apart  from  the
 current  strains  on  our  balance  of  pay-
 ments,  one  Has  to  view  promotion  of
 exports  primarily  as  part  of  a  longer-
 term  problem.  Let  us  realise  that  the
 additional  interest  and  repay-
 ment  obligations  which  fall
 fue  from  1960-61  onwards  wil]  require

 a  twenty-five  per  cent  increase  in  our
 exports.  We  are  now  exporting  some-
 where  around  Rs  550  crores  or  there-
 abouts.  A  twenty-five  per  cent
 increase  would,  therefore,  be  a  consi-
 derable  amount.  But,  in  addition,
 Sir,  we  will  need  more  imports
 for  a  lerger  development  plan.

 i6  hrs,

 Of  course  I  realise  that  changes
 have  taken  place  in  our  economy.  My
 hon.  friend  the  Minister  of  Commerce
 and  Industry  has  spoken  frequently
 of  the  import  saving  that  is  bound  to
 occur  in  our  economy.  I  give  credit
 to  the  Ministry  for  those  steps  that
 they  have  taken  in  this  connection,
 but  I  would  like  them  to  have  a  sense
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 production  would  have  to  be  met
 either-from  additional  foreign  ald,  a
 fact  which  deserves  to  be  underlined,
 Or  from  increased  exports.  We  cannot
 console  ourselves  by  the  reflection  that.
 our  national  income  will  increase.
 There  has  been  a  tacit  assumption  on
 the  part  of  certain  statisticians,
 including  my  friend  Professor  Maha-
 lanobis  of  the  Planning  Commission,
 that  if  there  is  an  increase  in  national
 income  there  would  be  an  automatic
 increase  in  exports.  Past  experience
 has  proved  these  statistical  prophets
 to  be  wrong.  An  increase  in  national
 income  does  not  necessarily  lead  to
 an  automatic  increase  in  our  exports.
 Indeed,  the  type  of  increase  in  pro-
 duction  that  has  occurred  in  our
 economy  during  the  past  decade  and
 what  is  taking  place  is  not  by  and
 large  export  orientated.

 For  instance,  increased  production
 of  vanaspati  or  soap  will  normally
 imply  a  reduction  in  the  amount  of
 vegetable  oi]  that  we  have  for  exports.
 Therefore,  the  prime  essential  is  to
 concentrate  on  export  orientated
 industries  and  to  ensure  that
 amport  of  raw  materials
 and  components  are  linked  up  with
 export  performance,  even  in  cases
 where  industries  are  mainly  for
 domestic  consumption.  This  was  done
 in  the  United  Kingdom  immediately
 after  the  war,  the  years  of  hardship,
 as  they  are  termed  by  professional
 economists.  But  in  spite  of  affording
 all  these  incentives,  we  will  still  have
 great  and  formidable  difficulties  to
 surmount.

 Let  us  realise  that  the  integration  of
 Europe  into  a  common  market  is
 likely  to  affect  our  interests  adversely,
 For  one  thing.  we  will  have  to  face  a
 higher  tariff  barrier  in  the  future
 vis-a-vis  the  countries  of  western
 Europe.  For  another,  the  associated
 territories  will  have  an  advantage
 over  us  in  respect  of  many  raw
 materials.  It  may  be  sound  policy  on

 pert  of  our  Government  to  nego-
 tiate  with  these  countries  for  a

 a tion  in  It  may  also  be  in
 interests  of  the  countries  of  Western
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 Burope  to  think  of  a  reduction  of
 tarrfts,
 aig  from  those  countries  would  है...
 ditninished  if  we  could  trade  more
 freely,

 We  do  not  want  to  depend  upon  aid
 if  we  can  trade  with  those  countries
 and  export  more  In  fact,  part  of  the
 great  demand  and  the  need  for  aid
 a@prings  from  the  policies  pursued  by
 mature  countries  The  higher  the
 import  tariffs  in  advanced  countries,
 the  greater  is  the  need  for  aid  for
 primary  producing  countries  This  has
 to  be  stressed,  and  J  am  glad  to  find
 an  inkling  of  this  problem  was  given
 expression  to  in  the  recent  conference
 on  GATT  held  only  about  seven  or
 eight  months  ago  I  wish  the  Minister
 would  give  an  opportunity  to  the
 ‘House  to  have  a  full  and  comprehen-
 sive  debate  on  GATT  which  certainly
 would  help  us  to  clarify  our  stand-
 point  on  some  of  these  issues  Certain-
 lv,  7  would  be  cheaper  from  the
 point  of  view  of  the  conutries  of
 Western  Europe  some  of  whom  have
 been  generous  in  their  aid  if  only
 they  could  think  of  lowering  their
 tariffs  in  respect  of  goods  imported
 into  their  countries  from  India

 Let  me  now  consider  the  position  in
 South  East  Asia  We  have  to  face—
 and  this  358  8  hard  fact  which  will
 have  to  be  faced  b;  the  Government
 though  their  spokesmen  may  not  wish
 to  mention  it—dumpmg  by  China  in
 these  markets  It  only  makes  :t  all
 the  more  imperative  that  we  should
 create  the  climate  of  general  export
 ‘consciousness  In  one  sense,  our  posi-
 tion  is  comparable  to  that  of  the
 United  Kingdom  immediately  after
 the  war  and  to  that  of  Japan  today
 But  m  the  case  of  the  United  King-
 dom,  they  had  trad:tional,  established
 markets  We,  on  the  other  hand,
 ‘have  to  start  from  scratch,  as  it  were,
 and  that  78  what  makes  the  task  more
 arduous

 But  what  is  disturbing  is  that
 ‘export  promotion  is  considered  to  be
 only  one  of  the  aims  of  policy,  there

 ws  little  realisation  of  the  fact  that
 failure  to  increase  our  exports  appre-
 ciably  within  the  next  three  or  four
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 years  will  mean  either  a  grinding  halt
 to  the  process  of  development  or-will
 meke  us  entirely  dependent  on
 resources  from  abroad  Neither
 prospect  is  one  which  can  be  viewed
 with  equanimity

 In  order  to  promote  exports,  there
 are  certain  propositions  of  policy
 which  I  thmk  must  commend  them-
 selves  to  the  Government  and  _  to
 others  who  have  given  thought  to
 this  great  question  Firstly,  xf  exports
 are  to  be  the  primary  aim,  we  cannot
 afford  to  worry  unduly  over  the  con-
 sequences  of  exports  on  internal
 prices  Indeed,  the  ohly  time  for  us
 to  worry  over  internal  prices  would
 be  when  a  rise  in  domestic  prices
 reduces  appremably  the  margm  of
 profits  in  respect  of  exports  It  is  this
 rather  than  a  sensitive  concern  for  the
 consumers  that  should  always  domi-
 nate  our  policy

 Secondly,  9  appropriate  cases  we
 should  even  allow  exports  at  a  loss
 and  make  good  the  loss  by  a  slight
 increase  n  domestic  prices  For
 instance,  there  328  @  good  case  for
 levying  a  kind  of  export  cess  of  about
 one  to  one  and  a  half  per  cent  on  all
 interna!  purchases  of  certain  consumer
 goods  and  even  internationally  traded
 goods  The  proceeds  of  the  cess  can
 be  used  effectively  to  promote  market
 surveys  and  even  cover  losses  arising
 from  exporting  at  competetive  prices

 Thirdly,  our  production  programmes
 in  the  field  of  agriculture  wil)  have
 to  be  more  realistic  My  hon  friends
 are  interested  in  advertising  to  the
 achievements  of  the  Planning  Com-
 mission  I  have  a  different  apprecia-
 tion  of  the  Planning  Commussion’s
 approach  That  reactionary  body—
 with  great  deference  to  my  friends—
 has  not  understood  the  full  implica-
 tion  of  developmental  programmes  in
 our  country  The  second  Plan,  for
 instance,  puts  the  target  for  the  pro
 duction  of  oil-seeds  at  around  seven
 million  tons,  presumably  on  the  basis
 of  lukely  increases  in  domestic  con-
 sumption  and  allowing  for  more  or
 less  the  same  level  of  exports  It
 would  be  demrable,  and  in  the  Social
 interests,  to  increase  our  production
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 of  oil-seeds  not  only  to  cater  to  the
 increased  internal  demand  but  also  to
 caputre  a  larger  share  of  the  expan-
 ding  world  trade  in  oil-seeds.

 I  have  referred  only  to  some
 factors  in  this  situation.  But  I  realise
 that  there  are  other  steps  which  also
 can  be  taken  and  which  would  be
 most  desirable  if  they  are  taken  very
 quickly.  Sometimes  one  wonders
 whether  we  are  going  to  take  steps  in
 time.  And  often  the  steps  are  not
 taken  in  season  and  when  they  are
 taken  they  are  too  late.  Let  us  also
 realise  that  above  all  we  should  not
 delude  ourselves  into  the  belief  that
 by  changing  the  institutional  arrange-
 ments,  or  framework  for  trading,  we
 ean  succeed  in  expanding  trade.

 To  suggest  a  co-operative  frame-
 work  or  a  state  trading  corporation
 may  very  well  be  good  as  8  slogan,
 but  from  the  point  of  view  of  achiev-
 ing  something  the,  result  would  be
 nothing,  if  not  negative.  It  is  a  factor
 which  we  will  have  to  take  into
 account,  What  is  most  important  is
 to  deal  with  the  incentives  towards
 expansion  of  exports,  probably  taking
 into  account  our  present  institutional
 pattern  itself,  and  attempt  to  improve
 on  it  and  to  find  out  how  far  it  should
 be  amended  in  order  to  meet  the
 greater  developmental  needs  of  our
 country.  By  utilising  the  existing
 institutions  and  by  adapting  them  to
 the  needs  of  a  more  dynamic  economy
 by  providing  incentives,  we  can
 achieve  more  and  promote  more
 exports  which  will  furnish  us  with

 -the  wherewithal  to  embark  on  larger
 and  more  rational  regional  develop-
 mental  programmes.

 There  have  been  many  issues  raised
 by  my  hon.  friend,  Shri  Morarka,
 relating  to  State  Trading  Corporation.
 But  as  I  have  pointed  out  to  my  hon.
 friend,  the  Commerce  and  Industry
 Minister,  I  shall  not  speak  on  State
 Trading  Corporation  today  for  an
 excellent  reason.  I  am  awaiting  the
 second  report  of  the  State  Trading
 Corporation  in  another  two  or  three
 days  and  I  do  hope  that  the  hon.
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 Minister,  when  he  presents  this
 report,  in  view  of  the  many  observa-
 tions  that  have  been  made  on  that
 body,  will  give  us  a  full  and  free
 opportunity  for  discussing  the  many
 implications  of  the  State  Trading  Cor-
 poration’s  policy  I  should  not  wish  to
 prejudge  its  achievements,  But  some-
 times,  and  I  say  it  without  wishing
 to  cast  any  reflections  on  that  body,
 the  very  idea  of  having  quotas  has
 helped  the  State  Trading  Corporation
 to  earn  a  certain  amount  of  commis-
 sion  and  probably  add  to  the  cost  of
 exports.  I  am‘  not  going  into  it  at
 any  length  today,  but  I  do  think  that
 the  time  has  come  when  we  should
 review  all  these  policies.  The  State
 Trading  Corporation  is  a  means  to  am
 end  and  not  an  end  in  itself.  Some-
 times  institutions  which  are  started
 acquire  such  a  peculiar  love  for  their
 existence  and  expansion  of  their
 empire  that  the  larger  interests  of  the
 country  are  forgotten  or  possibly
 ignored.

 There  are  other  issues  relating  to
 regiona]  development.  But  as  the
 time  is  short,  I  cannot  possibly  go
 into  it.  One  thing  I  wish  to  explain
 to  my  hon.  friend,  Shri  Manubhai
 Shah.  This  argument  of  efficiency  that
 has  been  trotted  out  too  often  is
 something  which  can  be  over-worked.
 We  know  what  this  efficiency  means.
 If  he  wants  to  know  what  the  econo-
 mic  arguments  and  the  justification
 for  different  types  of  industries  are,
 he  might  brush  up  his  knowledge  of
 history  may  perhaps  do  a_  certain
 amount  of  good.  Indeed,  the  report
 of  the  Economic  Commission  of
 Europe  in  955  has  certain  illumina-
 ting  chapters  on  the  need  for  regional
 development  and  for  the  increase  in
 per  capita  income  being  more  fairly
 shared  between  different  regions.
 Ministers  also  must  find  time,  if  not
 to  read  our  speeches,  at  least  to  read
 such  valuable  documents  and  I  hope
 my  hon,  friend  will  do  so.

 Mr.  Deputy-Speaker:  The  follow-
 ing  are  the  selected  cut  motions  re-
 lating  to  the  Demands  under  the
 Ministry  of  Commerce  and  Industry
 which  will  be  treated  as  having  been
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 moved  subject  to  their  being  admissi-
 ble:-—
 Demand  No.  No.  of  Cut  Motion

 I.  2078
 we  Lin

 of  Policy
 isipproval  of  P

 ie
 2079

 कड
 of

 }

 pproval  of  Policy)
 ३986,  7987,  7988,  2000,  2001,  2002,
 2003,  2028,  2029,  2030,  2034,
 2035,  2036,  2037,  2038,  2039,  2040,
 204

 a  7964  ‘1967
 7969  I  972
 7974५  ‘1989,
 ‘19915

 oe 3996.
 2008,  20II,

 2023, 2075
 203I, 2025,

 2033  2044)
 (2015, ४.  1977s

 2017.
 Paulty  Import  Licensing  Policy
 Shri  Prabhat  Kar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  to  Re.  I”,

 backward

 206

 industrialise
 States

 Shri  Prabhat  Kar:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  to  Re.  1”,

 Failure  of  the  State  Trading  Corpora-
 tion  to  expand  its  activities

 Shri  Prabhat  Kar:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  to  Re.  Le

 Failure  to  explore  world  markets  for
 export  of  Tea

 Shri  Prabhat  Kar:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  to  Re.  1”,

 Failure  to  do  away  with  the  dispari-
 ties  in  levels  of  development  bet-
 ween  different  regions  of  the  coun-
 try.
 Shri  Jadhav:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs.  100”.

 Failure  to
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 Failure  in  preventing  private  mono-
 polies  and  the  concentration  of
 economic  power  in  different  fields
 in  the  hands  of  a  small  number  of
 individuals

 Shri  Jadhav:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs.  100.”

 Failure  to  provide  facilities  to  train
 managerial  staff  for  the  cotton
 textile  sector

 Shri  Jadhav:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs.  i00.”

 Need  for  publicity  in  regional
 languages  and  simlification  of  the-
 metric  system  of  weights

 bri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs.  100."

 Need  to  use  easy  names  in  Hindi.
 instead  of  English  for  the  Metric
 Weights

 Shri  A-sar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs.  100.”

 Administration  of  State  Trading:
 Corporation

 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs.  100.”

 Need  to  give  adequate  and  immediate
 facilities  to  exporters

 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs.  100."
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 Delay  im  granting  licence  to  Bharat
 Electrons  Ltd,  for  manufacture  of
 radio  valves
 Shri  Prabhat  Kar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs  100”

 Working  of  the  Institute  of  Chartered
 Accountants

 Shri  Prabhat  Kar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Mimstry  of  Commerce  and
 Industry’  be  reduced  by  Rs  100”

 Working  of  the  Institute  of  Cost  and
 Works  Accountants

 Shri  Prabhat  Kar:  I  beg  to  move:

 “That  the  demand  under  the
 heag  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs  100"

 Working  of  the  State  Trading  Cor-
 poration

 Shri  Prabhat  Kar:  I  beg  to  move:

 “That  the  demand  under  the
 heaq  ‘Ministry  of  Commerce  and
 Industry’  he  reduced  by  Rs  700  7

 Need  to  explore  the  possibilities  of
 eZPorting  tea  to  markets  other  than
 conventional  markets
 Shri  Prabhat  Kar:  I  beg  to  move’

 “That  the  demand  under  the
 heag  “Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs  100”

 Functioning  of  Small  Scale  Industries
 Board

 Shri  Prabhat  Kar:  I  beg  to.  move:

 “That  the  demand  under  the
 heag  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Bs  100."

 Defects  in  adminestration  of  the
 Compames  Act

 Shri  Prabhat  Kar:  I  beg  to  move:

 “That  the  demand  under  the
 heag  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs.  100.”
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 Management  Alt  India  Handloom  af
 Board

 Shri  Prabhat  Kar:  I  beg  to  moye:

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs.  100."

 Working  of  the  All  India  Handicrase
 Board

 Shri  Prabhat  Kar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs  100."

 Effect  of  total  ban  on  the  wmport  of
 watches

 Shri  Prabhai  Kar:  I  beg  to  moye:

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs  100"

 Land  Custom  policy

 Shri  Prabhat  Kar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Commerce  and
 Industry’  be  reduced  by  Rs  100”

 Failure  to  collect  complete  statistical
 and  other  data  regarding  small
 scale  and  cottage  industries  im  India

 Shri  B.  Das  Gupta:  I  beg  to  Moye:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs  100"

 Reduction  wn  allocation  for  village
 industries

 Shri  B.  Das  Gupta:  l  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  bv
 Rs  00  wo

 Productivity  of  the  village  artisans

 Shri  8.  Das  Gupta:  I  beg  to  Move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100.”
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 Heed  to  give  priority  to  the  develop-
 ment  of  cottage  industries

 @hri a  Des  Gupta;  I  beg  to  move

 “That  the  demand  mnder  the

 Need  to  achieve  sectoral  harmony  by
 adjustment  between  the  price  af
 sndustrial  raw  material  दाप्ठ  those
 of  menufactured  tommod:ties

 Biri a  Das  Gupta:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Industries’  be  reduced  by
 Rs.  100."

 Management  and  production  of  Sindri
 Fertilisers  and  Chemical  Factory
 Shri  B.  Das  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100."

 Need  to  nationalise  all  the  key  indus-
 tries  of  India

 Shri  B.  Das  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100."

 Need  to  reorganise  all  the  existing
 industries  mm  the  public  sector  on
 co-operative  basis  with  the  workers

 Shri  B.  Das  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100."

 Need  to  organise  and  establish  small
 and  cottage  industries  service  insts-
 tutes  m  every  district
 Shri  B.  Das  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100."

 Need  to  organise  and  ensure  the
 marketing  of  the  products  of  cottage
 éndustries

 Bhri  B.  Das  Gupta:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Industries’  be  reduced  by
 Rs,  7067  -

 00°GSD—9

 for  Grants  77658

 Need  to  provide  easy  loan  for  the
 village  artisans

 Shri  B.  Das  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100,"

 Need  to  give  adequate  incentive  and
 impetus  to  shellac  and  cutlery
 industries

 Shri  ह  Das  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100."

 Export  position  of  India
 Shri  B.  Das  Gupta:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100.”

 Failure  to  implement  the  programme
 of  Amber  Charkha

 Shri  Jadhav:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Industries’  be  reduced  by
 Rs.  100.”

 Need  to  set  up  an  Industrial  Estate
 at  Malegaon  in  the  district  of  Nasik,
 Bombay  State

 Shri  Jadhav:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Industries’  be  reduced  by
 Rs.  100.”

 Failure  x  not  providing  facilities  for
 coaczhing  to  the  weavers  to  learn  how
 to  produce  Jartar  and  to  plate  the
 same  by  gold  by  chemical  processes
 or  other  methods

 Shri  Jadhav:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100.”

 Failure  in  not  providing  proper  machi-
 nery  to  check  the  product.on  of  cloth
 by  the  various  mills

 Shri  Jadhav:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Industries’  be  reduced  by
 Rs.  106"
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 Failure  to  provide  adequate  number
 of  powerlooms  to  meet  the  growing
 demand  for  the  same  during  the
 second  plan  period
 Shri  Jadhav:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100.”

 Need  to  nationalise  the  textile  industry
 Shri  Jadhav:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100."

 Pailure  to  readjust  the  quota  for  pro-
 duction  of  cloth  by  warious  sectors
 of  the  cotton  textile  industry
 Shri  Jadhav:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100.”

 Need  to  increase  the  number  of  fer-
 tilizer  factories

 Shri  Jadhav:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100.”

 Fa:lure  to  encourage  the  development
 of  cottage  industries

 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  300."

 Management  of  P.mpri  Penicillin  Fac-
 tory

 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100.”

 Need  to  organise  and  establish  small
 scale  and  cottage  industries  service
 institute  in  every  district

 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100.”
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 Need  to  organise  and  ensure  the  mar~
 keting  of  the  products  of  cottage
 and  small  scale  industries

 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100.”

 Need  to  provide  easy  and  immediate
 loans  and  machinery  to  small  acale
 industries  co-operative  societies
 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100.”

 Need  to  set  up  an  industrial  estate  in
 Ratnagin  District  of  Bombay  State

 Shri  Assar:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Industries’  be'reduced  by
 Rs.  100."

 Need  to  construct  a  paper  mill  in
 Ratnagiri  District  of  Bombay  State

 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100."

 Failure  to  give  adequate  loans  to  द...
 vers  of  Ratnagiri  District  to  replace
 their  old  handiooms

 Shri  Assar:  4  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100.”

 Failure  to  supply  powerlooms  to  पिहक,
 vers’  to-operative  societies  of  Ratna-
 ह. ६  District

 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100."

 Need  for  decentralisation  of  Industries

 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by,
 Res.  100.”
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 Need  to  develop  small  scale  industries
 झ  Ratnagiri  District  of  Bombay  State

 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100."

 Fai'ure  to  include  non-official  member
 in  the  Committee  appointed  for  as-
 sessing  the  progress  of  automobile
 industry
 Shri  Nagi  Reddy:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100.”

 Failure  to  include  in  the  terms  of
 reference  of  the  Commit‘ee  appoint~
 ea  for  automovile  industry,  the
 working  of  these  compinies  and  the
 increase  in  the  prices  of  automobiles

 Shri  Nagi  Reddy:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100."

 Failure  to  plan  for  the  development
 of  wdustnally  backward  States  as
 rezommended  by  the  States  Re-orga-
 nisaiton  Commission

 Shri  Nagi  Reddy:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs,  100."

 Failure  to  help  the  handloom  weavers
 outs.de  the  co-operative  field

 Shri  Nagi  Reddy:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100."

 Failure  to  check  the  increase  in  the
 prices  of  dyes  and  art  silk  yarn  for
 the  handloom  weavers

 Shri  Nagi  Reddy:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100.”
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 Undesirability  of  giving  Ucence  for
 increased  production  of  toilet  and
 Cosmet  ८  goods  by  the  international
 Monopolies  in  India  to  the  detriment
 Of  ind:genous  industry
 Shri  Nagi  Reddy:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100."

 Need  to  provide  more  assistance  for
 ‘mall  scale  industries  in  West  Bengal

 Shri  Prabhat  Kar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100.”

 Failure  to  establish  foundry  in  the
 Rindustan  Machine  Tool  Factory,
 Bongalore
 Sbri  Prabhat  Kar:  4  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100.”

 Working  of  the  Hindustan  Insecticides
 (Pnvate)  Ltd.

 Shri  Prabhat  Kar:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Industries’  be  reduced  by
 Rs,  100.”

 Failure  of  the  National  Small  है.
 tres  Corporation  to  serve  its  pur-
 pose
 Shri  Prabhat  Kar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rg.  100.”

 Working  of  the  National  Instruments
 (Private)  Ltd.,  Calcutta

 Suri  Prabhat  Kar:  I  beg  to  mov2:
 ‘That  the  demand  under  the

 head  ‘Industries’  be  reduced  by
 Ry.  100.”

 Working  of  the  Hindustan  Cables
 (Private)  Ltd.,  West  Bengal

 Shri  Prabhat  Kar:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Industries’  be  reduced  by
 Re,  100"



 33663  Demands

 Failure  to  establish  industrial  unite  in
 the  under-developed  States

 Shri  Prabhat  Kar:  {  beg  to  move:

 “That  the  demand  under  the
 head  ‘Industries’  be  reduced  by
 Rs.  100."

 Expenditure  on  India—988  Exhibition

 ला  के,  Res  Gupta:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Miscellaneous  Departments
 and  Expenditure  under  the  Min-
 istry  of  Commerce  and  Industry’
 be  reduced  by  Rs.  100.”

 Fatlure  to  take  into  aecount  the  local
 needs  of  the  ground-nut  oil  cakes
 while  exporting  the  same

 Shri  Jadhav:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Miscellaneous  Departments
 and  Expenditure  under  the  Min-
 istry  of  Commerce  and  Industry’
 be  reduced  by  Rs.  100.”

 Need  to  give  weightage  to  the  co-
 operatives  of  the  agriculturist  for
 export  of  onions

 Shri  Jadhav:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Miscellaneous  Departments
 and  Expenditure  under  the  Min-
 istry  of  Commerce  and  Industry’
 be  reduced  by  Rs.  100.”

 Need  to  step  up  export  of  groundnut
 oil  cakes

 Shri  Assar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Miscellaneous  Departments
 and  Expenditure  under  the  Min-
 istry  of  Commerce  and  Industry’
 be  reduced  by  Rs.

 Need  ६०  develop  export  of  spices  and
 other  eatables

 Shri  Assar:  I  beg  to  move:

 "That  the  demand  under  the
 head  ‘Miscellaneous  Departments
 and  Expenditure  under  the  Min-
 fatyy  of  Commerce  and  Industry’
 he:  redned  by  Rs.  i00.”
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 Heavy  expenditure  incurred  on  the
 construction  work  of  ‘India  id
 Exhibition
 Shri  Agsar:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Miscellaneous  Departments
 and  Expenditure  under  the  Min-
 istry  of  Commerce  and  Industry’
 be  veduced  by  Ra.  100.”

 Me.  क0०कफाज - छिडका नद:  These  cut
 motions  are  now  before  the  House.

 Shri  Rameshwar  Tantia  (Sikar).
 Mr.  Deputy-Speaker,  Sir,  I  want  to
 speak  on  twbd  commodit.es  which  are
 very  important  for  our  country  as
 foreign  exchange  earners,  viz.,  tea  and
 jute.  Out  of  Rs.  560  crores  which  we
 earn  through  exports,  we  earn  Rs.  237
 crores  by  tea  and  about  Rs.  206  crores
 by  jute.

 About  two  years  ago,  the  tea  indus-
 try,  specially  the  common  tea  whieh
 is  grown  in  Cachar,  Terai  and  Douars
 areas,  was  in  trouble.  Representations
 were  made  to  the  Commerce  and
 Industry  Ministry  ad  I  am  glad  to
 say  that  they  took  immediate  action.
 To  some  extent,  those  gardens  which
 were  in  trouble  were  saved,  but  the
 saving  is  not  enough;  they  are  just
 breathing.

 But  a  new  competition  is  coming
 from  East  Africa,  Indonesia  and  much
 more  from  China.  We  have  to  be
 ready  to  meet  that  competition,
 because  our  cost  of  production  is  so
 high  that  in  the  foreign  markets  the
 buyers  would  not  be  prepared  to  buy
 from  us  at  such  high  cost.  There  are
 five  taxes  levied  on  tea.  Firstly,  when
 it  ig  grown,  there  is  a  rate  tax  of
 one  anna  per  Ib.  Then,  there  is  excise
 duty  and  when  tea  enters  Bengal  for
 export,  there  is  an  entry  tax  of  i  anna
 per  Ib.  Then,  there  is  export
 duty  and  export  cess.  Thus,
 there  are  five  taxes  on  this  industry,
 which  bring  Rs.  140  crores  of  foreign
 exchange,  i.e,  about  one-fourth  of  the
 total  foreign  exchange  earning.

 At  present,  the  tea  price  is  about
 Rs.  i-0-0  per  'b.  of  common  tea.  In
 London,  teas  from  East  Africa  are
 selling  at  about  Bs.  1-148,  while  eur
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 twa,  after  paying  ‘all  these  taxes,  is
 welling  at  about  Hs.  2-6-0  there.  So,
 qux  price  is  ह  annas  more.  Bo,  if  we
 lose  this  market  for  this  very  essen-
 tial  commodity,  it  will  be  very  diffi-
 cult  for  us,  There  are  two  types  of
 tea,  good  tea  and  common  tea.  Ahout-
 the  good  tea  grown  in  Darjeeling  in
 Upper  Assam.  which  only  India  grows,
 there  is  no  difficulty.  But  the  other
 tea,  the  common  tea.  should  be  taken
 eare  of  by  the  Min  stry.  Of  course,  I
 @o  not  blame  the  Ministry;  they  had
 to  make  some  adjustment  with  the
 Finance  Ministry  or  something  like
 that.  I  do  not  know  what  happened,
 but  the  positon  was  so  bad  that  Jast
 year,  all  these  gardens  lost  heavily,
 wih  the  result  that  l]  gardens  are
 eiosed  today  in  Cachar,  throwing
 about  17,000  labourers  out  of  employ-
 ment.

 ‘The  Minister  of  Commerce  (Shri
 Kanungo):  It  was  only  for  45  days—
 the  off  season.

 Shri  Rameshwar  Tantia:  It  may  be
 45  days,  but  that  is  not  a  good  sign.
 It  may  become  300  days.  Why  should
 such  a  key  industry  be  closed?  I
 think  the  Assam  Government  ap-
 proached  the  Central  Government
 that  they  should  be  given  power  to
 take  suitable  action,  if  some  gardens
 are  m'smanaged  or  something  like
 that,  just  as  other  State  Governments
 have  for  dealing  with  textile  mills,  ete.
 If  some  gardens  are  mismanaged  for
 various  reasons,  the  Government
 should  have  power  to  take  them  over
 or  to  take  other  measures  so  that  they
 may  not  be  closed.  Tea  is  the  first  and
 foremost  commod'ty  earning  foreign
 exchange.  But  fertiliser,  which  is  a
 very  necessary  thing  to  be  put  in  the
 tea  gardens,  was  not  given  to  the  tea
 Industry  to  its  full  quota.  This  year
 the  tea  gardens  heve  purchased  at
 High  pfices  the  fertiliser’  which  has
 been  given  to  the

 arg
 for

 agr'cultural  purposes.  I  the
 Gotersiment-wes  approached  regarding

 Bb
 छपा  nothitg  has  been  ‘done  for

 भत  the’  tea  industry  some  ‘Units
 are  making  reasonable  and  good  profits,

 Demands  CHAITRA  28,  88  (SAKA)  for  Grante  =  77666

 but  some  units  are  in  trouble.  ‘So,
 mere  altention  should  be  given  to
 them.  .

 Jute  is  the  next  best  foreign  ex~
 change  earner.  Before  partition,  we
 were  producing  30  lakh  bales  of  jute.
 Our  target  for  the  second  Five  Year
 pian  was  to  make  it  60  lakh  bales.
 But  with  the  extensive  propaganda  of
 the  Food  and  Agriculture  Ministry  and
 because  of  some  cultivators  who  came
 from  Pakistan  side,  who  were  very  effi-
 cent,  our  jute  production  went  up  to  70
 iskh  bales  that  year—about  68  lakh
 ६0  70  lakh—which  is  more  than  our
 terget.  What  happened?  Instead  of
 peing  rewarded  because  they  have

 more,  because  they  have  made
 the  country  self-sufficient,  or  more
 than  self-sufficient,  Government  have
 ignored  their  cause  with  the  result
 that  the  price  came  down  to  such  a
 jow  level  to  which  it  had  never  gone
 jn  the  history  of  the  last  20  years.
 Whereas  the  prices  of  other  daily
 pecessities  like  mustard  oil  and  food-
 grains  have  gone  up,  the  price  of  jute
 fras  gone  down.  Lots  of  representa-
 tions  were  made  to  the  Commerce  and
 Industry  Ministry  during  the  last
 eight  months,  especially  in  October/
 November  when  the  prices  came  down
 so  low,  and  the  Ministry  always  said
 they  will  buy  jute  or  export  jute.  But
 what  has  happened?  After  six  months
 the  same  price  is  prevailing.  At  that
 time  it  was  about  Rs.  21-25  nP.  Today
 it  is  about  Rs.  20.25  nP.  Once  it  went
 up  but  again  it  has  gone  down  to  such
 an  extent.  What  efforts  have  the
 Ministry  made  in  this  d'rection?  I  do
 not  know  what  has  happened.

 An  announcement  was  made  in  this
 House  some  time  ago  that  jute  exports
 will  bée  allowed  to  some  extent,  and
 I  think  some  sales  were  made  to  the
 foreign  countries  after  twelve  years.
 People  were  happy  that  after  twelve
 years  “we  are  in  a  position  to  export
 jute  again”.  But  what  happened?  The
 export  went  down  and  we  could  not

 “meet  our  commitment  for  three
 moiiths.  And  what  hus  been  the  resu't?
 Were  I  am  goitig  to  read  two  letters
 which  are  very  important.
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 {Shri  Rameshwar  Tantia]
 One  letter  says:

 ‘Indian  jute,  It  is  a  good  mess.
 Government  has  acted  un-

 wisely.  Pak  people  are  laughing.
 It  would  have  been  much  better
 if  the  whole  position  would  have
 been  cleared  before  entering  mto
 contracts.  The  confidence  of  buy-
 1... उ  on  this  side  is  lost  in  Indian
 jute  and  it  will  take  a  long  time
 before  the  Indian  Shippers  will
 be  able  to  get  free  orders.  I
 entirely  agree  with  you  that  with
 Duty  @  Rs.  5  a  bale  business  on
 this  side  will  be  impossible  and
 Indian  Jute  wil  be  dearer  than
 Pak  Jute.  The  object  of  the  Indian
 Government  will  not  be  served
 either  as  there  will  be  hardly  any
 export  and/or  foreign  exchange
 earnings.”

 This  is  one  letter.  Another  letter  says
 (and  it  is  from  a  big  European  Com-
 pany):

 “We  do  however  sincerely  trust
 that  the  Indian  authorities  will
 realise  the  seriousness  of  the  posi-
 tion,  and  at  the  same  tme  also
 realise  how  Pakistan  must  be
 laughing  up  their  sleeve  at  the
 inefficiency  of  the  Indian  Autho-~
 rities  at  a  time  when  they  are
 trying  to  compete  with  Pakistan.
 Also  you  must  realise  that  this
 Ambiguous  state  of  affairs  regard-
 ing  the  export  of  Indian  Jute  will
 naturally  prejudice  further  busi-
 ness  Jater  on  in  Indian  Jute,  espe-
 cially  at  a  t  me  when  there  are  no
 delays  in  shipments  whatsoever
 from  Pakistan.”

 Demands

 As  Dr.  Krishnaswami  has  said,  we
 should  even  lift  the  duty.  The  duty
 on  the  export  of  jute  was  imposed
 twelve  years  ago,  at  the  rate  of  Rs.  5
 per  bale  when  India  and  Pakistan  were
 one.  Now  the  position  has  changed.
 Now  it  is  a  time  when  the  Commerce
 end  Industry  M  nistry  is  trying  their
 best,  the  State  Trading  Corporation  is
 trying  thelr  best,  to  push  up  the  ex-
 ports.  At  such  a  time  there  is  no  jus-
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 tification  for  any  export  duty.  We-
 are  selling  sugar  at  Rs.  35  a  maund
 when  ou:  production  cost  is  about
 Rs.  23.  We  are  selling  cement  @Rs.  40
 Per  ton  when  our  production  cost  »
 much  higher.  If  only  we  had  removed
 the  export  duty  on  raw  jute  we  could
 have  eas.ly  got  Rs.  2  crores.  If,  ac-
 cording  to  the  representations  made
 by  the  M.L.As  and  MPs,  the  Govern-
 ment  allowed  the  export  of  two  lakh
 bales—there  is  a  surplus  of  4-5  lakhs
 bales  and  even  the  Indian  Jute  Mi.ls
 have  agreed  that  there  is  a  surplus—
 we  could  have  earned  some  foreign
 exchange.  I  do  not  know  what  the
 difficulties  were  which  stood  in  the
 way  of  doing  this.  It  might  have  been
 from  the  Finance  Ministry,  Because.,

 as  the  Commerce  and  Industry  Minis-
 ter  has  started,  the  duty  and  imposition
 of  duty  rests  with  the  Finance  Minis-
 try.  Here,  on  the  one  side,  we  are
 losing  because  of  the  duty.  On  the
 other  side,  we  are  trying  to  have  more
 foreign  exchange  by  selling  our  com-
 modities  at  50  per  cent  of  the  cost.
 Here  in  the  case  of  jute  we  can  sell
 it  at  a  reasonable  price.  It  would  also
 give  relief  to  the  cultivators.  But,  on
 account  of  a  small  duty  which  was
 imposed  १2  or  8  years  ago,  we  are
 losing  foreign  exchange,  because  we
 cannot  export  jute,  and  the  price  has
 gone  down  with  the  result  that  the
 cultivators  are  suffering,  as  also  the
 traders.  I  do  not  know  whether  it  is
 the  Finance  Ministry  or  obstacles  Min-
 istry;  excuse  me  for  saying  obstac'es
 M  nistry.  The  Commerce  and  Industry
 Ministry  is  trying  to  find  out  whether
 they  can  get  markets  and  what  things
 they  can  sell.

 I  do  not  know  how  the  Finance  Min-
 istry  can  impose  such  a  thing  that  it
 cannot  go.  Then  what  is  the  use  of
 incurring  so  much  expenditure  on  our
 Export  Promotion  Council  and  all
 these  things?  This  is  an  important
 thing,  All  this  jute  which  és  surplus
 here  should  be  sent  anyway  before
 June  so  that  we  can  get  a  secured
 better  crop  next  year  and  the  cultl-
 vators  get  a  reasonable  price.  We  will
 also  have  some  name  as  these  letters
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 have  shown  that  just  now  we  have
 lost  our  good  name  which  we  had.

 Regarding  this,  where  is  the  diff-
 culty?  Why  can  we  not  do  what  we
 want?  Only  because  there  is  a  big
 organisation  behind  it?  Before  parti-
 tion,  there  was  the  Bengal  Chamber
 of  Commerce.  Some  of  my  hon.
 friends  who  come  from  Bengal  or
 Assam  know  that  that  institution  or
 whatever  it  is  was  the  real  ru'er  of
 Bengal.  Now  it  has  changed  to  the
 Indian  Chamber  of  Commerce  or
 whatever  you  may  call  it.  The  per-
 sonnel  are  changed  a  little  bit  or  the
 mame  ig  changed,  but  still  I  will  say
 that  they  have  the  same  power  if  not
 more.  They  have  got  good  represen-
 tation.  They  can  keep  big  officers,  by
 paying  a  very  high  salary,  from  among
 retired  .C.S.  officers  or  others.  They
 come  here  and  can  have  an  interview
 within  five  minutes  wherever  they
 want  and  can  put  their  case  in  the
 right  way.  But  the  cultivator  and  the
 jure  grower  have  not  got  the  same
 representation.  They  cannot  keep  big
 people  to  come  here  and  represent
 their  case.

 About  200  Bihar  MLA’s  as  well  as
 thon.  Members  of  this  Parliament,  both
 that  side  and  this  side,  have  sent  a
 tepresentation  to  the  hon  Prime
 Minister.  All  of  us  have  said  many
 times  about  the  jute  crisis  but  up  to
 this  time  nothing  has  been  done.  The
 hon.  Minister  has  said  that  the  State
 Trading  Corporation  will  buy  jute.
 People  welcomed  it.  It  was  a  very
 good  gesture.  But  what  the  State
 Trading  Corporation  did  was  that  they
 bought  during  these  three  months
 only  about  50.000  maunds  of  jute  The
 jute  crop  is  3,50,00.000  maunds  and  the
 surplus  is  about  40  lakh  maunds.  So,
 after  this  big  announcement  they
 bought  50.000  maunds.  What  did  they
 do  with  that?  Out  of  that  quantity
 they  insisted  on  half  being  sold  to
 those  people  who  could  enter  into
 contracts  with  foreign  countries.  They
 said  that  this  jute  must  go  to  those
 people  at  Rs.  3  higher  than  the
 market  price.  That  means  at  Rs.  23/8
 per  maund  against  the  price  of
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 Rs.  20/8  per  maund.  I  cannot  under-
 stand  how  this  measure  can  improve the  jute  position.

 Again,  the  State  Trading  Corpora-
 tion  are  not  at  fault.  They  have  got
 their  limitations.  If  the  exports  would
 have  been  more  as  they  wanted  it—
 they  tried  their  best—they  would
 have  bought  more  jute  and  people who  have  to  pay  Rs.  23/8  or  what-
 ever  it  is  would  have  been  quite
 happy.  But  on  account  of  the  difficul-
 ties  or  the  reasons  that  I  mentioned
 to  कुण्ण--नां  do  not  know  from  which
 Ministry  it  came,  but  it  came—the
 export  could  not  be  made.  Some  sales
 were  made  Thanks  to  the  State  Trad-
 img  Corporation  or  to  the  Commerce
 and  Industry  Ministry  that  despite
 big  difficulties  they  made  some  ar-
 rangements  that  those  small  things
 could  go.  But  I  will  again  request  the
 hon.  Commerce  and  Industry  Minister
 that  something  should  be  done  at  least
 about  the  surplus  jute  which  is  lying
 in  parts  of  Bihar  and  Bengal.  in  Cal-
 cutta  and  everywhere,  so  that  we  can
 gave  the  cultivator  definitely.  They
 have  to  sell  their  jute  at  Rs.  4  per
 maund.

 Mr.  Deputy-Speaker:  The  hon.
 Member’s  time  is  up.

 Shri  Rameshwar  Tantia:  I  will  take
 another  two  minutes.

 They  have  to  sell  jute  at  Rs.  4
 @  maund  and  they  have  to  buy  rice
 at  Rs.  23  a  maund,  mustard  oi)  at
 Rs.  80  a  ton.  Before  this,  they  were
 selling  jute  at  Rs.  23  a  maund  and
 were  getting  rice  at  Rs  i4  or  Rs.  5
 a  maund.  Just  the  reverse.  The  Com-
 merce  and  Industry  Ministry  manage
 so  many  big  industries  and  so  many
 things.  They  are  considered  as  one
 of  the  most  efficient  Ministries.  We
 get  so  much  good  material  from  them
 which  is  printed  very  well.  But  in  the
 ease  of  jute  what  is  wrong?  Whether
 it  is  that  we  cannot  represent  our
 case  in  a  right  way  or  whether  the
 epposite  party,  that  is,  the  Indian
 Jute  Mills  Association  are  very
 strong.  I  do  not  know.  But  something
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 is  there  and  I  will  say  that  justice  is
 not  being  done  to  the  jute  cultivators
 and  traders.

 So,  again  I  will  say  that  these  two
 things,  tea  and  jute,  which  are  the
 bes.  foreign  exchange  earners  should
 be  given  more  consideration  because
 we  want  foreign  exchange.  That  is  our
 first  consideration  just  now  and  the
 Government  and  the  hon.  Commerce
 and  Industry  Minister  should  do  some.
 thing  for  them.  If  there  is  difficulty
 from  the  Finance  Ministry,  something
 should  be  done.  They  should  approach
 the  Finance  Ministry  strongly  and  say
 that  this  is  the  position,  and,  there-
 fore,  the  export  duty  is  not  advisable.
 I  think  there  must  be  some  link  with
 the  Finance  Ministry  in  order  that  the
 latter  may  listen  to  what  this  Minis-
 try  says,  because  it  is  the  duty  of  this
 Ministry  and  it  is  the  look-out  of  this
 Ministry  to  find  out  new  markets  for
 our  commodities  and  to  bring  more
 money  into  the  country.  So,  I  say  that
 something  must  be  done  very  early,
 and  before  June;  and  a  more  reason-
 able  price  shoulg  be  assured  to  the
 jute  cultivator.

 Shri  P.  BR.  Ramakrishnan  (Pollachi):
 At  the  outset,  permit  me,  on  behalf  of
 the  Madras  Government,  the  hand-
 loom  industry  and  textile  industry  of
 the  South,  to  thank  the  hon.  Minister
 of  Commerce  and  Industry  for  the
 expeditious  action  he  hag  taken  in
 granting  the  two-anna  rebate,  when
 the  industry  was  facing  a  crisis  of
 accumulated  stock  of  nearly  Rs.  4
 crores  The  situation  then  was  very
 critical.  It  called  for  a  patient  and
 intelligent  apptaisal  and  sympathetic
 understanding  of  the  situation.  The
 readinezs  with  which  the  hon.  Minis-
 ter  of  Commerce  and  Industry  agreed
 to  the  guggestion  of  the  Chief  Minis
 ter  of  Madras  averted  a  big  crisis.  I
 would  like  to  take  this  opportunity
 to  express  and  place  on  record  our
 grateful  appreciation  and  thanks.

 I  would  Hke  to  make  some  broad
 observations  on  the  industrial  struc-

 APRIL  8,  3954
 |

 for  Grants  23672

 ture  of  the  céumtry.  The  hon.  Minis-
 ter  Would  agree  with  me  that  aur  ine dustrialisation  should  be  based,  and
 should  proceed  on  “some  healthy
 principles.  Our  industries  must  operate
 with  ‘greater  efficiency  in  the  use  ऐश their  resources  to  meet  the  needs  of
 the  people.  ‘The  rate  of  economic
 growth  shoulg  not  be  unduly  accele-
 rated  so  as  to  cause  stresses  and

 the  order  of  priorities,  there  should
 be  harmony  between  different  in-
 dustrial  groups.  Lastly,  there  must  be
 equity  in  the  national  economy  in
 relation  to  the  development  of  the
 economies  of  the  different  States  in
 the  Union.

 I  would  like  te  point  out  that  the
 fundamental  basis  on  which  indus-
 trialisation  should  proceed  must  be
 that  Industry  must  be  competitive  and
 must  remain  competitive.  Otherwise,
 in  the  democratic  set-up,  we  could  not
 industrialise  on  a  healthy  basis.

 There  are  certain  reasons  why  in-
 dustries  become  non-competitive  and
 uneconomic.  There  ig  creeping-in  of
 obsolescence  in  plant  and  equipment
 and  in  processes.  There  is  uneconomic
 utilisation  of  by-products  of  indus~
 tries.  Substitution  of  products  some-
 times  makes  the  demand  for  the  pro-
 ducts  of  certain  industries  decline  80
 rapidly  as  to  cause  closure.  There  is
 also  over-capitalisation  of  industries,
 and  non-economic  location  of  industrial
 Plants,  and  lestly,  the  resistance  and
 unwillingness  of  labour  to  accept  ie-
 creased  workloads  as  a  result  of
 modernisation  and  better  working
 conditions.

 Industries  become  non-competitive
 because  in  the  cost  structure,  labotr
 costs.  have  increased  tremendotet
 without  dny  increase  in  production.  ह
 has  ‘been  ‘pointed  out,  and  the  én.
 Minister  is  aware,  that  the  textile  ta-
 dustry  had  lost  its  competitive  nature
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 Pot  only  with  respect  to  the  industries
 that  exist  ou.side  this  country  but

 alas  with  respect  to  the  industries  thut
 exist  internally.  Something  must  ve
 ‘done  in  ani  expeditious  way  to  help
 dis  industry  to  modernise.  In  proceed-
 {ng  with  modernisation,  there  will  be
 a  temporary  disturbance  in  the  em-

 ployment  structure,  because  today,
 with  the  development  of  technology,
 yauscle  power  is  bound  to  be  replaced
 by  mechanical  labour;  we  cannot
 negiect  this  fact.  This  must  be  done
 because  I  feel  that  if  it  is  expeditious
 ly  replaced,  it  will  only  lead  to  more
 employment.  better  standard  of  living
 and  more  stability  in  the  employment
 structure.

 There  are  other  industries  which  I
 would  like  to  point  out  have  becor..e
 non-competitive  with  respect  to  each
 other  In  the  jute  industry,  fortunate-
 ly,  modernisation  has  proceeded  at  a
 much  quicker  pace  than  in  the  tex-
 tile  industry.

 Today,  oun  sugar  indus‘ry  has  Le-
 cotme  uneconomical  and  non-competi-
 tive  because  of  locational  difficulties.  A
 Jarge  portion  of  our  sugar  industry
 today  is  located  in  areas  where  the
 per  acre  yield  of  sugarcane  i8  as  low
 ag  l0  or  38  tons  where  the  recovery
 is  as  low  as  7:5,  8  or  9  per  cent.  The
 sugar  industry  is  also  located  in  areas
 like  the  Decear  and  the  South  where
 the  per  acre  yield  of  sugarcane  is  as
 much  as  40,  50  or  60  tons,  and  where
 the  recovery  is  as  much  as  10,  I!  or
 42  and  sometimes  33  per  cent.  I  wish
 to  point  out  that  because  of  this  loca-
 tional  difficulty  the  industry  has  be-
 come  uneconomic  with  respect  to  it-
 self  in  the  country.

 I  would  also  like  to  point  out  that
 the  Gangetic  plain  is  the  most  fertile
 area  for  the  grewing  of  rice,  and  I  am
 gure  it  could  some  day  become  the
 riee  bowt  of  this  country,  if  economic
 utilisation  of  crop  and  land  is  given
 enough  consideration  in  our  economic
 development.

 ‘There  rast  een  substantial  develop-
 meant  in  the  technique  of  productica
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 of  cement  Now  with  the  introduction
 of  heat  exchargers  and  Fuller  cooiers,
 there  can  be  «  substantial  saving  wn
 fuel;  as  much  as  30  per  cent  of  fuvi
 can  be  saved  in  the  produc‘ion  of
 cement,  whic.)  is  not  an  inconsider-
 able  amount  specially  for  an  industry
 which  is  located  in  the  southern  part
 of  India  where  the  haulage  of  fuel
 costs  so  much.  I  suggest  therefore
 that  expeditious  action  be  taken  to
 reptace  the  cbsolete  machinery  that
 exists  in  the  country  by  moaern
 equipment,  so  that  we  can  bring  down
 the  cost  of  pri.duction.

 I  made  two  suggestions  two  years
 ago  which  have  been  implemented  by
 the  Ministry,  end  I  would  like  to  take
 this  opportuyty  to  congratulate  the
 hon.  Minister  of  Industries  for  umple-
 menting  them.

 I  advocated  then  that  the  oll  cakes
 which  are  tuday  being  used  as
 nitrogenous  fertilisers  should  be  -ex-
 ported.  I  undcrstand  that  negotia-
 tions  are  prorecding  to  export  200,000
 tons  of  oi]  cakes  from  this  country.  I
 only  suggest  that  the  proceeds  from
 the  sale  of  thee  oi}  cakes  be  utilised
 to  import  inorganic  nitrogenous
 fertilisers.

 I  understand  also  that  600,000  tons
 of  oilcakes  are  being  used  as  nitro~
 genous  fertiliicr  which  should  be
 entirely  exported,  because  in  the
 inorganic  fertiliser  the  unit,  price  of
 nitrogen  works  out  to  about  a  fifth  or
 sixth  of  the  unit  price  for  nitrogen  in
 ground  nut  cake.  So,  we  can  get  as
 much  as  a  m'Ilion  tons  of  inorganic
 nitrogenous  fertiliser,  which  in  terms
 of  food  will  be  3  million  tons,
 and  in  terms  of  foreign  exchange
 about  Rs.  i59  crores.

 In  the  sugsr  industry  there  has  been
 uneconomic  uti!'sation  of  by-products.
 Today  we  are  short  of  timber,  we  are
 sbort  of  pulp  We  cen  use  bagasse  for
 the  production  of  pulp  which  could  be

 used  for  the.  preduc‘ion  of  paper,  hard
 boards  and  soft  boards.

 I  heg  to  point  out  that  this  is  also
 a  very  importert  hase  for  the  pro-
 duction  of  furfvrol  which  is  the  base
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 for  nylon.  The  other  raw  material,
 molasses,  is  an  organic  raw  material
 which  is  of  very  high  monetary
 value.  Today  molasses  is  being  used
 for  the  production  of  power  alcohol
 which  us  being  mixed  with  petrol  and
 used  a;  fuel.  It  could  be  effectively
 u.ed  for  the  rroduction  of  synthetic
 rubber,  acitone  and  other  bye-pro~
 ducts  which  are  of  very  high  monetary
 value.

 There  is  another  suggestion  I
 made—about  solvent  extrac.ion.  I
 hear  from  tLe  Ministry  that  now  a
 consortium  hae  been  formed  for  the
 production  of  solvent  extraction  plants
 in  the  country.  Today  our  cotton  seed
 is  being  used  ac  ca.tle  feed  in  the

 country.  By  4elinting  cotton,  we  can
 produce  an  important  raw  material
 for  production  vf  pulp  for  our  synthe-
 tic  fibre  planis  and  also  by  crushing
 it  we  can  get  as  much  as  200,000  tons
 of  oil  which  is  valued  at  Rs  20  crores.
 As  the  hon.  House  knows,  our  food
 48  very  deficent  in  fats,  and  I  am
 sure  this  won'd  be  a  welcome  addition
 4o  our  food  products.

 There  is  ancther  industry  which
 has  been  given  some  prominence,  but
 I  do  feel  that  more  prominence  could
 have  been  given  and  should  be  given
 ९०  it.  I  am  referring  to  the  machine
 building  ind'try  in  the  country.  We
 are  very  3१७०  of  foreign  exchange.
 If  we  could  cst*blish  sufficient  capa-
 city  in  the  marhine  building  industry
 in  the  Second  Plan  period  itself,  pro-
 ‘ably  we  could  start  the  Third  Five
 Year  Plan  with  very  little  import  by
 way  of  capital  goods.  I  feel  that  the
 Development  Jcan  Fund,  the  TCM
 funds  and  alsu  the  funds  available
 from  other  coun‘ries  e+  loans  could  be
 used  for  the  development  of  this
 machine  bui!d:ng  industry.

 I  would  like  to  take  this  opportu-
 nitv  to  congratu'ate  the  hon.  Minister
 of  Industry  on  bringing  into  ex'stence
 the  consortium  of  machine  builders  in
 the  sugar  inductry,  Now  there  are  two
 consortia  whwh,  I  understand,  will
 bring  into  existence  before  the  end
 of  the  Seeond  Plan  period  १३3  sugar
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 factories  at  saving  of  Rs.  50  lakhs
 per  piant  I  woud  lke  to  sound  a  note
 of  warning  in  forming  consortiums.
 The  consortiums  could  also  probably
 create  @  mrupclis.c  price  structure.
 I  would  suggest  to  the  hon.  Minister
 that  he  sho'id  not  form  only  one
 consortium;  at  least  two  or  three  or
 four  consortiums  shoulg  be  formed
 for  the  building  up  in  one  industry
 of  the  machine  building  industry  and
 on  a  regional  basis  30  as  to  effect  eco-
 nomy  in  transport  and  also  avoid
 monopolistic  tendencies  by  way  of
 exerting  pressure  on  the  consuming
 industry  itself.

 Today  there  is  reluctance  on  the  part
 ef  many  Sorelgoers  io  celaboraie  jn

 the  establishnient  of  the  machine
 building  indus'rr  in  the  country.  This
 machine  building  industry  cannot
 come  into  exis‘ence  all  of  a  sudden.
 It  is  an  industry  that  has  come  into
 existence  In  cther  countries  after
 many  yearg  ot  development  and  ex-
 perimentation.  For  this  indus  ry  to
 come  into  existence  here,  we  need
 many  foreigrt  firms  to  collaborate  with
 us.  But  there  are  difficulties  in  foreign
 collaboration.  Some  of  them  have
 been  removed.  For  instance,  there
 were  many  co:aplaints  about  double
 taxation  Now  we  have  =  successfully
 negotiated  with  many  countries  like
 Sweden,  Switzerland  ang  Germany  in
 relief  measures  of  double  taxa-
 tion  I  understand  negotiations  are
 also  proceedi  g  with  other  countries
 for  the  same  purpose  Some  of  the
 established  iniporters  in  this  country
 are  standing  in  ‘he  way  of  collabora-
 tion  in  this  respect.  They  are  per-
 suading  fore'gn  machine  building  in-
 dustries  whith  are  supplying  capital
 goods  not  tu  en‘*r  into  collaboration
 agreements  with  Indian  manufacturers,
 with  the  view  ty  continue  to  import
 this  machire-y  into  the  country.  I
 think  the  Ministry  should  take  the
 initiative  to  6!  them  that  by  a  cer-
 tain  time  no  capital  goods  of  that  parti-
 cular  industry  will  be  allowed  to  be
 imported  into  thie  country.  I  am  cure
 by  this  actien  ‘here  will  be  expedi-
 tious  develupment  of  the  machine
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 dullding  indus’ry  in  the  country.  I
 fell  sure  that  with  the  guidance  of

 ur  hon,  Minister  for  Commerce  and
 Industry  who  ig  noted  for  his  inte-
 grity  and  hozes‘y  and  for  his  broad-
 mindedness,  tle  country  will  be  on
 the  way  to  i:dustrialisation.

 Shri  Kamal  Singh  (Buxar);  Mr.
 Deputy-Speaker,  in  both  commerce
 and  industry  we  are  lagging  far  be-
 hind  and  much  greater  work  is  re-
 quired.  Even  with  our  enormous  re-
 sources  and  man-power,  we  stand  no
 ‘competition  with  countries  like  Japan
 and  China  and  in  the  world  marxet
 today  we  haye  been  relegated  very
 ‘™much  to  a  third  rate  position  regard-
 ing  our  textile  trade.  The  Ministry  of

 ‘Commerce  and  Industry,  I  am  giad  to
 say,  are  alive  to  the  situation  and  a
 word  of  praise  would  not  be  out  of
 place.  The  hon.  Minister  though  short
 in  stature  rise  above  his  height.  My

 ‘hon.  friend,  Shri  Manubhai  Shah,  has
 always  been  trying  to  give  full  satie-
 faction  to  the  House  and  has  volumes
 of  statistics  and  information  at  his
 finger  tips.  I  have  similar  senti-
 ments  for  my  hon.  friend,  the  Minister
 of  Commerce,  Shri  Kanungo  and  डल
 Satish  Chandra.  Nevertheless,  al-
 though  we  have  progressed  sufficiently
 in  so  far  industry  is  concerned,  much
 greater  effort  is  required  and  a  special
 emphasis  on  quality  is  necessary.  I
 would  like  to  confine  myself  to  small-
 scale  industries.  From  the  report  on
 this  Ministry,  I  see  that  it  is  propos-
 ed  to  improve  on  the  existing  set  up
 of  the  small-scale  industry.  The
 organisation  at  the  moment  consists
 of  the  following:  four  regional  Small
 Industries,  Service  Institutes,  2
 Major  Institutes,  2  Branch  Institutes
 and  52  extension  centres.  “It  has  now
 ‘been  decided  to  do  away  with  regicnal
 organisations  and  fo  bring  all  regional
 and  major  institutes  in  the  various
 Btates  on  par  so  that  there  wou'd  be
 18  institutes  in  all  one  for  each  S*a‘e,
 including  Delhi  which  will  function
 directly  under  the  Development  Com-
 missioner  of  Small  Industries,  Delhi”.
 ‘This  measure  is  very  welcome  because
 when  there  is  one  institute  for  each
 ate  directly  under  the  Development
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 Commissioner,  it  will  avoid  a  lot  of
 Overlapping  and  confusion  whicn  has
 been  there  and  I  feel  it  will  pro-
 mote  the  cause  of  giving  help  to  small
 industrialists.  I  had  occasion  to  visit
 the  service  institute  at  Okhla  and
 while  I  found  that  the  institute  was
 Jong  a  very  good  bit  of  work  I  also
 discovered  that  this  institute  at
 Delhi  happened  to  be  the  only  institute
 of  its  kind—I  mean  the  way  it  was
 functioning.  The  other  institutes  at
 Bombay  or  Patna  or  anywhere  else
 were  not  giving  the  same  kind  of  ser-
 vice  as  is  given  at  Delhi.  I  hope  that
 with  this  reorganisation  the  service
 that  is  imparted  by  the  institute  at
 Delhi  would  also  be  imparted  in
 other  places  and  in  other  States.
 While  looking  round  the  institute,  I
 was  shown  different  kinds  of  mobile
 vans  which  operate  for  carpentry,
 blackamithy,  and  other  things.  This
 is  a  very  good  thing  because  it  edu-
 cates  small  technicians  and  brings
 home  to  the  village  the  means  and
 ideas  of  setting  up  power  driven  smal!
 concerns.  But  I  felt  that  while  the
 mobile  vans  are  being  kept  and  sent
 round,  possibly  it  was  a  bit  premature
 and  it  would  have  been  better  if  we
 had  concentrated  on  providing  better
 service  in  the  shape  of  schemes  and
 other  ideas  at  the  institute  itself,

 Secondly,  Sir,  I  felt  that  this  ser-
 vice  institute,  like,  I  suppose,  other
 service  institutes,  while  it  was  giving
 assistance  to  the  industrial  estate  to
 which  it  is  attached  was  not  in  a
 position  to  promote  or  help  in  the  in-
 stallation  of  a  work-hop.  I  feel  that  a
 central  workshop  would  go  a  long  way
 to  help  the  industrial  estates,  the  diff-
 erent  smal)  factories  that  are  in  the
 premises.  It  was,  I  believe,  not  very
 practical.  but  it  is  something  which
 could  be  looked  into  and  provided,
 because  a  central  workshop  will  eli-
 minate  other  smal]  industrialicts  from
 owning  lathes  and  other  machine  tools
 and  also  from  employing  several  die-
 fitters  and  lathe-men.

 In  this  connection,  I  would  also  like
 te  mention  that  in  our  country  there
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 are  very  few  concerns  which  make
 tools  and  die.  Actually,  I  think,  we
 can  even  count  them  on  our  fingers.
 When  a  smail  industrialist  or  an  or-
 dinary  person  ventures  to  set  Up  an
 industry  on  a  small  scale,  it  is  diffi-
 cult  for  him  to  emp'oy  so  many  de-
 Atters  and  also  own  Jathes  and  m.ll-
 ing  machines.  If  the  could
 possibly  explore  into  the  possibility
 of  promoting  such  die  or  tool,  making
 concerns,  it  would  be  good  idea.

 While  visiting  the  Okhla  institute  I
 had  occasion  also  to  go  round  the  In-
 dustrial  estate,  and  I  found  that  it  was
 fully  occupied.  There  was  a  very
 great  and  pressing  demand  for  ex-
 pansion  and  for  more  buildings.  I
 do  not  think  it  is  hidden  from  this
 House  and  from  my  brother  Mem-
 bers  here,  what  great  facility  this  in-
 dustrial  estate  offers  to  small  indus-
 tries.  There  is  cheap  electric  power, and  water,  means  of  communication
 are  there  in  the  sense  that  railway
 sidings  are  close  by,  there  is  the  watch
 and  ward  and  so  on.  The  most  im-
 portant  advantage  is  that  smal)  indus-
 tries  in  the  estate  are  located  near
 one  another,  and  there  is  a  sort  of
 complementary  arrangement  whereby
 thev  can  better  utilise  the  goods  and
 services  of  each  other.  On  going
 through  the  various  reports  which
 have  been  supplied  by  the  Ministry,  I
 find  that  the  cost  of  a  large  Industria]
 Fetates  as  planned  out  in  the  Se-ond
 Five-Year  Plan  would  be  Rs.  40  to
 Rs  50  lakhs.  I  speak  subject  to  cor-
 rection.  The  cost  of  a  small)  indus-
 trial  estate  comes  to  Rs.  20  to  Rs,  25
 lakhs.  The  responsibility  for  con-
 st-uction  rests  with  the  State  Gov-
 a3rnments  but  the  Central  Government
 would  advance  the  entire  cost  of  the
 estate  fn  the  shape  of  loans.

 But  regarding  the  progress  made
 so  far,  I  am  sorry  to  find  that  the
 progress  has  not  been  as  good  ax  we
 had  =  exerted.  I  find  from
 the  feports  of  this  ‘Mirixtry
 that  “110  industrial  estates  have  been

 Demands  APRIL  18,  959  ा  Grants  77636

 planned  during  the  Second  Five-Year
 Plan,  72  industrial  estates  cosung
 about  Rs.  9°8  crores  have  been  sanc-
 tioned  by  the  end  of  September,  1958.
 Out  of  this  only  ॥7  estates  have  been
 completed”.

 A  later  report  says  20  estates  have
 been  completed  up  to  date.  Out  of  645
 sheds  constructed,  425  have  been  ete
 cupied  by  small  scale  industrial  units.
 Land  has  been  acquired  on  20  estates
 and  construction  work  would  be  start-
 ed  soon.  Even  if  the,tempo  of  con-
 atruction  work  would  increase  in  the
 last  two  years  of  the  Plan  still  I  do
 not  think  that  the  target  fixed  wilt
 be  fulfilled  at  the  end  of  the  term.  I
 would  like  to  say  that  greater  effort
 would  be  necessary  to  complete  this
 target.

 It  38  my  opinion  that  the  Central
 Government  should  take  over  the  er-
 tire  responsibility  for  acquisition  of
 land  and  construction  of  these  build-
 ings.  I  request  that  the  suggestion
 may  be  considered.

 I  would  like  to  say  something  re-
 garding  the  promotion  of  industries  in
 agricultural  areas.  Pressure  on  lana
 is  more  in  such  areas.  We  find  that
 we  have  dearth  of  industries  there..
 In  Bihar,  concentration  of  industries
 happens  to  be  mostly  in  the  hilly
 areas,  especially  in  Chota  Nagpur.  The
 concentration  of  population  is  in
 North  Bihar  and  in  areas  which  are
 not  covered  by  hills  in  South  Bibar
 I  feel  we  should  take  steps  to  pro-
 mo‘e  industries,  especially  when  we
 consider  the  question  of  up  industrial
 estates  and  promoting  amall  scale
 industries  in  such  cases.  That  wil!
 be  of  great  help  to  agriculturists  and
 would  relieve  the  pressure  on  land.

 Régarding  power  needed  for  the
 development  of  industries,  I  wonld
 like  to  say  something.  We  ate  de-
 pending  on  the  Barauni  thermal  ‘plant
 in  North  Bihar  Which  will  take  years
 to  come.  Unless  thet  thermal  plant



 is  put  up,  we  ‘cannot  expect

 The  demand  far  exceeds  the  supply
 position,  and  this  has  created  greater
 complications,  I  would  like  to  ‘men-
 tion  the  case  of  a  cold  storage  plant
 which  was  proposed  to  be  set  up  in
 Dhanapur  by  someone.  If  fell  within
 the  jurisdiction  of  the  Patna  Electrie
 Company.  The  Bihar  State  Electn-
 city  Board  could  not  do  anything  in
 the  matter.  The  result  is  that  he
 cause  of  the  shortage  of  supply  this
 told  storage  plant  could  not  be  set  up.

 In  this  connection,  I  would  like  to
 say  that  there  is  one  school  of  thought

 -that  advocates  that  according  to  our
 present  demands  and  in  view  of  the
 Progress  required,  there  should  be  one
 thermal  plant  for  every  70  lakhs  or
 35  lakhs  of  population,  apart  from
 the  multi-purpose  schemes  that  we
 have.  I  think  my  hon.  friend  hri
 Manubhai  Shah  also  advocates  this
 view.  But  it  may  take  us  years  to
 fulfil  this  dream.  On  the  other  hand.
 in  South  Bihar,  in  the  division  of
 Patna.  there  is  a  scheme  to  have  the
 Sone  Barrage  scheme  costing  Rs.  3
 crores  which  incorporates  a  hydro-
 @ioc'r’e  plant.  If  that  scheme  is  sanc-
 toned  and  implemented,  we  could
 @enerate  up  to  13,000  kilowatts  which

 be

 at  least  look  after  the  divivion
 Patna  which  {s  an  agricultural

 It  would  greatly  help  us  in  our
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 vexture  to  promote  industries,  oe
 pecially  small-scale  industries,  there.

 I  would  humbly  submit  to  the  Min-
 istry  that  they  might  use  their  good.
 offices  in  this  case  also  and  get  this
 scheme  sanctioned  and  implemented
 With  these  words,  I  close.

 काहा  Rajeshwar  Patel  (Hajipur):
 Mr,  Deputy-Speaker,  Sir,  I  am  gra‘e-
 ful  to  you  for  permitting  me  to  parti-
 cipate  in  the  present  debate.  The
 Ministry  whose  Grants  we  are  discus-
 sing  today  holds  a  very  important
 place  in  the  industrial  development
 of  this  country.  It  has  rightly  been
 emphasized  by  hon.  Members  preced-
 ing  me  that  probably  all  that  is  neces-
 sary  is  not  being  done.  Ican  appre-
 ciate  that  anxiety,  but  if  they  keep  in
 view  the  limited  resources  at  the
 disposal  of  this  Ministry  they  will
 certainly  appreciate  that  in  the  totality
 of  our  industrial  development  this
 Ministry  has  acquitted  itself  suffi-
 ciently  and  fairly  creditably.

 One  feature  that  is  bound  to  strike
 any  objective  person  is  the  balanced
 attitude  that  this  Ministry  keeps  to-
 wards  the  public  and  the  private  ser-
 tors.  It  has  tried  its  best,  in  short,  to
 implement  the  industrial  policy  as
 enunciated  in  4948  and  1956.  The
 activities  of  this  Ministry  are  so  vart-
 ed  that  it  would  take  al)  the  time  at
 my  disposal—it  is  only  a  short  tine—
 to  recount  the  successes  and  failures  of
 individual  projects.  I  would,  there-
 fore,  confine  my  remarks  to  only  one
 industry  and  that  is  the  automobile
 industry.  Hon,  Members  in  this
 House  in  the  past  have  put  some  au2s-
 tions.  I  was  really  pained  the  other
 day  when  a  question  was  put  to  the
 Minister  and  the  replv  given  wa<  that
 the  high  price  obtaining—some  Mem-
 bers  characterized  it  as  the  black-
 matket  price—was  more  or  less  ‘be
 cause  some  of  the  consumers  who  pur-
 chase  cars  retransfer  them  at  a  higher
 price.  I  do  not  know  what  lei  the
 hoy.’  Minister  to  these  remarks,
 because  the  Defence  Minktry  has
 ultimately  been  forced  to  take  to  8
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 its  transport  requirements  because
 of  the  excessive  prices  charged
 by  the  sharks  in  the  industria)  sector.
 I  do  not  know  how  to  reconcile  the
 two  attitudes.  On  the  one  hand  the
 Minister  tells  us  that  it  is  the  con-
 sumers  who  are  to  blame;  on  the  other
 hand,  the  biggedt  consumer,  the  De-
 fence  Ministry,  feels  that  the  industry
 is  not  behaving  very  rightly.

 With  this  preliminary  remark  ex-
 plaining  how  my  interest  was  aroused
 in  this  subject—I  would  like  this  Mn-
 istry  to  consider  carefully  what  it  can
 80  to  help  this  industry.  As  we  all
 know,  this  is  a  very  highly  complicat-

 ed  industry  and  if  was  not  wittiout
 any  reason  that  before  1942,  in  this
 country  no  industrialist  came  forward
 to  try  his  hand  at  manufacturing  a
 full  car,  though,  if  I  remember  aright,
 in  7928  I  did  come  across  what  was
 purported  to  be  a  hundred  per  cent.
 Indian  manufactured  car  and  that  was
 put  in  the  exhibition  of  the  Calcutta
 Congress.  I  do  not  know  what  per-
 centage  of  it  was  India  and  what  was
 imported.  Anyway,  the  claim  was
 made  then,  but  no  serious  effort  was
 ever  made  in  this  country  to  manu-
 facture  a  complete  car  and  I  think  for
 very  good  reasons.

 It  must  be  said  to  the  credit  of  the
 Hindustan  Motors,  who  were  very
 agile  and  they  were  the  first  to  have
 foreseen  the  possibilities  of  ‘this
 industry,  in  this  country.  They  float-
 ed  a  company  in  4942  with  a  full
 programme  of  manufacturing  a
 hundred  per  cent.  Indian  car.  During
 the  war  and  soon  after,  when  money
 was  easy,  they  could  easily  find  sub-
 scribers  and  raise  a  good  amount  of
 money.  Unfortunately,  because  of  the
 very  defective  and  ambitious  nature
 of  their  scheme  to  manufacture  all
 kinds  of  cars  under  one  roof,  a  feat
 which  has  not  been  attempted  even  in
 highly  industrialised  countries;  the
 Hindustan  Motors  attempted  not  only
 to  manufacture  a  medium-sized  car,
 but  also  wanted  at  the  same  time  to
 manufecture  a  baby  car,  a  big  car
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 und  trucks.  Even  in  the  most  indus-  ,
 trialised  country,  America,  which  pro-
 Muces  the  largest  number  of  cars,  we
 Snd  that  they  have  also  come  to  de-
 tide,  by  experience,  upon  a  few  varie-
 Yes  and  models  of  cars  only,  for  one
 barticular  industry.  They  do  not  have
 brogramme  to  manufacture  more  than
 two  varieties  at  the  most;  generally
 it  is  one.  America  specialises  only
 in  the  product.on  of  big  cars,  whereas
 England,  because  of  the  conditions  pre-
 Vailing  there.  because  England  does
 tot  produce  any  petro]  and  as  their
 standard  of  living,  compared  to  what
 Ws  obtaining  in  America.  is  certanly
 \ower,  because  of  their  national  re-

 uirements,  decided  upon  a  smaller
 Sar.  So  they  generally  specialised  in

 paalles
 cars  only,  On  the  Continent

 or  4  important  countries  manufac-
 Sure  automobiles.  They  have  more

 less  one  brand.  one  general  brand
 oe  their  own  countrv.  In  Germany,
 4s  you  all  know,  they  have  a  very
 hopular  model  called  Volks  Wagon,
 Which  even  today  does  not  cost  the
 Workers  and  the  lower  middje  class

 ple  who  go  in  for  these  cars  more
 peor  what  a  clerk  has  to  pay  for  a
 heooter  in  Delhi

 This  industry,  as  I  said,  is  a  very
 tomplicated  one,  complicated  not  be-
 bause  there  is  any  unknowable  techri-
 bal  know-how  about  it  but  because

 ere  are  certain  conditions  which
 ust  be  fulfilled  if  this  industry  is  to

 put  on  its  legs.  Firstly,  the  de-sand
 fnust  be  very  high.  If  the  industry
 is  really  to  survive  then  motor  cars
 must  be  produced  on  a  mass  scale
 Unfortunately.  as  the  figures  will
 show,  in  our  country  the  total  number
 bf  ears  of  all  descriptions.  from  Baby
 to  trucks,  that  we  imported  was  nevee

 ore
 than  20000  till  1942,  But  we

 ad  any  number  of  assembling  un't«
 In  1951,  because  there  were  already
 ne  or  two  companies  in  the  feld,  Gov-
 ernment’s  attention  was  drawn  to  this,
 and  they  thought  that.in  the  interest
 bof  this  industry,  the  companies  whieh,
 were  engaged  in  the  assembly
 work  should  be  asked  to  submit  a
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 Programme  of  manufacture,  if  they
 have  any,  or  that  tney  should  cease  to
 80  the  assembung  here.  That  way  the
 Government  decided  to  help  the  in-
 dustry  to  be  put  on  its  legs.  They
 also  decided  toat  irom  Ist  Januay,
 3950  or  95]  no  complete  car  w..!  be
 allowed  to  be  mmported.  Unfortunate-
 ly,  to  this  day  there  are  ways  wncre-
 by  people  have  been  importing  com-
 plete  cars  too.  I  do  not  know  whe-
 ther  chere  has  been  hundred  per  cent.
 total  stoppage  of  that.  Any  way  that
 was  Government's  intention  when  tucy
 issued  that  notice.

 t
 Secondly,  in  1953,  धि  Government,

 in  order  to  have  a  better  appreciation
 of  the  problems  attending  on  this  in-
 dustry,  referred  the  whole  matter  to
 the  Tariff  Commussion,  a  commission
 which  specialises  in  giving  some  vague
 opinion.  This  Tariff  Commission  also,
 unfortunately,  happens  to  be  a  baby  of
 this  M:nistry.  And  if  I  may  say  that,
 this  Tariff  Commussion  has  been  giving
 its  opinion,  in  whatever  matters  are
 referred  to  them—-whether  it  was
 TELCO,  whether  it  was  the  fixation
 of  retention  price  for  steel,  whether  :t
 was  the  price  of  cement—by  giving,  to
 say  the  least,  a  very  cursory  attent  on
 to  the  problems  set  before  them.
 Little  wonder  that  it  did  not  occur
 to  this—the  gentlemen  of  the  Tariff
 Commission—that  in  a  country  hke
 ours,  where  the  demand  is  so  limited,
 we  could  not  afford  the  luxury  of  half
 a  dozen  cars  manufacturing  concerns.

 Now,  on  the  top  of  what  was  ail-
 ready  existing,  they  also  very  gener-
 ously—-generously  to  the  consumers—
 Suggested  that  there  should  be  a  baby
 car  not  costing  more  than  Rs  7,000,
 which  should  be  within  the  means  of
 lower  middle  class  people  or  middle
 class  pecple.  Unfortunately  they  did
 not  take  sufficient  pains  to  find  out
 the  cost  of  imported  cars  in  a  com-
 pletely  kno-ked-down  condition  that
 are  being  imported  in  this  country.

 The  hon.  Minister,  about  a  year  ago,
 gave  us  a  picture  of  the  cost  of  im-
 ported  cars.  The  duty  and  everything
 put  together  it  would  cose  us  not  more
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 than  Rs.  4,000.  These  companies  with
 a  heavy  capital  of  Rs.  5  crores,  Rs,  7
 crores  or  Rs.  8  crores  etc,  having  im-
 ported  duplicate  machines  and  tcols
 to  manufacture  these  cars  and  pro-
 ducing  on.y  600,  700,  2,000  or  4,000
 cars  in  each  unit  have  been  loading
 all  the  depreciation  on  these  cars  enJ
 pushing  the  price  of  what  should  bave
 been  available  to  the  consumer  fur
 Rs.  5,000  to  a  figure  of  Rs.  10,000  or
 Rs.  9,000.  Some  of  these  companies
 have  been  in  existence  for  more  than
 35  years.  For  instance,  the  Hindu.tan
 Motors,  which  has  been  in  existence
 for  the  last  7  years  even  now  has
 not  been  able  to  produce  a  hund  ed
 per  cent,  Indian  car.  There  are  coun-
 tries  in  other  parts  of  the  world  who
 came  in  the  field  much  later  and  have
 been  able  to  produce  hundred  per  cent.
 indigenous  cars  Here  in  this  country
 the  Ministry  has  not  pointed  its  finger
 at  these  industries,  I  mean,  at  those
 who  are  in  charge  of  these  industries
 and  told  them  that  what  we  want
 in  this  country  is  a  utility  car  and  that
 the  car  must  be  such  which  could
 brave  the  rough  roads  of  this  country.
 We  do  not  need  a  lot  of  chromium
 plating  and  a  showy  car  which  is  un-
 necessarily  going  to  cost  us  more  ever
 by  way  of  foreign  exchange

 As  I  have  said  earlier,  the  Govern-
 ment  thought  that  its  duty  was  over
 having  referred  the  matter  to  tae
 Tanff  Commission.  It  did  so  on  two
 or  three  occasions.  They  have  come
 out  again  with  the  appointment  of  a
 fourth  committee  Rightly  the  com-
 mittee  has  not  been  received  very  en-
 thusiastically  in  the  country  because
 of  the  performance  of  the  previous
 Tariff  Commission's  findings  and  the
 fact  that  the  Committees’  findings.
 have  not  been  very  encouraging  to-
 anybody.  The  result  of  these  recom-
 mendations  has  only  been  the  rising
 prices  of  cars.  Even  today  the  biggest
 cars  are  available  for  Rs  12,000  to
 Rs.  34.000  tn  terms  of  Indian  money
 in  America.  The  sma'ler  cars  which
 are  being  sold  here  avd  are,  of  couree,
 a  poorer  variety  of  what  is  being  sold
 in  Encland,  are  being  sold  here  for  &
 sum  of  Rs.  12,000  ध्ठ  Rs.  14,000.

 for  Grants
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 Doputy-Speaker:  The  hon.
 Member's  time  is  up.

 Shri  Rajeshwar  Patel:  One  minute
 more.

 if  the  Government  really  wants  that
 this  basic  industry—I  cail  it  basic
 becausé  in  a  country  Mke  ours  whero
 the  railway  system,  though  suffi-
 ciently  developed,  is  not  very  switi-
 ziently  developed  the  road  transport
 system’  has  to  be  developed  fairly
 quickiy  and  sufficiently,  it  is  there.ore
 highly  necessary  that  the  Government
 should  come  to  a  definite  policy  with
 regard  to  the  types  of  cars  and  trucks
 that  we  are  going  to  manufacture.

 7738  ha.
 (Mie.  Spraxer  in  the  Chair]

 The  type  of  jeep  that  we  want  to
 have  in  this  country  may  not  neces-
 sarily  be  the  jeep  that  we  have.  These
 companies  are  only  assembling  units.
 The  Government,  after  weighing  शा
 these  facts,  I  am  sure,  will  come  to
 the  inevitab!e  conclusion  that  some
 of  theze  shops  have  to  be  closed  down
 and  the  companies  should  never  be
 allowed  to  have  more  than  one  mode),
 should  concentrate  upon  it  and  must
 be  asked  to  produce  cars  at  a  named
 price.

 Shri  N.  है,  Ghosh  (Cooch-Behar):  I
 want  to  speak  a  few  words  only  about
 the  tea  industry.  The  tea  industry
 has  some  pecular  features.  The  hon.
 Minister  must  have  noticed  that  for
 the  last  three  sales,  common  tea  is
 fetching  a  very  poor  price.  As  a  mat-
 ter  of  fact,  the  lact  average  price  is
 only  about  °44  nP.  which  works  out
 to  one  rupee  less  than  the  economic
 price  of  tea.

 When  we  speak  of  tea  and  the  ‘ea
 industry,  we  forget  certain  salient
 features  of  the  industry.

 Mr.  Speaker:  I  have  no  vote.  Even
 if  I  do  not  hear,  other  hon.  Members
 are  hearing.

 Shri  N.  BR.  Ghosh:  But  you  count
 ~with,  us,  most,
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 Mz.  Speaker:  If  I  do  not  hear  hint,’
 7  would  not  pull  him  up.

 An  Hen.  Mamber:  The  Chair  is  ai-
 supposed  to  hear.

 Shri  N.  RB.  Ghosh:  I  am  _  conscious
 that  the  non.  Minister,  on  the  re
 presentation  the  industry,’  gave
 certain  reefs,  but  as  a  matter  of  fect,
 these  reliefs  do  not  even  touch  the
 fringe  of  the  problem.  Unless  ह 4  taxé
 an  objective  view  of  the  industry  ‘its
 situation  vis-a-vis  that  of  the  world
 tea  industry,  we  cannot  save  this  in-
 dustry  at  all.

 I  shall  give  you  certain  figures
 which  will  speak  for  themselves.  I
 am  quot  ng  from  Tea  Statistics—2957;
 as  against  the  world  tea  production,
 India  produced  in  ‘1887,  666  miiiion  f6s,
 of  which  523  million  lbs.  were  export-
 ed.  Ceylon  produced  about  400  million
 Ibs.  and  307  million  Ibs.  were  export-
 ed.  Indonesia,  though  its  ordinary
 production  is  400  million  lbs.  or  less,
 actually  produced  38  million  Ibs.  in
 1957,  Pakistan  produced  50  million
 Ibs.  and  South  A’‘rica  produced  73
 million  lbs.  And  Formosa  which  did
 not  produce  an  ounce  of  back  tea
 before  produced  what  is  known  as
 Oolong  tea  with  which  we  do  not
 compete—that  was  their  special  tea.
 They  have  now  switched  over  to  black
 tea  which  has  got  a  very  ready  mar-
 ket  in  America  We  produce  about
 40  per  cent.  of  the  world  tea.  rd

 As  I  have  submitted,  and  as  one  of
 the  previous  speakers  has  also  pointed
 out,  the  earning  of  foreign  exchange
 is  hghest  from  the  tea  industry.
 Actually,  we  earned  more  than  है: 4 भी  00
 crores  of  foreign  exchange  from  tea
 last  year.  In  957  it  was  23  crores,
 about  20  per  cent  of  the  total  value
 of  India’s  exports.  Formerly,  jute
 occupied  the  prde  of  place  as  @
 foreign  exchange  earner  in  this  coun-
 try,  but  from  954  onwards,  tea  has
 oceup'ed  the  pride  of  piace,  though
 in  the  year  054  there  was  some  slight
 recession.

 Out  of  thig  huge  quantity  of  ‘tes
 which  we  produce,  about  60  per,  cent meg
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 gespmen  tea,  The  best  ten  which 2
 produres,  and  which

 eulty  about  it.  But  we  have  the
 gompetitors  in  common  tea

 One  thing  that  we  do  not  know  is—
 and  we  do  not  speak  out—that  China
 is  taking  vigorous  steps,  to  increa.e
 xts  production  of  tea  and  as  our  in-
 formation  goes,  from  authoritative
 sources,  by  960  it  will  produce  860
 ‘million  jbs,  At  present  it  १४  produc-
 ing  something  like  600  mullion  Ibs
 China  will  soon  oceupy  the  pride  of
 place  As  you  know,  Sir,  the  man-
 power  of  China  can  be  handled  by
 them  in  a  pecul.ar  way,  and  unless
 we  do  something,  with  imagination
 and  boldness  we  will  be  practically
 pushed  out  from  the  export  market

 In  his  recent  speech,  the  Cha:rrman
 of  the  Tea  Board  said  that  China
 could  sell  :ts  tea  at  any  price  As  a
 matter  of  fact,  3  is  apprehended  that
 we  may  be  pushed  out  of  the  export
 market  altogether  by  the  competition
 of  China,  East  Africa,  Argentina  and
 some  other  countries

 East  Africa  is  taking  very  vigorous
 steps  to  expand  its  tea  plantation
 Vast  forests  are  now  being  converted
 into  tea  estates  They  have  got  cer-
 tain  advantages  There,  there  is  no
 duty,  and  there  28  some  sort  of  sub
 sidy  Is  our  Manistry  ready  to  face
 the  situation?  The  danger  is  there,
 the  danger  is  written  on  the  wall  If
 we  want  to  shut  our  eyes,  then  practi-
 cally  our  common  tea  will  be  defaced
 from  the  map  of  the  export  trade  of
 the  world

 Merely  asking  for  the  removal  of
 the  duty  will  not  do  There  are  cer-
 tain  other  measures  which  must  be
 taken  :f  we  want  to  save  this  indus-
 try  I  am  not  speaking  about  the
 tax  structure  at  the  moment  There
 as  guch  a  heavy  tax  on  this  industry
 that  ३६  is  very  d.fficult  for  it  to  com-
 pete  m  the  foreign  markets,—the
 views  of  the  industry  are  well  known

 to  the  Ministry—but  at  present  I  shall
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 not  dea]  with  that  aspect  of  the  ques-
 tion  There  is  another  aspect  and  that
 has  also  to  be  taken  into  consideration

 Can  we  reduce  the  cost  structure
 which  we  have  to  do  if  the  Industry
 ls  to  survive?  Of  course,  some
 sections  are  very  vociferous  about
 labour  I  fully  agree  that  labour
 should  be  kept  contended  Labour
 should  play  its  part,  and  the  employer
 also  should  play  his  part,  but  there
 2५  always  the  other  side  of  the  picture,
 the  other  side  of  the  shield

 Tne  tea  industry  is  a  special  kind
 of  industry,  it  is  a  seasonal  andustry
 For  six  months  you  prepare  the  field,
 you  cultivate,  manure,  you  prune  the
 bushes,  and  then  for  the  next  six
 months  you  actually  reap  the  fruit
 That  is  its  history  What  happens,
 especially  in  the  Doars,  Tera:  and
 Cachar?  At  the  time  of  reaping  the
 fruit,  and  it  has  its  peak  season  on
 July  and  August  When  actually
 there  is  plucking  all  its  peak,  some
 people  come  with  absurd  demands,
 which  cannot  be  histened  to  Then
 Strikes  generally  as  August  ‘strikes
 follow  The  strikes  always  fizzle  out
 because  labour  left  to  itself  is  quite
 reasonable,  it  358  only  outsiders  who
 actually  create  this  difficulty  When
 strikes  take  place,  the  muddle-sized
 and  small  gardens  face  such  a  crisis
 that  they  are  almost  crippled

 There  35  no  lacuha  37  the  Jaw,  but
 even  when  the  strikes  are  declared  to
 be  illegal  and  unjustified  by  a  tribu-
 nal,  the  law  is  not  implemented
 Under  the  provisions  of  the  Act,  it  is
 only  the  Government  which  can  take
 steps  against  illegal  strikes  by  launch-
 ing  prosecution,  the  employers  cannot
 In  a  large  number  of  cases  when
 actually  the  parties  go  to  a  tribunal,
 this  has  been  the  uniform  history
 Sometimes  the  management  has  to
 declare  a  lock-out  very  reluctantly
 Cases  go  to  the  tribunal,  and  the
 tribunal  declares  that  the  lock-out
 was  justified  and  the  strike  was
 ‘legal  Even  then,  under  the  relevant
 section  of  the  Industrial  Disputes  Act,
 the  Government  does  nothing  whatso-
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 ever  Now  there  is  a  demand  for
 mereased  wages  and  there  is  also  a
 demand  for  lowering  the  norm  More
 wages,  less  work,  that  38  the  pattern
 of  philosophy  of  these  so  called
 unions,  especially  of  a  particular
 Brand  It  is  burning  the  candle  at
 both  ends  Can  the  industry  stand
 this?  As  a  matter  of  fact,  can  we
 compete  w:th  the  outside  world  if
 actually  our  cost  structure  is  made
 so  high  If  it  is  a  question  of  tax,
 the  Government  car  reduce  it,  But
 if  it  is  a  question  of  the  behaviour
 of  labour,  unless  the  Government  does
 certain  things,  it  will  never  improve

 In  the  winter  season,  the  system  7५
 to  pay  the  labourers  at  piece  rates
 Now  does  any  country  know  of  work-
 ing  hours  go  low  as  4-5  hours  with
 the  labourer  demanding  fui!  wages?
 But  that  is  the  unfortunate  state  of
 things  prevailing  in  the  tea  growing
 areas  In  the  winter,  formerly  they
 used  to  work  for  two  periods—in  the
 morning  and  in  the  evening—and  that
 would  be  roughly  about  8  hours  Now,
 according  to  the  piece  rate  system,  wf
 they  can  finish  their  work,  there  35
 demand  of  full  wage  Now,  as  condi-
 tions  previal  if  they  are  left  alone,  they
 do  it  in  such  a  manner  that  there  3९
 practically  no  proper  cultivation  or
 other  work  If  they  are  asked  to
 prune,  they  specially  when  agitation
 is  rampant  do  it  so  rudely  that  practi-
 cally  the  bushes  are  hacked  As  a
 matter  of  fact,  n  the  winter  season,
 troubles  arise  very  often  and  there  ३९
 indiscipline  The  quality  of  work  has
 terribly  gone  down  If  the  supervisor
 comes  and  says  that  this  23  not  the
 proper  way  of  dong  things,  he  is
 attacked  and  assaulted  There  are
 sometimes  criminal  cases  in  the
 winter  season

 T  do  not  say  that  the  wage  structure
 should  be  reduced  because  I  know
 once  a  wage  is  fixed,  it  38  almost
 impossible  to  reduce  it  But  at  least
 you  can  do  this  you  can  see  that
 the  output  of  work,  its  quality  and
 quantity  is  improved  But  it  is  going
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 down  and  down  Asa  matter  of  fact,
 it  has  become  a  fashion  to  say  some~
 thing  gloriously  about  labour  But  if
 the  employer  has  to  play  his  pert,
 labour  has  also  a  pert  to  play  Unless
 both  combine,  no  industry  can  flourish.
 We  have  to  compete  with  the  outside
 world  If  we  compare  the  wage
 structure  of  India  with  that  of  other
 countries  like  Indonesia,  Ceylon  and
 East  Africa,  etc,  we  find  that  their
 cost  structure  is  much  less  If  the
 industry  cannot  live  and  if  it  dies  so
 many  people  will  be  out  of  employ
 ment  It  38  no  good  policy  to  kill  the
 goose  that  lays  the  golden  eggs  I
 would  submit  that  this  is  an  aspect
 which  should  be  taken  into  considera-
 tion  The  Commerce  Minister  and
 the  Labour  Munster  should  sit
 together  and  see  that  as  a  matter  of
 fact,  both  the  employer  as  well  as
 labour  play  their  part  I  am  all  in
 favour  of  paying  proper  wages,  wu
 possible  very  good  wages  to  labour
 But  the  industry  should  be  in  a  posi-
 tion  to  pay  it  This  is  a  large  indus-
 try  which  earns  so  much  foreign
 exchange  and  gives  employment  to  so
 many  hundreds  and  thousands  of
 people  If  actually  we  are  pushed
 out  of  the  export  market,  then  it  will
 be  a  doom  to  this  industry  §  It  will
 damage  seriously  the  foreign  exchenge
 position,  our  economic  structure
 That  will  not  be  good  for  the  country

 My  suggestion  is  that  there  should
 be  some  machinery  to  see  that  strikes
 and  lock-outs  are  completely  elimuinat-
 ed  and  that  go-slow  methods  are  com-
 plete  y  banned  Working  hours  should
 be  fixed  in  the  winter  season  That
 will  improve  the  quality  of  the  work
 and  without  reduction  of  the  wage
 structure,  the  cost  structure  will  be
 reduced  (Interruptions)

 Shri  Prabhat  Kar  (Hooghly)  It
 goes  to  the  pockets  of  the  industry

 Shri  N.  RB.  Ghosh:  It  does  not  go  to
 the  pocket  of  the  tea  industry  in  that
 sense  It  will  save  the  industry
 and  wil  benefit  labour  It  goes
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 mostly  to  the  pocket  of  the  Govern-
 ment  which  means  the  country.  As  a
 matter  of  fact,  about  40  per  cent  of
 the  profit  is  shared.  by  the  Govern-
 ment.  Therefore,  it  is  the  biggest
 shareholder  and  as  matters  stand
 now  for  common  tea  producers  no
 profit  is  coming  at  all  because  for  the
 last  two  or  three  years  most  of  these
 gardens  are  working  at  a  loss.  It  will
 not  be  wise  for  those  gentlemen  who
 think  that  they  are  the  friends  of
 labour,  to  see  its  continuance.

 Shri  Prabhat  Kar:  Then  hand  over
 the  industry  to  the  Government.

 Shri  N.  BR.  Ghosh:  There  is  another
 thing  to  which  the  Ministry  should
 pay  attention--namely,  propaganda  in
 other  countries,  The  United  States  is
 a  very  big  field  for  consumption  of
 our  tea,  it  imports  a  big  quantity  and
 this  s  a  vast  field  there  to  explore
 but  it  does  not  import  much  from
 India  West  Germany  and  Egypt  are
 very  good  markets,  which  can  be
 profitably  tapped.  We  have  got  Rs.  4
 crores  in  our  tea  cess  fund  and  we
 should  pay  more  attention  to  pro-
 paganda  in  expanding  our  export
 market  in  West  Germany,  Egypt  and
 Umited  States  and  other  places  That
 will  give  some  rehef  to  the  industry
 I  would  submit  that  unless  we  are
 careful  this  industry  will  be  lost  to
 the  country  and  that  will  not  be  good
 either  for  the  labour  or  for  the  coun-
 try  or  for  any  body.

 The  Minister  of  Industry  (Shri
 Manubhai  Shah):  Sir,  while  listening
 to  the  debate  this  afternoon  some  of
 us  in  the  Ministry  were  feeling  both
 ‘proud  and  humble  The  wav  the  hon.
 Members  in  general  have  dealt  with
 the  different  aspects  of  the  perfor-
 mance  of  the  Ministry  during  the  last
 year  was  one  we  should  be  thankful
 about  and  we  should  also  feel  proud that  on  the  whole  we  have  been  able
 tq  carry  the  hon.  Members  and
 through  them  the  country  with  us  in
 the  execution  of  the  policies  of  this
 Ministry.  While  I  express  this  gene- ral  satisfaction  and  gratefulness,  we
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 are  not  for  a  moment  oblixjous  of  the
 fact  of  the  heavy  responsibility  and
 burden  lying  on  the  shoulders  of  this
 oceanlike  Ministry.  The  economic
 orbit  of  the  nation’s  life  which  is  dealt
 with  in  this  Mmmustry  is  as  vast  as  the
 Members  pointed  out.  The  vastness
 becomes  still  more  obvious  due  to
 the  diversity  of  the  subjects.  It  was
 therefore  very  heartening  to  see  that
 in  this  great  task  before  us,  in  build-
 ing  up  an  industrial  structure  of  this
 great  country,  we  have  the  good
 wishes  of  the  country  as  well  as  the
 House  with  us.  That  should  lighten
 our  burden  which  we  are  fully  aware
 of  We  are  not  complacent  about  it
 and  the  tasks  awaiting  us  are  great
 indeed.  Last  year,  particularly  958
 has  been  a  year  of  great  lessons  as
 far  as  this  Ministry  is  concerned,  The
 foreign  exchange  ssituation  _  that
 developed  at  the  beginning  of  957
 did  not  assume  that  acuteness  for  us
 as  it  did  in  958  when  the  entire
 weakness  in  the  nation’s  economy  on
 account  of  the  lack  of  resources  on
 the  foreign  exchange  front  was  fully
 visible  to  us  and  made  us  aware  of
 some  of  the  difficulties  in  the  coun-
 try’s  policies  that  we  had  in  the  past
 because  of  the  non-awareness  on  the
 foreign  exchange  front.  As  the  hon.
 Fmance  Minister  has  been  saying  in
 the  past,the  foreign  exchange  difficulty
 has  become  a  blessing  in  disguise
 Not  only  has  it  helped  to  increase
 the  strength  of  this  country’s  basic
 policy  dnd  the  basic  national  charac-
 ter  but  it  has  also  given  a  great  oppor-
 tunity  for  the  small,  medium  and  big
 entrepreneurs  in  this  country  both  in
 the  public  and  the  private  sector  to
 face  up  to  the  new  challenge  We
 have  been  now  fully  aware,  as  other
 countries  which  were  trying  to
 develop  in  the  past  became  aware,
 that  foreign  exchange  s  the  king-pin
 of  industrialsation  of  every  under-
 developed  country.  Now,  on  this  task
 of  foreign  exchange  front,  naturally,
 there  are  two  aspects,  the  most
 essential  of  them  being  the  earning
 of  foreign  exchange  through  export
 promotion.  Dr.  Krishnaswam:,  my
 hon.  friend,  who  takes  a  great  interest
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 in  export  promotion,  elaborated  very
 well  the  great  and  dire  need  to  pay
 concentrated  attention  on  all  fronts,
 both  in  an  intensive  and  extensive
 manner  on  the  wide  front  of  exports
 t  know  that  my  colleagues,  Shastriji,

 go
 Kanungo  are  gong  to  deal  with
 export  front  and,  therefore  I

 would  not  take  the  time  of  the  House
 on  that

 But  the  House  38  aware  of  the
 efforts  beg  done  on  the  andustrial
 side  also  for  the  export  of  manufac-
 tured  articles,  and  I  can  say  that  all
 the  suggestions,  all  incentives  of
 various  types  for  reduction  of  cost
 structure  to  make  our  goods  saleable
 in  foreign  markets  are  being  attended
 to  as  much  as  we  can

 As  a  matter  of  fact,  Sir,  the  cost
 structure  of  industry  in  this  country,
 as  we  all  know,  is  somewhat  lopsided
 and  top-heavy  We  are’  priced  out  in
 the  foreign  market  We  are  also
 heavily  priced  in  our  own  country  as
 the  cost  structure  is  rather  high
 because  of  the  diminutive  volume  of
 production  on  all  fronts,  low  produc-
 tivity,  mefficient  management  and
 many  ‘other  factors  I  will  not  at
 this  juncture  go  into  the  entire  cost
 structure,  but  I  would  say  only  this,
 that  next  to  export  promotion  the
 second  vital  front  where  foreigr
 exchange  can  be  properly  husbanded
 is  the  front  of  import  I  would,  there-
 fore,  today,  deal  with  the  subject
 from  the  import  angle

 If  the  House  analyse  the  annual
 import  bill  of  about  Rs  700  crores
 to  Rs  800  crores,  more  than  60  per
 cent  of  the  Bill  relating  to  industries
 is  consumed  by  what  is  known  as
 basic  raw  materials  The  country,  in
 the  past,  because  it  was  not  m  inde
 pendent  country,  its  freedom  bemg
 only  ten  years  old,  had  been  wnat
 we  can  call  the  hewer  of  wood  and
 drawer  of  water  It  was  more  or  lesz
 a  market  for  foreign  countries  who
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 used  to  shal]  their  goods  here.  Most
 of  our  merchants  and  enterprenteurs
 were  more  importers  than  elther
 manufacturers  or  exporters.  Therefore
 the  basic  industrial  policy  that  we  are
 trying  to  follow  is,  if  I  may
 three-fold  The  first  one  48  to  make
 the  country  as  early  as  possible  self-
 sufficient  in  the  basic  raw  materials.

 On  this  side,  as  far  as  the  basic  raw
 materials  are  concerned,  if  I  may
 enumerate,  steel  is  the  first  item  As
 the  House  is  aware,  on  the  steel  front
 quite  a  good  progress  is  being  made
 By  the  end  of  १982  we  hope  to  get
 about  4  5  to  4  8  million  tons  of  finish-
 ed  steel  Many  hon  Members  feel
 that  there  may  be  surpius  J  do  not
 thmk  so  Looking  to  the  vitahty  of
 industries  in  this  country,  I  think  we
 will  be  able  to  mop  wp  practically
 the  entire  production  of  stee]  into
 productive  apparatus  and  there  may
 not  be  any  surplus  at  all,  perhaps,
 we  might  have  again,  after  a  little
 small  period  of  a  year  or  80  to  face
 the  same  shortage  of  steel  unless  and
 unt]  our  expansion  programme  on  the
 steel  front  which  we  are  going  to
 undertake  very  speedily  catches  up
 with  that

 Next  to  steel  is  alloy  and  tool  steel
 The  present  bill  on  import  on  this
 front  is  rather  high  Therefore,  we
 are  considering  the  establishment  of  a
 plant  which  will  manufacture  both
 alloy  and  steel  and  stainless  steel.
 But,  at  this  juncture,  over  and  above
 the  public  sector,  I  would  appeal  to
 the  industrialists  in  this  country  to
 wake  up  to  this  requirement  as  eaily
 as  possible  It  ३38  not  possible  that
 every  type  of  tool  steel  or  alloy  steel
 could  be  manufactured  in  one  single
 plant  Recently  I  went  to  Sweden  I
 saw  one  factory  where  fifty  to  sixty
 types  of  stee]  are  being  manufactured
 by  a  single  company  under  one  roof
 They  had  electric  furnace  of  low
 frequency  induction  type  rangitig
 from  20  Ibs  per  hour  ta  the  biggest
 furnace  of  I5  totis  per  hour  charge
 Therefore,  we  have  been  urging  from
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 ifferent  platforms  that  the  industria-
 lists  in  fits  country  should  become
 wide  awake  to  the  need  for  manu-
 facture  of  special  steel  required  for
 different  industries  in  the  earliest
 possibile  time.  I  can  assure  that  as
 बह  as  Government  is  concerned.  we
 shall  extend  to  them  the  maximum
 possible  help.

 Then  the  question  of  non-ferrous
 metal  comes  in,  and  our  biggest
 ह...  is  on  the  front  of  copper,
 aluminium,  zinc  and  lead.  On  this,  as
 Government  33  «©  concerned,  we
 are  trying  to  see  that  the  establush-
 ment  of  the  Zavar  plant  comes  up  as
 soon  as  possible  in  Udaipur,  which,
 fortunately,  according  to  a  recent
 investigation  shows  a  potentiality  not
 of  10,000  tons  as  we  had  earher
 surveyed,  but  of  25,000  tons  of  zinc
 which  we  can  produce  at  the  Zavar
 mnes  Even  then,  it  38  a  far  cry
 from  self-sufficiency  because  our  need
 of  zinc  is  going  to  be  more  than  75,000
 tons  and  it  may  come  to  a  lakh  of
 tons  towards  the  end  of  the  Third
 Five-Year  Plan

 On  the  front  of  Copper,  as  the
 House  is  aware,  the  Khetr:  mine  has
 been  surveyed  I  would  hke  to  appeal
 to  the  industrialists  that  as  far  as
 these  non-ferrous  metals  are  concern-
 ed,  instead  of  warting  for  the  day
 when  the  country  can  be  sure  of  all
 the  raw  materials  and  mines  and
 ores  m  this  country,  we  should,  even
 if  necessary,  base  our  smelter  capaci-
 ties  on  the  imported  ore  This  has
 been  done  by  Canada  This  has  been
 done  by  Germany  and  many  other
 countries  m  the  world  We  know  of
 the  example  of  Japan  They  are
 importing  iron  ore  from  distant  coun-
 tries  hike  India  They  have  based  a
 big  structure  of  their  steel  mdustry
 in  their  country  based  on  imported
 iron  ores  There  is  no  reason  why  in
 this  country,  these  non-ferrous  metals
 should  not  be  covered  both  in  the
 public  and  private  sectors  during  the
 Third  Five-year  Plan  through  the
 efforts  based  on  imported  ores,

 On  the  Heavy  Chemicals  front,  the
 brouchure  which  varius  hon,  Mem-
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 bers  referred  to  clearly  shows  the
 Ptogress  that  we  have  made.  Practi-
 ealiy  during  the  last  seven  years,  the
 Production  has  gone  up  by  about
 Ry  i80  crores.  The  House  is  aware
 that  on  the  front  of  caustic  soda,  sodé
 88h  and  sulphuric  acid  and  other
 heavy  chemicals,  we  are  reaching  the
 Stage  of  near  self-sufficiency  It  is
 Our  endeavour,  Sir,  to  see  that  m  the
 Next  seven  years—two  years  of  the
 Second  Plan  and  five  years  of  the
 Third  Plan—we  should  make  the
 Cyuntry  self-sufficient  m  Heavy
 Chemicals,  and,  if  possible,  to  have
 SQme  surplus,  as  far  as  exports  are
 Cyncerned

 Then,  Sur  on  the  basic  Chemurals
 Side,  I  would  like  to  mention  one
 Other  pomt  relating  to  the  manufac-
 tUre  of  basic  organic  intermediates.
 Tr,  the  field  of  dye-stuffs  and  pharma-
 C&uticals  we  have  been  depending  too
 Much  on  the  import  of  these  organic
 Yasic  chemicals  from  outside.  Our
 port  bill  comes  to  more  than  Rs  30
 Ctores  a  year  on  this  account,  With

 he  German  collaboration—which  we
 ope  will  fructify  soon—we  will  be

 M™  a  position  to  establish  in  the  public
 S&ctor  a  wide  range  of  manufacturing
 Programme  in  about  6l  basic  organic
 Mtermediates  Once  that  :s  done,  so
 fer  as  dye-stuffs  and  pharmaceuticals 8te  concerned,  we  shall  reach  in  the
 Next  three  years,  by  the  end  of  the
 Second  year  of  the  Third  Plan,  a
 Stage  of  near  self-sufficiency  m  the
 Obganic  intermediates

 On  the  question  of  Drugs,  I  have
 had  the  opportunity  of  laying  the
 Whole  programme  before  the  House

 e  have  reached  a  production  of
 85000  Rs  45  crores  last  year  This
 Year,  drugs  production  is  going  to  rise
 Phenomenally.  It  may  rise  to  about
 Rs  55  to  Rs  60  crores  Ineidentally I  would  hke  to  answer  the  point
 Which  my  hon  friend  Shri  Parulekar
 Mentioned  about  the  Merck’s  agree-
 Ment,  which  is  a  small  part  of  the

 ugs  programme  I  have  answered
 Several  questions  on  the  floor  of  this
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 House  about  this  pomt  In  the  debate
 which  took  place  about  this  agree-
 ment,  we  have  tried  to  give  the  whole
 picture  as  far  as  possible  I  can  tell
 him  this  much  that  the  day  is  not
 far  off  when  both  the  plants  will  be
 a  reality—the  streptomycin  based  on
 Merck’s  and  the  streptomycin  based
 on  the  Soviet  collaboration  That
 will  be  the  time  to  judge  which  plant
 produces  at  what  cost  I  have  always
 been  mentionmg  m  the  House  not  to
 base  any  considerations  of  the  pro-
 jects  exclusively  on  the  basis  of  the
 worked-out  cost  of  production  We
 have  seen  it  in  the  case  of  penicillin
 Once  the  estimate  is  drawn  up,  several
 factors  beyond  the  control  of  the  sup-

 Maes  VET  up  ane  se  cikamees  comme
 in  the  origimal  estimated  cost  Now,
 we  are  hoping  to  finalise  the  scheme
 on  the  Soviet  drug  project  This  is
 a  comprehensive  project  The  pro-
 duction  will  almost  come  to  about
 Rs  35  to  Rs  40  crores  worth  of  basic
 drugs  in  the  private  sector,  the  pro-
 alkaloids,  m  the  field  of  antibiotics,  in
 the  field  of  various  sulpha  drugs  and
 thiozols,  जय  the  field  of  cartesone  and
 hormones  and  __steriods  and  various
 types  of  surgical  instruments  and  the
 like  Therefore,  Sir,  these  are  not
 matters  of  any  politica]  tensions  If
 my  hon  friend  thinks  that  he  will
 only  utihse  a  phial  or  a  vial  which
 is  of  a  special  colour,  streptomycin
 manufactured  from  that  plant  will  be
 supplied  to  my  hon  friend  who  is
 very  keen  on  that  in  that  particular
 edlour,  it  can  be  specially  design-
 ed  for  that  purpose  But  these
 things  have  no  poltics  These  are
 purely  economic  factors  We  wel-
 come  collaboration,  as  I  said  last
 time,  from  every  country  m  the  world
 We  are  friendly,  thanks  to  our  Prime
 Minister  and  our  foreign  policy,  with
 every  country  in  the  world,  and  we
 welcome  collaboration  when  it  58  con-
 sidered  to  be  in  the  best  national
 interests  and  to  that  end  we  have
 entered  into  these  different  agreements
 including  the  agreement  which  ३38  just
 now  under  discussion  with  the  Soviet
 Union,  the  agreement  about  the  big
 project  in  collaboration  with  the  Soviet
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 Union  is  going  to  make  us  very  largely
 Xelf-sufficient  in  the  bamec  drugs  and
 Uite-saving  drugs  along  with  other
 brogrammes  for  the  manufacture  of
 Yirugs  in  the  private  sector,  the  pro-
 ¥ramme  in  Pimpri  and  others

 The  second  point  which  I  wanted  to
 Atress  before  the  House  is—leaving  the
 &eld  of  basic  raw  material  which  ac-
 counts  for  60  per  cent  of  the  import
 bill—the  second  large  and  heavy  item
 on  the  foreign  exchange  front  and  that
 एड,  machinery,  capital  goods  and  equip-
 ment  for  the  plants  This  ts  a  field
 Xn  which,  durmg  the  past  five  to  seven
 Years,  at  the  beginning  of  Independ-
 Xnce,  we  have  not  been  able  to  concen-
 \rate  Thanks  fo  this  grest  shock  and

 freat  awakening  on  the  foreign  ex-
 Shange  front  we  have  so  arranged  our
 Snure  industrial  policy  to  see  that
 “nachine  building  will  be  given  the
 ughest  priority

 The  House  will  be  glad  to  see  from
 “he  figures  that  last  yeaa  we  reached
 4  figure  of  Rs  80  crores  from  hardly

 s  0  crores  to  Rs  !  crores  in  95l
 at  is  a  welcome  feature  For  that

 must  congratulate  the  industrialists
 An  this  country  particularly  in  the  pri-
 Yate  sector  who  have  helped  us  in
 Geveloping  our  machine-building  capa-
 “ity,  because  the  machine-building  in
 the  public  sector  is  just  coming  up,
 Such  as  the  Hindustan  Machine  Tools
 4nd  the  big  corporation  which  we  are
 foing  to  establish  at  Ranchi

 In  the  field  of  heavy  machine-build-
 Ing  plants  the  House  ४५  fully  aware
 St  the  different  steps  and  therefore  I
 Yould  not  like  to  take  much  time  of
 the  House  The  Ranch:  plant  is  coming
 4p  Our  team  has  gone  there,  both  to
 Gzechoslovakia  and  Moscow,  to  study

 e  various  project  reports  The  work
 3६  Ranch:  is  on  hand,  and  this  plant
 7५  going  to  be  the  pride  of  our  country

 ause  it  will  manufacture  some  of
 the  heaviest  types  of  machines  which
 "re  not  manufactured  m  many  coun-
 tries  an  Asia  including  some  of  the
 Well-developed  Asian  countries  It
 Will  produce  more  or  less  one  steel
 Piant  from  A  to  Z  including  the  roll-
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 mil,  convertors  and  various  other
 components  of  steel  mills  and  various
 components  for  oil  and  mining  machi-
 nery,  cement  machinery  and  various
 other  types  of  heavy  machinery.

 My  friend  Shri  Morarka  said  he  was
 wondering  whether  the  capital  pro-
 duction  ratio  will  be  properly  main-~
 tained.  I  can  assure  him  that  for  the
 arvestment  of  Rs.  45  crores,  in  the
 beginning,  when  the  plant  comes  into
 operation,  the  ratio  will  be  about
 Rs.  25  to  Rs  30  crores  to  the  outturn
 in  that  plant  and  then  it  will  come  to
 about  Rs  80  crores  and  finally  to
 Rs.  3680  crores  The  investment  pro~
 duction  ratio  will  be  fairly  economic,
 about  three  to  four,  and  that  is,  75
 per  cent  being  the  turnover  per  year
 m  the  heavy  machine  building  plant.
 That  is  a  fair  outturn.

 ह  may  also  draw  the  attention  of
 Shr:  Morarka  to  the  Heavy  Electnals
 Project  at  Bhopal.  He  said  he  was
 wondering  why  over  an  investment  of
 Rs.  40  crores  to  Rs.  50  crores,  the
 turnover  is  only  going  to  be  Rs_  12
 ciores  As  the  House  is  aware,  we
 have  had  to  cut  down  the  project  into
 phases  In  the  first  phase  the  invest-
 ment  is  also  reduced  Now,  the  Plan-
 ning  Commission  and  our  Ministry
 have  been  at  it,  and  I  had  the  privi-
 lege  of  mentioning  before  the  House
 a  few  days  earlier  that  we  are  revising
 the  entire  programme  and  bringing  up
 the  production  in  two  shifts,  to  about
 Rs.  25  crores  That  also  will  bring
 the  ratio  between  the  investment  and
 production  and  productivity  to  a  fair-
 ly  economic  level

 It  is  true  that  the  ratio  in  the  elec-
 trical  plant,  particularly,  for  the  turbo-
 alternators,  transformers  and  rectifiers
 and  those  types  of  heavy  electrical
 machinery  cannot  be  as  high  as  either
 in  the  consumer  goods  or  in  other
 heavy  machine-building  plants.

 Apart  from  the  machine-building
 plant  in  the  public  sector,  I  would  like
 to  say  that  on  the  private  sector  front
 also,  we  have  made  considerable  pro-

 CHAITRA  25,  1881  (SAKA)  for  Grenta  ३4702

 gress  in  machine-building.  My  friend
 Shri  Ramakrishnan  took  the  occasion
 to  mention  about  the  consortium  on
 sugar  I  can  assure  him  that  right
 from  the  beginning  this  consortium  is
 a  temporary  affair  It  ७  only  for  the
 delivery  of  those  ]  sugar  plants.  It
 as  not  permanent  either.  It  is  not  a
 monopolistic  combine  or  a  cartel  or  a
 capital  structure  registered  under  the
 Companies  Act.  It  35  purely  a  friend-
 ly  combination  of  three  units  in  one
 consortium  and  three  units  in  another
 consortium  to  deliver  80  to  85  per  cent
 indigenous  sugar  plants  in  the  country.
 I  am  very  grateful  tor  the  compliment
 that  he  showered  on  us_  I  can  assure
 him  that  these  consortiums  are  not  to
 be  perpetuated  as  monopolistic  com-
 bines,  which  was  his  fear.  They  are
 merely  friendly  combination  for  a
 particular  task.  As  soon  as  this  task
 is  performed  and  the  capacity  has  been
 established,  each  one  of  them  will  pro-
 duce  sugar  plants  individually  them-
 selves  for  the  country

 Regarding  solvent  extraction,  we
 have  made  considerable  progress.  The
 machinery  for  the  solvent  extraction
 plant  is  going  to  be  entirely  fabricat-
 ed  in  the  country  Starting  with  66
 per  cent  indigenous  production,  in  the
 next  two  years,  it  will  be  practically
 cent  per  cent  indigenous  production  in
 the  country.

 I  am  not  enumerating  the  several
 features  of  the  machine-building  acti-
 vities  that  are  taking  place  All  I  can
 assure  the  House  38  that  by  the  end
 of  the  third  Plan  we  anticipate  that
 about  Rs.  300  crores  to  Rs.  350  crores
 worth  machinery  wil!  be  required  for
 the  country’s  industrialisation  annual-
 ly,  of  which  we  hope  about  80  to  85
 per  cent  will  be  met  by  ind:genous
 production,  both  in  the  private  sector
 and  public  sector  That  shall  be  our
 endeavour,  because  we  know  that
 without  saving  foreign  exchange  on
 the  heavy  import  bill  of  capital  goods,
 there  is  no  salvation  for  rapid  indus-
 trialisation  of  this  country

 Next  to  basic  raw  material  produc~
 ing  industries  and  machine-building industries  come  the  small  industries.



 27703  Demands

 {Shri  Manubha:  Shah]
 I  am  grateful  to  the  House
 for  the  satisfaction  generally
 expressed  on  the  front  of  small
 industries,  by  which  I  mean  khadi,
 ambar  charkha,  village  and  cottage
 mdustrits,  silk,  coir,  handloom  handi-
 crafts  and  small  scale  industmes  run
 by  power  In  this  field,  I  am  not  mak-
 img  any  rash  observation,  even  if  it  .8
 rash,  {  feel  I  would  be  entitled  to
 make  it  The  provision  of  Rs  200  crores
 made  in  the  second  Plan  35  totally
 awmadequate  We  have  consumed  ३६  and
 we  have  been  urging  the  Planning
 Commission,  the  Finance  Ministry
 and  all  our  colleagues  that  if  this
 country  35  to  become  industrialised,  in
 every  nook  and  corner  of  this  vast
 country,  small  industries  are  the  only
 messenger  of  tethnology  and  friends  of
 industrialisation  Therefore,  the  pro-
 vision  in  the  third  Plan  will  have  to
 be  substantially  higher  If  I  have  to
 give  any  figure—I  have  been  saying  It
 outside—unless  Rs  500  crores  or
 Rs  600  crores  are  provided  in  the
 third  Plan,  it  would  be  most  difficult
 to  provide  satisfaction  in  the  field  of
 industrial  development  nm  the  whole
 country  I  can  assure  the  House  that
 every  penny  given  to  the  small  indus-
 trres  section  will  be  utilised  m  a
 frugal  manner  and  in  order  to  provide
 maximum  employment—fruitful  and
 grainful  productive  employment—an‘
 to  bring  about  the  maximum  indus~
 trialisation  of  the  most  backward  areas
 in  the  country  This  can  be  done  pro-
 vided  adequate  funds  are  available
 for  productive  employment  there  38  no
 substitute  to  smail  scale  industries
 and  it  needs  very  small  foreign
 exchange

 I  am  not  dwelling  more  on  thi
 subject  of  small  industnes,  for  which
 I  have  very  impassionate  love  and  on
 which  I  can  spend  much  more  time,
 but,  I  will  skip  over  it  because  I  want
 to  touch  the  other  subject  raised  by
 Shri  Morarka,  viz,  the  review  of  the
 Industries  (Regulation  and  Develop-
 ment)  Act  enacted  in  95l  As  far  as
 that  Act  is  concerned,  it  has  now
 taken  various  forms  after  planning
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 has  come  into  this  country.  The  first
 Plan  itself  was  fo  some  extent
 inidustry-orientated.  The  second  Plan,
 as  the  House  is  aware,  is  more  or  leds.
 completely  industry-orientated,  of
 course,  agnicuiture  always  taking  the
 pride  of  place  We  have  to  realise  that.
 if  the  standard  of  living  in  this  coun-
 try  ३3  to  be  rassed,  so  far  as  the
 common  man  is  concerned,  indusfria-
 lusation  is  the  only  royal  road  As  far
 as  revision  of  the  Act  ४४  concerned,
 the  industrial  policy  and  Act  are
 under  constant  review.  Every  day
 that  passes  makes  us  more  and  more
 aware  of  the  need  to  removing  any
 weaknesses  that  might  be  there  in
 the  Act  The  industnal  policy  state-
 ment  made  by  the  Prime  Minster  on
 the  floor  of  this  House  in  3956  is  a
 comprehensive  document  dealing
 with  all  aspects  of  mdustrial  develop-
 ment  and  planning  So,  I  do  not  feel
 there  33  any  need  in  that  sense  to  have
 a  review  of  reconsideration  of  that
 Act  That  Act  38  serving  as  one  of
 the  best  instruments  for  the  economic
 development  of  the  country

 In  that  Act,  Mr  Morarka  has  rightly
 pointed  out  two  things  about  which
 we  should  be  cautious  Ones  about
 the  concentration  of  economic  power
 in  the  hands  of  a  few  people  If  one
 looks  into  the  licences  given  in  the
 industrial  sector,  one  will  :mmedately
 notice  the  large  number  of  new  entre-
 preneurs  that  are  coming  up  2n  the
 field  of  industrial  development  The
 base  of  the  economic  structure  ts
 being  made  wider  and  wider  and
 every  care  38  taken  to  see  that  those
 industrialists  who  are  already  m  the
 field  are  not  getting  more  and  more
 industrial  development  in  their  hands
 Concentration  of  economic  and  indus-
 trial  power  m  a  few  hands  is  to  be
 avoided  and  that  is  a  thing  with
 which  Government  is  i  full  accord
 and  sympathy  I  can  assure  the  House
 that  we  have  taken  every  muinutest
 possible  care  to  see  that  if  there  are
 two,  three  or  five  entrepreneurs  apply-
 ing  for  &  hcence,  we  have  tried  to  give
 the  industrial  licence  to  that  gentleman
 who  has  not  already  too  meng



 इ३704  Demends  CHAITRA  35,  3885  (SAKA)

 industries  in  his  hands.  But  there  are
 many  cases  within  the  industry  where
 excepting

 iiopeers in,  the  industry  Who  ate  in  the  fore-
 front  others  have  fict  come  forward  to
 establish  those  industries.  Naturally,
 industrialigation  cannot  wait  til!  the
 new  entrepreneurial  class  takes  that
 enormous  rik  and  so  we  have  got  to
 see  that  the  industry  is  established  by
 whatever  best  means  is  available.
 What  I  want  to  assure  the  House  is
 that  constant  care  is  taken  that  econo-
 mic  concentration  of  power  is  avoided.

 is  hrs.

 The  last  point  is  about  regional
 backwardness.  JI  have  myself  the
 fullest  sympathy  with  the  House,  us
 far  as  this  aspect  is  concerned.  I  come
 from  an  area  which  was  under  double-
 distilled  slavery  till  ‘1947.  That  was  an
 area  where  there  was  no  industry,
 even  though  it  was  attached  to  its
 counterpart  in  Gujerat.  Therefore,  I
 know  how  friends  from  other  areas
 feel  where  there  are  no  _  industrial
 developments.  But  the  basic  issue  is
 this.  The  industrial  development  of
 this  country  itself,  even  though  it
 looks  a  little  satisfactory,  is  totally
 inadequate,  and  unless  and  until  the
 quantum  and  the  volume  of  industria-
 lisation  increases  to  make  it  as  wide-
 spread  as  one  would  desire,  it  would
 be  a  bit  of  a  difficult  task  to  remove
 the  disparities,  though  it  can  be
 Progressively  reduced.

 If  an  analysis  of  the  licences  is
 made,  sometimes  when  the  licences  are
 looked  into  as  a  whole  they  do  not
 give  a  correct  and  true  picture.  Most
 of  the  industries  which  are  expanding
 are  naturally  the  existing  industries,
 and  the  licences,  as  they  are  issued  and
 as  they  are  printed,  are  lumped  with
 units  and  substantial  expansion.  I
 myself  had  occasion  to  analyse  this.
 Most  of  the  licences  are  for  substan-
 tial  expansion.  And  when  new  licences
 are  allotted,  the  House  will  perhaps
 have  the  satisfaction  to  know,  those
 areas  or  those  districts  which  are  less
 industrialised  are  coming  up  and  are
 industrialised  more  and  are  given  high
 proportions  of  licences  for  new  units

 fer  ह...  =  गाए

 Ag  fer  as  expansion  is  concerned,  I
 hope  everybody  अा]!  agree,  that  it  is
 inescapable  that  a  unit  which  existe.
 at  8  particular  place  can  expand  there
 alone,  But  {  can  say  that  whenever  a
 question  of  a  new  industry  comes,  we
 are  trying  to  give  it  as  much  regional
 approach  as  possible.  Added  to  that,.
 one  of  the  new  steps  taken  for
 removal  of  the  regional  backwardness
 is  the  establishment  of  small-scale
 industries  and  medium  industries  in
 those  areas.  Actually,  if  the  pro-
 gramme  for  the  small-scale  industries
 an  the  report  is  seen,  we  have  made
 special  mention  of  this.  The  National
 Small  Scale  Industries  Corporation
 and  all  the  rest  of  the  institutions  and:
 the  instruments  that  we  have  got  in.
 our  hands  are  being  given  continuous
 instruction  to  see  that  those  areas
 where  there  are  less  industries  should
 be  allowed  to  develop  and  should  be
 encouraged  for  development.

 Here  I  would  like  to  give  one  word
 of  caution.  The  other  day,  the  Chief
 Minister  of  a  State  which,  in  the
 opinion  of  many  friends  in  the  House,
 ig  well  industrialised,  said  that  his
 State  has  not  got  adequate  industries.
 Only  day  before  yesterday,  my  friend
 from  Bombay,  Mr.  Vankde,  mentioned
 that  only  3  cr  4  big  cities  in  Bombay
 State  are  well  industrialised  and  the
 rest  of  the  whole  of  Bombav  Statc,
 including  the  Maharashtra  and
 Gujarat  side,  is  not  adequately  indus-
 trialised.  That  is  the  complaint  which
 we  have  received  from  every  part  of
 the  country,  Now  if  we  see  that,  in
 juxtaposition  with  States  like  Assam,
 Rajasthan,  various  areas  of  North
 Bihar,  various  areas  of  Eastern  Uttar
 Pradegh,  one  can  easily  say  that  most
 of  the  backwardness  that  is  prevalent
 in  the  whole  country  can  be  only
 tackled  by  the  very  speedy  and  rapid
 growth  of  small  and  medium  indus-
 tries,  Therefore,  all  our  efforts  are
 towards  that  end.  And  in  the  conside-
 ration  of  the  Third  Five  Year  Plan
 also  I  have  no  doubt  that  the  Plan-
 ning  Commission  and  our  Ministry  will
 see  to  it  that  more  and  more  emphasis
 is  given  to  trying  to  remove  the  dis-
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 {Shri  Manubhai  Shah]

 .parities  by  giving  promotional  bias
 towards  the  establishment  of  new

 -industries  in  the  medium  scale  and
 the  large  scale  and  the  small  scale  in
 those  areag  which  are  Jess  industria-
 lised.

 I  have  enumerated  this  on  different
 ‘occasions.  For  example,  in  the  case
 sof  sugar,  in  the  case  of  textiles,  in
 -the  case  of  cement,  we  are  not  licens-
 ing  new.  units  in  those  areas  where
 there  are  already  sufficient  spindles

 sand  soon.  We  are  not  licensing  sugar
 factories  in  those  areas  where  there

 sare  enough  number  of  sugar  factories.

 Shri  Panigrahi:  How  many  have
 .gone  to  UP?

 Shri  Manubhai  Shah:  Very  few.  If
 you  see  the  Second  Five  Year  Plan,
 T  do  not  think  that  at  the  most  more
 than  about  a  dozen  or  less  than  that,
 as  compared  to  about  60  which  have
 gone  to  different  areas  and  that  too,
 if  you  analyse  again  the  licences,  they
 are  more  for  substantial  expansion
 than  really  for  new  sugar  factories

 -coming  up.

 Shri  Panigrahi:  What  about  the
 eelectrical  and  chemical  industries?

 Shri  Manubhai  Shah:  I  am  trying
 to  say  that  wherever  there  is  a  disper-
 sal  possible  of  those  industries  which
 are  concentrated  m_  a_  particular
 region,  we  are  attempting  a  dispersal
 As  far  as  cement  is  concerned,  it  3s
 already  well  known  to  the  House  that
 in  those  areas  where  there  is  surplus
 of  cement  new  industries  are  not
 being  licensed  ang  in  areas  like  UP,
 the  Punjab  and  some  of  the  portions
 ‘of  West  Bengal,  where  cement  is
 deficient,  we  are  trying  to  license  new

 ~plants.
 In  short,  I  wanted  to  assure  the

 House  that  we  are  careful  about  what
 ‘Shri  Morarka  and  several  other  hon.
 friends  drew  the  attention,  that  is,
 ‘to  remove  the  regional  backwardness.

 Lastly,  I  would  like  to  draw  the
 attention  of  the  House  to  the  new
 sacheme  of  the  Nationa)  Industrial

 for  Grants

 Development  Corporation  in  order  to
 Quickly  modernise  the  textile  mills]
 hope  the  hon.  Members  have  had  the
 time  to  study  the  scheme.  It  is  a
 short-term  five-year  loan  scheme  so
 that  all  the  textile  mills  in  this  cour-
 try  without  going  through  the  elabo-
 tate  procedure  of  applying  in  different
 Schemes,  getting  scrutinies,  surveys
 And  all  that,  could  immediately  apply,
 buy  that  machinery  from  an  Indian
 Manufacturer  of  which  now  there  are
 Many  and  take  advantage  of  the
 Scheme.  I  do  hope  that  the  textile
 ‘ndustry,  which  again  is  the  kingpin
 Sf  the  entire  industrial  sector  of  this
 Sountry,  takes  advantage  of  it  and
 totlows  its  other  partner,  the  jute  mills

 ay  modernusiag  tts  machinery  at  an
 Carliest  possible  opportunity  under  the
 benefit  of  this  scheme.

 38.07  hrs.

 RE  GUILLOTINE  OF  DEMANDS
 FOR  GRANTS

 The  Minister  of  Parliamentary
 Affairs  (Shri  Satya  Narayan  Sinha):
 Sir,  I  would  lke  to  raise  one  very
 Mportant  and  urgent  point.

 According  to  the  schedule  we  are
 Denmd  it  by  one  and  a  half  hours.  !
 Would  therefore  request  you  to  consult
 the  House  to  fix  the  time  for  the  gullo-
 tine  of  the  Demands  According  to
 the  present  schedule  I  think,  as  I
 ‘S8id,  we  are  behind  by  one  hour  and

 minutes,  Unfortunately,  on  Satur-
 y  we  have  to  take  up  non-official

 business  at  3-30  pm,  otherwise  we
 Would  have  sat  through  till  5  p.m.
 When  the  guillotine  should  have  been
 8bplied.  Generally,  guillotine  is
 ®hphed,  according  to  convention,  at
 5pm  Our  difficulty  33  that  Saturday

 ting  non-official  business  day  is  a
 hai  day.  So,  I  would  just  seek  your
 BYidance

 The  House  also  may  not  be  taken  by
 SUrprise,  so  I  would  like  that  the
 House  must  know  the  exact  time-table
 88  to  when  the  guillotine  will  apply,
 When  the  Demands’  will  finish  and
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 when  the  hon.  Finance  Minister's  reply
 will  be  over.

 We  have  discussed  certain  alter-
 natives  with  the  hon.  Deputy-Speaker,
 who  will  apprise  you  of  that.  Govern-~
 ment  is  prepared  to  accepted  any  of  the
 three  alternatives  which  are  suggested.
 We  are  in  your  hands  as  also  in  the
 hands  of  the  House.

 Shri  Naashir  Bharucha  (East  Khan-
 desh):  What  are  the  concrete  propo-
 sals?

 Shri  Satya  Narayan  Sinha:  The  con-
 crete  proposals  will  be  three  Either
 we  sit  till  5  o’clock,  that  is,  non-
 official  business  be  interrupted  and  we
 go  on  till  five  o’clock.  If  the  House
 wants  to  have  the  full  time  of  2b  hours
 for  non-official  business  on  Saturday,
 the  House  should  sit  for  lk  hours
 longer.

 The  second  alternative  is  that  the
 hon  Finance  Minster  may  reply  on
 Monday,  that  is,  on  Monday,  4  hours

 (Interruptson)  Please  let  me
 finish  before  you  say  ‘Yes’.  In  that
 case  the  Appropriation  Bij)  has  got
 to  be  introduced  that  day  and  you  will
 have  to  waive  the  notice  With  your
 permission  only  we  can  do  it.  Imme-
 diately  after  the  Demands  are  guillo-
 tined,  which  will  be  done  at  5  p.m
 in  any  case  on  Monday,  you  allow  us
 to  introduce  the  Appropriation  Bill  so
 that  it  may  be  taken  up  and  finished
 that  very  day  and  we  take  it  to  the
 other  House  the  next  day  According
 to  the  schedule  we  must  have  this
 Appropriation  Bill  finished  on  the  2Ist
 April,  that  is,  on  Tuesday,  because  we
 want  to  take  it  to  the  other  House.

 These  are  the  difficulties  and  I
 thought  that  I  must  place  them  before
 the  House  and  before  you  to  decide
 as  you  think  proper.

 Sardar  Hukam  Singh  (Bhatinda):
 There  is  another  alternative  also  and
 that  is  that  if  the  House  agrees  we
 may  reduce  the  time  allotted  to  the

 Finance  Ministry  by  l4  hours.  At  3-30
 p.m.  we  might  finish  this  Ministry
 and  add  those  l}  hours  to  the  Finance
 Bill  so  that  there  might  not  also  be
 any  complaint  so  far  as  the  allotment
 of  time  is  concerned,

 Several  hon,  Members:  No,  no.

 Shri  Satya  Narayan  Sinha:  That
 will  be  the  shortest  cut.  There  js  no
 doubt  about  it.  So  far  as  Govern-
 ment  is  concerned,  we  are  quite
 willing  Let  the  House  agree.

 Shri  Harish  Chandra  Mathur  (Pali):
 Finance  Demands  are  quite  important.
 We  are  discussing  Finance  as  well  as
 Planning.  Why  can  we  not  sit  up  te
 5  o'clock  and  take  up  non-official
 business  the  next  day”

 Some  hon.  Members:  Yes,  yes.

 Shri  Satya  Narayan  Sinha:  4  think
 that  will  solve  the  whole  problem.

 Shri  Harish  Chandra  Mathur:  Fin-
 ance  and  Planning  both  are  to  be
 discussed  and  they  are  very  important.

 Shri  Prabhat  Kar  (Hooghly):  May  I
 suggest  an  alternative?  We  can  sit
 jate  tomorrow.  Instead  of  concluding
 at  six  o’clock,  tomorrow,  when  the
 Demands  for  Grants  relating  to  the
 Finance  Ministry  will  be  taken  up,  we
 can  sit  late  and  these  8  hours  can  be
 concluded  by  6-30  p.m.

 Sardar  Hukam  Singh:  |  hesitated  to
 suggest  that.  In  fact,  we  had  thought
 of  that.  But  I  thought  that  hon
 Members  might  not  be  willing  to  sit
 late,  after  six  o'clock.  Therefore,  I
 did  not  suggest  it.  Otherwise,  that
 idea  had  come  to  our  mind,  and  we
 had  thought  of  it,  that  if  the  House
 was  prepared  to  sit  for  an  hour  more
 tomorrow  and  half  an  hour  more  on
 Saturday,  that  would  solve  the
 problem.

 Shri  Satya  Narayan  Sinha:  I  have
 no  objection  if  the  Members  of  the
 Opposition  also  co-operate.  We  shall
 try  to  keep  the  quorum.  The  only
 difficulty  is,  as  you  know,  and  the
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 House  also  है -.. ल  it  is  a  very
 painful  statement  which  I  have  to
 make—that  after  six  o'clock,  it

 physically  mpossible
 to  restrain  hon.  Members  within  these
 premises.

 Shri  T.  B.  Vittal  Rao  (Khammam):
 The  Finance  Minister  may  reply  on
 Monday,  and  the  Appropriation  Bill
 can  be  introduced  on  that  day,  without
 notice.  You  have  got  the  power  to
 waive  notice.  I  think  that  would  be
 better.  It  can  be  introduced  on  that
 @ay.  As  for  consideration,  that  is  a
 different  thing.

 Sardar  Hukam  Singh:  The  Speaker
 can  relax  the  rule,  and  it  can  be
 introduced  without  notice.

 Mr.  Speaker:  We  have  fixed  a
 particular  time  for  applying  guillotine
 and  for  disposing  of  all  the  Budget
 Demands.  It  छ  only  a  question  of  an
 hour  and  a  half.  Should  we  allow
 these  Demands  to  stand  over  till
 another  day?  I  think  we  have  spent
 sufficient  time  over  this  matter.  I
 would  suggest  one  thing.  Instead  of
 starting  the  non-official  work  at  3-30
 p.m.  let  us  start  it  at  twelve  o’clock
 on  Saturday,  and  then  carry  on  with
 the  Demands  till  the  end  of  the  day,
 as  long  as  we  are  able  to  sit,  then
 finish  these  Demands,  apply  the  guillo-
 tine  and  dispose  of  all  the  Budget
 Demands  on  Saturday.

 Some  Hon.  Members:  We  could  nox
 follow.

 Mr,  Speaker:  Instead  of  starting
 the  non-official  work  later  at  3-30,  let
 us  take  it  up  earlier  at  twelve  o'clock,

 Shri  Satya  Narayan  Sinha:  What  is
 the  advantage  in  taking  up  the  déa-
 official  work  first?

 Mr.  Speaker:  We  can  sit  for  any
 length  of  time  later.

 Shri  Satya  Narayan  Sinha:  In  any
 case,  the  House  has  got  to  sit  late.

 Mr,  Speaker:  Anyway,  it  seems  to
 be  the  general  desire  that  the  Finance
 Minister  may  reply  on  Monday.  The
 other  work  will  stand  as  it  is.  He
 will  reply  on  Monday.  The  Appropria-
 tion  Bill  may  be  included  in  the  Order
 Paper  and  introduced  on  that  day  and
 disposed  of,  after  the  guillotine  at
 5  pm.

 Shri  Naushir  Bharuacha:  Ministers
 may  take  less  time.  That  is  the  only
 solution.

 The  Minister  of  Finance  (Shri
 Morarji  Desai):  I  am  prepared  not  to
 talk  at  all,  if  they  so  desire,

 Mr.  Speaker:  Now  the  House  will
 stand  adjourned  till  ६६  a.m.  on  Thurs-
 day,  the  6th  April,  1958,

 38.3  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Thursday,  the
 ‘16th:  April,  959/Chaitra  26,  88l
 (Saka).
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 DEMANDS  FOR  GRANTS 5  1$54—~11636,,
 :637—r708

 Further  discussion  on  De-
 mands  for  Grants  in  respect  of  the
 Ministry  of  Community  Develop. Ministry
 ment  and  Co-operation  concluded.
 The  Demands  were  voted  in  full

 Discussion  on  Demands  for
 Grants  in  respect  of  the  Ministry of  Commerce  and  Industry  com:
 menced,  The  On  Was  not
 concluded
 PETITIONS  PRESENTED  11636-37

 Shri  R.  C.  Majhi  presented
 petitions the  following

 i¢  One  ition  signed
 ’  =  puiiloners  pment



 2737  [Dany  Deora  J

 PETITIONS  PRESENTED—  cond  AGENDA  FOR  THURSDAY,

 =  =  Yosser  Chek
 26,  महा  cy  aaa

 mu  Further  discussion  on  De-
 (2)  One  petition

 meee  by  8  mein
 ee  in  respect  of

 duty  on  non-  Industry  and  also  discussion  on
 essential _ 8.  the  Ministry  of  Finance

 y3738-


